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1.1

1.2

1.3

THUHTHUSTS
Jssai

TcTeh

ARA @Te GRefl IR AFS AMEdHR0 (Uh.UE.UA.Uss), O ey H "\ Jigaso’ & wy
H W) ST SICr ©, @l muEr R, 2008 H WrE GRET SR AMG ARTIH, 2006 (THUHTH
JAAFRH) & id YgE WU Y A STANT & oI GRS Ud WRegar Te &1 SUTE]
JHad &= & folv @re IEil & fAsm\—meRa AMe FMEiRd &)= RS9 FHi,
Heru, faarer, A vd omara & fafafig & & forw o 1€ 2| g9e fawga srieer @
GReT 3R AMG (THUATH) SafaH, 2006 @ 9_1 16 # &z M7 7| 39 If¥fm @1 @@
GReT AR AMD 9, 2011 AR B Al & sfeRge & gR1 e 5 3, 2011 9
UIATHS ST AT 7| dd W i) 3 I UHUguauars = IR & ded u" el
DI R PRI & o0 Aecaqul WIfd @l 2|

Y A fdTar & R, YREW AR UINe ABR D AEND” D JJwu, fEfeiRad

SiCPIv] & HETH ¥ AU DA Bl U< PR @ [0 @rer Wierexer 7 FRaR $rd fbar &

> dRad AMGsl & rgwu fafgHl, dFel R faen—fewt o1 iR

> SO 3R USiehRur, ARieror, A1, AU, PR U4 98aR JRANTRIel Hedd b AredH
A AU BT GIH T,

> IfTfd @rel Sarel ol gRel GAREd w1 & oy sard b1 fafrE;

> WY BRIGINAT & ATI—91 WGl AdTddi, TR dlfdal Ud fAf e saarRal &l
erar faEior S

> UDHIHR P Fedl qEaT F I NISS USAl Bl g o

> "fshareil & guarel g9 & oy dienire sifievor,

> oM AR IR UGl & ol qT Me—Ya & oy HrRiffde Wwy Bl ATsar] Bl
faprT &,

> G el ¥ GeRd BRI IR o el gRAT ¥ GdSd Al @ 9HEd Bl 9ol o
P U P dodl | IfhT ®U F AN oA iR el WReRT MR AL HiaAi
& A fguel R &=

SuYh dfofd il & Jwy 59 Jeury H Ruie™= ay 2021—22 & SR UHUATATSNS &
FHrafdmadl IR IuAferl @ ww qd dferg § qulh € &) fQover H&fta et # fam
TAT B |

¥ 202122 & SR @ WRHIOT ] G4 d8a AWM g3 iR P dAgdqul Foig forg
Y| THUATH AfEH, 2006 B gRT 5 B SU—GRT (1) & @os (@), (M), (@), (§), @) 3R

aifter e 2021-22 | 1




TPUHTHETS AR Qe G A reh WTfereRtor
Ssal )

(®) & i I RRFAT R Ael @ Fgih & ¥ 9 Ael & B9 A& | dr
SR @M | T, WEHR0 & ol § I8 GARed - & foly &1 fFar—faqel e mer
BT TRER HalqrHAd 8l, 93P H SN Ud 3 & A vy mHf3al &1 enHAfa fear
o7 |

14 DI FARHR ARRT (ACN) 9gd o vl & de9g § @ wieeo & JarE odl § &R
faf=1 fRquRe! S Wrer SERT, IUFIhI HIToHl, STTHUM WA 3R I & Tre ATeHRol
@ 91 =Gis FEan gHked ddl § 1 a¥ & SR AT P IR 98 AN g8 3R
®s AgAYl AWel W faaR—fawet faan

15  d=ie FAfa, Sife Wi wu ¥ Wel WiEeRo Bl deiie s U&M B & fofg
SREE B, @ 9 & IRM IR 9 JAITd g5 iR wrer mieRer o s RwRer @of |

16 @Y & R, 21 fAvg—faRre U9d $afdD 8 | 51 21 d=ii+d Ul Bl fel 71 o AT
8% 3R U-—aue fAwdl | Hafdd Al & FReuvr dorr o Fg dHal & 9N H RwIiRe
@ |

17  dofe afafa grr e am@l & fog St ome srier wg wfsd fhy v € S ad
@ IRM H{A 15 98D TS |

1.8 UHUAUHLSTS fAFREl & MU & Are—dr qaar [ eml &) raeaedrgar Gdie & forg
FATAR BRI BT & | a9 2021—22 & QR 11 3ifaA IRREG iR 17 #™IQT STeRgE-N
SR B g | 3ifH e Usel 9 SRRy fafms W wwee =g off S wfie wu |
faf=r @rer S@rel & AV /GINed "el W Gefad B | g9y 39 9enfad At & graemr
H gEId WE A @ ofdlenT Uy, 9Rd @l i & drel faosh @re fafemior giaemai
@ Uoilaxvl AR R, T O sTfe & foly sReRlt Ui amfl & SuanT sarfe
e 2 |

19 T @ IRE A lgfaa #<er fal ® Raure | feafort A4 78 S8 [ %
3R amgde R W ygw fafew ff affaa o) o we i m IR-ugaa & @rE @l
TAIOTRTT Ud U STRT @ foly 999 @Rl & YT | Gafd @ | ogds ofeR M sijds
& g Rigidr iR uie Il @ QMR R 9HIY U WTe Bl Agd <l 2 |

110 Qe GReT AR 79a (R faffde @ iR e el & fog srgdeq) fafem, 2017 &
T IeUTal & JAFAIGT & forg el o1 S Ufshdr § doll o & fory favivst |afffa @t
W 3 W FQIR 6 BY &1 T 2| 39 6 faRIwe ARt 7 andedt W fER v & fow a¥
@ ARM B 22 96 DI | 37 AT DI Sird UlhAT & IRUIFRGSY 66 MAGAl DI WIDHR
fopar T Srafd 30 @l AR fbar |

111 T GReT 3R A (s ok gr@) faffm, 2018 & T8d SMMIbdd &l & 3fdadl &
e R faR &x7 & forg wfsd fadivs |fffd 9 IR 9 o) iR U <rar WaR e
U WHR B & Ugard b 3R IET WIhR fhar a7 |

112 UG UATEUINE §RT WE el Bl ol e &dmeil & dae § AN & did STl S
B T dER GHS [AdRad &R Jor faftre @ a1 (AR 48 ) IMeR UeM 9 &
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1.14

THUHTHUSTS
Jssai

forg wrfeeff e S vy U af & IRM AT ARttt Ae SR Ry S @ war gk
H DRI Bl Ya¥l B, S Bl 3 Bl FHG B, R WE gl § REssd b
fferpcd srafre Al & MgRo & folu dM® Hared Ufhar & IR H | Wrer gRaf AR
D (TTE A1 WReY 3RS, Yorgfched, Ry ER fAvges SuarT & foy @re, faey
fafecda waoE & oy @, $ISRI @E AR a4 @) A, 2016 Td @1 AdIbd
STE rad @M & THS B NI &, § IMAIesss 7Hd ARt 8, 37 &1 qal TR AR
T8 S dTel ued W SRy fhg Y|

Qe U U] & & H BRI HR g SIgHUH IR AeANB I b wicad b wd H o],
2020 ¥ icad S Wilelhed DU BR e U US AUAlgS <SR (SEDIBH) &I
RIUAT B g oAl | g8 H ASEPI%A & < 08 FHg © foraH el Rl Ud 31y Hael!
faf=r &= @1 10 sruofl wHvem? wEurlt wRemelt @ WY fAder e B &l ¥ 99 2021—22
@ AR -c¥hI% AR & Fares & forg 10 3ol ERerel &l Bol 91,40,995 BUY I
3gar fear war o

T f[Iar (3R g $1) uRASHRI & foly Ferar Al & Sf<iid WMo o 3T T fol
23 WYH URATSIEI Bl FEFdT qaH o 2 RrH ¥ 16 aRASHRT B 91 @R for T '
IR 7 GRASER wify @ faf= =xof #§ 2

Te—3N—dIMAr @l Aol MERd AFRTG & (& A8 & ol fhul fate Sae soh 9
Hafrd a1 T JAMdl & flY Udhel dq¥ @ ®U H BRI ST 39 | SS9 SdIG S0 @
SS9 S @ folu smawyd € Sueel B8R | Uhuwedesns | fafre wre gt & 17
AU fAHRIT B & folg 8 -e¥hiha Aqel ®I R FEIdl Y& &1 & | 39 Ieeg Bl
off & fIU gt 85 oRg SUY BT Wd Whd AT TAT AT| THUHTATATS bl 3 D
BT Ugell HNIGl U<l 837 & Ud el Sird &l off &l © |

THUHTHTE H 39 99 WIhd Ual &l W& 824 ©| §7 Ual H W AfHaR Ug 2018 # &
wWed gu A 37 = usl @ forw ol faffm o1 sracar, 2018 # siftgfaa fag wg o
sH® 915 g, Wl el @ geuEl @ S9R 39 Widd Yal W FIfAd R wowdl @
Uihar URY Bt g off | el wcHf ufthar & d8d OINY fhT U 4 fasmue sreria S18R—01 /2019,
SIR—02 /2019 SIRTR—03 /2019, SIMR—01 /2020 & 3=¥d 288 Ual & URUIH =©fd fbw U
2 3R 266 UM SHIGART 7 AUAT HRIMR 1 TV Hx foRm & e I Ihd SHIGAR
PRIYR TV B BT ULhAT | 2| 99 2021—22 & SR THUHTHLRS = g =Ror &1 el
il afhar g6 @1 & o998 =Id 271 URT R WKl @l S © | 9 TRl IR AT DI HfhAT
3l BRI & | $9 $ AET THUEUATSTS 1 URIFGRE & MER W N oM & folg 72 Ug
TG ISy b YR WR 02 Ul & Wil & forg fasmua S fy €1 39 uat @ wlf ufthar o
3l PRI 2|

qy & AR fIPEIeTd, gaxEE, dgo, EHAEE, SUTUIC], 95 § UHUAUHUATS Bl g
IMETY /A1 BT @il T | $aR del A1ie & A 93 IRaT /Ui iaield @i &l Ao

aiffes e 2021-22 | 3




1.20

1.21

foram ar | S, 498 W U IS @re ARl W Rfid @l T8 7 IR PR &R IR

2 SEfh T TS W YRR 98 U X, o= W Ifid @ o7 @ B

o /HE oY &3 U Agayol HAedlfl & ®U # B $Rd & aUT YhUEyd I, 2006 @
Il Td S9e A ¢ Y Al ok fafiadi @1 srqurerd gihed s & forg wrefie
w1 RER 81 €| 159/ |e 1S &3 Ja<id @ oY AUl YRIRID RO gge PR <o
g1 31 71, 2022 B Ry & AR, 5T/ FHLRIT U< § oA 733 AT B,
690 AT AMEABRT (415 YT Bifelds T 275 3T HIfcld) AR 2574 W GRET AABRT (2292
quf HIfetd G 282 3 Bifeld) HAlsa U | U fegae 33 I/ FeRnmad ucel H§ fud
fe 77 €|

9 ey H by MU SR YA b BRU U 9¥ Pl AT H 202122 & IR Y G
SR BT SR fU 7T A iR doiiaxer @ der § @ gfg g8 2

UH.UH.0H AR &R s9a 3faiid 99 U sl &R sl & graemi & srgured &
HifeRe, FRieor R @Wre IdrEl & AGfed T o SR @ AT 9y 2021—22 H
faecifd @reg & I, Fgwy T8 UlY Y T IR SN WE dRERAT & f[dvg SUSiAD
PHRATs ®1 fdavor FfeiRed ARei— 4 fean &1 &

Gt 1— AT Iy 2021—22 @& [orv gact7 AT & HeeT § 7l

1| fovoftd @ a9 1,44,345
2 gwd el Ul Y KA T 32,934

ITwU TE YT MY T — IFgRfa 4,890

™Y el UIg Y T — "fear 16,582

3gHU &l U Y T — oldiel a1 /9 /fafdw 11,462
3 | uRH ey Ty Rfde aeal @ A 28,906
4 | TAfeE wmel & He@n S I g gen 19,437
5 | fufda W@l | @y T swRics @ i 353,39,15,801
6 | URY fBY U MRIG AWl @ e 4946
7 STURIf® wWE @ e, R sifm vt smar ik < fug gem 671
8 | MRIE® #Hel H oMU Y 3Rigue o N1 (FUU H) 31,38,22,020
9 | MRS "l H QITRH HIHAl Bl HAT 87

2021—22 & TR UBUHAUHUSS « g UG UolIdRU] UIW &HR- & Gee H Qe SRRl
P GfaeT o1 & oI B3 HeH IBIT| SHH 3 Il & AIT—HAT ASHE & AMGS! d gRId
BN IR O AsHE A= 99el T AREd ¥ deid dlsdd A7 359G [quId Bl A
UG BRAT, A9/ Tolierol ST § f997 uRads fhy I & 98 1 g & 3eR gRER

4 | arffer fard 2021-22
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1.27

THUHTHUSTS
Jssai

@ WIFICRY 1 AFART TAT WL GRIGIRI] §RT ATSHA B A FAG 8 D d1& W IHDI
THBIOT BT g WA T |

fdteror vd ufdeas # uReRfar M & forv thuduwens | fafaa e iR ufdes &
qTEAH Y Qe YR Tl YUTell (BIpIRE) e 49 METRa diargel Uu faefad fdar 2 |
I IR & A1 91 aRdfdd G9d @ MUR R AT o, JAidel & FUTU AR Mdhsl &
faveryur & foU U Hfheyor Aregd 2| WISl Bl Ig Hollg < T8 & fb 9 ddol BIehIRe
& AT | e mfSTa BN | 99 202021 ® SR BIRBIRG & HEIH W W HRIAR]
P 60,232 fIeToT fhU U S fH 9§ 202122 & ERM 98 B 2,19,775 B T

Qe GReT b Ay H Al & wred & AUA o foly UBUEUATSTS T ST WrEl Rl
ABIH (TAYHUAINE) B IYHINT Bl 8 3R ST Je R b A e o= & forg aRa fawar
2| U gABId U HEAyul AFGS! SRIa— AT ANEM AR RN SNids; e, @e
TRIETOT; JTIERTAT IR AR, Uf3eTor QiR &mqar SHior, Jer SudRhT ARhaRT TR Sl /99
RISY Al & fsares R OETRA & | 99 2020—21 & forg IART 15T @i GReT JADId 20
TR, 2021 @1 SR fbar AT o7 | §9 GABID b A<HId ged Al § ORI, BIC ISl
H AT U9 WY I &A H OR] U4 HeEHR A WY I Ui T e

Il /HE S &3 © WE GRET 9F Bl Yge PRI b (oY g9 2020—21 H UHUHTHUIS
T FEiar SO (THRIR) 3 & Jfaiid S dddial iR I WErdr e @A @) Ugd
P 2| 9Y 2021—22 B fIU THTATHAUSNS BT 35 ST UG GH ST &3 I HrA o1 YRdTd
Tl gU | Tl Ud WY Y &l 9 [J9R f9Hel e @ uvend g9 uwral o eifcm wu faan
T T 39 ST @ Tl @ oIy Al /6E 5T &l Bl 9548 IS U fAU Y|

GTe GReT AR A (WTel GRefm WuRieror) faffad, 2018 & d8d ThUHTHTSNE - 33 el {Ref
HAYRIETOT JAWBRY 1geh & | U AMBRU e YRl R AFS (W BRIR BT AT
3R RSN fafem, 2011 &1 GGl 4 H A< Tedl Td AH—Hhlg & JJUle b
ey H @re gRef 3iifse aRd ¥

2021—22 @& AR UHUHTHTSNS - Wel WRIAV JTHEAT Bl ASlqd HR @ oIl e TdR HaA
I3V & | UHUEUEURTE 1 39 od WE URIE0 FANTRNerall &l Sl A& & a)1 98 &
IR WIaeE & S=id doll o1 <&l off AR Rieiv TAudive Argdr Wit ¥ SMaedd dhaH
TEl IO o, faEHR, 2020 H UHUAUH AfAFRE &1 gk § g1 o1| 39 W& dad o 39
TN I TAUEIUE AT UM% &l U8l $Rel & oy qred R faan| o & SR Ul
14 IR QTR GV JARTRARN F TG ARGl U @ del S Uhudes  ifdfrad
DI URT 43(1) B SFId ARGRT AT TAT| 29 3 VAR I UrIASG q_ieor & forg
SIRIfET @ TS TAT TG Gl AT 31 I, 2022 Pl 227 BN TS T | THSD (A A5 w@nfid
MY Qe FARTeNel, 41§48 Bl W YhRdl YANRIST & wy H Jfegfad fdbar war o
NGRE WRARTENIS & Gl HeT 9gax 20 & 7S 2|

RGN W GRET BRIhHH! oY SISV, TASIUA 3R UISIgd & AEgH | Ay fhd 5
arel @A & oY GoerdRoT e &7 & v & Gerdwd <¥ W H ggeldd dmad H
Age BIcihded & TRET0 g Ud A AFdIhd Uihar UM & ol Jaedd $H3H 3T

aifftes faie 2021-22 | 5
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1.31
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1.34

TPUHTHETS AR Qe G A reh WTfereRtor
Ssal )

T Td JANTRIERl gRT e ufhar & dgar ik Agorar gHked @ 18 |

THUHUATRTS + Yads fa9ivsti gRT QMU+ 2 VRANTSNCIel & W—31 76 o WTel UIeqor
TARTENEARAT T JfeR fageryor fhar | g Fspy & MER IR R Y SR &1 FaRor Irs4i /
T 9T & B AT FHSIA SU9 b ded fal¥re Y & eid ST @re YRRl al
IS T IR fhar S <@ R

DT T DI AT el — el WTeT URIeToT YAETRITsl & WTaem Afed <2 # @re uieo
Tl & GGeIdrvl (AMHCe)” Bl g9 2016—17 & QR @] fhar o1 a¥ & IRME I @
URIETOT JANTRITATAT & GGIdRUT & ol 12,54 PBRIS BT AJaM Wipd /RN fbar 11| g8
31 ", 2022 Tb 30 XSAT /Y MY &3 D 41 ST Wred YRIET0T GINTIARN DI F&g bR
& foTU qet %327.02 BRI BT e AT TAT 8| a9 & SR 3 YR TANTRATARI bl S
SO & IUBRY A GAoId PR @ oy 653 BRI B A faar a1 s S7a1 fa
WIPHd T d¢hR I33.18 PRIS &l AT |

9 IISMT & d8d UhUHUHTSMS ISAl /HY A &3 bl gex &dll H uiEvr, uiRierr iR
SITREAT Heell AR T 8g ad @Te dRIeT JarReRll, 5= ws duel b &eq
(ThUHSR)) el Sl &, B FiAeT Y& PR &l © | IdD B AR T I37 A (SgEe!
BIedH?) ©| 99 d SRM 83 IR THUASEY UG @l Mg O ITdh] GAT dehr Bl 173
8 T T

AT BT UH G Heh YIARRNAl HiHal IR 3 fRaeRdI &1 @rel uRIefv U {ageryor
H emar AT ¥ Weafd T 99 @ SRM UHUHUEeE 3 fAuY ®9 | ISy WrE uRIeror
TIRTSNSAT & BIffdl & fav 5 ARIRG UM wRisgd Farferd fhu o a8 45 & wnfid
8U| UHUAUHTSTS < U I UREY di Ud UASISHI, e & Al §H\d H 197
JATTTg UfRRITT BRIGH TAT YHIUIYS UTSahAl &1 Gdrad fhar s 13,899 wfoamiay |
e form |

THUHUHAT §RT UHUEUd fAfgdl & oruried @ ardfde Refd &1 uar o+ & forg
fafr=T @rer Sarel ) Rad YR 9derr fhar S 8T & U9 9% wpul @ R W)
SUARTAS HSH I8IT o 2 2| a9 & SR UHUATHIRE 1 i %l URie, [ ud Aral
TR ARG IRT TR TR H4eTT fhy o | 3HD ITA@l WSRO « Wred H Als[a dleAed Jaeyi
AT AR GTgRll IR SEhCly HIEr fdar o |

UHUATATSITS < @Te GRET JARBIRAT (THUHSA) IT Fel @il uRIefv] AR §RT Hldh WR
Qe WAV g el YARTENAR H IR0 IR 8 dTel I Bl HH DR Al ISHD! I 4
IR PR b o0 JIRYUHET AT & fqfd ‘g fagelvoncres @rer qRieror (JIRYUHa) fbe,
SURRY U4 gghrt & Wepfa <ar 81 af & SR 19 UH SmdeAl o Sirg @l TE R
A 10 ®I AW ®T F el & TS T 05 DI BN & B TS| 04 AMCSHAT B IAGH
GRT AU of o 37| 2019 # JIRTUHE] AT & URH | UHTHUAURNS o 75 SRUTHT
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PR PR T A AR Gl & A1 Aaey BRI B 8§ d9 2021-22 B IR
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TUCh D T D AT & oY WARTNErdl d S fhAfaf suAr €, S|l g
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HET DI STAT—3TeT T S & AMD! BT fIaxvr < § e el | Yhuagawsns
Bl g AMUG BT Usell FHI&] U 83N © [Orga] b 9dl 8l & |
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T e fafE, 2021

2. |SEPd Y USSR & AMG A GaHUd WEl GRET 3R D (SIdd | 27.08.2021
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TS, YT g9 3R Uollewor & forv umar qees FuiRd & 78 2| <19 g
Y g8 & Ao #, fhdl W= fauw e forw arga yem foar ar 8 w®
o= TR & 9O RERI @ fory faRre o A& & S 8 | 9 SRIGRA)
§RT W& I&T BT hd AT [AhT dael ASHAYET / Usiipd fasbarsl ¥ & HRA1 ufera
BT ® RSP RS g1 BT B |

Do T oG AT AT UoaRol & foly Uradl AFcs IR Wl Arsad / Golldxo
U A B U 3Maedd Sxdol UHUHAUATIE &I daarse https:/foscos.fssai.gov.
in/business-eligibilty T Sucter € |

AU SIRT &R 3R TSRO &1 UihaT B G AR FIARAT a9 & oy, dard
ATSO, od TgaYd 3R GoflrRvl & ol Ul Ragd! & wU § HH R & foru a9
2012 # UHUHTHTSNS - HY3TA Ufhal & I R AR @el dlsdd AR Gl
Tl (THUANRUH) I BRI DT | S JOTell @l &l I BT T 6’ @ folg
UHUASRYH & U W WTel GRET 3R AU UoTMell (BIRpI) e 5 3ielsH
TOell PO D Ts O F AT/ FHERnia ueell | i 01 FdER, 2020 9§ AT
fpar a7 | BRO I WFCIIR 3R BSIR & A FASS ARG HIR W B
FRAT 2| UHARN & AGHARET iR S USiavoT & ofarran, fafr=y Afegd & Yatavor
@ AEH W Ig Wl GRET & [y 992U IgUTed dicd’ & wU # Al TR 8N |
$o Alsdd iy Jiifee Afea, e, sifFersa Red wisforT dfeygd, weadr e
S DI YS! B BRDIF & ARl FHlbd (HAT ST bl 2 | BB H a8 ThHUIRTH
& FAM B B B, e STANTDHATS DI BB Bl IUINRT R+ H Jfaar a1 T |
TR URacHl § ¥ ge fafEiael o fofu aedRiT ugiy € 1 o AMdIdd Idrs
A W SMEIRT 2 | SIfard SAPS Bl AT IR T § AR Bs BITST AR
YR & A R IAelsd SIvoT &I GAer & T § | BRON Wl GRINAT &
foy ‘g1 3ffe T fau< &1 gereh 2 |
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414 DIAS—19 ASMN & FAGE Dl 3R oY AMfRd ARHIRAT (L) iR @rey gref
AFHIRAT gRT Wrel Faar & FRAR R IR @ & SRV a9 2021—22 &
SR T THERT Bl SR Y TY B /M50 AgAal & ST 3 fUsel aui &1 o
H B! g gs o | fUsel O aul fd 201920, 2020—21 3R 2021—22 & IR 7Y
THARN BT IR Y Y dad /5T AUl /UoldRvll & AT HI JAHAD STl

TR & —
L DU AT IS AT ol IhNoT
2019—20 6,814 1,78,721 12,34,424
2020—21 8,965 1,63,228 10,66,117
2021—22 14,852 2,81,132 14,68,421

T Aga~d 3R UoiieRor

AT AR P T B T ST Gl TSlTaHRoT

42 NISOL/EY T &1 F Ugdd 9 @ YR ExeT
THUATH IS, 2006 & 3T VI H A&RH & Uad o H&fSd gy 8 | S /6y
TR &3 ARAR T GRET Y & GRATNT AegH ¥ 3030 &I R H UHhuagd
afdfm, 2006 @& ¥adH & fou wfie wu @ RFER | @ GReT IRh & S’ <
H AffRd sier (Sel) ok @Wre |Rell AMNGRT (THUHsl) e €| @l gRe S
(ThTERD) 3o fdqifd fifed rfdeRal ik Thuash & Aegd W U XIod /E Iog & H
ATSIRTT / GSNhRUT 3R Wad= &I BRI R = | Ara=od a3 d 9y <Irmerdl ik Aoy
DA IR & 3refrar Ao AfeRT (Tan) iR arfieliy =mfieRer e € 1 faft=
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IS1 /F8 ST a3 § Yad= 3 b UeIe gave & fdaver ARi—13 § fear Ty 2
43  ERET IR USiiaRT BT GHI ST

TUHURUAUSNS o olgdd 3R USIhRUl UKl PRl & Al H Thasl ol gfaer & fow g9
2021—22 & TR ®s TS &l =, RoH =feilRad ugel onfia &

SO P HFGS H dedld & Aol § oisdd Ol § dgofid by a1 I agas &l
Do AU AR 3HD AT RIFIART B BT AT &1 TS 3 |

UGS Bl TS AT UohRUT GRAT § geofid fby A7 e aRWERl & a1 af 59 &
AR 1 o T H AR R @ AfT & TE B

THAIRNT Bl AT oAsHd FRET 89 & g |l FdFIhd &R+ &l glauT aAT—sTeifh
TS / GoldR0T & R B8 9 6 HelW Ugel @ 37af H THART Bl 10 $H / TATHTH
RS Aol S 8, R A1 Ho ghdel MEiRa @ & Hiar U+ sy / gofieRor
B TAIHT B H famhel I8d 7 | MFCER, 2021 AP, FRET 8 & 918 AgA| / USHDHROT
TANPHd B BT DI UG Tl AT | <Ifhd Nd THARH & oy U ATSHA / Ui ThRoT
B FRET BF B ARG F 6 Al ddb (SAM died) TdIdpd B B Jraen fhar T
g Tl UHARI 309 SATSHH / USHHRY Bl AdHIDHd B & d1a S AIsdd / UoihRoT
A= B TR G D |

BIc W SRR /IEIC—IY ST YSHHROT JH 95 & oIy U 2, 3d e Auel dheide
Vg & AgY S | 3fded giRddl &) Ihd o |

feTE 3R THaIM SRl WY URUR® W uerelt & fAaldr ddd da dgad & forg
9F | 3 U JEl & AT Ul AMGS @ IIJER ST ASHE AT SR AT
HalT g W U PR Fhd B |

AT AT USNIHROT & foTU ded dRd AHd AEAd Ty & o9 § fhet
AT ¥ o & foly UhUHUHTSMS =1 rgfcidhdl, fquuradl, s (exe] ik i)
SN @B UHR & Faarl @l gel fear 2

R THRI & U RGN & AN HsRRIed T8l §, S@ ot JoR dHeRihed / $Hd
R AT daR B 3fEdT b folv Th TEsNd) JuR fhar war 2

44  ¥god

441

UHUHUE ATH, 2006 3R SHG ded 99 AU AT &R fAFRE @ sraad
3R g BT BRI G wU H I/ FH AWeA B IRBRI Bl © | W SATal Dl
Frafia R, |JieR, AR ok agfes T o &1 SRl |ata a1/ FERod
Al & @ el faum & Af¥ETRAT R fhar Sar § i I8 SiEn o 9e {6
wWrel SRl & Gay # FUiRT AFGl BT Ut fdhar S YT ¥ a1 98 | U Aal
# STgl @re FH IR—31gwY Uy 9d &, ThUHes AfFH, 2006 & AT IX & dEd
SSIcHD UIGETHl & STJAR PHIRalg dI Sl ©| a¥ 2021—22 & QR [dgel¥d fdby Ty
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T, FEiRd AM@l iR AFesl & IR—gwy T4l AR B TS SSAD DHRATS DI
faa=or wRefi—14 % feam w2

THUHUHATATE 7 08 HIE, 2021 bl AT TR Bl 799 gg—Idd @rel g=ufc del
(TAUREAIR) @ SAed & foly §_9l @ ddd & Afmsor &l faid 08 S, 2021 A
AfEfET fhar T | Wre SRIERAT §RT 59 Ufdey &1 sgure gHRad &=+ & foy,
UHUATATRTE < 08 S, 2021 & UF & ARIH A 91 Al /HeRTsd &3 dl e
3R <Iferd Had= B4 b1 few f&an| fy 1y FRlewn o Refd Fegar g—

THUasaRl e Tedist fAfSpg et R Thdn WAl @ Od
CEINECIG P T T I A B arsIoT B

THERY (DL P ARSI BT B SR B
IR T=u) o PR AT YT dTel THARH D
Fd = o faar @ |

620 620 55 565 0

HIS[ET @re GRET 3R A S (W Icle AFd AR @re Hediod) fafad, 2011 Sl
IR BO—HrE B 0 B ATD B W wU ¥ e w7 §| gw Ml
T ® 5 Bre-—amre & T § Sl @ AT 51 ufaed W #H A8 8 ARy
IR BB AR BRIAT & 397 dTe] UAH Ul & gl TR HIh! AR BRIAT DI ATHT
BT R SR ST 918y | Uhuasd (UaforT iR ofafer) faffm, 2011 & SR,
M-Udhos @l BT B W W oldal W AT ddfenT die | affd a1 ugd T8l fdbar
ST A1EY S B 9me B8 A1 O S9! Upiad & dR H R o geR | Ted
YR 99 Fahell 81 | AT & Uhuayd ([smue &R @) fafm, 2018 # a8 feiRa
frar T 2 & g I= & W dad S "ch alel W $ fog & fHar S
S ad @ W e T T 8 g8 o@l WA B IR H Sude Idrel WO IWRh
UHUHUHIAR UGl Pl Socted fbdl S R8T & 3R ITH AT Al HIBI—dB-1 & A0
DI Yg DPIGI b ®HY H YT N BT & I AN F DOl AR HRIAI B A DI
AeT STTIT—3eT el JeAT S JET € |

JEIIR, ThUATHUSTg 4 U3 fadie 11 FadaR, 2021 & ARGH H W AT/ FER
PR 3R DB 3R DIGI—BrE A & AP Heel ThUATH |l & Iooiad &
fou Twdiell & Race I FRAMe dRag &R &1 F&e &A1 Pro—ara- &
FET R a1l T 42 DA ASAE U WY BREING] B UgdH B 5 3R 349
THEIB §RT PIGI—BE IAIE & Aee H dienT rurerd gHfkad fdar 1 |

¥ 3R g SR @ fog ffde am

THUHUETss o A gy Swrel dfed W gY iR g Sarel &y fHes drm
(MATER) IR Y & e H "o Ih" =N IR Reh wIF H 9 "eh
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ST AM S Y UG el g ©, SUP dId @ A dfed foger sifvard @R fam 7
THAIST ERT 01 Sells, 2022 O fAd 3 QU U AFDl &1 Uree fdHar Ser =2y |

446 THTHUHURATE 1 FRMT FRIE0r iR THATRRI YTell & AegH | @re GRE AT
(PRBIRG) fapRyd fhar & IR a1 I /HeRST &3l A Qred gRer FRIeror ek
THATHROT H URGRAT & & oy 9 UM &1 TR fhar 2| BRI Fieor
IR TR @& foly d9 AR Age VU 8| SABI IUIRT Aldsd B, <dalc
R SEHeU o B I Ths O Tl IUBRYN & A A A fhar 1 Iodr 2 |
BROIRG e & A RId 239 @ MR W ARM, ST |8 3R Sl
faveroor & foTT \IRH SUBRY B WU H BRI BRAT & | BRAOING b AT | ARIeror
PR o Wiaey S= Rved d Iudls &) Adhd 8| s9Ub Ayd O Sod SifhR)
W MRge o7 9 SMfEwIRal, SHar Himifers Rerfa, MNeomls @rer oReR enfe
A AT BRI <@ Fdhd & | 202021 & SR fBU U 60,232 BIDIRT FRIET07
D JAI H 2021—22 & IRME FRIGG We Jaq™l H G=AT 9ehR 2,19,775 B TS |
2021—22 & GRM B TU BRPHIRA RN BT —aR el IRVI—15 H B |

447 <fRIE AEeE & i #§ ficmEe & e & forg faRy gad= s FdaR—feweR,
2021 & AR IR ®U § AT, &R, YU AR dSTHT 1Al H <A 1347 |
AMAE & SRME HgaT FARI B sHrsdl w1 e fGar T AR FigEE &
135 99 A FBY Y| PRI & AR W 1,45,625 fHAI™H AT AR 752 FleR
ST Yole Sied fbar 1| g9 oferal, 99 A1 &I fdgemer Rurd & uRomi &
MR TR 3T HRATS Y DI ST |

448 WA & IR AFS ([Apg vfawy iR fdes) faffm, 2011 #§ I8 ody & &
fog e far = o 6 e Sae 59 @re dd iR 991 U gcdh @ WU |
SUIRT Y S &, ITH IS 3 AIGE Rel ol /IAT BT 2% SIAH A i
o ®e TRie T8 BT AT | I8 WIaeTE 01 SIOR), 2022 W WA B | a8 gHRad
PR & oy fh I gfaveg 01 SaR), 2022 F R < H JWTET ®U A AR] fbar g,
THUHTYRs o fodie 17 fA9aR, 2021 & U3 @ ARIH W A/ HERSI &3 B
e GReTl JATGRhI R Dol ASHRNIT WAHINAT DI gl ol /9ar &1 fafHior /
100% fRIEOT B IR FPRRE T4 & Aregw | A Sarel 4 sgures @ Sifd
B DI el o |
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449 THTHUHUATS < ST & A= &= & ey fGae J6o g & &1 ol forr
SHGT G fHar S 9 3R S9d o a9y & Hey § UhUdUaens §RT oW fdu
MU IR /S & IR H S ST BRIAT Ol A | 2021—22 & SR 2ld AN,
gRaTgd, J—Udd, J—clderd, Gl AURI, e [asdr, s—aHd gfasHEl o9 =
gt & ufafferl @& @ W IR do IR @Y TS |

4410 A /HERIST & & AT FSRBA H FIR IR b oy (HUEUENRAE Il /
RS &3 & @re GRedl fO9mT & a1t difsar SipiRET (@) 95 maifoid &R <&l
2| 37 93 & SRM AT ¥ GERd HEl W) g9 @ SR 2] 9y 2021-22 & SRM
THUHTHYTS o O o3 /HeRTST &3 & A1 35 dIfSAT BiEhbd GF AT
fehu |

4411 UHUATHTATE o Wod TR FABBR AT & d8dT § 9N oF & qr—d1e Wrel
GReT &l R Fdl B B foly dAT We GRS H FUR A o UHUHUHTSs Bl
faffr=1 ugall & dRIFIE &1 SRS o & fov faff= ut /FeRrsa 83§ areger /
g ERT Soadq WX & R & HEgH 0 oAl & A1 hAThad derT ¢ |

TN fHY Y @1 UhH B dd (JHel) & GUsT o o faen—fde

UhUATATRS 1 s fafafaet grT @re aReiRal ¥ v fdu 71U @ e
@ dd & Fugu & foru fewnfadsr oy feu v &) 39 fewnfadwt & @ eReRal @
WIpd FURY GO & "egH W WANT f6U T @ UhM & dl Bl IR G B forg
SIS fafAtaet @ doie & W &R o AT v €1 31 AT, 2022 d% THUAUNULTS
9 @R HRENAT § JAN BT T GET ghe & dd (JHIe) & 9Us & fog 9w W 9
43 qrASIoTS faffant &1 usia fdar |

Qe gRem fAF Ao

el GReT 3 AT UHUHTHTes &) U Usdl © [oide A H UHUAUAUSNTS USiiehRoT /
AREE @ oy e TIRge a7 § W SRINAT & Gedl & folg gfaemddial &1 adf
I BT T fHAT AT B 59 USA b ARIH I JISHH AdEdRI 3R Tl Bl HOel o
M ¥ 3R HH ANTd W AFDHIPd SR—CU Hal§ UGH &b THAIR HI MNoT i g9
Herdr Aol | @re gRem A3 B Aheldl FHU—U3 UeH BRI D [lU THUHTHTTS o 01
faHaR, 2021 ¥ 99T B9 aTell JiFarsT UNIEl YH b g |

Y W YR [Ahih (TAUhTNaTS)

471 UHUHUHCATE 7 @TE GRET & AWM= AUcS] & uR WR Al b wred 1 udr
T & oy 5w @ R gadis e R g1 9 gaaie el Aeres
3R [UIHS STHAIGT Afedd B Sl 4l ISdl /HERSI &3l H e Rl & Hedldh
® U TGRS SWET Yo HRAT & | I8 Gabid Urd He@yol AUGS| 3fiq A
HAEA 3R HRINTT STT; JAJUTe; Wrel URIET aiva] AR R JfRiefor &fiR e
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T QIR SUIRHT AIHIBIT & UR W IS/ FERST &5 & e iR SmemRd
2| 37 AUGS &I URI%G (dTw) Yed f=gar &

AIes MR ARIE (% #H)

AT G SR I STl KELICE
Grel TREvT JFaRREl SRR afReror SR erar fmior

SECICN RN E NG

472 TR GRET QIR MG AMRAFRH & ST B W IR D foIg oAl /ORI &l |
AHRIAS A AR 999 & foy uhuegagens e oy fUse foxig ad +
I/ FERTSY &3l & FHY YT & AER WR oY Wrel el Gabid SR Bl &
qifs M ST Bl AUD WR TR GRIET 9o IUAEl HRIAT S T | 99 2018—19
% foIg Ugel XTI WrEl GRET ADBIP 7 S, 2019 P Ul fAvd @il e fead W
AT fHar 7a7 o1 | hUETEens 7 20 RideR, 2021 B 9§ 2020-21 & forg T
Y @rel GReTT GAdid o fhar | 98 I H JoRd | ¥ I 'ifiae fhar oiR
IGH gIe PRel AR ARG Bl WM RET| BIC ISA H Mar 4 Yo I iy
fpar 3R SHa 918 eI IR AFYR &7 W 67| HERSg &3 H STR—HTHR Bl
e I fiell, 9@ a8 JfSAM iR MeER € g 3R fieell &1 Yo+ <ar| ot
APBIH UHUHATHIE &I ddfeld  https://www.fssai.gov.in/upload/uploadfiles/files/
Report_SFSI_20_09_2021.pdf TR Ul % |

48 T W @R GRET OF P AW I9M P Y YHUHTEESS 3R Tl / HERTST &F @ d
GEEIGIESINE]

UHUAUALSTS H o H WE Rl 93 Bl Aclqd B+ & (oY ISAl /FERI &l & 1
AT SU9 R EeR fhy g AHSiar Sud @ Sl & fdid e /6Y ISd &
B WIHd BRI—AGHT TREl & JJAR [RIF Td Th-ild! FeRIAr UaH P o Rl 2| ay
2021—22 & QR 39 TI &A1 DI IGNR B dlel BRI AT TG 91 gU R+ Tebeiian]
IR oy FErIaT Sl &1 SMavIdhdl & | Fefdd od /R &F & A1l faaR—faaet &=+
® g1& BRI AR Bl 3 v oA T iR 9548 BRIS B VAR SN Bl T |
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Qe GReT HOEIoT ISR T AMIHA
Tl GRAT R olTell &l Aolqd bR+ @ foly THUAUATSITS o ol Uel HURIEToT ool

T AeTH 9 Qe BREINI] B ORI YH (AT 2| el GREAT 3R AFD SN, 2006
DI GRT 44 H W ARGV Bl W GRAT A B AR WTel GReT Jaeg Uonferdi @&
UTAT DI Sird BRA B o bl IS AT WP Bl AT <4 & oy Afdpa fBar wan
2| @rEl R SR A A, 2006 B GRT 16(2)(T) H W WfAGROT ST Wel ATARN B
forg @ |gRar vegs omell (THhUAUATH) BT JHTONHRYT &R dfel JEoH el & g_amaq
& for a7 iR feenfdy Afde o & forg ffm oM &1 sieR f&ar @ 2| degar
UHUATATRTS o 28 3T, 2018 ¥ UHAl Wil GReT IR AFd (el gRer {uvier) fafm,
2018 SIGRIT fhar iR Huleror & fafe=1 &=l & ofavfad 31 A7, 2022 d6 33 el GRETl
HOIeToT JAfAHRON BT AT & 7 |

el ST Are=T

4101 eedl ST Ao denfier Ry, STERTGd-—gTE A 7 o @re afosEt

Pl ID! WSl AR WE GRET AU b ol 1—5 & Tbel W (WSl Uil H)
ST & Sl 2| gadE H Fg Are e gfasEl § Ay g

ey aT ufae™ G fh Y&RI, %, SR MR oM IM-UM & 1)

fierg @1 g

CEa GRS

AN @1 g

4102 TR YRET 3R AMG (W HRAR BT AU 3R IASRSEIDHR0n) faferd, 2011 @

ITFA—4 & IR W[WBdT AR AH—ABIs Gadl AFDI & Uil & oy @ o
@ forg omavgd AFGs W MUIRT AUS IhfoRe IR @ T8 €1 39 Siogdl &
IR R W FIA™T & ARV fhar Sirar 8 iR wesdr S sfifse woiddl grr
ST gaE & S 21 39 ST B IMUR W TH YA 95 AR fhar rar 8 R
IR # SuYRhIsh & forv uelRid fhar o1 9adr 81 $99 SU9RhISH &I I8 Ugar
H Aeg ol § fb 98 9 Wew © A1 61| 3 R AR I« M@ HI AT Bl
‘BT fET AFT I B

4103 UBUAUALSNS. o Weodl ST 3iifee &1 & fofv 30 Jodia uet siffee favon aiiR
12 3 AN BT A=IaT <1 B < WR H 200 W 31t ufdfera weoar e siffeex
wegdl ST e = w 2| daferd oefia it Sfear (RRfiems) 1 89 o
ST @iffse IR @ AT <9 @ v e dor fAsRid @ ® S <9 # faey
Y A Wewdl T ST B BT BRI BN R I UlhAT BT ST TTEHT |

4104 ol ST ASHT & T 31 AE, 2022 Tb 14,122 A ATOHEl DI AhAAIdD
sTfoTe febar |
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411 g URIRAT gRT AR

R fafares srgurer @1 U A ST 8 3R IS/ FERSY &3 Fafid wu @ AR
Tfcfaferat &1 Fare™ &R & SR AUl R Gl GIoirel & AR Ted R s
I B | UhUHAUHUSS I Udh di¥d ARl oAl dIR &1 8§ 3R Sl /IeRST &3 &
A1 AT BT 2 oy 6 B ey sRel o) b Wiiferd Rfd, @me ugri &1 Sueter,
JIERI AT fARMe sEaRl & IR Afky /fARNe PR JAWaE, Tre avxgsll | SaftT Sikes
DI AAT AMS BT &9 H G U 98 IAH URads dx U a1 PRI IS a1 Havdl
g U Gafd &= H @ s Uffafdl b IR W ISy AR WERST &3 UhUHUHURTS
Pl FHI—THI R FRE RUIE ogd - %2 2| a6 § 39 FIRED Ao & ar o d fafe
DA AAEHR AT B dowi, NS BEHwS, IR TR Td FERTS &5 @ @Wrel gRe
MY & AT 3T dodl H =l gF |

412 Rremg HaRo

THUHTHATRE & U SUHRHI RIerRd /F9r &I Aue &1 & folv te Aoiqa dF 2 |
THUUUSTS Bl faff= =il (49 Wide SR Hiargel VU, THUAUHUSTY sedelgd, $9d,
®equy, fCacy, ®Hgd, SUM—IIER SUHRHT sedaligd Uled, UIUHAMSI, URe 3fe) &
HEH 9 UTW SUYRHIST IR UhaIe &) Rraradi / Faameil d ThTaTayes gRT Uh dicd
AT HE WIS dHde UIcd, S Scllsd Wrel GRE 3Tuleld UoTell (BIRBN) &1 9 T,
R FHfhd R S B SWERET 39 Ulcd W FeEd] @, oRRiEa @re, afedr @,
el H odferT QY &R fafT Wy Sarel @ 9R # 9Me <l 3R fasmue @ H&fa @re
GReAT qE&l & dag oo Rrerad iR ufdfhar e g5 Wl R Fad © | el HeEl GE]
BT Bl USHHRUT B TR Gol &l T8 IS RIerRd /99 9 & fdvg te At ars
ST BT &, Sl FART BT GoldRvl HRd 79 UeH fhy U AdEd 6k W™ THUATH
ERT ST ST B 39 GeY G¥T & SUYINT 916 H SUIRHI gRT AR Tolell IR I
ERT SO @1 TS AR Bl o B & (o0 BT o HHhal & | UHUATHTSTS &1 SH, I
ST/ THTEIMN 3R THARI— il YrleR STURhRI gRT Sols s IR &I 3iHdrgd
TG Fhd B | RN b Sfud Auem & Fafid ©u 9 GHen a1 e rSdl / FERTSy &l
® e GReT IAYhl gRT woll 5 fodrdl RUle, odl /FeRsd &3 & Yagi= ol FHlen 3R
3Mafd LT AAEHR AR B JSHT & AA F a1 S 2| B8 AT dde Uled W
Jols TS 3,920 SUHIRHT THRRN / Rapradi d§ I 2,834 SUHRHT FAIRN &7 G fhar war
3R 1,086 SUHRHT FHRY STid & A~ =xoil # €|
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Gl 13—-VBOwedT SIfRfATE, 2006 & TET VISl T GaNIog &3] § gadT aF @ HINAS Faver
(31.03.2022 @ Reffad & 374R)

B, 5T Bl AM THUEH! THUedl  ewdl i @ el o we THTEI B el

RiEe| R | M 1 1

| e o | e
PIfcId | Blfcid | BilcId | Bl
1 |feH T feER| 1 gl i 3 2 1 13 0o @
ELI G
2 |31y wew 1 il gl 13 13 0 44 2| #
3 | IoUTEd U¥ 1 2l gl 25 1 24 3 0o @
4 | 3mm 1 afharel= | RN 33 6 1 24 o| @
5 |feEr 1 gl g 38 0 14 14 0 @
6 | derTe 1 gl RIGROG 1 1 0 5 o| @
el
7 | BANTTE 1 T2 REl 28 0 28 59 0o @
8 |qR® TR B 1 Bl TRl 3 3 0 3 o| @
3R T R da
9 | ficen 1 i BIEDISIGE 11 8 0 20 0o @
10 | e 1 gl gl 2 1 0 38 o| @
11| oRId 1 gl &l 33 25 13 183 0o &
12 | gRamm 1 vfeharels | uforamef= 22 5 0 15 0| &
13 | feamaa uew 1 i gl 12 12 0 16 o @
14 | SR R HER 1 &l &l 23 21 0 71 o| g
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GIEl, TRARTeEre @ A o, PR, S SUBRYI & SUARI 3R SUAMT,
fafr=1 afrerr sRiwAl #§ SuRefa, snfe &1 e # <@r mar ¢ |

ISY @I e JARTEEsl (THUhEe) BT iR () faweror

THUATALRTE - YR H I @ GRIET0 JARTRMARl Bl Aolqd &) & Seed ¥ [@ad
faerosil & wegH W 76 XU TRl UNIETUT TRNTINCN (TAUGEIT) 3R 2 UhUHTHUETs &
AT aTell RIS WTel URIToT YARTITATRT &T iR fageryor fhar 2| 3faR fageryor &1 Rure
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H g e, SueRur o Rfd, sFRife @ Suderdr, JAIftd ded Gl (HisiReH) B8Rk
IUITT AT B ST IR WrE GRIETT AT & UAUIUS QRN &l THIe &l

TS | U TSpSl & QMUR W Tl /RS &3 & A1 SXAEIRd FHsiar Sl & fdva
fafdre ofivf & ded vauwdiva & AT ue HRd FaRl &1 gaEE fhar o X8 2

T H W TR0 Yol Bl TIRHIBRIT

5.8.1

5.8.2

(@)

(@)

WReY IR URAR HedToT HATe gRT "dcd WTel TR0 VANTITetell dfed <9 H &Tel
TR0 TOTTell & AIRDIGRYT AHEG Dol &4 Aol &I f3Fid 31 3R, 2016 A 3
AT DI (AT & AU 481.95 BRI BUF (3400.40 HRIS—IHTACH, T81.55 HRIS—3MAT) Bl
IR AR AT @1 T8 | TSR F 34 ISl B Y ARG gchi AR FeRd
foir oRerr & T 202223 T 91 foar 2|

DA & Ao B AgAyul "edl IR wrafee @ Rafa &1 faver f=faRed @
S @Tel TRIET0T WANRITErs BT GIeidxol

IS & 39 Uch & ded ol 43 ST WTE URIGTOT TINTICNRT &l Ufd TaUheIvd
%12 BRIS B JFANI AN & 3G BRAT B, 99 [ AT /HERIST &IF Pl AP
9% foy GUR B S aFTd H A9 S SUGRY (THss) Sl SIR—UHTHTHTH,
STEITATH 3R Tedl—TATHTATH o & forg iifis sraivasn & fafor / dawor
@ foru 50 oRg, TAgs @ w@¥lg b forv Is50 dre (RBd 7 99 @ forw smeife
Jor 5 a9 & fory fawga QUERT WA €), Sunrsy qn s Rerfedl @& forg 6o
AR JAT GeHoifdd TARTENE AUd &) & oy ¥3.00 dRIg &I AN eMHA 3 |
faip 31 @, 2022 @ Refdr & AR 30 AN/ FERIST &3 H 41 UAUGCIGS bl
¥327.02 TS (THUHSTY HI BIGHN) &I FHof AJAM RN SR O ITHT FIRH T3]
TAT B 2021—22 & SR 1254 HRIS & AAH ORI fBar a7 o e faavor
ARofi—21 § &3 T 7

NGRS @TEl GRIE0T JANTRIEATR BT GGeIhroT

UhUAUHIAR & SR 3Uferd uieror giaemail iR Alsar gfawmsili & 9 & oftk &
PH PR D fOIU T-D YBRA YANRIAT & S~ 8g S0 SUBRY WRIG & oIy
AT e 3.00 FRIS © | a9 2021—22 & RAT & AR Ao & Haid 13
NGRS JANTRIESH & GGeldrol & (oY Hof T33.18 BRIS BT e AT AT &, ForaH

H 553 dRIs 2021—22 H SN By M0 o, R fJaror F=rgar &
RS WA &1 A/ R SR a7 a7 oe™  SifFlfad SUHRl

0.77* MR —UHUH, TASION,
(SRR o) EEERIRCIESINGINT

GoiTd qraTcaIiioll Seagecy

(rcrers), wreTel
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RS WA &1 A/ R SR a7 a7 oe™  SifHlfad SUHRl

T (@IS T #H)

AumaRy— freH, |RTa, 176 SSAITATY, TgA—Te!

R

IMIMSTANR, T 3.00 TTHITHUHTHTY,
agefi—amgRidiTaTH

Ea 553 RIS YUY

el @Tel FANTENeel ® fow gsriar

3T AT & Ifd <7 R P I /ARSI a3 § I W G870 YARTRITATY
([TUHCEIT), e he AUl 3T @ed (ThTHSR]) HEl ofidl &, Y& &l Sff &l & |
T8 AIGT 7 hIdl GRE]IST & &F H WTel WU AGAIAT Dbl BHT BT FHET Bl
2 dfcds Ul @l AT faveyoneTs SReRdl dF N /T HRAl 7 | faed axarad]
6 ATAR WIEl WIETT, STl AR &Har FHiT I 9o & fofv uRafda ywoasay
TS THUASE] & U AT AhR0 IR fBar 1 & | Isdl /HeRsd &3 dl U
N dRE 9 dIR uRafid thuassy (SUaRvl, 8 ¥ Udhs oM dld 8 39/ MUs
wIEvl fhed 3R Jewoifdd el |fgd) el T SiTEc! @I Blegar, 337 ard
() B, ¥eM fhU S R B | 39D Aeal Wdled @d g O A @ forw %Mo
G /99 / YHUHSeR] Bl adi el UaM fdar &7 @1 & 99 & IRH 83
IR UhUHSEY WS @ AT | 9 UHR, 31 A/, 2022 d6 @RI IR faaRka féy 1
THUHASE, &I ol A& 173 B T4 ¥ 97 A8 duid &F 1 AT & dad SuTe]
IR Y B | Gl (hUaSKy BT Iod—dR fIavor arofl—22 # fear mm 2

TPl 8—VHVHSTY 7 BT JARD 5T
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(i)

TPIT 9—VHyaSTY BT ¢ G

Wl UNIETOT TRANTRICIRN &Y &THaT &l f=Htor

DT TP AGHAT & Il < R H W GRS TANRICTS & GGl AR I~IT D
AaeYH UCh © | 39 A BT URA Iey g YAREd w1 & 6 9l sy @
TRIETUT YRARTEATY UAUEIU & YR T Y iR S §HI0 I 3R ST <9 &l
HIAS JARTEMARI & SRR AT S | YhUHUHUSs gRT ARG F4 FARTeey,
5T EGTel TS 3fR XBRel TN §9 U8 H AT o & oIy Iy €| <91 #
Qe fagelydl &1 e g9l 3R I Aicad RAUd w1 & oy sfegfera samreetiai
AR ST WTE TR B e Arfied @ forg mieanRa fehar Sar @ oife v
[T TRANTRITCATY U PTH [IAAAYAD IR J8AR &HAT & A1 PRI D ol AaeID
DI, S 3R IS o N, S T8RP SR g0 G |

ANfap wlEvr srRispH

3, 2021 W HME, 2022 HI AT & SRM, fIIT wU A ST Q@TET TR0 TANTART
® DAl B forg gt 5 wifde ufRierr rimHd Ao fhy 7T A ulkierr srim
faf= WReRT ARl 3R FARTIARN | S fhu U o | 39 Ufdreror BrimHl H
45 TST YITTRITCAT HfHal o 9rT fora |

TS UfNETUT HRIsHH

ThUHTATATS gRT 3o 19 AfeEr daf sl () @rer gRef waeH dg (Thraewsi),
(i) geroifaes fageryor ufrerr og (F—Hc), (SHI ISR Wl TARTRITAT Tiiorarare 3 Rerd)
AR (i) TWTer GReM 3R U 90T R ORI TR0 AR (STERN—yhTaygH),
qEIg & A1 AdR Bl 197 AT IR SRk iR |idfhade drd W Mo
fPu g | S ARG T HeH TIARTRMAT AT TASISEl, 3MUIE, ORI
JF ) A 2022 H ST URRET BRIBH IR fBU| Al /HERST &,
UHUHATHTSS §RT SEged TRl 3R 3 JANTRITasl, A= Ir<al / HeRTsy
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gFl & WTe GRel AMAGIRGT, S @rel GRe ARHIRGT, ITHRDIe, Wel SRR,
B, SMEUTUH—8HAT D AT DRI BIFDI e & TT9T 13,899 ufqwifial 5 g
gfemeTor HRieH | AT fora |

(iv) U SRIHA &1 g8 Seed AT Aucs! o gRell Usqell, Uil Sddl ugqel
3R WIS B TREAT & UG H WART B O dTell fAvelyuTceH e dheidl & aR H
S US &RAT 2| ¥Ioid &l Oxaq] § 99, W, fafis, uidq IR aeigsse &
AT WA, STafs GRem Agsl § fafi=1 @rer 9wl 3 ArgdIciaad, dIcArih &
ARME 3R U H¥H /9N I3l BT IId UGV (TS8) BT SUART B [Aelyoy
BT M ®, I TANTRMN A & DSt I fawid foar < a9 |

(v) A dR W Ul § gewold e § TN HeEl derd; W gerlfad!
TARTRME & SUBRVN bl HATOId HRAT AR IIARMET HRAT, BICTIARM; WTel ScTa
qraTeRe] H IATSAG H B dlel guUl B RIfA B G @A ((FRITdd)
Had= SN afe O fawa wnfde o | |Mrg fawal oR @ giewr far oo
5 FeRfcmed ok Ty Aweivicd Sl & foy difde Hee gren feenfder, s
WRIeT] fhed & ARIH 9 ART H WE WU & &3 H DIfddRI 9aeld, Wel faeryor
H IWINT & forg areel Yurge drel AIEH, UhUHed AfAfgH, 2006 3R UHUETH a4,
2011 & T8 TR0 3R faeryer & fou Fame ufsar eife |

Ui doisx

(vi) T R H I G IRV TR H BRIRG TR BHAl & 9ieror sravadhdarnsi
DI GRT B B oIy ATTSTRS ARIET0T HRIHH AT B & ol R ey & fafr=
faval W ST URieroT FRIGH & IR H ST IEdT W& @ ol Ugell 9R Ud fRretor
Dofey (GFeN, 2022 9§ S[A, 2022) TIR &A1 AT IR THUAUHTSS &I dJdA@Ze W
uars faram |

STPIT 10—5IRTRIET B gcaifa & fory SiriforT Fieerer @riamdl @1 o Faidbar

T @rEr FINTIG, BlcibIeT TSI VBTaTT, J5
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59 g YReN Ao dfew

UHUHATHTSS 1 Udh BIC AMHR 3R Tod dold &I Uicdd diad [deiid b 5, i %S
JEST Ji5T died (THUATHA) BB ST 2| S99 B9 qold SARH, BIic USRI 3R GRe
AT BT T U WA PN UG W IMIRG TP Wre GRT wWeEw fhe 7 3R W e eIk
P IR geTT H FIfed &7 @ v Udh Neifored SuUHRY 999 & S | fawfid far ar
2| SHD I UH ANTeEE gRawr W 2 R fE @ 9w 9§ 989 § 9a o 9 fafrs
Qe STGl BT YRIETT ST AT © | S ARIH ¥ gy # U, gRAn, f¥eoie, werE, g
A A, A9l 3R W ATl § W R FHH I U yerai § ke oiys, I &I
IEe # fiaae SN femael &1 uar e @ fov 100 9 3ifdd WRel wNiemT fhy S dad
2| UHUAUHURNE o 14—27 Fde} 2021 & SR WA HeH H SMANG 9RA & (AR
AR Aol § JfS76 dfad & Uee fhar afd o Sa1 &I &R faRiy w9 3 Whal S drel
godl BT Qe Hade & Ui ddeaeiiad 991 S 96 o ffdde & O /9 & ol ;R
R = fase menRa e &R dad € |

510 fSom ®R W Il /HERSG &3 H AT USEH WOl BT SR

UHUATALRTE - 30 SIodl /HeRT &3l & Jififed ANeiRAT a @rer gRer idRal &l
garel e dfe’d dem dbud el & UfaEdE O, dI8—3ee Y dlesdd G& g9, ST
HIGR AR AHR HSRU bidwc gad fHy & gy fb vRd wR d dles o gl dfd
T YEEE UOTCll (THUHTH) B Udh UMTAl -icdd dIhR URaeEs IR HSRU & QR Al
B WG B F TR TGS |

| T B Wed
o . qTE 3MPG AN " Ipi® ol B
D Dfsvic FReRmioR Tfate P e gar forer e NS
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741 @er favee wer (THUs)
UHUHTATRS AT GTe ATINdl BT GAT Bl gaT7 AR UrAfHd MR NBReT YATIMATRT

% AT AEEE B oM & fory ufia wu 9 @ faveye wiey (ThUE) Smartrd
PR B | 7dl THUg B fIRad uRlerm 30 Gellg, 2021 Pl 16 Dol UR AT B TS off,
el Bt 521 areff IuRerd gU | 59 wem & uRemm # 68 arefl uraifires udenm
H do7 & AN U Y| v/ fadi /i B fdvelves oiem Sl d_e drel Ui
argferal @ W Ui uiem § doq @ forv Irvg " man | Mee wfis § nmfie
TRIATY ST &1 SITeHT |

et Ffve fAvaTe wWer (@)

Gl GRIET HHAT B BAT DI &M H I@T U AR AU HABRI DI @TEl SN/
Grer uieTor GIRTerSl H Afde H Aiedl B G g9 R awd fAeeAvornd
3IHT UK B D gl WIE [del¥o Bl Y U & ®U H UM b oy Hiedred
a1 =g Fafa @ faveves oQem & @ oigg W ey fasar o veEr 21 dren
ST JAFellsd Ale & Aedd | 7d UGUs @ A1  A[d fBar war or| oigg &
fou |t 569 arwiell IuRerd gy, RTH W 96 AT BT IR HiTs faveivs @Ifvd
far mar| A speff @ fwomor § 99 af @1 ogvd W aRA B 9] WY W
foeeyds e & yrfe wREr § 9o & U '8

el faveive! & srfergEmT

UHUATATRTS 7 UhUded IIfaH, 2006 @1 €RT 45 & 3iciid 95 UHUHUEUSTS MfERIfeId
TIRTENATS H 140 @re faveyel o At fear 2 afe fea aRd aaeeR afEd
e iR Swa ofavd g U el &k fml @ dgd &Rl fear o 9 |

A rfefafer

5.13.1

5.13.1.1

5.13.1.2

o B3 TRTS |deTor, 2021

ARAR W@Tel GRETT 3R AFD TSRO (THUHTHTSMS) H 2022 T <8 Pl SiEHh
wU § IAMed gRI—ad] | G B @ oy Sl wU | Ifad gig—adr &l
G BT ARBTH 2% Th BH R BT AU forar o vhuHTATeTs W 29 SH-2
Jelg, 2021 & QR FYOT 9Rd H <1 Bl URTS |defor—2021 AT fbar o drfds
fafr= amIiSTe—aniefe aRdel iR <°r wR & =gfd e’ H WRA™ @ okl &l
IRAIBAT DI THAST ST D |

34 IR /FERT & & 419 TR /Tl F Fof AATHR 6,245 T Thdl by MU |
B8 Qa—IR9ING @ SR, S A SfeaRad 8, @ dgd a1 Uasies @mer uareit
& fafdy &R I Uasids @ TFEATHRe GRREd a7 & oy Igfed R R

WR /BIEURATDE / fhRM &1 gl ¥ Udboles Il & T Uhd by MU O (IAH
Iare ot & |\ T @ ERT & TS )
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soft 1— fAeTs, St &R =fdeic: 1,051

S0 2— AT AT IS 1,061

3ofl 3— gl 3R ST IdTR: 1,072

3ofl 4— TRIfOd @re Yark 973

spofl 5— |RAEE @mer uarel: 1,019

Sl 6— el, a-fd, W SR AGRI: 1,069

513.1.3 UHA fbU Y FAI BT 08 UAVEIGA GRT AR FARTENrs H oieror faham |
SII—a9T @Y 731 i Hhel IRTS (EIUHY) Mgams srifd Uoise iR fomivasfeae
& AN & AMR W FGIRT @1 T IR IHBT AMUA WAhpd @ Tl d qar B
AT & wU H A AT g-%e & S & foy |l 6,245 AT BT favemor faar
T 3R Ufharss &1 §ol AT &I S & folU 3,142 T &1 faweryor fbar |

5.13.1.4 TiF bl TRTS WdamT—2021 & wgE ey

3ofl 6 B BIedh, STAH del, TN, AEHRT 3R AR M 8, T4 5 IA1G
SO ¥ fAeel®d gt 5176 Al 4 H HIH 04% T H 2% W A&H ZTF—aHdT
URIT AT AR 0.15% THAT H 3% W A¥D S[F—the YR AT |

s 6, Rrad O, aevafa, Wil iR AoRA e € 94% AT # 2% W
3MH 3R 7.1% Al H 3% W Af¥H TiFg—aar Ui 147 |

SO 6 & AT H 2% W IAOF gI—ad drel AABR T Hl IR g &
J 3R T AT H fAvellid 9 & Al H F T 2% TAT H S—adr dl
AET 2% | Afdd o |

HERT, RIS, A, SR Ua¥, SIRES, ORI, BN, BRAN, @8R,
PHlcd, ITH, USIE, JiTHT, 3TY Yoo, Aed U<9l, ANTels, Rifesw & forw v =
IR Tl & Ps A H TN—Whe &I AET 2% | 37ed off |

A STeT—aTe Icure SR (APRIT 2, 3 3R 5) H fwetldd 3,142 FA1 § ¥
ST 22% AT H UlshalTge &1 A137 0.1 YMIUA ¥ 3ffde off 3R o 3%
T | Ulshegs & AT 1 UIUH | 1S ot |

5132 WYUI YRd # ¢ IR AHICH & FI&or

SR WR & FaeTT Sl & Goid § §edl &Rd & AR SINgH Jih= g =i
WY B -1 FRMe BRds, dMe U e & fou Y IRd Wield 2 |
THUHTHTE o HYOT WRA H & AT QO] BT (e a1, Udh  daefor
WRAN], 2022 H TS W (3060 T THA fhy TN) fHAT AT IR TERT AE, 2022 H
FIAT AT W (3582 T g Q) fHam 1| I |AeAT 36 AT /HIRGT &3 D
T 250 eI /T # fhar o | aafaa vl /el § | 50 e}t /Rredt @
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TG S ST B SR WR YAl AT IR 20 Rl /el DI R 9 & Icured
® IAER W G T AR Y S TS &3 B b HA drel 180 AR /Il
Pl AIged ®U A A1 TAT| Sl AR RUIE &1 fATeiyor iR Fhed R 8 P 9T
uRRomd 3R epd AdWIe ®U W [uS™ BRT | IR—IgHUdT &AM H e
THATRRYT TR & Fwred & fou I8 Ruid o3l /HeRrsg &3l bl Holl gl
3R |rer & et HAerdl iR faMmT By AT Aol Sl a1 g Wi Bl Arerl
IR @ S 9 |

5123 dY 2019—2021 ® IJAMATT S¥HrT TIeTor
51331 # PICANIG JARET TR TEHST FAeToT

UHUATATRTS o SFaR], 2019 9§ fQ¥eR, 2020 9% &1 @ & forg <o wR &1 fafe=
THUATEETE T RN wrer wemr yanTenenst W owd fafie @rer avget &
PICATYS IJARTE GRIETT STl bl Hel fBar| $9 B &1 Iy o {6 Thuduagsns
gRT [Mfdse s@fre &l iffidmdd A1 (THIRUS) & Hag H BHIcARDl &I Jad d3]
@ U B RAfT &1 gdT AT ST A AR I WrE a3 Bl udr TIR_T S
A fSTH WTer JRefl IR AMe [AFT9 (THUAUHEaR) 2011 & oo H Ufadfed ok
3Th g BISARIDI BT SYIRT AT ST R8T © | FA&TT & THE YR AR &

40 UHUAUAURE ARRIfId wanTemeel  (Frofl, Yoxel, I YRRl Jife)
HA G 7,15,624 DICAYS AR STl UG AT AT| $EH ¥ 7,05906 (98.6%)
DHITATYS Sl YHUHTHYSNS & JAciId IMABaA TgAT AHT & Hae H Twd IR
T 3R 9,718 HIcATYS Scl (1.35%) IR—3TJHU UrT 1T |

IR—arure &1 R Ug@ ®U ¥ axel, deiicd, FERTE 3R sRawn § Req
3MIST 3R M IcUTE @R flansl & @re T § g E |

fafe=1 i | Rerd gammRmettel @ wifea T A 9 R ®U ¥ Add & A
H, 3R T¥d 918 SIRI, UM, Awel 3R ¥ & AA1 H UfdeEdd dleaerd U
q |

faff=1 T/ HERTSY &3 W UTd B9 dTel SR H 3% Ide HIeAdl bl SYANT

I I® iR ITd dq A Uksy/Hgd, Feal USSR fdherfier # g
T |

51332%TE ¥ ANl gTgell TR SEhid Faeror (@ 2019—2021)

IR OTgell UR 9 SWhHC/U HAEUT H, SaN), 2019 9§ fIHER, 2021 @1 J@W & fow
39 R A AT TwUaTTes g SR T wdierer JRinTeenett & fafe @re
Gl & TIETT ST WK U MY | 5 |AeOT Pl Se¥d o fob A= @re S<urel
& forg @mer gRerm @ik AMe (Wgu®, fAy SR erfdre) fafew, 2011 & dga fuiRa

~
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IR e7gell & Srurerd & Fay R &1 uar o S e, fafame Al 9 siftd
UTS S drell W GTgei Bl Udl T S Wb, IR—3Hy WAl H W Jed Sliied
el Qe ITal /SR B gl 9918 S 9, IR YR & A= &3 6 grg—ar
IR—3UIe @1 ReAfd &1 Ul el o | FeToT & yge uRemE gaR &

57 UHUHIGNIRTS AfERId JanTenarsi (Frofl, Ywed, I Janmenersll afe) |
HA 1,69,319 TAI BT R &1 UIE0T ST (9,21,631 Tl fIg) W<y gam| 379 A
1,389 AT (0.82%) (T 1853 el figall & Jeb) H W o1 @ AT IUYh
THUHTH A, 2011 & T80 AN 9] B IgAT SfUdHaH HIAT W IfEd Ulg
T |

IR WX H Wi A= wre SRl & IR—er ey Tl H O IR—arurerd
AT & Hdg H (37.6%) 3R SHD 918 AMAME (17.7%), IR HsFRE (10.0%) &
Haeg H U 7| Sffead AR eTg el IR—IgUTeT Udboids YUY S 3R SHD
Il H urr |

SWRIRH pyl BT FaEd RIURS! S 159 @M IARYHI, SN Fal 3R FATAd!
Mt & <arer arsr fhar |

e fAvelvone s Qe W fhe, SUHRT a1 Iy ((IRughe)

Grel GRell 3R AFd (FINTRIel iR AT faveiyon) g weed faff| & faf s 2.4
® ATAR UHUHATHLs & U favemoneis @rer wewr fhe, Suaor a1 fafd @
ITTHIGT BRA BT AL © | SADI IeeT W GR&T ARHIRI] (THYHSAN) AT I Qe
RIS JRANTRITAT §RT e WR & R0 3’7 & foly Agferad Y& &A1 A1 Tl
TIARTEMST § TR FHY  ARTT BT HH BRAT 2 |

Y 2021—22 B AR §H UHR & 19 el b Wi gs fOraH | 10 bl 3ifad wy
A Wed fHar a1, 5 H T & BT T3 3R 04 DI AMESHI gRT Ao of forar
AT | RTUBE! ATSHT & 2019 H =Te) Bl A DR 34! dh Rl 136 ATda AT ForH
A 75 JAMded Bl AfH wU F gAfed fHIT T, 53 B IREIHa fHAT TAT AR 07
DI MU of forar 7| $9 Hag H Yol e YHUAUATSTS &l d9arse R https://
fssai.gov.in/cms/raft.php foId TR SUaTer 2 |

THUHTATSTS T Efear da=m) Mo e (1) BriHH, 2021

5.15.1

UHUIUHTSTS A TRl & Jae d FROR gagR W &9 odl @ | YhUasd
(RERTETErl & Aar AR AfRRgen) A 2018 & @s 9(1)(i) @ IIIER, IoTal
3MEATE GAREd B & oIy JANTRITe &l Wdd IR |ed Wil SR dargse
SRT JMASIa MhedA SRew A (W) | 91T ofdx U UeeiE @ e HfHdl
DI THH! GAAT D MHAT BRI DI MATIHAT BT & | THTHTHTRNE 3R TNg
(Sfear ™) 7 2021 H 17043:2010 MTSSA! /IMEUHRN TR = WHhed«d SReTT
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Udrse}y b Iegd W UBUEUUSs gRT 91=dl U Nod 9T WAl d 37y
WRTenedl & oy 05 Uil BRIGH AR fhU| 59 H Jofd AMUGs, 9i] Heusd,
faerfm, grgeieifad iR Piereis srafdne enfid o |

5152 UIEl ®HRIpA & IR

HA AP T AGS & ol 132 TARTRNAR - 91T foram | g1 TR, o1 Hquadi
& foru 103, e & foU 69, ATsHICdRTT & foIU 101, HleAd yAfde & foru
107 SRARTIMARAT = 97T forar| 59 9 RipH § TN &l Ueve Gdivei-d
o |

RS W@TE GRRTIT TRINTRIST @ WUl & fow #e fafeder

AT S WReI HAl Sf AgE Aisfaar q 20 deR, 2021 B 9RS @R uRieror
TANRIEAT & ROl & fou #9e fafeer fide @ Swds o f6ar| g9 axdds |
TARTENEAT &1 FaRedT, FoAHD G, e ARIdl died SHRIRh & aeddd], Hdd
B WU DT AR AR, Thildl A AR SUBRUIT B A, HiHdl DI YR&Tl, 3R
TRl &I faxi A, fe | Hatd e Sasdddry WA & | 39 Sy &l
JeeT WY GRET AR U Adra GHRead dRA B T @re u¥iefvr YRRl dedd
Pl gge 99T & | 9 fAFEEl & || 9 el FarTRTen Al (SigedT) enfud s8R &R
TIRTRNA™l & OXieol gRUMET § HeihdT 9¢711 | I8 @Ta GReTl IR AFd ARFRE &1 2006
(PRI TUTed YOTell & 31U U diNdh @Tel YARTRIST RITfUd &R+ & foflY Ush AFIGeiA
TS & WY H BRI BT

Qe T B W Yo W AR

5.17.1 UGUAUE (RINTENe iR A1 faveryon) faffRm, 2011 & @S 231, SUES (3) & N
ye<l ARKAl BT WART PR 8Y, WE AIUSROT & IfFAIGT A URIET0T Yol # HMe
fbar AT € S 01 faeER, 2021 & WML U €| I WX MR {AG Tl B forg FHHA
U W AN 2|

5172 T Yobl H FENYT RIS Yoob AMAfT b1 R W memiRa o fSrae SudRon
P AT, IEANTT AN, el &, Ydd I A & fov fazefda fey = drel
HUEUS) S & YR WR U THY GIEHIV AU | FHY UIEU Yob AR DI
IRHET a1 B fow wievr oo AT 7 A= Scare SRl & fow adierr gew
H 6,000 TUY W 19,000 W TP & WAUEA BT AJARA fbar K Tsai / deenfad
gl T 3 fRauUR®I | Aollg AT dxa Sifad wu fear T |
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WYt 16— FARTRICTEl 1 Gt fore 139tk 1337 7137 or S} forsl= Tee1ver e HIsT a1

H. H TANTIICNSN T A

1

ssai

7T T 2021—22 H G SfERgfad 141 =7

2 STl @re AT, ST, sk

3 WS he, dicy Ue UadIgul ofdRel, FSNTg, BRATOM
4 S WY TARTENE, SR, SR HHR

5 Aoe ufedd TATfoRe ke, Bagldls, 3MFRT, SR Uasl
6 T @RI JANTEIS, ¥R R 9, R, JoR1a
7 FHHIfse <Red oaRed], dieH, RAed dew

8 Qrel fATelyuT JANTeE, W], g

9 Qe fIeeloT JANTRIel, UelHales, dAes

10 I Q@I GRIE0 RNTENE], IR, BTTe

11 | @ Ay —ANTRITET, TR, diiers

12 T OReyl JARTRNE, BRiac, iy

13 | @ [Ieeyr JAnTRIett, e, e

14 B US ST oldRed, dr

. 4.  UINTTell &l A

GOt 17—99 2021—22 @ ST ST 3T GTET T FIFTRIEATS

1. Grel YRRl (Thsiy), THYTH TR, Uoid

2 T @Ry YARTEIE], SEAYR, RIS

3. STF R YARTRICA, JTOTHR,  JToTReqT™

4. T @RI JANTRIE], WRAYR, TSI

5. T TS TS S CRET ofdRedl, 3R, ITRIES

6.  RMRIUS TAIoRE olanedl, Has, HBRTS

7. TUeed <Rew afdvs gfear ursde fofics, diree, diicd
8. S WY JARTENE], 5%, STH—®HeHR

9. ST @RI YARTRITET, DICT, RToRITH
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. | UANTENST &1 AW
10. | OF WReY YARTRITAT, SR, RTRATE

11. SF R YA, dareT, TSRl

12. | TTE GRET 3R AMD TANTRICAT, JAeTeR, IOl

13. |9 @R WANTEIE, Jelax], ORI

14, DLII FANTRIMC (Q@TE), Bicddl, uffad e

15. | OF R WANTRITAT, BIfgH], ARTee

16. | UIRH oldRed, Udc! hed fafics, Arud, sRamon
17. | S R YANTRITCT, dIBR, TSR

18. | Sel Ufeetd UAIfeRe oldRedl, aRIORl, SR 9ae

19. B, TS W AP 96, el uRER, 3M0E, ok
20. | SY WY UK JRANTRIC, WUt Hed Ul

21, JqicH A AsHel Uigde fofics, [er, 3y e

22. | DL ora RE s, g, g feeen

23. | WHT TATGCHd Al Urgde fafics, 97, deics

24. ‘{'I-Qd URATgSl US hicH q %E‘E dslaxl, IvixTd

25. | @REM UHARRI ofd, THU™, R0

26. M GTel JARTeNE, Tl a3, AeRS

27.  |RTSU @rE URIET YANTRITAL, Yaiear, JAMSe

28. SO @I RIS JARTeNE, RieiT, Herer™

29. SR sqUdCH Ue guRsd HU+l Uigde fafcs, gmaer, ufad

IR 18—3IfERGfaT ATIA% 3iIv XBNeT @IeEl GYIEreT FINTIersl & q&l

I WrE TRET AR (TEeEed SR o R 43(1) & )

1 MR @Tel TARTRIEATY 50
2 P WRER B GAF /[T el & T>ITemerd 28
3 IESIERIN I 149

HA TRIHG G GIE IS 227
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YBRA WTE TRIE JANTETAY (Thuaes Siftfd & oRT 43(2) @ 3rEfi=)

P WROR & ARl /W et &1 RTemey

17

YTel UTSrhROT BT 3T TS

03

HA B TANTATATY

20

Gt 19—39T & @rer GeToT FARTINCSI ) ISIaN GeT

THUAUT  IAfAF—TH, 2006 & OIRT THUTIETH St

© N | o o |~ | w N |~

9

10

11

12

13

14

15

16

17

18

19

20

21

22
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43(1) & TEa AT @ T 2006 B GRT 43(2) B
SRR qEd AR B
froh TANTRITATS

UTRIRTA @ ©9 # & & el ERPRI TR

1. AUHeMSaR—oud @ HEifiie gy gy Gdedl SMeaRT iR ofafent
TR, AgS, FACH
2. |fafd e goidl, @ifea, avd SHUHST gRIeTor

3. UV dEICHIGrsl SH9gdcy, HAElell, Uolld | ¥8e Afed fAesdr ik A=

4. | SMSUNARNTER R AFAUE  Dw, YOI, | DISARIP AARE 3R AFHICI AT
HERTS
5. | IMSUNAIR—¥ga sRecge s fheRle A8l IR Ack S
TGN, Bifed, de
6. |UYET UF SMER fdwelvur  qUT ST | SAW IR S IR
DT ST fIe™ 9, arvie, o
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TARTITET / e /13- &1 A

TISTRY / VUSRS HT HIIers

7. WgweNseR—  3fSTA sRecge oM Igyfedhed, UeHAd @i R A/
eifRTdIarol REd, TRgTe, SR a9l TYRA W1 Uarlt /WTel HWeedh! bl fAy Fee
A6 /SRGH el
(*Shiumel ol & drataas @ orefie)
TARRUA & 9 H B B dlell ol Janrenang
8. | STITS UATIfedhd oldRed] Hgde fafics, | 3MSl 3R Trel, Al IR WS #d9md 3iR
RENIETE, ATl Teferg qidr wfafafert
9. vsae G Ruad de yafoe dex fafice, e v srafire, Uemiifeaw iRk ERAMA
DIABIAT, UfEH e
10. |fowar otsg forfics, gexmEre, el STel, Uedhlgeid 3R IR—Uchlged diavel
11, BIR ofeq Uigae fofice, Toum™, sRawm  da 3R o
12. [FROoHE ®s Us UFma REiRS (e @@ veor
migae fafics, ifea, axa
TIRYe (TUASRYS) BT g gfaem
13. |t et goill (€omE), @18, dfferg | geoifdd wRieror # 4l & ®u § \grd
@1 e
14. R = B o) | A 15 G T

frafa fRieor Toilt (S31=), drdtdrar, uRaH
T

Gl & wU H HerRdr & g

WIRU 21—3% 2021—22 7 o @TET FAFRAATIl @ forg et 137 747 3garT
%, G ST YRR

AT & T8d SN R T g eI

(g 3 #H)
1. Y (garere) 6.20
2, fdgr (ge) 2.06
3. AT (Ffer) 4.25
4. TR (FS1E) 18.40
5. ISNEENSEDS) 14.80
6. FRATT (TSTQ) 3.82
7. feHTae UQel (herde) 2.00
8. STH—PHTIR (S5 10.95
9. SH—hTHR (3ITFTR) 10.95
10. SIRGS (3H0) 3.70
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®. G, 5T TINTA

AIgad & d8d ORI gd SgaE
(g v #)

11, BACH () 60.75
12. @xa (faayzH) 2.50
13. | ¥Er™g 350
14. |G U< (WIOTA) 5.88
15. | AR (c¥ha) 2.40
16.  waTerd (Rreri) 3.20
17. | 9IRS (@ifeH) 8.30
18. IS (TRIAS) 13.00
19. ESIEACCNE) 2.00
20, | ORIE (SER) 4.40
21, TSR (STIR) 4.40
22. g (I=s) 12.80
23. SIECEICHGERS) 30.55
24, | RQRT (3rTRae) 3.00
25. |STR USY (@) 412
26. IREE (P5YR) 3.00
27. | U¥EH A (Blerdldn) 5.45
28. | WERTE (diodl, Ha) 587.62
29. RTORAT (STIYR) 1.00
30.  HCH (D) 10.00
31. Rafesd (RTa™) 17.00
32. ul¥em dme (Rieiirs)) 307.31
33. | TR\ (amgie) 85.20

THUHCIYA & oy §a e

125451 ARG B9 (1254 RIS TUA)
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ssali

1 3reHM 3R MR 2
2 IUTEd Ho¥ 3
3 | 3MH 6
4  feER 5
5 ERIN 1
6 | BINIS 9
7 qIGRT 3R TR &dell 3R T 3R Q19 1
g faeel 3
9 | T 1
10 | TORIA 22
11 | 8Rarom 5
12 | fREMEd gew 2
13 | STH—HTR 8
14 | IRES 3
15 | dAicd 4
16 @R 12
17 |9 U= 15
18 | HERTS 2
19 | HOQR 2
20 | HETE™ 4
21 | AR\ 1
22  AFTS 1
23 | 3fifeEm 1
24 YgeN 1
25 | U9d 7
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TPUHTHETS AR Qe G A reh WTfereRtor
Ssal )

gl AT d

6.1 faffawreIe <

6.2

6.3

641 WM IUEI & AT DI AFGHT Wre GRem AR AMD JRIH, 2006 B URT 25
& ded fafzd @m mffexe & afdcel #§ | e 21 Iffew # a' W dEr T
2 5 o8 s 9RT d§ U9 WE ST BT IR Fel B, o | srerar
9D i o gHl iR faffAl &1 Socie &) fasl @ et @ emad &
fU maTd AHE @ ARGl & | Wre GRel 3R AMe AT, 2006 & STTAR
Dag WRHR, faew @R (e ik fafrm) rfaf e, 1992 (1992 &1 A&did 22) &
ded &l @ 9% & oI wR ufovy, ufey serar S T fAfafid xa wwy
9 AFRM dor g9a ofavia e sl &k fafvgdl @ dgd @ mifexur g1 fafa
AD] BT AT BT |

6.1.2 WRd H AMIId @ Sde & fafee @ fog @ wftexer | e 9 A/, 2017
DI G GReT AR AFS (@) fafgd, 2017 lEgaa foy o, 94 @ smd &
fog ufsbar &1 fawga faexor fean w1 & 599 @@ amara &1 9fshar & s o
e ARy 9 A T B

YA & I

AT WTe ITal B GReT JARAd H & foy Uh.UATHNSE A @ AR B HI9
B Gl 156 XA [gAE IS/ dERTET /AT B Ul @A) /gy e e
(THgorS) /9 AHged oAl (TeRied)] & igfaa fhar €1 39 gam ofel /9exel /
JAMEAET / TSI / UAHITH TR JfABINGT DI WP MBI & ®Y H @Wel GRefl IR AFD
AR, 2006 &1 GRT 25 & A UST oRT 47(5) TAT WA GRell IR AMG (3mam) fafrH,
2017 & fafm 13(1) @& aga fdgfoa frar war 2| 13 Ml sriiq o=1E, dIcdr, Hds,
ST (AT 4e8), foeel, difed, gfediRA, FomUes, Hal, disdl, §¢®, avER 3R
faereEUeTq H UW.UE.UA.USS & 31U WIftiehd STfedRI Wl g<h €, Sl Uder & 56 WAl 6
P ST T | TG B 100 I WAl W AW Yob AWHINAT BT WOPd JHRT & wY H
ftrgfaa far T 7 |
SIREH JEEe HoTTelt
631 T A MR yomel (fhaw) Ush <ifFetisd uomell &, oif Rage (Rerar fder sexww
BHR HRIfET ¢8) & d8d AMl JYob & eI (SfSTd Tvewd) golagitb
P / SAdGldh Sl gevddl (SHI/FSIRg) Ted) | Sl © | @ra Rl AR AHd
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6.4

6.5

THUHTHUSTS
Jssai

(amare) faffE, 2017 | SIREA & YR WR @rE a3l & AT afcerd iR gRiefor
® SUGY © | SIRIH BT /B °ChHl & AER W AThal" [bar Sl 2| dagar, Th.U.
THUSTS A Wrel qwgell # SIReH uEye uemell & AMde a9 fhy T

6.32 SIRGA TEET UOTell (QTRUATH) DI HHT Yodb & ST $ Aegd I AHT Yob gRT
THUAUATE & UWREE ¥ HiI0d dFas o @Te agall & Siigd &ofl, mrdd
BT AU SIAET AT ol < SANE S MMER W Usel &1 AN fbar 51 T 2| Uh
T ol U W TS B AT gRT Sod GliRgd &) @rel awgell & Imard o Refq #
ugell dfg arftiiae i &1 100 ufoera wftrees far Sar 2| @rer gRen iR AHS
fafemi & ded MERT AFcSt & AR |l AMGI & 3 HY Ul S R 3WTell 20
WUl | 25 Hferd T folw S 81 W T U 81 O WR 918§ WUl | 5 gferd
T forg S 21 fhdl W =ROT A FHAT Bl Bl O WR SATAe Bl ORI S
& ST ® AT QR W9 BT THAT ABR WK fHar Sar g |

633 TP B o I U Bl AP gRT e SIRGH Bl e aegall & qrrd & Refa H
UgCll 5 WUl P 100 W AfERE IR e fhar Sir € | |l T e gRe
3R 7 fafem | fafed AMESl & U U¢ &M WR g8 & F9 WUl | 5 gfawrd
T fog S 1 fB ff =Rer H A B B M W s B R SfaEr I
B AT § AT YN WY BT AAT Ab] TRIeToT fhar S 2 |

ey & T8 R somed

ThUAUALE & @ ARd FHRE Jomell T Tl fed gomell 5, e dgd st

el g3l & AT & WM R Ugad W A Had HHARed AOHINAT I Sifd & AR

W B b 9Ie Wre e /ey dHged g fAfed @Hfbd =Ivon BiH WReR IR

HRAT 2 AT a8 BiH e’ ®I T FR faar S & | ey R Riae g1 AarR v

(Fecdl B FEl, g DI AL Ufd, T ITIRT Gver, 9 i UE), SR & <9 el

THIO—T=, Uh.UF.UH. T3S ATSAN) T 370 oIl ) 3ifelig= & ST o)A 81 © | MRTdsd /

HATET A 39 &l | GIHIT b AT FaR s Aeyd 9 8 81T & | D/ Huay

ERT TR AT Teldl @1 TIaxel & WIiedhd AfEGRI (T3) §RT Wi &1 Il © def Sfarfad

Qe IRl @ @ GReT IR AMe Wl fafve faftesi § fafed den wenfug gRem &R

U] Heel AFGS! B Ufd ATRUAl DI S bR D oy =gy FRleon, gfdaye qur ukiefo

T ST 8| T @ AMGS] B IwY U M WX CIEMRT YH-UF SINT 81 ST § 3T

3T Rue SR Bl 8, O A/ Yoo @1 SifFars Wl faan Sian © 1 S9al ufdafafy

amardds o fad #§ ff e & ol 2

WTel JMATT AR RIS

651 T AT R yomell (hasr) H Suael STl & JIg9R, a9y 2021—22 & QR AR
H Ifd @ ST RS q=F @ ARl dd iR g9 9T SR g 3d1G; B 3R
Heofl IUTE; 3T WrEl STe AR FHCh; FAlel 3R HISHCH,; Y 3R g IUTe; WMe
8ATY; Tehlgalld UT; O Afed IR Todhlgeld UY; fAersdl ok A= Sdre iR
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TPUHTHETS AR Qe G A reh WTfereRtor
Ssal ]

fAeIANI Tole; W@Red R AR YIYEhed ¢ | 4131 Bl gie | 9Rd DI @rel uaref
fFafd &) a1l g <¥ SeFIRE, HARE, ®MER, b, - Rufers, Arse
JDIDT, ST, ATSels, AToildd, A, AlSifdd, JTAY, Hrel, 51 IR w49 T |

q& 10 Qe AR

TT T I 9 q R B 9 3 WTE qAC g 9 g WTE A SedlEliod  Morgdl Ry e

(2.2) IAE Il SR IAE (2.9) SItic 3.1) T, o 3R e 3R
(24) (2.3) RiRGED (2.1) afed IR SA@E &R YerRYg—
(2.11) SchlElfed e Yol fewmed
o] (27)
(2.10)
g 10 fafds <

el HaRr IR b SEURR T ST RIS qroiiel il
Rufecra Keacal

82 | =rfier fruid 2021-22



\

ZSSa

~

= 10 Qe Sds ([T H)

Fedl UH qd peal RN W Agd Fel fduET SRAET BT FSA EIRCaRi SIRICIES qrer A EIGECCE

(@ &of)  gE 99 9 o ARTEA el LiEIciE (S9) Ry w9 (HAfSaT
(rer s (s = (@rer soft) (@ sofl) (@ Qe 90,/135,/150  foperae)
RiS))

652 3, 2021 | A€, 2022 TF UHUHUHUSNNS gRI foly U I 3R SN by g
JFTART THO-UAT @ e ARvfl-23 # & TS B UBUE.UE.NRTS T 74,12,411.80
Hfgd e ST WIe IRl DI Bl 91,694 Al Pl gecl [hAT 3R 73,57,847.25 HigH
T WEl IAEl I 89,885 Hal @ foly MMRT YA-UF SIRI by 17 |

66 d¥ 2021—22 © IR AR B Fars g4 @ forg fod 1y fofy

®. IRA H GRIET @™ BT A GARET BRd gY PRITR Bl ARAH a4 & oIy Th.OH.
THURE 1 Y Rl i %, raxEe AR faemameTq # fadid 15 Jelis, 2021
I i /AT BRI g0 8 | T, 39 WA I Fafed WTel AT & AV Ul Q=)
DI AT Yo /¥ WY THTATATIE & faid of forar a1 2|

Q. faie 1 AR, 2021 ¥ TAUASIVA B TH.3.0€ ATAST HUMCll DI UH.TH.UE.L3E D
grer e e gomell (ha) 9 Sirs f3am 11 2| wawr & JAfegfHd tdsols Il
W BIgel fbU Y W A & U499 A 3fd UhUHUELSE D @ A FHih
JoTell ® Y AT RN qRm @ 49 o @ 2|

M. faie 13 Fellg, 2021 & < §RT UIHHT ARGIRGT DI Hel 11 fb d smarfad srai
IR Hed I (@ Us) Bl WUl & Fag H @I AT FHRD YUTTell IR bRarg A
T AER R 97 < & BN 3R I AEwdd 8 A @re e aRd T 9 R B
foaq wui @ Sita /=gy e/ gfegs daeia § ff ey o |
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g fFi® 21 Td4), 2021 DI UHUA.UHUSNME 9 Udh M ORI fhar o, {9 gR1 S9d
Qe AT B Ja% & Ad SR REl & fou wifded siier siftgfia feu o |
Grel AT 8g Y99 & AU A AR, IRe—Arud, MADhTo—d4, d~Ts 3R gfeaar
21 3, Narel (BRamm) SIS H W Jmd @ AT H ®g qon gfg @l e H W
8U WIOpd St (faeell), Uh.UH.UH.U3MS— VAR Pl e AR ke & Waree o
3MS INET TSl (SMSUARIREU6) & foy wmer gRem iR A AfAFIH, 2006 B &RT 47(5)
qeT Erel GRT AR AMe ((mara) faf s, 2017 & fAfRm 13(1) & o aR & 11 91,
2021 I 3FTel AQT dPh UISHd JTHRI A fhar war| faid 31 SaR), 2022 &
3T §RT UH.UH.GE.UIME @ ARBIRAT Bl SIGAUIEI-THsole & U ATHRI & 7
A feRgfd fhar am | S99 @re JmaTd R Uumell & Uder Al @l del WRAT 150
A 9gHY 156 B T3 B |

S, Fodl Bl Y @R IE] T 8F AT SEGT TANT Bl TAWIRY SHIAT gRT o]
A @ ®Y H By M & BRUT UHUH.UHURNE F 309 IS fAAid 27 J@caR, 2017
ERT Fedl I B WUl B a9 TP 9 B Ab—<rd & A &I AT I off 59
ddh Hed Dl & AMD FEiRG 9 PR AU SV | Hed Bl DI A g A= H &
& DR QAH 18 TR, 2022 & A< gRI I8 T (hAT TAT 6 Ped Bl & AD
fuiRa 8@ d& s IR-Ffde @™ 9m1 S &R s 9H s iFfiegd fhy &g |

9. faA® 30 AR, 2021 BT UH.UHA.UA.USMS A AR §RT UMD ARHIRAT BT A& TR
G 3R SISNTH.E & mard fd, 2017, N §RT T &7 A9 3R S¥® SATGl &I
fedl Y U 4 oM ufEfd 8 & JguIaT W M & A dTel ITal 3feral HecHh
% fdl 1w ¥ I & oI MRy THIV-u SIRY T ®RA BT BHEl AT

Y. FOUR TAT BRIGR DI AR FTH g9 & U Th.uagagg o Fd 9 Fdar, 2021
o fder grr foig form 6 SRS # diderds dem o # Wi Yedlgela WA, foRe
TehIEel Bl ATAT 10 Hferd & 31fd 81 iR Yedbled IR F9Ifg &1 fafdr 7 21, S9a dey
H Wrer el IR A (3rare) fafem, 2017 @& AR SR fby MU SEMRT SEO—uH
@ Jgar 300 faAi & forg gnfi| dexmmel /A Yoo &= H 300 9 €@ AT 9 U9
WUl & IFAURT FHO—UF Bl GAdGIBRI B D [o7g Ay R0 Yo o) AT
e fosar S wwar 2
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@Tel AT A4 Haeft Ser

Hqgs  SIUAUIS—  <grar 52240 2588431.00 51487 2572042.00
NEI]

EmERll 11583 1409453.60 11484 1400777.47
qaT 8086 414891.02 7689 408494.55
feeet 6364 44857.25 6227 43704.26
Hag TR Il 2942 1651.89 2909 1648.74
DIABIT 2744 712299.29 2712 709579.70
Pifed dev e 3R 1741 51053.73 1601 46752.59
EATS 3TE

gfedIRa 1403 442855.25 1376 442016.17
facell TR 999 20617.89 982 19702.59
Bl 874 827981.90 834 817338.23
ERIGES 804 2262.58 706 2169.49
faemaTeTq 529 21621.21 528 21614.43
FHMICSTH] 522 846048.69 514 844897.39
R 385 896.18 377 885.85
I WR 243 64.23 241 64.09
CR SRR 119 2652.02 110 2635.62
DIABIAT TR 76 233.56 70 233.01
s CEREERUIE 40 24540.11 38 23290.11
Hd AN 91,694 74,12,411.80 89,885 73,57,847.25
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W I WIYTRToT fiX grwar-fmior

QrerGH! ARTEv—aTe gRam Ui iR yHvH (B d)

711

713

GTel GRET IR AE AMFRA, 2006 B GRT 16(3)(F) & q8d UH.UA.THUIME Bl 30+
&3 W Al qIeR I ARKAl DI WE JRETT R AFDIBIY H AR < BT IR
2, Sl W JATAISHA], HHANI AT 3 w0 H @G SRR I Ugal d IS @ 3@l
9 &5 ¥ I AEd €1 39 QY & F9R UK UHUHUSTE T ¥ H @A
B AREAT < & forg f&ie 17 8, 2017 B GEI GRET URMEIT 3R FHIVM HRihH
IRY T | I8 @™ eRIGRAT & fog @ gRem iR AMd (T $RAR BT A9
IR IFSRLIHR0) AT, 2011 @ I E—4 W AERT 3 Weodl AR I
AN R g8 wWig RIEnT SRiBH & | BIRCd & did WTd &R 19 ATbIeld
fafd areeshd Ty S € S 4 9 12 Hel @) oy & 'l 2| afa ursuwt
H WEGHIl §RT AUAY O & oy difds—19 Fadl Mare Iurdl W Arfee
oA & | $H &AA—HI Usdl BT I W BRIGNG] H I[q—3Juel DI FHid
UATT 2 | ARIETT & HAhAdYdd YT R o UR WTEIBHA] Dl WTel el udderdhl &
wY # g fhar ST 71 U8 Sme © 6 ST Wied H e} 9 Wrel wWesdl SR
ST Aol W WAl B ufer iR AnteRE < |

BRCPH BRIHH © ded U1, IR FEaif & A8dnT | maifvia fey o € oiR
TRNfera ufdrerdi gRT S ersd dm fhargs gl faftl & fRv & €1 31 A/, 2022
TH 262 WREYT AR T 2,186 URMETdl B BRed U°d § I fhar Tar| I8
giIEeT HRIGH doll | WIfT B BT 2 a7 fUsel ay #1d, 2021 & I ¢ urd
ARG s iHal B AR B} faar T or| a9 202122 @ SRM BRCH HRIBH B
I 9,876 W HR&T UYIdetdh URIEr RIS fby U, RS9 3,63,677 @il
B! R f&ar TAT| §9 & 3fATEr, Plfds—19 Wrel JRef feen—Fdel w Ry wu 4
T3l 8¢ & 106 WREOr f mafSra fhy U, e 2,233 @Al 1 wrT form |

2021—22 & QR WrEl GRell qdderdl & oIy eaR Biced Rl &1 fdavor =
ARv—24 # fear T @
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Gt 24—a5 2021—22 & NI BINCH TRV BT &GN fdavor

.
.
1| Oy 7Y 3R A IAe (I3 UY)) 33 772
2 9B (T 1) 148 4796
3 | dP (g 2) 59 1405
4 PeRT (odd 1) 3793 156806
5 | DeRT (dad 2) 861 27752
6 @ dd 39 927
7 | Bl IR " IS 38 730
8 | WRI TP IR Jgrgfehed (fa) 37 568
9 | IEd (ofdet 1) 746 19769
10 | IAEA (ad 2) 1184 26888
11 |3¥ 3R g9 I 201 4223
12 | Bape d9 IR Hape I ([aem) 43 484
13 |G 3R IR0 (efaet 1) 1365 71302
14 | G AR IR0 (efadt 2) 219 7368
15 |¥eRvr 3R uRaed (clad 1) 10 83
16 | WSRU 3R uRaed (efad 2) 143 4796
17 | e @™ famr 909 33686
18 | OTd 3R STA—_MmeImiRa 48 1322
AT 9,876 3,63,677
72 QR YNGRV HA © A B

724 UL HA GeH TR URIERY IEH SUEIRGIGIOT Ao (GTHUHUAS) Bl AT] B
& WA W feTI® 01 IfACER, 2021 B WIE YEHIU SN AFI  (THATTHUIRNTE)
@ A1 Uh FHSI [Bar T, Sl AR ARA A & SfTd U GATaRGRI
gl | UE <@ AT ® 5 9gd W geH Sl @Rl YHaNY & 1 aRd 2| I8
I AfSd B dr S "Hdl, Weodl, gRiE Udborea), fdddl s onfe @& apma
¥ SRS § UG 9Ng BH | 39 GHSId Bl T U sHhIsdl H SUHRHhIS BT
fawara ST SR 39 YR e & onfde faderd § anrter AT 2

722 39 G © d8d W8N & fAEferRad &l &5 B8R —

(@) @rer geerr FOEUT SR FHIUT BrIBH (BRCH)— GeH WR DI TR THEHRT
SHISAl B WEIHHAT B I WodT dAT WI—=g1d Geel Afal, @rer g8eroy
ufsharel dom = faffarce memst & IN & ufdeor fear Siuem iR ufderor
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TPUHTHETS AR Qe G A reh WTfereRtor
Ssal )

@ 9 ST e YR GAderd’ B FHO—UF fIar Se | s aRAISHr & d8d

BICH UTGAHA "RV IaTed” & IR H YR f&ar smeen, o fafr=t et
R IRy e fear e |

(@) Q7 Serl BT GAIBRT SN ATgvv— Th.UH.THURNE. AsHd a2l Gollaxvl & oy
aaeHl @ ufsharet iR oy Wdfta faframreres Suddal @& aR # Rtem darE
Ifeal B gRierer o # FErar X, S ged Sedl Bl sy / Uoiavol o
H AGg BT |
723 S TR A GeT WR & GSHl DI WEl GRET UBQRll, Al dor A= fafaHl &
IR H TGN e, Ry Wl W[esdl iR GReT & aN H 9dh 9RO AT |

STPIT 11— @TET Farcad! & HRROT &t §o oAl

TTE HIGTT HIST P [0 SERYT HSRT Gaeft GICH BrdHa & agd HiwreT

ATl SAR @ fory 39T yre=mH—3E S GV S & qIR 7 HIRErT
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7.3 faffoarere e ufderor

734 QR GRET AR AFD FRH, 2011 & FA™ 2 B Te 212 TAT 213 H AFTHAS
SR, T W gRem Afer), Ifafed SierT @1 uferwr fafed g1 sw eifdew
@ JJAR UHUATAUSNE o 2016 H T HRET A0 dIR @I | 0 & IR
fafcIe Wi &I gRed IRET & AF—dry yagedl aRkefor 1 gee fear S
2| 390 AT II—f1oiad feIRAl @1 N afweror o S 2

732 W SfealRad uferor Aifa § MuiRa anfeft fgidl & argures # af 2021—22 &
SRIF 38T /3Mbered Af & o8 Ul @RisH Hurfed feu v, RSH 535
faf e w1fiel B Ul fear war| 39 dRisAEl & fdaver aRvi-25 # fau v
=
Gt 25—y 2021—22 & TR RfRT8TE BIFSBT & fore smfora Fforror &risar &r faaver

%. 9. R HRimH faf(ar) R &

&7

1. |99 3R ¥R & fgaes afHel (@ gRer| 22 3, 2021 100
IRl /afafed iffeiRal safe) & folw e
el 3R AMG (@RI ®b, YoYfedhed, ey
IMER favas SwaeT & forw @rer ganfe) faf=H, 2016
% I | Ui (3iarsH)

2. Duld WY e STBHINAT qAT ORI, T, Ushd | 3 | 12 Hg, 32
IR SR VeId & W GRef ATHIRAT b foy aRey 2021
Uf3reTor HRIRH (3ifHerge)

3. |WERTY, SIRIEE, 2@ yaw, o iR $eiR, RT3 9 4 WA, 70
qr uRFd d M & v AfteRal & forg 2021
3ghet URIETT BrRihd (3HTelsH)

4. | DET WrE GRET ARGRAT TAT AN YeAd, M TS, 20 W 29 KR, 86
UG, HAlcd, BT, SR UY R UfEH de 2021
& @re GRET ANGIRAT & fog uRe uftieror wrigH

CIESIES))

5. |MRIY Yeld, HAlch, AERTE 3R IR Yo & AR | 25 A 29 Ifacay, 26
JAABINGT & forg ulR=y / el ufieror (e uflreron) 2021

6. A, Nfesw, APYR, WTe™, ANTCe, Mg, USE, 17 | 21 S9a], 32

S & SrWfed BT & foly uReg—ag—gzadl 2022
UfreTor HRIRH (3ifHerge)
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. | HRREvT SRimd

IMTTelS, GolTd 3R o= & <—{=otae 31yt 2022
& foy e ame g HRisA (3iFets)

7. | fI8R dSNe, BINTe, facoll, MM, #e Uew, fASIRY, | 27 I 28 SN,

139

8. | facell, #wew Ne1d, MaT, delcd, oerd, defgid, SNfSSm, 2 | 11 H6,

UGTTd, JRIATAVHSY— Ya-var qAqT Uh.UH.UH.T.3T 2022
& D W GRen AERAl & fau uRem ufderor

(9]

CISEIES)

50

T

535

ATPIT 12—Fo [Afame arREv @ Fad

SRFHIRG & forg aRag afeEor STV 7SI SN GREH 9T & @reT GeET
SIEBINTl @ fore ke Afderor

YRANG Vora, Pelcd, TERIS 3N TOX Jo9 & A=A JRHIRG & forg Ty YRAT Yord

HBIGH], FeIeeT ¥ GRer / g7e=raf AT
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& Grey GYer JRBINGl T VE.UA.VA.VSTE & a1 GIel Gear SRl & forg
Svweiv, Tiar & e (Fer) arReErT @1 uia

74 UHTAUIUINE P DG oI IMAISIT freror

744 dY 2021-22 P TR UBUATAULNE & HiHdl & g W 08 WfeTor PrismH
AT / Ahetrs fafr | mAfSTg fbw v | 39 HRIBAT &1 fdavor ARvii—26 & fear

T B

ARl 26—VE.TATEUSITE @ BIAdl @ v Srgifora afrror srfsHr 1 fdaver
TR HRIHA fafer AAGRI @ e
SRR TAqT g -Ifd” U= UfMeIoT  Srishd | 28 3Td, 2021 180
SIRSIES)
AT IR SiftfeT” R ufneror HrRigH (3ifFerg=) 30 3id, 2021 160
IRCIRME  ITAfTIH, 2005" TR URNET HRi%HH 27 A, 2021 175
(siTTerTS )
“Fraolh BEER] R GRET FF (MERYd AR 19 I 22 Gels, 2021 12
TSARE)'— /U Sidell IS o ydes aven
FRNCIREIER) 26 9 28 Tclls, 2021 13
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URRIT BRIH

AT HASIPROT TAT ‘BRI TR HRARI T 6 IR, 2021
A ey (Faror, wfosy iR Rrera faeH)
Jffd, 2013 # = Sudy” w® Ul 9

19

CIECEIEE))

60

gRag UfReErvr sRigH (R 99) (e Ufeon) | 16 SRR o 04 RIdeR, 2021

85

AfaR® fad, Wy RMETwHs<y) & foy q—feawia | 29 | 30 FdeR, 2021
et Ufieror (chetr ufieon)

14

IPIT 13—VB.QATECIE & FIABI & GRaT FRRET & IR J9 Bict

92 | =i frard 2021-22




8.1

THUHTHUSTS
Jssai

WSS AR FEeE uRadT qadr
3¢ Tge gfeam ugd

3¢ VIgC 3feUT U b IR H

8.1.1

8.1.2

8.1.3

8.14

AR ¥ RN SRl 37ed UIvl, ged 9iyd ddl & HHI, Al &1 dgdl aaw]
qHT Ied HA, HYHE, §ed I SANG IR—FARI MM B gedl geARl & HeW H
GRISTT @re 3R WReIGR 3ER 980 AUl ©| $AD URUE H TAT AMISeh 3R
FIERITd URIAT oM & folU THUATATINS H ‘S Vgc SeIT NI IRy fhar
2, [o® ofavia @ gRen &R Uil & Hay H fafgdes deon IR—fafaHres i
e $ fafdy geR @1 Afafafdl e €1 g fRauRe! der ARTReG! ®I e
PRI BY TT AN 10 SIS, 2018 DI YH [HAT TAT AT| I AN SF WY W
S Dfad B & AROR S A I HRIBA! AT W8 IRA ARH, IHA AR
3R U A @ AU © 1 ¢ Nige AT AMUM BT Y W 9RAR @ oy
iRy gfte ¥ grofig Al | Sarfad gRiad ik divsd R gRRed R ¢ |

faf s Surl & AR We SRIGIRAT §RT TWTEGRel AR [eSdl & ANDI 6
IguTe GAREd axm B g SaEfhT iR M @ @ BRisA o] fer T E
R i TN, BIC @@ famdr, B iR Aol famdr, wiehe famar anfe srfed
PRIER AT & I8 & Ufd Soddl Sa~ &R & [olU TH.UA.TA.UINE Bs
AT I Ps URAINAY 3R 92T AU HRIHH AT HRal & | 3T, fafdy yor
& GG Bl &I H A gY g5k U & WAIoM ¥ UBUE.UHURE g 3R @rad
A PR HIC IS TAT A TS Fachl & A UPR & AYd Sl & Jd= DI
gerdar @ V&l B

WeR & fafi= Fameral iR faur & @ 9 Fafdd o™ 89 & $RY 59 Usd B
foU 90 ARPR gRCPIOT JUART TAT & | PV, WTe FEwpRo, fa=i SR drenfiret
AT TATERYT Heel HATG b & Ha R AT U A IS B WA B T D R D
S H SHNI R R BRI & U qHY 9l gitedor |y fear g 1 @
3R UIYU & URER| BT U -icdd 9911 AT & | WE SREARI H S & oy IR
Tl B A1 ASWIRIT dAT AR Bl 8! U6e &3 H Aera Aifsan, ufafted aafnal,
STHRHT WAl TG fabrd ToiRidl & YW1 BT ™ Sorl off Y&l © |

gc Ve sfeur o A= ugdl R 9dafT 999 3R dauid o, S YIgc 3iSdl Ugd
& faid g fhy M arel A= dRiwdl &1 JiFeRT 9o S9a u¥a & fdhad
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2021—

TPUHTHETS W WTer | it e wrfereer

>

Tqg SR AMEATId AN I & folt UH.UHTH.USS o Udh fRAaTerd] dare Afffd
CRIFIES

22 P ERM Sc NISC SYANGT 3R UAUN HREHAT & HaT | W

ST o fFrfaiRad SRTUThl @ 9T T 7, ¥ WSC SfSAT URA @ dgd gRIe, aReIdR
IR W& WEl & WdY H d "EdyYl WU Ugell | gAi| Wi @l S |

821

8.2.2

8.2.3

8.24

AT (S BT QIR WS )

AT TS Il B ST URWR @ WTEIGHAT 9l MH-urd & & H fasdaret &
HEl QeI GRET TAT Bl & R 4 RIET R AGTgell & TR JAT B Bl
& H Y@ & oIy UicdTfed @’ @) Uh Ugdl = | 39 Ugal & iavid ford enfifes eIt
R JAE R /BSd fBU O 8, SHd! UgdaE ®xd SadT Jiifse fhar Sar 8 aon
e gscl B dlel ARKAT DI IJMERYT TRIE0 fIT SAr & | F9 AR Ahelddd
W B W Ugd™ Y aififd I BT AIar < < el &/ YAIford &) far Siram 2 |
3ffeen, Aferg, SR UQYl, ITRIES, deiTe ao faeell Afed a1 roal / derenfid
g3 D 527 UTHG Il BT YA fdvar Tam |

3¢ VEE HUd

3T VIC DU UBA B DI Fhdll, [dvafdenerl, ARIfdeneri, dRi—erdi, sRudrai, @
AT SRfe el # R, WReId] T el vIed Bl derdl oFl | IR fafie
AMGs] @ YR R d9dD §91¢ Y 2, Fd AR 37 Husl & ATherd a1 SIidm
2 T I=% 'S¢ VSC DU @ WU H YA fHAr Sar 2 39 AFGel § @ gRen
JUN, WRIPR AT YITRUNY gfie & Al @rel HT Suee JARad HRMET iR |a
Gl d 999 B foy Al H @aRpal § Sedar UaT Rl wfid 1 2021-22 &
SR HA 710 DUl DI ‘ST ISC DU b WU H FAIOR fHA1 TA7| 39 UBA B AT
@ WU H gfer WeE, Oid slfe T3 AfST—omeRa ardraRel $l e fhar |
focell dom STR U AU T 9 YR A9 & Ui, JAT IMMSUATH dletdrdl, |l
oA fby T |

§¢ NIgT el

'IC VST Whel BIRIBHH BT Y W GRell, U0l AR Wodl & dR H Thell gl
JoIl S AeFH W WIS H SNwddl Ual $RAT & | Rifd @E—UM $I 3ad i
@ YHAT H U ©, AT Wt & UG I UTRIAR HTAHAT H WE qAT gy

DI G ®Y F A HRAT AP ¢ | S IS Ihel BRIHH & Aqd d b 05
hell By fhar S ger ¥

W IS B &9
TS TIE HE 8 AGHT TIe B8 99 arel fAsmhamit / ot /Tl (Brgd gt
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826
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BT BISHR) HT & VAT dg 2, oFH A 80 Uferd a1 S¥¥ oiffie gHHI W RIHE
3R & @ Hefar 8 SR Sl 9wig 3R Iaeadl Hadl Holfd TUeTall &I Ureld Hal
=

9 UBd B & Wi Hhe 9@ H @ GRelm iR [WEdl Bl S BRAT B, o
SyAIHIRI # R iR wes W Ao & ufa fava S 211 g9a fharaad
@ I WU o— GUEI DE DI UgAE BRI, DTIBHAT BT AR AT AR B
IR & foy &fifee &A1 ¥ R & Ihaagdd X R o W Uga Y B
DI TS FIE HE T4 D ©U H FHIVG fHAT AT 2| 9¥ & IRE B 31 T He
g9 YA fdby U |

W AR AN Bl AR Feoll Hel

e 3R Aol Hell AR Hieordl &I Fad Iuterd GHRad &1 H iR &9 999 4 g
Seal T BN dTel Wre @ 9@l Ud AR § R e famdr ok aeiR Agcayl
IfHeT 910 €| Th.UHTE.NRE 7 W IR A9 Bl iR \eoll HEl' & Udh WHID
IR fHaT 2| 39 UBd & IfAd Bl SR Heoll #fSAl o fashaell § e gRem
WAl © gedlv I ST UhSIY TAT Uh.UE.UA.UTg & Uad H e aiifse goidl
ERT AYh WU A HAl BT [Avevor fBar omar 8, R 95 IS A 3R gganT
fear ar ® | acvErd w5 a1 Sifaw Sfifee iR yHvE fhur Siem 1 99 2021—22 B
SR U 13 Hfsal d yAifa fear

¢ Wgc weIH
3¢ A WY UBA B I AR, AWIHI JAT Nold HIHBI B G 3R

WRIPR W Bl IuTHAT GHARAT BT & | AFGS) DI QT BRI dlel Nold e
BT i 3R /31Tl ISdl YHUI—9F & HIH | ‘Sc Vs $IF & wy ¥ fufed fear
ST 21 9Y @ SR 05 WEI Bl YA fHar T4 |

TTe Uiftcaiexor

8.3.1

832

Grel UIfCHIhRY FAEE dol 9 & GoldolR & A—1 RGN GRefl BrRihA
Qe UICHIPRUT B gg8 WR W FMaT o & Jdd YA PR 8T o | a9 2021—22
P SR BIdS—19 HEHRI & HeAoR AcAsT dfeR, BIRITATY, Al HifSAT Tr
TS SIRTRedhdl dRI$hH g fev| I N A= oinf & ofada < o
difedIaRor § doll o & forg fy v

RIRART TAT fohaTaae aremeil & S & oy e difiedhla]oT & foy udsd a1 /
A &3 # I Arsd ARHIRAT B yge= DI T3 | AT/ HAG &F H GRe
¢ HRIFHHl R Gel ORI H PeH Uidhdedl iR Wrel Uiftesiare & Rafd & v
YR & BT & JAdb T Bl hae e JIR &I T | 59 e &I =¥ A9 e+
fpar Srar 2| waell iR faR—fawel & SMmuR WX IrSAl/HEwnRia & Bl @
dificmIdror # dofl o @ forg sruferd geanT faam Siee |
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833 URMY 3R FASIHxor

(@) FREAT A BRIBA H Aol AI— dIedidRer & Reafd S+ iR Hafed I3/
HORAd & H @rel difediarol | doll aF & foy dRas &1 Aal @l ggad
PRA D oI Fafdd ol /FEEnd &3 & AEe Al (99 Theiy, R
fomT, \rEsife IR ARTR® omgfd uWrT IR AfZell vd ara fasr faumn) &
JR—fMT 95 & TS| TA B MUR W HRaAE @ 7l Bl ggas HI T
TJAT HRIHH H AR doll oM & I Iy /Faenhid & & a1 Geod der
Al S Y| fafs reat /daenfid e | diftcaigd @Rl @) Suderar &

Rerfey fraR 2
TEh A7 AIf® TS W WU H GEIed @ B SUerT
Z
%
£
¢
o
E
G Tg er TP Gl qel
4 /B IMT

(@) YEIivd 9 = WR GRET PBRIBAI d HAEIH ¥ 2024 db UCdIhd dadd &
faaRor @& Feg # 75 4 Waadl g & AR W HAEAEG UG HAT BTG
& AU H AT D UISHIHRO H TSl o T ST, [Jbrd AgAHl 3R
R /FEeia &al & RauRal & oy I «R & A= afedar smaford
fpy v | FarEl @ faerg der ulRker iR emar-fAEivr Srima smford e
P foIU THhUEUI TS Hadg HATA Bl db-ld! A8INT < &l B |

(M) dificadipd amae @1 Iordr GERET B & oy BIfhRS T859 Fid (THARD)
BT IUGH Iod SIRGA dTell a%] 9Ifd fhar 71| IRVIFRGSRY Wel RN B
O AT JAIS & oY osdid oo 9 Ugel WJal &l [FRIeTor 3fufera fobam
AT 2 |

(@) RGN BRibH H Uiftcdlapd @e & Rfiaer & oy URa & dor 59 & 4
3 arell AT DI S & oy S/F 3R HR qm eRATIM 1T HT1 IR
far A7) 39 TS & SRI H UIfedhIiaRe & Wfeod e & fofu SerT &l
FAE! g9 AT e o |
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Grel diftcdRo H doll M & foly URieR |°l, I 36T hewee 3% gfer ™)
AR TS Uh.Y), 3ead Afewea vaReH (mE.uay), T sfead waifdne
BR WERS T8 TR e @Eudgen) sRu smefes valnes (@,
SIY) & oy HASTHROT BRIHH AT fby 1Y, RS SRM S8 309 JgaeTH,
I RS, W@ gfoeEl s e § W diftedsierer uaE & forw uRa fhar
AT |

834 W NifcHHRor W ufderor iR emar—fAstor

()

)

JWAfRT SEPHRI 3R Wrel FRell ARBRI—25 AT/ HOLRId &3l & @rel GRel
eIl (Twewan) 3R sififed sieERal (Sen) & forv wre diftediar W
3iere ¥ AT fby Q| 1, e UIfeaIhRol TR JHI0H Bl YRT B B
forg uwuwsll &R Sl & forg fSfoed iRk Ared Suae _rm a1, e
1917 THUHSN AR 225 ST BT Uldreror Fer |

Jfafda afdrer QTe GRel By

sufdiea uieg uRifed sufifea

Phedlsd )k — W UIfedhIdRol & o 9a & folU 4 75di /GOy e
@R=m S, Beled, FEIET AR feHM Td PR €U Hg) B Sdars!
BRIBARI, IMRT HRIGARN, AR WoE  (TASYH) uddedl @& fow aiiFersa
TRIeTT SRS fhar T | SR, Il S & oy 3 Al & heallsd dad]i
BT 3hetg UREW faar 7| a9 & UICHIHRI B oIdx Sca—=1 Fifadl &
FRIRUT & forg 4 Al & fdarg wedifidl ok SElT & H8diT A difesdlgd
rad W Y& IAARRT T AR hedsd aa’l @ foly UREe drimH
mafoTd fahg Y |

gaR H fAdeR, 2021 # A9 TARE BR SRS e (GAIN) T &9
W& (KHPT) e+l @& A §arE JRedl @ fov a1 difeslarer @& R §
gAA-fmT & oy Arex ga alRewr smafsa fear | g\ 9. sfa |rn
SSEINT, SaRR H I R ST TAT| UH.UHUENLTS H B @ faer der
Qg diftcamiaxl IR A @& IR § 959 &1 e 6 |

3 Gk NE B o B OfediaRT B e F e o TSR i e
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()

BIcfhoeE (NS THUH), FHea § 1 & 9 (6 aR-—eadg ulReor srismd

ST fobam 1| wfRierer drRishd & SR Wre ulfediaRor faFgdl ik 396
fehaTaa & IR H U FF AIfSTd fbar 1| @i diftediaRer & fharaae 3R
T JATRATET & Hae H WTel BRG] DI Ub3ll & FAEE & oIy Uh.Ud.TH.
VS & BIHBI 4 SO0 Harg g fhar|

SERT B WE UiftedldRo & U |ddl 991 & fog gRamwn qen o+ iR &9k
H BRI @ 7E | AR @ 4 SIRAET qr oiF iR FEIR @ 5 SaRal @
forg gy difedlarr R e W ARV dRiGH fSd By 17 |

8.35 TUIT JRAT el BRI
(@) BIIEHISS AT Hid (THIARD) AT UICHIPd A & IcTadl & foly HAFD

YT UfshATe dIR & T3 dT W 3R Frdoi-ip faaer faumT, vwsdiems, ifa
AT, fadwra IR, o9 @l gRel gl IR SN dfed 9 RauRe!
®I faaRa & T |

(@) <o ¥ I B UEHIDHRO H Toll 3 & A1 YhIRd Icarad &l dl ff-ad

P AT IH FAI—FHT TR 3T B DI MMATADAT Feqd DI T3 | JAT &A1H
31 A, 2022 B RAA & IFAR THARD & 154 IcTadh &, [STId! dlfid Icara
eTar 7,00,746 Afgd e 2|

836 UNcHIPd IURI & AT STHRD SIFTHGAT TAT JIT HT Gord

+F @R &1 ggad dn fae™a U iR S & aMl & 9fd SRTeddl S R
& folu SATE—aFRA, 2021 H 40 R H T ST AW Fermar T, forad
SUHRHIAT H UIfedihd g8 &1 AT ¢ | §9 3MWAM 6T g ¥l Ulfedidpd gy
@ a1 9 qY 9 Ul iR UV UK R W Biad o |

SIRTESBAI—gold ®T B AR WfSAT geai, el fic der Rewq & Aqem |
fhar T | ST D, IR HogHAR T S8 < A UfFBrel H @re ulftedrdor
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fa<it ad 2021-2022 & SR wifdat ot foar w=r oM

®. 9. Ui & AW af
1| 9w 198,695
2 | MRAR IO IRV (BT 1) 14,280,000
3 | R BR SWIHT 3 Tedivs hgfc 951,300
4 OGS e fafem 500,000
5 | o3 G $I fdemEeeTH e @ fog <1 18 1fim fd 4,645,992
6 | SIMICIIR I & Qerd & aRAeT & forg 500,000
7 | 20 QIR IR ATl & ThAIHR Blie Tg 40,000
8 | el YR&T 3MTY<h, TERd bl ol Mg A A 4,256,000
9 | USTE SRICTIGIS SHAGECR DI &1 g AH AR 833,000
10 | fRAmae ueer g @ Q1 T8 fim i 10,967,000
11 | aifeen wsg &1 <1 w8 Al ¥ 6,938,000
12| TTIRI THIIY TS & folq &1 T8 31 Iy 8,610,000
13 |99 21—22 & SR HACH I9T DI &1 TS A AT 73,033,000
14 |99 21—22 & IR ASHAM G MPIEIR 10 g A9 I &7 BT 33T 77 A SHlesy 8,389,000
15 | ITRIEE g Bl far = i 30,494,000
16 | JAMEUITRR—IIA REd Hex i Aie & &1 718 31 fdy 500,000
17 | e gRe 31 RRRAT &1 @l & forg Al 5 &1 & 18 a1fiF i 8,153,000
18 | ot W1 @ifdaas, S &1 & T8 gl 148,356
19 | AMSHIYRIR SHIS UASIIRANE BT Bl o1 T8 1RH Iy 500,000
20 | 3MY<H, WA UG Sy FRIF AR, ORI BT Al T8 A6 52,500
21 | Sf #HI9T ARMIC G 3G ®I AT FRRE & forg < 18 ifm wfYr 66,771
22 | JEHITRR FHIY TAMRAT Bl FR & forw & 72 fm afdy 1,000,000
23 | 3fST SWIcYC 3% cTaiIpIaioll REd Bl a1 75 MR IR 1,000,000
24 | USIE qrATCIHTATS STRIIEY Bl af T 313 If0 1,154,058
25 | FRT =9 @1 & TS S wfdy 2,747,000
26 | eI WY ST Bl QY T8 1A Al 14,978,000
27 | UG BAR DI & T8 IMH TASHT 4,000
29 | JMSHIVIR—IMEIANSYTANR AR BT <1 78 A Ay 500,000
30 | ARTCIETINIEd JUTH IRIYR 500,000
31 | ARTele 5T &I 1 T8 A Il 15,434,000
32 | HYT X1SY @rg GReT ariRRerfae! T 9,022,000
33 | e US¥ Wrel gRefl JRJwh Bl af s 1A Ii0 400,000
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®. 9. uIfedl & A fr
34 | HEU U B <l TS AW Al 400,000
35 | JMSHINRIR— WRMEUHS! &I &1 T Afim fdr 576,000
36 | R G MRS T8 HRIADE 818,824
37 | R 3 AR™E TS HRIAde 605,084
38 | HITHMERR— IR Hiftrs WARTRIeT, s faeet! 116,769
39 | @ U9 ST YR TR 80,000
40 | TAATSSEISTH A 1,707,730
41 ey ud fafecar Rerm fvrr, o v & &1 faar i i 400,000
42 | TSR I BT T i 53,842,000
43 | WU UST IST DI AT TAT IR 2,470,000
44 | HE I &F GG Bl QAT AT IE A 3,484,000
45 | U faeelt @1 faar mar ifim 6,141,000
46 | SUBRIRTHT ®I fear ar 1fiH 732,000
47 | UARMSSAISUA &I foar oM 17,672,648
48 | ORI ST BT A T &1l 73,760,000
49 | IMSHTTRIR HIRIISIRRMTS dr & MY <ifoH fored 246,400
50 | QSRR 40,000,000
51 | 3o/ gdice dex 1fiH 90,000
52 | Rafesw <1 6,684,000
53 | fASIRH g 9,841,000
54 | @TEI UG IS YR Souid &l fear T &mfiH 200,000
55 | SCNd US HRYTHIE T Pl faar 11 1A 5,904
56 | SC JIgC AT dDHAT & oY 14 28l B AT AT 1R 2,773,572
57 | Y T &F O TS @ 18,735,000
58 | 3RES Y 10,698,000
59 | Sfeu gdice Wex @ €1 g 1fim Afdy 9,736
60 | fafcar fawrT, f9eR WReR &1 &ar Tar i 200,000
61 6 faf= WReR woifsaal &1 fear Tar i 3,261,427
62 | HERTS U Ud A A fasafdemer, amrgR &1 <1 g fobed 500,000
63 | ANTIele WR&R DI I T3 3fRH 400,000
64 | ORI IR RafesA WRR @1 <1 718 &1 Il 400,000
65 | JAFUITAR— Dald A W] Heere 906,587
66 | UARIY WERTSY &5 dAedgd 2,371,000
67 | e BR STAYHC AT TSdIes BRI 107,144
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®. 9 A & am R
68 | BT ST DI & AT I 23,972,000
69 | RETT TR IRl 55,356,750
70 | HIUHCIIRRATE HYR BT &1 T 31 IRy 500,000
71 S 100,000
72 | HIUARANGAIR—HIUBHCIIARSNS DI &1 T3 AR AT 103,500
73 | UG, UASISHE, 3T ORI &I & AR 92,700
74 | AIUUAUD, UASISIEI, & ORI Bl &l 3fH 00 500,000
75 | OIEIEY, AgTel B &1 T8 S T 2,600,000
76 | UMEIE, Aigrell BT <1 T 1A I 5,109,247
77 | SC NISC Hell 919 & ol 9 IS4l I f&aT 137 e 1,800,000
78 | RI 3iTh NS TS HRY DI 37,474
79 | NIg YdavI3ll aRIE]US Bl qf Ts YAl 31 19,073
80 | WY YR 3MMY<h U4 U Afdd @l faar war A 12,600,000
81 | T GRe dl RRRAT B R B & oy ITR U< & A1l FHsid 9 91,230,000
82 | WY GReT &l RRRIN B RN B & oy ITRIES & 12T T A9 111,000
83 | f9BR THIRL I &I &1 5 7R 10 53,948,000
84 | wRey Ud fafdhcdr Refm faumT, W= &1 @re GReTl shi— U AT GG IhRUl 25,200,000
85 | U™ el 0¥ W@Rey Ud URAR dhedror HiAfd 4,200,000
86 | BINATUN ISA &I &1 g AH AR 9,368,000
87 | QR 5w @1 & g A1 [ 138,000
88 | HETEI [ Bl QT T 3fH 1A 147,000
89 | X! 3 AT TS BRI 51,422
90 | 31 X1 Bl fear AT A 25,968,000
91 | H\Y W US Bl 6,947,546
92 | f3HTEIS U_RT SIeSy I 92,000
93 | ITR] TS HTR SISy HY Iy &F 1,008,000
94 | AffYIATg TS BT AT AT YRR, 34,521,000
95 | TR Ud TR §dell Ud A9 Ud <19 6 59 &3 Bl AT AT THIIRY 6,575,000
96 | HEH UQT ST B &1 T AH AR 235,000
97 | BRIOM I By & TS IR AR 222,000
98 | Uf¥e™ €IS 5T BT TH 3T 97,833,000
99 | R 3 HRYFbe 29,565
100 | FASIRA I &7 &1 TS S1RH THIR 2,556,000
101 | f57a e / Rt afRge Ud e &I <1 T3 31 <afdr 200,000
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102 | YGifdhd SIMEIGRNT THUHSIY, HIRTe!, I Ul &l & T3 37RH A0 201,016
103 | ISNT X[ P THSIY 4,624,600
104 | USTE TS BT TAAY 13,665,720
105 | A 426,700
106 | IIRHA— ABRTSS 5T 122,442,000
107 | SMSIRAICH e fewfeT yram 22,811,760
108 | g3 WY 5T & 7,611,000
109 | SIRISIMSUTASIR &I &I s A A 30,000,000
110 | fafesd 5a &1 feam mar eilim 629,000
111 | Seicd B &A1 T | 3,030,000
112 | SIRIRA 19,711
113 | iairdl 13,142
114 | USTE 15T BT &1 Ty THSIRYL 128,000
115 | AOTR 1Y BT AT TAT THAY, 111,000
116 | WU U BT 5T THRIY 1,647,500
117 | TORTd 198 & RN G5 @1 faar war a1fiH 3,128,000
118 | AEALIIR— ST SHCISYC 3ATH BifchodR 500,000
119 | 99 A BHEISCH HiviHe WRfdws fofics 10,169,432
120 | TTIRAT M BT 37H 170,000
121 | 9RA™ 996 R 41,418
122 | ARTlS T 532,000
123 | BeICd I 12,600,000
124 | IRES I 237,000
125 | ST 5T &1 TARIRY 1A 35,502,000
126 | J9R ¥RAl §C ST SiSAT BT AH 9,390,066
127 | 3fSAM Ud MR g0 998 2,000,000
128 | 3TFA UHhUHS<Y @ AT AT 3T_H 1,500,000
129 | AT UHUHSEY PI AT AT 3™ 1,000,000
130 | Uf¥e™ dTer @i faam T e 11,000,000
131 | SIRES B AT AT 3aH 2,000,000
132 | BRI Y 3,000,000
133 | HEY W<e Bl AT AT R 4,000,000
134 | ISR BT AT 17 31_T 1,000,000
135 | TORIT Bl &A1 AT 3 ga™ 13,000,000
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136 | facell &1 f&ar 1am srga™ 3,000,000
137 | BRINGTTG 1 T 1 e 4,000,000
138 | BRI BT 15T THIIY 10,970,000
139 | HE% US HH 4,631,697
140 | Usas he REd Us yAIfas der fafiics 1,098,300
141 | 9T BT T 2,000,000
142 | HETH BT AJEH 2,000,000
143 | HAfOTYR BT 3rgar 1,000,000
144 | TSNS BT I 1,000,000
145 | QMY BT e 2,000,000
146 | Rfesd 1 S 1,000,000
147 | Flicd BT FIaH 1,000,000
148 | TR 9IRAT UHUA X6l 929,420
149 | 3MSIMSTAVH SITAR 18,375
150 | HBIRTSS T AT 2,000,000
151 | RIS BT I THIIRY 392,000
152 | XY 3iTh IMSedd UE SR 3,497,324
153 | AT 19T BT AT AT 3R 4,760,000
154 | FAQRT 157 1 faam TR e 4,805,000
155 | ITR U3 IS Bl QA7 1T e 1,200,000
156 | STRIGES 5 B f&AT AT 3R 1,120,000
157 | g™l 1S9 B &7 AT e 980,000
158 | USTIq 15 Bl AT AT 31T 600,000
159 | TSR I Bl AT AT ™ 1,270,000
160 | SSIMT BT &l 660,000
161 | USllele Camraliol shear didiel vacie! 12,131,254
162 | W& Q¥ I Bl AT AT aA 700,000
163 | DX IS DI f&Ar AT R 1,220,000
164 | PAlcd IS BT faaT 7T A 500,000
165 | SIRES IS Bl faam 1T e 700,000
166 | ST TS HYHR I Bl AT TAT A& 720,000
167 | fRHATad URe XISy DI feAT AT g 620,000
168 | BIRATUM I I faam M1 e 820,000
169 | TORIA 5T B T AT TR 3,375,000
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170 | TMRAT 15T Bl QAT =T 3T 4,165,000
171 | feoeh 99 g e 260,000
172 | BTG 1Y 2,015,000
173 | f98R =1 690,000
174 | A T 700,000
175 | 9f¥aH §9TaA 2,685,000
176 | AMTR Iy 850,000
177 | ARSI 845,000
178 | HBRTE I 1,425,000
179 | HETCI@TURIETS JUTH RITGR 500,000
180 | KT SN fadrT 9 900,000
181 | TCTHIH 1,807,755
182 | ™ Ud HYR Sc R8¢ Hal 200,000
183 | GRI 3T 3T HF B AT AT 31_H 19,711
184 | AT S9TS1 BT T TS TACK Usaid &l XIf3r 11,000
185 | Y oY &F KRG BT &I TS 31 Afdy 105,000
186 | Jab TS Bl a1 T AMH AR 6,543,000
187 | ITRUITAS WSl 5T BT o1 T3 31 <Ifdr 100,000
188 | Y g &F deRTe &I far T ifiw 1,740,000

1,364,813,675
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fasita @t 2020-2021 & SR wife v foaw wanr orfim

. 9. ufedl & M <R
RASEISSESIE 17,394,908
2 | A 9BIGR YAl UHIRM T IdhIeHl B 368,493
3 | TeFd BE BR ARDERISIdhd GATS A & Faed P &1 g ARH IR 81,317
4 | S Aol & SUSRUI Bl TN B ATSINGYHE! d1el URATSHT & forg <1 7 31 <13y 8,120,588
5 | SUBRI Bl W G AMSUITIHR—UANRATH SexIEIE Pl a1 T ATIH My 4,023,500
6 | UhaMsel, TAUET iR SHISI & AT Sl $I WIS B 132,000,000
7 | UhelgSl, TAUIET 3R SIS & AT ST & TG Tq 54,000,000
8 W TS WP bl & T8 IJH fdr 158,591
9 | @ Ud 3ivY YR, EEd, T YR B IS & Wy H 4 T3 37 6,000,000
10 | UBSIY ORI Bl a1 Tam 3| 49,560
11 | SITSHIWIIR— e YBdl ddRed BR e & Ay 77 e 1fim 2,500,000
12 dleged & faar | 23,541
13 | 135 W& 67,500,000
14 | URE e & foy TeFe drsacifad] Hrefid 1,439,600
15 | gASrEET 104,351
16 | feRgde garal 2ot Araee! §aRT &I faar war A1fiF srgar 6,400,000
17 | o™ o= 799 JU 9y $ 80 o &I faar a1 ¥ srge™ 997,808
18 | 135 TR 15,000,000
19 | rEHerETs 6,800,000
20 | RN NS 1,000,000
21 | QT fs7 SR deT HAR <™ Bl feAr 1T TAST 1A 55,500
22 | dF A1 fRHEE uR /. @vell / HeETerd ®I fear wan i et 21,919,500
23 |9 Al fRHEd UR / dNell/ HeTerd dI fear AT o e 34,305,000
24 | A Al fRHES URE / BN/ WETerd B e W 3 sre 19,465,000
25 | IWUTEE Hagl Bl fear WA A e 4,259,500
26 | HeF oW @l foar war 1fiH srge 92,682,000
27 | 3fHM U4 MR g F9g 99 Iy &rF Bl fear war i e 17,239,000
28 | ISR Y Bl AT AT AR e 10,344,000
29 | fSfoee gxieR =g SHUAdUm ferfics &1 af T a1 i 19,420
30 | geAvIfdd TANTRICT, HId- &l RIaT & foy i e 5,000,000
31 | BgRr, e uikRefde! 93 8q A e 3,790,350
32 | fgwn, @ wikRerfas) 93 &g s srge 12,804,500
33 | 135 ¥R 10,500,000
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34 | AUHUA /JARUBUS FANTA H GSMSMS Td LSMSMD @1 &NIG &g 31H 34,936,798
35 | &1 fer HAR, RS JAfRGRT & forg 1| (50000) 50,000
36 | SMSYIYSR Shlg HUIUHT! BT Aolgd o1g & forg AR g 400,000
37 | Uhedt Io Ud faa a%evr a1 faam Tam ¥ Srge™ (30000+30000+30000) 60,000
38 | ANTers &I faar war 1fiH srge™ 5,995,000
39 | 3RfdT HAR, U3l B AT A7 gl A faRiy Yaet wdife 60,000
40 | URIRUE (RR) & U o faf=1 TIfafafedil &1 Sared o) & folu A0asaiR— 269,889
JUHSIRMRRTE I fear T 1fiH
41 | TRIRUA (d@9%) & w9 H fafy= wfafafeay &1 daraq a3 @ fov 625,000
HoAaTgR—¥vhEremRang & faar mar arfim
42 | faf=1 wfofefeal & Sarem & fog Gidiciens arerel &1 fear war s 625,000
43 | ST T4 HYHR 1T B &A1 137 31 S a 22,563,500
44 | ST IS BT feAT AT A IR 13,743,000
45 | SIRES Y Bl faAr w1 A g 20,585,500
46 | SR YT 1Y Bl fe@m war AfiH srge 173,425,000
47 | 3R & ®Y H T DI feAT 1T M 32,669,000
48 | IS & WU H I DI fear war afiH 39,829,000
49 | foTg HAR TR B AT T TASIAT I (30000) 30,000
50 | @Y 2020—21 USRI faRIY 91 Yol i @ foru ol oRfde @AR U ffde @1 60,000
fean ran aifdH
51 | ST NRIT &, HAR BT YeleRil HI-1qed faRy & w9 # fear 1 v aifim 40,000
52 | BRIIG X9 Bl e ® WU H faar W 31| 18,290,000
53 | @icd 5T B e b wU A f&ar war 1A 21,118,000
54 | ol IRS AT Bl AT AT TACRT MR wd &er [y Uabst 2020—21 40,000
55 | TI3AT ISP BT YA D WU H (AT AT A 6,599,000
56 | UASTSUBCITH DI URATSHT B o fbed & wu H faar mar s 1,848,570
57 | faeell TAAIET @1 o/ & wu H faar war afH 5,845,000
58 | UHRIMI 3| & forg faam am sl 31,268,700
59 | $aRoId B)T Bl AT AT el i 40,000
60 | dIUHSUH JYAT UfdR TeICIS! Pl QUANT & w0 H far 1ar a1 354,000
61 | BEAYRE @l e & wu H foan wan i 816,740
62 | TENIG Bl A & U A faar war 1A 3,324,500
63 | faBR @I argar & wu H faar war afH 24,108,000
64 | TERIEIG 5,000,000
65 | SU fere, TavauadNaTd qor, &I far T e 6,288,624

arffer e 2021-22 | 163




ssali

®. 9. uIfedl & A fr
66 | TASISIEl 1,875,000
67 | ORI ®I e Tar 1A 10,469,000
68 | AUHSIT IRYR Bl faar 1A | 2,000,000
69 | SIRIl &g HIATed Hag, Bl A Tr A 1,000,000
70 | BIAA 7,165,795
71 | UBEE © S 1,032,756
72 | Tl 98TgR WA MY JrchraH! 570,000
73 | STSUITAR Dledl Pl a d wU § g1 747 A 8,821,295
74 | AT / TASMSUBEIVH / ATRHSSUR AR/ SRR el / SATSATSR 2,288,829
Ae & fear T Afm
75 | SWRRH ISl B fFar T ifi 6,800,000
76 | fAwe @1 faar mar aifim 111,864
77 | TSI DI AIEH 500,000

1,069,888,387
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%. 9. uIfedr & A Rr
1| ghe g=ih 80,000
2 | ITSUITeIR = HIRIsdy 147,463
3 | gl gl gool (WieoRets) 26,900
4 | dvEsTE 119,000
5 | Sf 3ffvieT =a s + gi el fuferarea 199,899
6 | g Aar dafaar s + & 9o R (Wre) 56,700
7 | USRS 37,425
8 | g A dafaan, areder vd s 9l diidad (Sian) 171,000
9 | TSRS 1,415,659
10 | SMSHISR U= gof 1,000,000
11 | fFafa vo=i draera 400,000
12 | fyafa go=dt o=18 400,000
13 | USRS fAer 9 46,509
14 AITHIATSAR — SMSIATSEIAR 96,750
15 | fowar of=d 1,000,000
16 | HITHAISRIR — AIUHTISIRSTE 377,886
17 | B o 1,000,000
18 | IRl |hs TS Urived RS gfear dididT gadisl 1,000,000
19 | TSNl UATfeIfedd ofd 1,000,000
20 | QAR 97,500,000
21 | TASISUBEITH BRI 178,000
22 | HIUGEIRIRRE — IR 160,500
23 | 9 Bleierd Feviie afds 34,524
24 | UITHITSIR PR 396,250
25 | BIHAT HEEHI 3,581,496
26 | 9FR TS @RI 2,500,000
27 | BT B HINA 32,504,348
28 | =g Al AN WS Ferd 43,000
29 | UsSds e RAd drarprarn 1,000,000
30 | UenSHITaaTS 1,440,780
31 | TAISRITHRTE 3,333,264
32 | UensHITaag 450,911
33 | e 3iRege ol hE <aTarsh 100,000
34 | TSR UHUATUA 1,000,000
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®. 9. uIfedl & A RN
35 | UASTSHITaS 4,336,273
36 | UUHUHCT (3MS) R 200,000
37 | 37T P 27,104
38 | HRMEUHS dredl 217,326
39 |HcR BR SIAYHC 3T USaid HFg(eT 1,243,164
40 | SEUARN PISTE TIE BS 14,650
41 | Qere wIUmUd MiTaTETs 389,500
42 | JMSSIAT UHUATYA Hag 496,725
43 | fivased 119,000
44 | TTERIRAT et 128,054,212
45 |l YIS eSSl UG g ST Il (JUHY) 260,000
46 | HRM gAcIcyYC 284,450
47 | drawar fasafdere 140,600
48 | Hgd = Uol 6,860
49 | AIUBUS BIABICT 6,212,447
SMEATTAR HIAMETHET BT 1,000,000

EaSl 29,58,00,575

o

fa<its a9 2018-2019 & SR urfeat ot faar = ohim

1 | Hex BR AR TS d8d eidh 50,000
2 | R BR SIAYHS 3T Usaies HHgfcT 53,900
3 | STeT ¥ex el 3,859,818
4 IR 11,800
5 | JMSANSIR I HIBMSUHE! Pl 126845
6 | sfeaT sRecye off 2avmEms 125,143
7 | SSF sReEcE ol cradiaiarsl Red 200,000
8 | ISl 414,180
9 | iR W U grexeHe Wi Tadst 50,000
10 | TI4RIRA Uerdiet 15,000,000
11 | UTIRISUBEISTA HScll BRATIT 170,000
12 | 3T ofaRedt faqmT, Sretdrar 214,113
13 | T[oraiT faetyor gAmTEEr 186,098

KA 2,04,61,897
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fa<its a4 2008-2018 & IR urfeat ot faar Tw=w ohm

®. 9. Ui & aW af
1| fivaemer, Su fewe, & far ar v M 34,800
2 | gH o, Sl il 76,523
3 | I HAR (A7) 120,000
4 | &0 o9 {IR g9, qIl¥ETe 133,464
5 |50 HAR AT, FellgdR (JUHY) 39,913
6 | g far amen, 99 105,365
7 | g AT SeoT wd fRAT Ared, Siegfern —686
8 | ol gilad HAR =0, M, sl —150,509
9 | 3T AT Ud getel el 143,366
10 | AT feEE, STHEA 10
11 | QR @1 SAfAdRe SR 326,000
12 | TH.UE Ed /w0 {8 /S 156
13 | gt a=M @I faam a1 vheiy, 12—14 ¥, 2017 Scall 2,325
14 | G I B AT SR & forg e r gweig 96,161
15 |9 dedl &1 uRe ERT 11,288
16 | 5 3MfA@IRAT B f&37 T THET 150,000
17 | &g RGR HHART HearoT Frafd 35,000
18 | WERG Meud AUl (99) 135,000
19 | 98$ Qe FUeT (B9 15,000
20 | 3PS TSID 10,114
21 | O WrSECIac) drefid 7,080
22 | dFR TS @R 1,920,048
23 | dFR TS @R 3,000,000
24 9 TS @R 129,906
25 | UBHIRME, qag 100,000
26 | UHAIRE, g4 100,000
27 | fa<iU U9 §¥9 YRR ey (Heoiex) 17,250
28 | fsmus vd ge gaR fesmery (Srad) 6,750
29 | ISR Soldgi—ad 49,328
30 | ArdrSes! 162,104
31 | wIfa sfea effaa 22,576
32 | Wit sfead eifaa 21,840
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33 | dHgd sRecye ofin fhelks <. 150,000
34 | UARMSHITHaTS 13,479
35 | F9el spRAfeHT Hex afdw 18,583
36 | e SABRACEHT e Afdwe 144,786
37 | Ul SABRARM Aegerd 48,300
38 | o< oxa, Sfeas wsfia 10,982
39 | UHelvaUhes] 7,650
40 | URRTE TS T 2,000
41 HIUTAT 46,000
42 | STSNEHERT JAh SR sfSur e 3 Afsdd 638
43 | 9191 gD <IN 2,292
44 | 91 GRS AN 2,156
45 | HIUTET SABRAA AlegeH YIdil vacrs! 47,081
46 | X BR ASE TS gdISIIHe 550
47 | frogemETd 26,966
48 | IS A GLIAT 13,122
49 | fad® e 92,315
50 | TAIGl QG Qercel 14,134
51 | 3ifeT sfeam he AT TaIRier 2,167
52 | WIfEdd AMNHRNT o9 10,000
53 | UTIpd SAHIRI STOAUIET A1d |aT 10,000
54 | WG AMMBRNT I GIS, T=Ts 10,000
55 | o Tl 1,200
56 | Wrel GRET 37Ych, SF TS BN 245,073
57 | BIFheTE A 3f$TT sRecye 1,850,000
58 | G&T Q9@ US dahaR ARAST 264,900
59 | <M qATT U 227,802
60 | fIsmoe U9 529 vAR ewney (Sredid) 4,456,977
61 | Y Fawre gadlagyly, EHarers 1,002
62 | el
63 | HEMlTE, faeell CellTh UHIQH 50,000
64 | TAUHEHLA SfSAT TASIET 16,414
65 | SfSUT ¢S UMM SRS 200,000
66 | 3T SRTcyc 3ifh Froric, SR 437,698
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67 | I SRecYe fgwe 4,743,444
68 | TH.TH ficsd wgde fufics mivmrers 200,000
69 | o0 TR FHIGT (IS SITHTH), STIYR 456,400
70 | YUUANHSTIUY el GRET 3R AFH SevIgd 161,600
71 | SU e 918 110,000
72 | 9Y FRYe (T TS ) THERIR 44,394
73 | 30 few, JaEe 10,000
74 | U Q- draidrar 62,336
75 | SYU e qds 90,000
76 | Tolcl S1RM 196,363
77 | AR Rg 5,625
78 IRl Weax 4,237
79 TS goax 10,000
80 | THUHARR 86,400
81 | UdrRE e 224,400
82 | fa=mus vd v yeIR fHeened 47,575
83 | fa=mu Ud gw TR e 4,647
84 | fa=iu= vd g% yAR ez 200,326
85 | fa=iU= Ud g¥¥ vER fFeeery 42,279
g6 | fa=iu= vd g% yaR fAezmer™ 5,205,514
87 | fa=mus vd g9 yeR feeme™ 1,014,261
88 | SfSTT he U 5,000
89 | fa=iU= Ud g¥¥ YER fHeemerd (i) 85,860
90 | WRUI Wl UTferdRor 1,265,000
91 | wpid RN Hag ursae fafics 138,000
92 | 3fSTA g UMIEE IR 50,000
93 | fasmus vd g9 yeR fesme™ 58,374
94 | UdIgEY 63,000
95 | TOIESIY 94,500
9 | SRR 199,881
97 | RGN Wl If&dRor 1,722,500
98 | MRUM Wel Wiy 11,939
99 | wprd URTHEN 153,400
100 | ¢S UHIH HeRid 3 sfear 796,500
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101 | R Wl WTferamor 265,500
102 | UIQHTH 3dcH TS gauilfded 725,417
103 | A MedIfac drefre 1,000
104 | AfaTerd UfRefor ud ydue R 2,000
105 | e, W@y T (dedgi) 62,750
106 | ITMHOT JaE AR, 3Fq 35,955
107 | UhSIU BAUNITG 67,250
108 | QI SATSl SUTATY HLATH 57,000
109 | 4l S, guiier Sia gaHr s 10,605
110 | 31 THA. IREAT (A1 #) 19,388
111 | THUEUEE] URIRUTH—dT 64,400
112 | QAT UITeTH 81,708
113 | @Ter ud 3y WeE & faEs® 112,000
114 | AT SR ARIET WA ThTeH!, HIaTd 68,950
115 | BB 3Mh sfeaT sfewd 8,000
116 | STSIMEAY 25,000
117 | GIUEIUA =g Sf 3 Ha3 65,510
118 | onfdie fawrT e 235,000
119 | THRMSUIVAUH 117,600
120 | TSR SRR SHE ds (24—18 A, 2017) 207,000
121 | TR IR SHI b (1—5 #g, 2017) 207,000
122 | IOMSUH URITSEITH 5,849
123 | THPIS Acdd Ud T SUCHAT © Fae H AGH St B SIa= AT 17,768
124 | JromTeT (BT favmT) 1 foam am s e 1,000
125 | TAEIUA T8 ool 94,400
126  ofdie fa@mrT wvem 235,000
127 | fafa feror gori), gas 117,500
128 | T FUrdt 5,000
129 | e B3are 6,500
130 | AT SSI 13,000
131 | o1 o Red ganmemen 176,500
132 | TSI GTEl Theld] A 160,000
133 | D=1 T HEnfira Hxers 247,500
B 36,406,994
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O TV 3T AT A.1/07-137/2022-23f 4L e 04.11. 2022

qUF  WEQET 9faded auw agmiEn yAomE & gid, o afee e,
MIH., HEw s wEd, SR @y W ta #EE SifteR, AT sae
Fiear T3, 7% Re-110002, # 3naeas st & 3dfRa & smh €

HOE A ORI @ aFe 1 & v W A @ i gu. 99§ WEe A wEad
B2 v 2, 30 s@ioy A W gRE § O ARdUiEe @ ey, 9, ddcTd
e A, @ REf-1100124 ) Aok F)
3
Q

ygmaa::mﬁ
(sl
I-PrRu® (TER.N-V)
U -1V AT ST B RT.LI07-137/2022-23/ faate:

yRAT WET W F AWE TilEor F ¥ 2021-22 F quE  Fagden gfddes
aw JEOden yArMT @Rd  Ageeus (Eww AER), SR § W9Fs @ mped
ofietF T FAE, 9, FTard 3ed A, FEREN-110124 Fr ARG F¥ iy |

TE T A AT (FT ) & e A Tl e @ ¥

Y[ AU _ 5‘(&‘1 -
(s
I9-FE (0.0H.3M-V)
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TPUHTHETS AR Qe G A reh WTfereRtor
Ssal )

AR WG GRET SR AFS AP0 & 31 AIG, 2022 DI GG 99 & @l R 9Rd @ &3P (G Ael
SECIRRUE LG I D G e) BRI | )

g RiA® Ud AgTelamied (fdd, okl Ud |dT &I o) Af&==H, 1971 &1 ORT 19 (2) & d8d 31 14,
2022 1 ReAfT & IFAR AR WG FR&T 3R AP UIMABRN (ITEBRYN) & Heli= Joi- U=, AR Iad faf
FATK aY & 37T UG - ol IR Tt Ua I ol &l oRaTadie &l @ | 349 fa<iia fAaxiri &1 StRaiie
YR WIeg GReT 3R AP WIHR & Fae $I 2 | 8HRI Saraldd 34 fa<ig f[qexfOri o1 oraraden @
3R TR 3T IR Uhe BT B |

2 $H gUd oraRlen Ruid # dae aifferor, a9 oaied QiR | swudn, odied Aeel 3iR
ThCIBRYT UTAHT SATE & Hag § @i GAa8R IR 9Rd & FRIFSG—HE] oRauNIed dl (SR FHfae
2| fafd, el v fafEr (ifaer ok Fraweierdn) @ srgures # faxig oF—aHi ok qerar—as—freares wde
Uge] SN, A BIg 8, IR oRaRier fewfOri feror Ruret /sl @ eRaaRier Rarel & Aegq 9 T 9
Rare @1 ot 2 |

3. T I SIETIRIET0] R W AT A SEih AGl & TR fHAr 21 37 Al § Jg efera
2 5 &9 i &1 e &R e §9 UeR &Y {6 89 Joaid $U 9 ARAd 8 96 fd faxi
fRERPR # T aRguRe [avvr 21 faar 11 € | SEruRie § uKIe & YR WR Sifd BT, S9RIRT & FqHE
H e 3iR foxir fAarforat § qeciehror amf¥et BIdT 8 | AT o, YYth oikdich Rigidl iR T&e gRT o¥ Y
Y HEYUl ITHI ® AThel & A1—re <y [AariOR & Foy URAIdRoT &1 Jedieh HRAT 1 2Mf¥er Brar
2| g faward © & 8RR a1 T oramoiieror g9R) /1Y & foy SR ek IR R © |

4, 30T SITONIE] & AR UR 89 Ufadfad & & fbi—

i) B 9 I e iR WG U 8 ¢ 8, Sl §AR Hard 9 IR fIea & R R gAR
ETRIerT & oy sraeges off;

ii) 9 vfcraed | faffdse gofd U, oy Ud &g o SR Ikl gd i ofdl fa<y #31erd, 9Rd IReBR
SR AT FHM ol 9y H IR by 1Y &

iii) BHRI 1T H ST BARI Sl | < H AT 2 UIEeRoT gRT S ezl 3R o Hafed sifieie
ERICI

iv) g9 g 1 ufodfed axd g &

®. LEERE|

.1 Hide /goinra [ efiR <@g

F11  TAM SIA] Td T (A7) — 4548 RIS

B.1.1.1 TR 7 A= MY fqiid I2.66 BIs &I Waw= =8l fbar 8 (@< 718 & forv et 2022 # <
HHATRAT /HfdaT IR HHaRAT e &1 9d9 & — T236.05 RIS, fa<iT 99 2020-21 & forw HH=RAT BT
T — 0.51 ARG, TollhIF &g — 0.21 ARG, HlexX dTed &g — 30.28 ARd, HIIierd & — 1539 o iR
JRelT T — 1361 ) | S URVAEIHY dTe] STl (ITaeT) # 3R g H T2.66 HRI§ HH ST T 3 |

$.2 gReafr

®21 499 (399) @IE-10) — T420.78 RIS

®21.1 dl¥D T H UIMADHROT 1 I416.28 PHRIS BT AW SR &, STafd (Bifhd Hou & IFAR) ad H qfy
%395.00 RIS ol | BIifds SUITT &AToT e 1 9T 87 ® 3R ggEl — 11 (Ale] aIRGURREN) & Sfaia i

ST ARy, UIfrexer 9 SUIford st & 93 @& wu # <eriar e aRvmaey T21.28 HRIs &1 SffaRsh fHasr
Y& AT 737 | 39 HRUMEE e | T21.28 FRIS 30D AR ATe] IRAURMT H T21.28 HRI§ HH STY Y |
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®22 I UREURE, FT SR ARF ARMT, s (GIIREI-11) — 34272 RIS
$.221 e IRAIRRET GTTA—11P) — T219.66 IS
$221.1 STIH | 6 B A9 I B BY H THS W Brer T AL — 895 HIS AR (WHS A ) W

BT AT SR — T4 g et & il Ts.99 dxie it € | BTeiifd I8 o @ A9 AR &7 9T 72) 2 &R
A b AT HU b HU F agell A A IR AR ey fRw, afim iRmt ol ey aRwuRE R
11(1) & AT "I S1" H SRTIT ST <MY | $9 BRUEE ATe] URFURET @ITgA —11%) H T8.99 IRIS 3D
IR Feor, 31 RMET IR 3 uREURRET (BTl — 119) 3 T8.99 HRI$ HH IWIY Y T | $HG IR, Ifh
T IRRT HRTE O W GERT €, S T # AT *fidel & ®U H ST ST ARy | 39 foly e
BT AILIHT 2 |

$.222 R, AH AR R 3= URGURTT (STRIE—111) — T323.05 RIS

$.2.2.2.1 WIEHROT o JAI—11 (3] IRFURRT, o1, A IRMN, g@ars) § AH G o=g U g’
3R 1fiH fwmar SiuTdidt qas° ot & oidva wwer 14.81 FRIE 3R 32.34 RIS TTAT 2 | BTelffd aRad H
TAHROT 1 T8 AR Has & oY HAM: %17.09 BRI 3R 2,53 BRIS B R B UHHI YA HRSD [l
29.01.2020 ¥ f&Tid 28.01.2050 Ad 30 AUl & foly BRIl BHBIGT & oIy offol & AR TR (HHLT: 1306 I
AIex 3R 11873 @ Hhe) 4H &7 fxy W o 7 1 e wffraxor 9 A &1 s ofie & MR W fdar 8,
g IR YA — 8 (RARN FuRkrdl) H SR S A1y 3R oflel &l A § 59 IR DI bR SHr =12y |
31 IR URFURRT # ofist 1R &1 eiie 7 fby S & RN Are] uRFuRRT (@M IRR) 5 317.15 HRIe
a1fdre iR vt uR¥ufrdt (fafesw) # 317.15 oxie &1 gwifv 1Y 2|

% AR IrETd H I H1 T AR AR aifiies oi@r § ey 75 /IR & 1 & AR BT GAE BRA D
SMMARIHT B |

$.2.2.2.2 UAHROT 7 TAGRIRN &I MmETe, SR 9w § drifery fifesT & oo @ forg o Y @ wu #
%28.05 PxIe UaH fhar 8, fTas I THaRIRGT 7 %26.03 BRIS BT STANT B o1 8 | SYINT H oS T3 I8 M
SRYE—8 (W aREuREl) # srfael= o Yoil & wu H <2l @l srawedr o 3R dagar i Rkr
B FARISH THAT ST AT | BTl AEHROT =7 39 AT BT A AN & FU H I & TS HROT ATef,
Rl (1M IR 3 326.03 wRIe @1 IR 3MfAS 3R TggEi—8 # WfcRld & ol (Rt aReufr)
T26.03 BRIS HH AT T8 B |

Q. I 3R
Q.1 TIHROT 1 Beirer, fhadR, T UoTell, TATHY 9o+ # forme ddelt & & foy %717 axie 300 @9

U 3R S STl 22 & i I (g PR — AMRA) H Haq Pl AR Ud W D ©Y H q41 | 9
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Chapter-1

Overview

The Food Safety and Standards Authority of India (FSSAI in short), also referred to as the
“Food Authority”, was established in September, 2008 under the Food Safety and Standards
(FSS) Act, 2006 (Act no. 34 of 2006), primarily for laying down science-based standards for
articles of food and to regulate their manufacture, storage, distribution, sale and import to
ensure availability of safe and wholesome food for human consumption. Its detailed mandate
is given in Section 16 of the FSS Act, 2006. The Act was operationalised with the notification
of Food Safety and Standards Rules, 2011 and six Principal Regulations with effect from the 5t
August, 2011. Since then, FSSAI has taken a long stride and has made considerable progress
in meeting its mandate under the Act.

In line with the motto of ‘inspiring trust, assuring safe and nutritious food, the Food Authority
has worked relentlessly to fulfil its mandate through the following approach:

> setting globally benchmarked regulations and standards;

> facilitating compliance through licensing/registration, inspection, sampling, audit,
surveillance and improved laboratory network;

Y

regulating imports for ensuring safety of imported food products;

Y

building capacity of regulatory staff, laboratory personnel as well as food business
operators and food handlers;

promote eat right initiatives in the true spirit of convergence;
embracing technology to streamline processes;

forging strategic partnerships to generate and exchange knowledge and best practices;

YV V Y V

actively participate in Codex meetings and forge bilateral agreements with foreign
governments and international organisations to promote co-ordination of work on food
standards and other food related issues.

This chapter highlights an overview of the activities and achievements of FSSAI for the
reporting year 2021-22 in alignment with the approach described above. The details are given
in the relevant chapters.

The Food Authority met on five occasions during the year 2021-22 and took several important
decisions. However, it continued to function with a truncated strength in the absence of
appointment of Members against available vacancies under clauses (b), (c), (d), (e), (f) & (g)
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of sub-section (1) of Section 5 of FSS Act, 2006. A few special invitees from industry and other
sectors were, however, invited to ensure that deliberations in the Authority meetings were
broad based and interactive.

Central Advisory Committee (CAC) advises the Food Authority on a number of issues and
ensures close co-operation with various stakeholders such as food industry, consumer
organizations, research institutions and States food authorities. The CAC met on four occasions
during the year and discussed several important issues.

The Scientific Committee (SC), which is primarily responsible for providing scientific opinion to
the Food Authority, held four meetings during the year and made various recommendations
to the Food Authority.

21 subject specific Scientific Panels (SPs) remained active during the year and cumulatively
held 71 meetings and made recommendations on formulation of standards and other related
matters relating to the respective subjects.

Eight Working Groups commissioned by the Scientific Committee to deal with specific issues
held a total of fifteen meetings during the year.

FSSAI constantly works towards framing of new Regulations and review of existing Regulations
as may be necessitated. During the year 2021-22, 11 final notifications and 17 draft notifications
were issued. Final notifications involved a number of amendments to existing Regulations which
primarily related to new/revised standards of various food products. However, Amendment
Regulations also related to provision for labelling of Multi-Source Edible Oil; inclusion of
registration and inspection of Foreign Food manufacturing facilities exporting food to India;
use of non-transparent packaging material for packaged drinking water etc.

Draft regulations notified during the year for inviting comments from stakeholders included
Principal Regulations on Vegan Food and Ayurveda Aahar. Vegan Food Regulation aims at
certification of food of non-animal origin and use of Vegan Logo for such products. Ayurveda
Aahar regulations recognises age old principles of Ayurveda and the Aahara prepared as per
the ancient texts.

To expedite process of examination of applications for approval of products under Food Safety
and Standards (Approval for Non-Specified Food and Food Ingredients) Regulations, 2017, the
numbers of Expert Committee increased from three to six. The six Expert Committees held a
total of 22 meetings during the year to consider the applications. As a result of examination
of such applications, 66 applications were approved, while 30 applications were rejected.

The Expert Committee constituted under Food Safety and Standards (Advertising and Claims)
Regulations, 2018 to consider applications for approval of non-standardised claims held four
meetings and approved one claim. One more claim was approved after acceptance of the
appeal.
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FSSAI has issued Guidance Notes/Guidance documents to create awareness and better
understanding among the public on issues of concern around food safety and provide
information on specific foods or specific issues. During the year, 3 Guidance Notes on ‘Display
of Information in Food Service Establishments; ‘elemination of trans fatty acids’; and ‘Standard
Operating Procedure for fixation of Maximum Residue Limits (MRLs) of pesticides in food
commodities’ were published. FAQs were also issued in respect of ‘Food Safety and Standards
(Health Supplements, Nutraceuticals, Food for Special Dietary Use, Food for Special Medical
Purpose, Functional Food and Novel Food) Regulations, 2016 and on the issue whether use of
iodised salt is mandatory in standardised products, which specify the use of Edible Common
Salt?

Network of Scientific Cooperation for Food Safety and Applied Nutrition (NetSCoFAN) was
established in January, 2020 as a network of research and academic institutions working in
the area of food and nutrition. The NetSCoFAN currently comprises of 08 groups with 10 lead
institutions working together with other partner institutions in different areas of food safety
and concerns. During the year 2021-22, a total grant of ¥ 91,40,995 was given to 10 lead
institutes for carrying out NetSCoFAN activities.

Under the Scheme for support to R&D projects having relevance to the FSSAI mandate and
other emerging issues related to food safety, FSSAI has so far funded 23 joint projects out of
which 16 projects have been completed while seven projects are currently at different stages
of progression.

Food-‘O’-Copoeia is a collection of food category-wise monographs that would be a single point
reference for all applicable standards for a specific product category and, will be specifying
complete standards, labelling and claim requirements, specific packaging requirements, any
other regulatory provisions that need to be met for that product category. FSSAI awarded
financial support to eight NetSCoFAN groups to develop the 17 monographs for various food
categories. Total expenditure of ¥ 85 lakh was sanctioned for the purpose. FSSAI has received
the first draft of monographs which are currently under examination.

FSSAI now has a sanctioned strength of 824 posts. A majority of these posts were sanctioned
in 2018 only. The Recruitment Regulations for various posts in FSSAl were notified on 01
October, 2018 only. The process of recruitment against sanctioned posts on regular basis as
per the provisions of the Recruitment Regulations was initiated thereafter. Results for 288
posts covered under 4 advertisements for filling up posts on direct recruitment basis, namely
DR 01/2019, DR-02/2019, DR-03/2019 and DR-01/2020 have been declared and 266 selected
persons have already joined while others are in process of joining. During 2021-22, FSSAI
started second phase of direct recruitment covering 271 posts. Process of selection for these
posts is underway.

In addition, FSSAI also advertised 72 posts for being filled up on deputation basis and two
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posts on contract basis. The recruitment process for these posts is also underway.

During the year, FSSAI opened new branch/port offices at Visakhapatnam, Hyderabad,
Bengaluru, Ahmedabad and JNPT, Mumbai. It was also decided to open branch/port offices
at Indore and Nasik. One National Food Laboraotry has also been established and made
functional at JNPT, Mumbai while another is being established at Chennai Port Trust, Chennai.

States/UTs are an important partner and primarily responsible for ensuring compliance of
the provisions of the FSS Act, 2006 and Rules and Regulations made thereunder. States/UTs
continued to strengthen their administrative set up for enforcement. As on 31st March, 2022,
States/UTs have appointed a total of 733 Adjudicating Officers, 690 Designated Officers (415
Full Time and 275 Part Time) and 2574 Food Safety Officers (2292 Full Time and 282 Part Time).
Appellate Tribunals have been established in 33 States/UTs.

Due to continuous efforts made in this regard, the number of licenses and registrations issued
to new FBOs increased substantially during 2021-22 compared to previous years.

Regular surveillance, monitoring, inspection and random sampling of food products continued
to be undertaken by the food safety officials of respective States/UTs to check for compliance
against the provisions of FSS Act, Rules and Regulations made thereunder. The details of
samples of food analysed, found non-conforming and penal action taken against the defaulting
Food Business Operators during the year 2021-22 is given in Table-1 below:

Table 1- Progress on enforcement metrics for the year 2021-22

S.No. Enforcement Metric Numbers
1 food samples analysed 1,44,345
2 total samples found non- conforming 32,934
a. non-conforming samples-unsafe 4,890
b. non-conforming samples-sub standard 16,582
C. non-conforming samples-labelling defects/misleading/miscellaneous 11,462
3 number of civil cases launched 28,906
4 number of convictions in civil cases 19,437
5 amount of penalty imposed in civil cases % 53,39,15,801
6 number of criminal cases launched 4946
7 number of convictions in criminal cases with fine and imprisonment 671
8 amount of penalty imposed in criminal cases 31,38,22,020
9 number of acquittals in criminal cases 87

FSSAl undertook a number of initiatives during 2021-22 to facilitate FBOs in matter of obtaining
license and registration. These, inter-alia, included allowing migration of State license to
Central license and vice-versa in case of change in license criteria without changing the license
number; permitting shift of premises either intra-state or inter-state without change in license/
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registration number; enabling FBOs to renew their license even after expiry etc.

FSSAI has developed a web based mobile app called ‘Food Safety Compliance through Regular
Inspection and Sampling’system (FoSCoRIS) for inspections and sampling to bring transparency.
It is not only an empowering tool for inspection but also for monitoring, data collection and
data analysis in real time basis. States have been advised to conduct inspection only through
FOoSCORIS. As against 60,232 FoSCoRIS inspections conducted during 2020-21, the number of
food businesses inspected through FoSCoRIS during 2021-22 increased to 2,19,775.

FSSAI has launched a State Food Safety Index (SFSI) to measure the performance of States
on food safety and nudge them to perform better. This index is based on performance of
States/UTs on five significant parameters, namely-Human Resource and Institutional Data;
Compliance; Food Testing Infrastructure and Surveillance; Training and Capacity Building; and
Consumer Empowerment. 3rd SFSI for the year 2020-21 was released on 20th September, 2021.
Gujarat among the larger States, Goa among the smaller States and J&K among the UTs were
the top rankers in the Index.

To strengthen food safety ecosystem in States/UTs, FSSAI has taken initiative from the year
2020-21 to provide technical and financial support to States/UTs under an MoU framework. For
the year 2021-22, FSSAI received work plan proposals from 35 States and UTs. These proposals
were finalised after discussion with the States/UTs and an amount of ¥ 95.48 Crore was released
to these States/UTs.

Under Food Safety and Standards (Food Safety Auditing) Regulations, 2018, FSSAI has
recognised 33 food safety auditing agencies for carrying out food safety audit with regard to
compliance to the hygiene and sanitary requirements specified in Schedule 4 of Food Safety
and Standards (Licensing and Registration) Regulations, 2011.

FSSAI continued to take steps to strengthen the food testing infrastructure during 2021-22. 39
State Food Testing labs, which were continuing under transition provision of Section 98 of the
Act and had not taken any steps to seek NABL accreditation were discontinued in Dec, 2020
from the ambit of FSS Act. This coercive action has forced such labs to initiate steps to obtain
NABL accreditation. During the year, 14 State Food Testing Labs obtained NABL accreditation
and were recognised and notified under Section 43(1) of the FSS Act. 29 other laboratories
were also notified for primary testing raising the total to 227 as on 31st March, 2022. Further,
newly established National Food Laboratory, Navi Mumbai was also notified as Referral Lab
raising the total to 20.

In order to have a uniform and standardised method for testing of fortificants in fortified rice
across the country consequent upon decison of mandatory fortification of rice to be supplied
through ICDS, MDM and PDS, steps were taken for standardisation of testing method and
method verfication and Proficiency testing by laboratories.

FSSAI conducted Gap Analysis of 76 State Food Testing Laboratories and 2 of its own labs
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through independent experts. Based on the key findings, the gaps identified are being
addressed by granting funds to SFTLs under specific heads under the MoUs being signed
with States/UTs.

Under the Central Sector Scheme for “Strengthening of the Food Testing System in the Country
including provision for Mobile Food Testing Labs” (SOFTeL) which was rolled out during 2016-17,
a grant of ¥ 12.54 Crore was sanctioned/released towards strengthening of State Food
Testing Laboratories (SFTLs) during the year. With this, as on 315 March, 2022, 41 SFTLs in
30 States/UTs have been strengthened with a total sanctioned/ released grant of I 327.02
Crore. Further, a grant of ¥ 5.53 Crore was also released to 3 Referral Labs during the year for
upgradation with high-end equipment raising the total approved grant for Referral labs to
T 33.18 Crore.

Under the Scheme, FSSAI has also been providing Mobile Food Testing Labs, called Food
Safety on Wheels (FSW), costing appx. % 37 lakhs (excluding GST) to States/UTs for undertaking
testing, training and awareness activities in remote areas of the State. During the year, 83 more
FSWs were provided raising the total to 173.

Another component of the Scheme relates to capacity building of laboratory personnel and
other stakeholders in food testing and analysis. During the year, FSSAI conducted 5 physical
training programs especially for personnel from State Food Testing Laboratories which were
attended by 45 personnel. FSSAI also conducted 197 online training programs and certificate
courses in coordination with its three training centres as well as NDDB, Anand, which were
attended by 13,899 participants.

FSSAI has been conducting Pan India surveys on different food products to assess the ground
realities on compliance of FSS Regulations and take remedial actions based on the findings.
During the year, FSSAI conducted Pan India surveys on Trans Fatty Acid, Jaggery and Spices.
FSSAI also conducted Desktop surveys on Pesticide residues in food as well as Desktop survey
on heavy metals in food.

Under the RAFT Scheme, FSSAI approves Rapid Analytical Food testing Kit, Equipment or
Method to facilitate carrying out on the spot field testing by Food Safety Officers (FSOs) or
Mobile Testing Labs or to improve speed and reduce testing costs in food laboratories. During
the period, 19 such applications were scrutinized out of which 10 were finally approved and 05
were not recommended. 04 applications were withdrawn by the applicants. Since the inception
of RAFT Scheme in 2019, FSSAI has approved 75 rapid food testing kits/equipments/methods.

A document titled “Standard Specifications for setting up of a Basic Food Testing Laboratory”
was released by Hon’ble Union Health Minister Dr. Mansukh Mandaviya on 20t Sept, 2021.
These specifications will lead to the Good Laboratory Practices (GLP) and enhance the accuracy
of the testing result from the laboratories.
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It is the responsibility of Food Authority to ensure safety of food imported into India. As on
315t March, 2022, the Food Authority was directly regulating food imports at 56 major points
of entry at 13 locations through its own Authorised Officers. During the year, a total of 91,694
imported food items weighing 74,12,411.80 Metric Tonnes (MTs) were handled by FSSAI. On
the basis of scrutiny, visual inspection and testing, NOCs were issued to 89,885 items, weighing
73, 57,847.25 MTs.

To ensure uninterrupted supply of imported crude oil (edible grade) and pulses in the country,
Authorised Officers were directed vide Order dated 13t July, 2021 to facilitate and carry out
food import clearance process on priority and, if required, on weekends also to expedite the
clearance.

Considering its significant import, it was decided vide Order dated 18th January, 2022 that till
such time the standards for raw cashew nuts are notified, it may be considered as “food not
specified” and standards for the same may be adopted.

FSSAI's flagship Food Safety Training and Certificaion (FoSTaC) programme initiated in 2017 for
training and capacity building of food handlers in good hygiene and manufacturing practices
based on Schedule 4 of FSS (Licensing and Registration of Food Businesses) Regulations, 2011
is being held through online and offline(classroom) mode with the help of 262 empanelled
Training Partners and 2,186 trainers. During the year 2021-22, 9876 trainings of food handlers
were conducted in which 3,63,677 food handlers were trained. Further, 106 trainings of two
hours duration specifically on Covid-19 food safety guidelines were also conducted in which
2,233 persons were trained.

For regulatory officials namely, Food Safety Officers, Designated Officers etc. FSSAI conducted
eight training programs during 2021-22 in which 535 regulatory officials were trained. FSSAI
also conducted eight training programmes for its own officials.

FSSAIl signed an MoU with the Ministry of Food Processing Industries under which FSSAI would
provide training to food handlers of micro level food processing units on good hygiene &
manufacturing practices, food testing process and other regulatory requirements. MoU also
provides for training of District Resource Persons on application procedure for obtaining FSSAI
license or registration for such units.

FSSAI continued with its activities under Eat Right India Initiative to provide people safe food,
healthy and sustainable diets. The Eat Right India adopts a judicious mix of regulatory, capacity
building, collaborative and empowerment approaches to ensure that food people eat is safe
and healthy. Important initiatives include Hygiene Rating Scheme, Blissful Offering to God
(BHOG), Eat Right Home, Eat Right School, Eat Right Campus, Eat Right Station, Clean Street
Food Hub, Clean Vegetable and Fruit Market, Repurpose Used Cooking Oil (RUCO) etc. During
the year, considerable progress was made in each of these initiatives.
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Various Information, Education and Communication (IEC) activities were undertaken during
the year to educate stakeholders and consumers about Eat Right initiatives, food safety and
essential elements of the FSS Act, Rules & Regulations. The Eat Smart Cities Challenge was
launched to scale up the Eat Right India approach at city level. 109 smart cities participated
in this challenge. Top 11 cities were announced and now these cities have entered the scale
up stage of the Challenge wherein the projects undertaken at the pilot stage will be scaled
up in a sustainable manner.

FSSAI also launched the Eat Right Research Awards and Grant to have a wider collaboration
with various academic and research institutions to encourage and recognize high-quality
research in the area of food safety.

Competitions and challenges such as ‘Nature’s Sweetness in every bite recipe competition’
(recipes with less sugar), ‘Indi-genius Food Challenge’ (for promoting millets), ‘Tadke Bina Zayka'
(recipes using less oil and fat) were conducted to encourage people to come up with healthy
recipes. Information on Eat right initiatives and other FSSAl programmes and activities were also
disseminated to various target groups by using online channels of communication including
print, electronic & social media as well as offline mediums including events/ exhibitions, melas
and trade fairs etc. Many resource books and communication materials were launched. The
e-Books were made available on the website for easy access by general public.

During the year, India continued to participate actively in the Codex work for development of
international standards. India participated in 44t session of Codex Alimentarius Commission as
well as meetings of its Executive Committee, other Committees, Sub-Committees and Working
Groups, all of which were held in virtual mode. Codex Alimentarius Commission, in its 44t
session, approved as new work the formulation of standard for small cardamom chaired by
India and standard for turmeric co-chaired by India. The Commission also adopted standards
for Dried or Dehydrated Ginger, Basil, Cloves and Oregano.

FSSAl has signed a number of cooperation agreements (MoUs) with various foreign
governments/their agencies. During the year, follow up action was taken in respect of some
of these existing MoUs. FSSAI is also in discussion with the Central Food Authorities of the
United Kingdom of Great Britain and Northern Ireland; Department of Agriculture, Water and
the Environment (DAWE), Australia; Austrian Food Regulator; and Bhutan Agriculture & Food
Regulatory Authority (BAFRA) for signing of MoUs.

Several meetings were held between officials of FSSAl and representatives of Embassies of other
countries to discuss trade facilitation issues. Discussions were also held with representatives
of other countries on issues around food safety. FSSAI's Officials also participated in a number
of seminars/workshops conducted by foreign entities.

FSSAI continues to leverage technology in a big way for disposal of its work and has a number
of flagship systems such as FoSCoS, FICS, InFoLNet, FoSTaC etc. to support its key activities
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and programmes. FSSAI's IT division ensured proper functioning of these systems. Many new
features were added in FoSCoS. Further developments include new FICS and new FoSTaC. A
number of new portals such as Food Safety Mitra, ePAAS, Food Safety on Wheels were also
launched. An Integrated Portal on Eat Right India Movement has also been developed. All
independent Eat Right initiatives portals will be brought under this integrated Portal of the
FSSAI. All other principal activities of FSSAI are also being fully supported by systems and
portals develped by the IT Division.

FSSAI continued to take steps to support increased use of Hindi in its working. Meetings of
Official Language Implementation Committee are being held quarterly. Four workshops on
official language were held and newly recruited officials as also other officials were encouraged
to use Hindi in official work. Hindi Pakhwara was celebrated between 14" September to
28t September, 2021 with competitions on subjects such as noting and drafting in hindi,
hindi essay, translation, hindi poetry and speech competitions. These competitions attracted
large entries from the employees. Winners were given appreciation letters and cash prizes. A
departmental hindi magazine ‘khadyanjali * was also launched and two quarterly publications
for the period Oct-Dec, 2021 and Jan-March, 2022, respectively were published.
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Chapter-2

Duties, Governance Structure and Human Resource

Enactment of Act

2.1.1

2.1.2

2.1.3

2.1.4

2.1.5

The work on consolidation of food laws into a single statute had been on the anvil for
some time, especially after the Central Government declared its intent in the budget
speech of then Hon’ble Finance Minister in 2002. The work pertaining to consolidation
of various Acts and Orders governing food was entrusted to the Ministry of Food
Processing Industries. The Food Safety and Standards Bill, 2005 was enacted as the
Food Safety and Standards Act, 2006 (Act No. 34 of 2006) once it received the assent
of the President of India on 23 August 2006. Subsequently, the Act was published
in the Gazette of India (Extraordinary) Part I, Section 1 on 24t August, 2006. Various
provisions of the Act came into force on various dates through several notifications in
this regard viz. notifications dated 15 October, 2007, 28t May, 2008, 18™ November,
2008, 9™ March, 2009, 31t July, 2009, 29t July, 2010 and 18™ August, 2010.

The subject “Food Safety and Standards Act, 2006” was shifted to the Ministry of
Health & Family Welfare from the Ministry of Food Processing Industries vide Cabinet
Secretariat’s notification under Govt. of India (Allocation of Business) Rules, 1961 dated
17th Sept, 2007.

Vide ‘The Food Safety and Standards (Removal of Difficulties) Order, 2007 dated 15th
October, 2007, in sub-section (1), in clause (c) of Section 6 of the Food Safety and
Standards Act, 2006 relating to selection committee for selection of Chairperson and
Members of the Food Authority, for the word ‘Health;, the words “Food Processing
Industries” were substituted.

Sections 3, 5 and 6 of the Act were amended vide the Food Safety and
Standards(Amendment) Ordinance, 2008 dated 7t February, 2008, which was replaced
by the Food Safety and Standards(Amendment) Act, 2008 dated 28th March, 2008.

The passing of the Food Safety and Standards Act, 2006 (FSS Act) led to the establishment
of the Food Safety and Standards Authority of India (FSSAI) on 5t September, 2008.
This decision marked a paradigm shift from a fragmented to a unified food regulatory
ecosystem with a more holistic approach of ensuring safe and wholesome food as
opposed to just prevention of adulteration.
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2.2 Mandate of FSSAI

The Food Authority’s mandate as envisaged in the FSS Act is to regulate manufacture, storage,
distribution, sale and import of food to ensure availability of safe and wholesome food for
human consumption and for matters connected therewith. The duties and functions of the
Food Authority have been prescribed under Section 16 of the Act. An overview of the same
is presented in Table-2 below:

Table 2 -Overview of duties & functions of the Food Authority

Science ® Strengthen . Consumer
ﬁ Capacities

Based Focused

N

: ‘., Set Direction @
T/

Set standards of
identity for articles
of food

Set standards for
labelling and claims
Set limits for
additives,
contaminants,
residues etc.
Develop guidelines
for methods of
sampling & analysis
Implement
appropriate

border controls for
imported food items
Conduct risk
analysis including
assessment,
management and
communication of
risks

Develop guidelines
for laboratory
accreditation &
notification
Develop guidelines
for accreditation of
certification bodies
Conduct survey of
enforcement and
implementation of
FSS Act

Provide scientific
advice and
technical support
for framing policies
Lead R&D activities
in areas such as
consumption and
risk exposure,
incidence and
prevalence of
biological risks,
contaminants, rapid
alert system etc.
Develop crisis
management
protocols for food
safety

Develop framework
for scientific
cooperation,
exchange of
information

and expertise,
implementation

of global best
practices

Provide scientific
advice and
technical support
to improve relations
with international
organizations

Provide training
to strengthen
capacities of
staff of food
authorities at
national and
state levels,
food business
operators

and other
stakeholders
within the food
safety ecosystem

Provide
appropriate,
simple, timely
information

to consumers
and relevant
stakeholders
Communicate
about opinions
of scientific
committees and
panels in a timely
manner

Share results of
scientific studies
Disclose annual
declarations

of interest by
Members of Food
Authority, advisory
committee,
scientific
committee and
scientific panels
etc. in relation to
meeting agendas
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Set Direction @ Science E Strengthen . Consumer
Based Capacities g |Focused
e Guide state level e Develop risk
authorities on assessment
matters related methodologies
to food safety & e Promote
standards consistency
between

international and

domestic standards
e Contribute to the

development

of international

technical standards

2.3  Composition of the Food Authority and its meetings during the year

2.3.1 As per Section 5 of the FSS Act, 2006, the Food Authority shall consist of a Chairperson
and the following twenty-two members out of which one-third shall be women, namely-

Table 3 -Members, other than the Chairperson, of the Food Authority (Section 5)

7 members not below the rank of Joint Secretary to
represent Ministries or Departments of Central Government
dealing with Agriculture, Commerce, Consumer Affairs, Food
Processing, Health, Legislative Affairs, Small scale industries
who shall be members ex-officio

2 representatives each from consumer organizations and
farmers’ organizations and 1 from retailers’ organizations

5 members to be appointed every three years on rotation;
one each in-seriatim from the zones specified in first schedule
of the Act

a) 2 representatives from food industry including one from
small scale industry
b) 3 eminent food technologists or scientists

2.3.2 In addition, as per Section 9 of the Act, Chief Executive Officer of the FSSAI is the
Member-Secretary of the Food Authority.
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2.3.3 The Chairperson, the Chief Executive Officer and Members of the Food Authority are
appointed by the Central Government. The Headquarter of the Authority is located at
FDA Bhawan, Kotla Road, New Delhi-110002.

2.3.4 The composition of the Food Authority during the year 2021-22 was as follows:

Figure 1 - Composition of the Food Authority, 2021-22

Ex-officio Members under

Chai Member Secret CEO
airperson ember Secretary (CEO) Section 5 (1)()
Mrs Rita Teaotia Shri Rajesh Bhushan
(upto 27.11-2021) (from 28.11.2021) Shri Arun Singhal As per Table 4

(Additional charge)

Table 4-Ex-officio members of the Food Authority during the year 2021-22 under Section 5 (1) (a)

S.No. Name Designation Ministry
1 | Dr. Reeta Vasishta Additional Secretary | Legislative Department, Ministry of Law & Justice
2 | Dr. Mandeep Kumar Bhandari | Joint Secretary Ministry of Health and Family Welfare
3 | Shri Atish Chandra Joint Secretary Ministry of Agriculture & Farmers Welfare
4 | Shri Diwakar Nath Misra Joint Secretary Ministry of Commerce & Industry
5 | Shri Anupam Mishra Joint Secretary Ministry of Consumer Affairs, Food & Public Distribution
6 | Ms. Reema Prakash Joint Secretary Ministry of Food Processing Industries
7 | Smt. Alka Nangia Arora Joint Secretary Ministry of Micro, Small & Medium Enterprises

2.3.5 During the year 2021-22, five meetings of the Food Authority were held as per details
below:

Food Authority Meeting Date of the Meeting

number
34th 23.04.2021
5l 24.06.2021
36t 23.09.2021
37th 23.11.2021
38th 02.03.2022

All the five meetings of the Food Authority were held in virtual mode.
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2.3.6 As no members were appointed by the Central Government during 2021-22 under

clauses (b), (c), (d), (e), (f) & (g) of sub-section (1) of Section 5 of FSS Act, 2006
consequent upon expiry of the term of the members in previous year(s), these meetings
of the Food Authority were held with a truncated strength. However, to ensure that
the deliberations remained broad based and interactive, there were special invitees
from industry and consumer organisations namely, Federation of Indian Chambers
of Commerce and Industry (FICCI); Confederation of Indian Industry (Cll); All India
Food Processors’ Association (AIFPA); and Mizoram Consumers’ Union. Chairperson of
Scientific Committee was also invited to attend these meetings. Commissioners of Food
Safety Gujarat, J&K, Karnataka, Manipur, Dadra & Nagar Haveli and Daman & Diu were
also invited as special invitees in 34" to 37th meetings of the Authority. In the 38th
meeting of the Authority, Commissioners of Food Safety from Kerala, Delhi, Jharkhand,
Punjab and Meghalaya were invited as special invitees.

Central Advisory Committee (CAC)

241

24.2

Section 11 of the FSS Act, 2006 provides for establishment of the Central Advisory
Committee (CAC) and Section 12 delineates its functions. The primary mandate of the
Committee is to advise the Authority on the work programme, prioritization of work,
identification of potential risks and knowledge management. The CAC ensures close
co-operation and co-ordination among the Food Authority, the State enforcement
agencies and the organizations operating in the field of food.

Central Advisory Committee was re-constituted vide Notification dated 5™ July, 2019 for 3
years under Section 11 of Food Safety and Standards Act, 2006. During the year 2021-22,
four meetings of CAC were conducted wherein besides officials from FSSAI, Food Safety
Commissioners and other officials of States/UTs and representatives of various Ministries
and Departments etc., participated and discussed food safety related issues.

Organizational Structure of the Food Authority

2.5.1

FSSAI has its Head Quarter at New Delhi. The Authority has Regional Offices located
at Ghaziabad, Mumbai, Kolkata and Chennai. At the beginning of the year, FSSAI had
branch/port offices at Guwahati, Kochi, Tuticorin, Krishnapatnam, Kandla and Mundra.
During the year, FSSAI opened new branch/port offices at a few more places viz.
Visakhapatnam, Hyderabad, Bengaluru, Ahmedabad, and Jawaharlal Nehru Port Trust
(JNPT), Mumbeai. Further, FSSAI also has three National Food Laboratories namely, NFL,
Ghaziabad; NFL Kolkata (with extension counter at Raxaul); and NFL, JNPT Mumbeai.
NFL at JNPT, Mumbai was made functional during the year. One more National Food
Laboratory at Chennai Port Trust, Chennai is expected to be made functional in the
year 2022-23.
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_[ NFL, Ghaziabad ]

National ( NFL, Kolkata CNFL fxte;smnl

Laboratories { ounter, Raxau
_[ NFL, JNPT Mumbai ]

FSSAI HQ Eastern Regional ]
[ Office, Kolkata Branch Office, Guwahati

Northern Regional ] —[ Branch Office, Kochi ]

Regional Office, Ghaziabad
Offices ) " Import Office,

Krishnapatnam
Import Office,
Southern Regional ] PRl T
Office, Chennai J
Import Office,
Tuticorin

—[Branch Office, Hyderabad]
_[Branch Office, Bengaluru]
_[ Import Office, Mundra ]

_[ Import Office, Kandla ]
Western Regional ]
Office, Mumbai J Branch Office,
Ahmedabad
Import Office,
JNPT Mumbai

Figure 2 - Organisational structure of the Food Authority

2.5.2 During the year, the Food Authority approved opening of new branch office at Indore
and import office at Nasik. These offices will become operational in near future.

2.6 Divisions of Food Authority at Headquarter
FSSAI has following Divisions at the Headquarter :
o Human Resources Division

. General Administration and Policy Coordination Division (also comprising Parliament,
Legal, Official Language and RTI Branches)
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o Social and Behavioural Change Division

o Information Technology Division

o Science & Standards Division-I

o Science & Standards Division-I

o Regulations Division

. Quality Assurance Division-|

J Quality Assurance Division-l|

o Regulatory Compliance Division

. Training Division

o Trade and International Co-operation Division

2.7 Human Resource
2.7.1 Sanctioned Strength

FSSAI has a sanctioned strength of 824 posts at various levels. Post-wise details of all
the sanctioned posts in FSSAI are given in Table-5 below:

Table 5 - Post-wise sanctioned strength of FSSAI

S. No. Name of Post Pay Level Sanctioned Strength
1 Chairperson 17 1
2 | Chief Executive Officer 15 1
3 Executive Director 14 2
4 | Advisor 14 2
5 Director 13 16
6 | Chief Technology Officer 13 1
7 Principal Manager 13 1
8  Joint Director 12 32
9 Deputy Director 11 44
10 | Assistant Director 10 22
11 | Assistant Director (T) 10 60
12 | Food Analyst 10 10
13 | Technical Officer 7 255
14 | Central Food Safety Officer 7 74
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S. No. Name of Post Pay Level Sanctioned Strength
15 | Assistant Director (OL) 10 1
16 | Hindi Translator 6 3
17 | Administrative Officer 8 25
18 | Assistant 6 76
19 | Junior Assistant Grade - | 4 12
20 | Senior Private Secretary 8 7
21 Personal Secretary 7 17
22 | Personal Assistant 6 39
23 Senior Manager (IT) 12 2
24 | Manager (IT) 11 2
25 Deputy Manager (IT) 10 4
26 | Assistant Manager (IT) 7 10
27 | IT Assistant 6 6
28 | Senior Manager 12 2
29 | Manager 1 8
30 | Deputy Manager 10 16
31 | Assistant Manager 7 8
32 | Junior Assistant Grade - Il 2 12
33 | Staff Car Driver (Ordinary Grade) 2 3
34 | Multi Tasking Staff (MTS) 1 50

Total 824

2.7.2 Recruitment Status in FSSAI

Direct Recruitment-The Recruitment Regulations for various sanctioned posts were
notified on 15t October, 2018 and the process of recruitment as per the provisions of
the Recruitment Regulations was initiated thereafter. Accordingly, applications for direct
recruitment against various posts in the first phase were invited vide Advertisement No.
DR-01/2019 dated 25 January, 2019, DR-02/2019 dated 26th March, 2019, DR-03/2019
dated 16th October, 2019 and DR-01/2020 dated 15t August, 2020. All the stages of
selection process viz. scrutiny/Computer Based Test (CBT)/written examination/skill test/
interview (as applicable) in respect of these advertisements have been completed. Based
on results, a total of 266 candidates out of 288 posts have already joined the Authority
and joining of the remaining candidates is under process.
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FSSAI has started second phase of the recruitment for 271 posts vide Advertisement
No. DR-01/2021 dated 16™ April, 2021 and DR-02/2021 dated 13t October, 2021 for
Senior Level Posts (Pay Level-11 and above) and DR-04/2021 dated 30t September,
2021 for Junior Level Posts (Pay Level-10 and below). All the stages of scrutiny/CBT/
written examination/skill test/interview (as applicable) of these advertisements are
underway.

Deputation- Applications were also invited for filling up 72 posts on deputation basis
vide Advertisement no. DEP-01/2021 dated 6" October, 2021. The recruitment is
underway.

Contractual- Applications for two posts of Food Analyst purely on contract basis were
invited vide Advertisement no. CONT-01/2022 dated 23 February, 2022. The process
of recruitment is underway.

2.7.3 Working strength

As on 315t March, 2022, FSSAI had a total working strength of 545 employees including
289 persons appointed on regular basis (direct recruitment/ absorption), 74 on
deputation, 40 on deemed deputation basis and 142 on contract basis.

Internal Complaints Committee for women employees

In accordance with the Hon’ble Supreme Court Judgement in the Vishakha and others v State
of Rajasthan (1997) case and the Sexual Harassment of Women at Workplace (Prevention,
Prohibition and Redressal) Act, 2013, an Internal Complaints Committee (ICC) has been
constituted in FSSAI and it is ensured that the same is effective and functional at all times.
The Committee did not receive any complaint during the year 2021-22. However, there was
correspondence in a sub-judice case which was promptly attended by the Committee. Training
on the Sexual Harassment of Women Act and gender sensitization has been provided to the
newly recruited employees.

Vigilance related matters

2.9.1 Vigilance Unit of FSSAI deals with complaints received through various sources against
the employees of FSSAI at the Headquarter, Regional Offices and Laboratories under
the guidelines issued by Central Vigilance Commission (CVC). The complaints /cases are
investigated either by FSSAI or through independent agency (e.g. CBI). If, prima-facie,
irregularities are attributed to an official(s), then further appropriate action regarding
initiation of disciplinary proceedings is taken. Wherever required, CVC is also consulted
as per the guidelines. During the period 2021-22, 116 complaints were processed /
disposed of.

2.9.2 Vigilance Awareness Week, 2021 was observed from 26™ October, 2021 to Tst
November, 2021 at FSSAI (HQ) and all Regional Offices and Laboratories. This year, the
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theme of Vigilance Awareness Week was “Independent India@75:Self Reliance with

Integrity” (s IR @ 75% AATST | IMTHTHRAT). On this occasion, a pledge to
maintain honesty, transparency and integrity in all spheres of life was administered
to all officers and staff on 26t October, 2021. This was followed by a written
quiz competition about the knowledge of employees on vigilance. A workshop/
sensitization program was organized on 1st November, 2021 in which an external
expert was invited for a talk on the theme of the Vigilance Awareness Week. On this
occasion, cash prizes of % 4,000/- to the participant in the quiz competition who
stood first, ¥ 3,000/- to the participant who stood second, ¥ 2,000 to the participant
who stood third, and two consolation prizes of ¥ 1,000/- each were awarded by the
Chief Executive Officer.

2.10 Other Staff and General Services Matters

2.10.1

FSSAIl's Day-Care Centre

FSSAI's Day Care Centre for kids-“Nanhe Kadam”is functioning at FSSAI Headquarter, FDA
Bhawan, Kotla Road, New Delhi for facility of employees, especially women employees,
working in FDA Bhawan and in other government offices in the neighbourhood.

Figure 3- FSSAI’s Day Care Centre

2.10.2 Gym

A modern air-conditioned Gym is functional at FDA Bhawan premises to cater to the
need of fitness conscious staff working in FSSAI Head Office and CDSCO and for the
benefit of fitness enthusiasts of nearby area. Facility for conduct of yoga classes has
also been created.
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Figure 4 - Gym and Yoga facility

2.10.3 Medical facility

For benefit of staff working at FSSAl's Headquarters, a Specialist Medical Consultant
has been engaged on a part-time basis (for two hours, twice in a week). Employees
get free medical consultation from the Specialist. Some basic essential medicines, as
prescribed by the Consultant Doctor, are also provided to the staff free of cost. This
facility is especially beneficial for those employees who are not covered under CGHS.

Steps taken during 2021-22 for acquiring additional space for FSSAl's functional
requirements

2.11.1 During the year 2021-22, FSSAI took over and occupied space at following places for

(iii)

meeting its functional requirements:

space measuring 2198 sq.ft. at 5th floor of DLB Building (Karmika Jyothi Bhavan), Port
Area (Zone 1 A) at Visakhapatnam Port Trust was taken on lease from VPT from June,
2021 for a period of 10 years @ % 4,30,911/- per year.

space measuring 2423.96 sq.ft. @ at 4th floor, BSNL Telephone Exchange Vijayanagar,
Bengaluru-560040 was taken on lease from BSNL @ monthly rent of ¥ 1,81,797/- for a
period of three years w.e.f. 9t July, 2021 , extendable upto nine years.

space measuring appx. 3000 sq.ft. at 2" floor, Telephone Bhavan Administrative
Building, C.G.Road, Ahmedabad was taken on lease from BSNL @ monthly rent of
T 2,49,000/- w.e.f. 01st December, 2021 for a period of 5 years, extendable by another
5 years.

space measuring 4695 sq.ft. at 3rd floor, Central Park, Housefeed Complex Dispur,
Guwahati was taken on lease from the Rubber Board @ monthly rent of % 1,26,765/-
w.e.f. 15t August, 2021 for a period of three years.
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2.11.2 A multi-storeyed building (2 levels basement +Ground Flour+2 Floors) is being
constructed at NFL, Ghaziabad complex creating space of approx. 60,000 sq ft at an
estimated cost of ¥ 46.26 Crore. M/s NBCC India Limited is the Project Management
Consultant for the project. The construction is in progress and is likely to be completed
by September, 2022.

Food Safety and Standards Authority of India

2.11.3 To cater to the increased strength at its Headquarter consequent upon joining of new
recruits, the Ministry of Health and Family Welfare had allotted appx. 17,000 sq feet
space at MMU Building, adjacent to FDA Bhawan, New Delhi. Possession of same was
taken in August, 2020. Major portion of the space was renovated @ cost of T 8.45 Crore
and a few Divisions are already functioning from there. Remaining part of the space is
being renovated at a cost of ¥ 2.51 Crore and is likely to be available for utilisation in
a couple of months’ time.
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Chapter-3

Standards and Regulations

Overview of Scientific structure of FSSAI

The FSSAI's major scientific arms are the Scientific Committee (SC) and Scientific Panels
(SPs). Both the bodies provide the necessary scientific opinion and assist in development of
standards through a well-defined process. In addition to these two statutory scientific entities,
the Food Authority has also established some non-statutory bodies which interface with the
SC and SPs. The overall structure of science related works and the bodies associated with it
are schematically indicated in the Figure-5 below:

( Food Authority )

Statutory bodies Non-Statutory bodies

® Assistin developing & setting standards o] ® AssistSPs/SCin risk assessment
e Scientific inputs/opinions ® Provide data/ research inputs

Issue based scientific opinions ® C(Collate information for global forum

Non-specified foods/claims approval

Scientific Committee | -----=====ccc--oo-o Gee SedeereliEan
--------------------- > Group (CCQG)
_ /‘ SaEmiiie Network of Scientific Co-operation
Working Group M Panels | €:7cocooc > for Food Safety & Applied Nutrition
(NetSCoFAN)

Figure 5 - Scientific work at FSSAI vis-a-vis its statutory and non-statutory bodies

Scientific Committee

Section 14 of the FSS Act, 2006 provides for the constitution of the Scientific Committee
comprising the Chairpersons of the Scientific Panels and six independent scientific experts not
belonging to any of the Scientific Panels. The Committee is responsible for providing scientific
opinion to the Food Authority, general co-ordination necessary to ensure consistency of the

22 | Annual Report 2021-22



Food Safety and Standards Authority of India

scientific opinion and in particular with regards to the adoption of working procedures and
harmonisation of working methods of the Scientific Panels. The Scientific Committee provides
opinions on multi-sectoral issues falling within the competence of more than one Scientific Panel
and sets up working groups on issues which do not fall within the competence of any of the
Scientific Panels. The Scientific Committee chooses a Chairperson from amongst its members.

During the year 2021-22, Scientific Committee held four meetings (38" to 415t SCM).

3.3 Scientific Panels

3.3.1 Section 13 of the FSS Act, 2006 provides for establishment of subject specific Scientific
Panels which consist of independent scientific experts. The Scientific Panels act as the
risk assessment bodies and give their scientific opinion.

3.3.2 The Food Authority has been empowered to reconstitute the Scientific Panels by adding
new members or by omitting the existing members or by changing the name of the
Panel as the case may be. The Scientific Panels choose a Chairperson from amongst its
members.

3.3.3 At present there are 21 subject specific Scientific Panels. The details of the Scientific
Panels and the number of meetings conducted by each Scientific Panel during the year
are given in Table-6 below:

Table 6 -List of Scientific Panels and number of meetings held during the year 2021-22

Scientific Panel Number of
meetings of the
Panel

1 Food Additives, Flavourings, Processing Aids & Materials in 04
Contact with Food

2 Pesticides Residues 05

3 | Antibiotic Residues -

4 | Genetically Modified Organisms and Foods 03

5 Functional foods, Nutraceuticals, Dietetic Products and Other 07
similar products

6 | Biological Hazards 03

7 | Contaminants in the Food Chain 03

8 | Labelling and Claims/Advertisements 07

9 | Method of Sampling and Analysis 04

10 | Fish and Fisheries Products 02

11 | Cereals, Pulses & Legume and their Products (including Bakery) 04

12 | Fruits & Vegetables and their Products 02
(including dried fruits and nuts)

13 | Meat and Meat Products including Poultry 03
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14 | Milk & Milk Products 02
15 | Oils & Fats 03
16 | Sweets, Confectionery, Sweeteners Sugar & Honey 03
17 | Water (including flavoured water) & Beverages (non-alcoholic) 04
18 | Nutrition and Fortification 03
19 | Spices and Culinary Herbs 03
20 | Packaging 02
21 | Alcoholic Beverages 04

Total 71

An Expert Committee has been constituted to develop mechanism for issuing no objection/
pre-regulatory clearance to Food Business Operators for conducting human intervention
studies on novel or non-specified food ingredients/products for generating efficacy and safety
data in food. It met on two occasions.

Working Groups

Working Groups (WGs) are commissioned by the Scientific Committee, after due approval from
the CEO, FSSAI to deal with specific matters or particularly matters which do not fall within the
competence of any of the Scientific Panels; and/or to provide opinions on multi-sectoral issues
falling within the competence of more than one SP. The SC, while commissioning a working
group, defines the terms of reference (ToR), including the time-frame within which a task is
to be accomplished, and also coordinates functioning of such WGs. The membership of WG is
drawn from among the members of the Scientific Panels (SP) and Scientific Committee (SC) but
it may also include relevant external experts who are not part of any of the SPs or SC. However,
number of such external experts in a WG shall not exceed 50% of the total members of the
WG. Chairperson of the WG is appointed by the SC from those who are either member of SC
or SP. A number of working groups have been set up by the Scientific Committee. Relevant
details are given in Table-7 below:

Table 7 - Details of Working Groups

Details of Working Work being handled by WG Number of
Group meetings held
during the year
1 Working Group on Food | Risk assessment of food colours, review of 01
Colours. [Constituted | nomenclature, current permissible limits
vide Order dated | and existing standards of food colours.
05.07.2018].
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Details of Working Work being handled by WG Number of
Group meetings held
during the year
Working Group | To study and review formaldehyde related 03
regarding formaldehyde issues in fish and fisheries products.
related issues in fish
and fisheries products.
[Constituted vide Order
dated 06.12.2019]
Working  Group  for|To develop standards for fermented fish 02
Development of | products.
standards of fermented
fish products.
[Constituted vide Order
dated 11.06.2021]
Working  group  on | To identify and recommend processing 02
Processing Aids. aids being used and likely to be used by
[Constituted vide Order the industries, recommend residue levels.
dated 24.11.2017]. To examine and recommend enzymes
derived from genetically modified sources
to be used as processing aids.

Working  Group on|To undertake review of flavouring 01
Review of  Flavours. | substances for its safety and recommend
[Constituted vide Order | a positive list of flavours.
dated 01.05.2020]
Working  Group on | To collect available national and 01
‘Development of | international standards/specifications
standards  for  food of food additives and processing aids
additives and processing | and prepare a comparative database. To
aids. [Constituted vide develop India centric standard based on
Order dated 08.12.2020] | the collected information.
Working Group regarding | To review the threshold values of fat, 04. Since
Front of Pack Labelling. | sugar and salt for all food categories and dissolved

[Constituted vide Order
dated25.11.2019]

sub-categories regarding Front of Pack
Labelling.
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Details of Working Work being handled by WG Number of
Group meetings held
during the year
8 |Working Group on  Constituted to address concerns regarding 01
Methods of analysis  methods of analysis related to ingredients/
for ingredients and products falling under scope of the FSS
products covered | (Health  Supplements, Nutraceuticals,
under Nutraceutical  Food for Special Dietary Use, Food for
Regulations. [Constituted | Special Medical Purpose, Functional Food
vide Order dated | and Novel Food) Regulations, 2016.
10.09.2020]

3.6 Approval of Non-Specified Food/ Food Ingredients

3.6.1 The Food Safety and Standards (Approval for Non-Specified Food and Food Ingredients)
Regulations, 2017 enable the Food Authority to approve any non-specified food (other
than proprietary food) and food ingredients including novel foods, new food additives,
and new processing aids and food ingredients consisting of or isolated from micro-
organisms, bacteria, yeast, fungi or algae. The Expert Committees (ECs) are constituted
to examine the applications (complete with scientific inputs about the product under
consideration to be provided by the applicant) in accordance with provisions of the
said above regulations.

3.6.2 To speed up the process of approval of non-specified food, three additional ECs were
constituted vide Order dated 3rd September, 2021 raising the total to six.

3.6.3 To make the system more transparent, the Authority also revised the appeal procedure
specified in the Food Safety and Standards (Approval for Non-Specified Food and Food
Ingredients) Regulations, 2017, and has specified clear timelines.

3.6.4 During 2021-22, total 79 applications were received for approval of non-specified foods
and food ingredients. Some applications were also pending at the commencement of
the year. In this duration, the six Expert Committees held a total 22 meetings to consider
the applications. As a result of such consideration, 66 applications were recommended
for approval and 30 applications were rejected. 83 applications were either closed or
withdrawn. During the year, approval was provided for 66 product(s)/ingredient(s).

3.7 Approval of Claims

3.7.1 The Food Safety and Standards (Advertising and Claims) Regulations, 2018 were
notified to establish fairness in claims and advertisements of food products and make
food businesses accountable for such claims/advertisements related to health and/or
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nutritional benefit in order to protect consumer interests. The regulations, under its
various schedules, clearly list claims that are permitted to be made by FBOs without
seeking prior approval of the Food Authority. However, for non-standardised claims,
the Expert Committee for approval of Claims examines the applications (and scientific
evidence provided therein) that seek prior approval of a non- standardized claim.

During the period 2021-22, total eight applications were received. The Expert Committee
held four meetings to consider the applications. As a result of such consideration,
approval was given for one application. Further, approval was also given for one
previous application after consideration of the appeal.

Manuals /Methods of Sampling and Analysis

3.8.1

3.8.2

Based on the recommendations of the Scientific Panel on Methods of Sampling &
Analysis and Scientific Committee, following Manual & Methods of Analysis have been
approved by the Food Authority during 2021-22:

i. Revised Manual of Method of Analysis of Foods —Alcoholic Beverages.
ii. Method for determination of Patulin in Apple and Apple Juice.
iii. Method for determination of Niacin in Foodstuffs.

The complete list of Manuals/Methods of Sampling and Analysis is available at https://
fssai.gov.in/cms/manuals-of-methods-of-analysis-for-various-food-products.php.

Frequently Asked Questions (FAQs)

3.9.1

3.9.2

During the year, following Frequently Asked Questions (FAQs) were prepared and
uploaded on FSSAI website:

i. FAQ on whether use of lodised Salt is mandatory in standardized products,
which specify the use of Edible Common Salt?

ii. Frequently Asked Questions (FAQs) on the Food Safety and Standards (Health
Supplements, Nutraceuticals, Food for Special Dietary Use, Food for Special
Medical Purpose, Functional Food and Novel Food) Regulations, 2016. [Revised
on: 08.10.2021]

FAQs on various Standards are available at https://fssai.gov.in/cms/standardsfaq.php

3.10 Guidance Notes

3.10.1 A few Guidance Notes/Documents were also uploaded on website of FSSAI for guidance

of stakeholders:

o Guidance Note on Display of Information in Food Service Establishments
(uploaded on 23.02.2022).

° Guidance Note on Trans Fatty Acids (uploaded on 03.03.2022).
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o Guidance Document & Standard Operating Procedures for fixation of Maximum
Residue Limits (MRLs) of pesticides in food commodities (uploaded on 16.03.2022).

3.10.2 A complete list of Guidance Notes/documents issued by FSSAI for information of
stakeholders is available at https://fssai.gov.in/cms/guidance-notes.php.

3.11 Portal for Submission of Various Declarations

A Portal for submission of declarations regarding confidentiality, conflict and specific interest
etc. was launched on 23 August, 2021 by Chairperson, FSSAI. The said portal holds information
regarding contact information of members, details of various meetings and also keeps records
of the submitted forms related to confidentiality, conflict and specific interest etc. of the
members of Scientific Panels, Scientific Committee, Working Groups, and Expert Committees
etc. Through this portal, links are shared from an email eatright-india@fssai.gov.in. to members
for submitting the forms before the meeting.

Figure 6 -Launch of Portal for submission of declarations

3.12 Advisories/Orders
Following advisories/orders were issued during 2021-22:

e Direction under Section 16 (5) of Food Safety and Standards Act, 2006 dated 24 August,
2021 regarding Recommended Dietary Allowances (RDA).

e  Direction under Section 16 (5) of Food Safety and Standards Act, 2006 dated 11t January,
2022 regarding use of Paullinia cupana (Guarana) as a source of caffeine.

e  Direction under Section 16 (5) of Food Safety and Standards Act, 2006 dated 18t January,
2022 regarding operationalization of Draft Food Safety and Standards (Packaging)
Amendment Regulations, 2022 regarding use of recycled plastics in food packaging.

e Direction under Section 16 (5) of Food Safety and Standards Act, 2006 dated 3rd February,
2022 regarding declaration of percentage (%) contribution to Recommended Dietary
Allowance (RDA) for different age groups.
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e Direction under Section 16 (5) of Food Safety and Standards Act, 2006 dated 29t March,
2022 regarding operationalization of FSS (Health Supplements, Nutraceuticals, Food for
Special Dietary Use, Food for Special Medical Purpose and Prebiotic and Probiotic Food),
Regulations, 2022 [FSS (Nutra) Regulations, 2022].

e  Order dated 19t July, 2021 related to changes in the composition of Scientific Panels
(SPs).

e Notice dated 27t July, 2021 regarding application related to genetically modified (GM)
foods received under FSS (Approval for Non-Specified Food and Food ingredients)
Regulations, 2017.

e  Order dated 27t August, 2021 regarding Appeal Procedure related to Claims Approval.

e  Clarification dated 16" November, 2021 regarding use of claims on Multi Source Edible Oil
(MSEO) with respect to Food Safety and Standards (Advertising and Claims) Regulations, 2018.

e  Order dated 15™ December, 2021 regarding appeal procedure specified in Food Safety and
Standards (Approval for Non-Specified Food and Food Ingredients) Regulations, 2017.

e Order dated 13" January, 2022 regarding use of names of probiotics specified under
FSS (Health Supplements, Nutraceuticals, Food for Special Dietary Use, Food for Special
Medical Purpose, Functional Food and Novel Food) first Amendment Regulations, 2021.

e  Order dated 10t February, 2022 related to approved list of Inborn Errors of Metabolism (IEM)
conditions as per the provision 16(1)(e) of FSS (Foods for Infant Nutrition) Regulations, 2020.

e Clarification dated 25™ February, 2022 regarding Hypoallergenic infant milk substitutes
specified under FSS (Foods for Infant Nutrition) Regulations, 2020.

e  Order dated 29t March, 2022 regarding Implementation of FSS (Food for Infant Nutrition)
Regulations, 2020.

e Standard Operating Procedures (SOP) for Aggregators or Intermediaries facilitating sales
between farmers/small original producers and producer organizations and end consumers
- Exempt entities.

3.13 New Regulations/Amendment notifications/draft amendment notifications published
during the year 2021-22
3.13.1 In respect of Regulations, 11 final notifications and 17 draft notifications were issued

during the period. A list of final notifications notified during the year is at Table-8. List
of draft notifications notified during the year is at Table-9.

3.13.2 WTO-SPS/TBT notification

India is a signatory to the World Trade Organisation (WTO) and, in turn, to the Sanitary
and Phyto-sanitary (SPS) and Technical Barrier to Trade (TBT) agreements. As required
under these agreements, FSSAl has been constantly notifying its standards and
regulations on WTO platform seeking comments and suggestions from the member
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countries. 17 WTO notifications (SPS and TBT) have been notified during the year
2021-2022. Further, FSSAI continued to provide its technical inputs for framing India’s
responses to various SPS/TBT notifications of other countries under the WTO system.

3.14 New Principal Regulations
A. Draft FSS (Vegan Foods) Regulations, 2021

3.14.1 The draft notification of Food Safety and Standards (Vegan Foods) Regulations was
published in Gazette of India on 06th September, 2021 and uploaded on FSSAI website
on 08" September, 2021 giving 60 days’ time for inviting comments/suggestions from
stakeholders. The same was also notified to WTO-SPS members on 20t September, 2021
for submitting comments within 60 days. After examination of the various comments and
suggestions, the Food Authority, in its 38th meeting held on 2" March, 2022, approved the
final (draft) notification for final notification with the approval of the Central Government.

3.14.2 Salient features of the Final (Draft) FSS (Vegan Foods) Regulations, 2021 are given
below:

= “Vegan Food” means those foods or food ingredients (including additives,
flavourings, enzymes and carriers) or processing aids that are not products of
animal origin and in which, at no stage of production and processing, use has
been made of ingredients (including additives, flavourings, enzymes and carriers)
or processing aids that are of animal origin.

=  The food products to be called ‘Vegan, shall not have involved animal testing
for any purpose including safety evaluation, unless mandated by any Regulatory
Authority.

= All the packaging material used for vegan foods shall comply with the provision
specified under packaging regulation, provided those materials are not of animal
origin/derived.

=  FBO shall ensure that all stages of production, processing and distribution shall
be designed to take the appropriate precautions in conformity with GMPs in such
a way to avoid the unintended presence of non-vegan substances. If the same
production line is shared with non-vegan products/ingredients, thorough cleaning
or comparable measures in conformity with GMPs shall be carried out before
production of vegan products commences. This extends to all associated machinery,
equipment, utensils and surfaces. Appropriate precautions in conformity with
GMPs shall be taken before vegan products are prepared, produced or packaged.

= Traceability shall be established up to the manufacturer level. The FBO shall comply
with any other requirements specified by the Food Authority to maintain the vegan
integrity of the foods or food ingredients or products thereof from time to time.

=  Vegan Food Compliance:
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o The Food Business Operator shall submit an application to the concerned
licensing authority with all necessary details in a format as may be specified
by Food Authority.

o The Food Authority may specify guidelines for endorsement of vegan logo.

=  Every package of vegan foods, after the approval, shall carry the logo as specified
below:

The logo was unveiled by Hon’ble Minister of Health and Family Welfare on 20th September,
2021.

Figure 7- Launch of Vegan logo by Hon’ble Minister for Health and FW
B. FSS (Ayurveda Aahara) Regulations, 2022

3.14.3 In order to recognize India’s age old principles of Ayurveda and the Aahara prepared
as per ancient texts, FSSAI and Ministry of AYUSH decided to develop a stand-alone
regulation for Ayurveda Aahara. In pursuance of same, draft FSS (Ayurveda Aahara)
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Regulations, 2021 were notified on 30" June, 2021 for public comments and suggestions.
The comments/suggestions received were further considered and deliberated in several
rounds of Scientific Panel meetings in consultation with the Ministry of AYUSH before
finalizing the regulations. The final (draft) regulations were placed in the 38t meeting
of the Food Authority held on 2" March, 2022 and were approved for final notification
with approval of the Central Government.

3.14.4 Salient Features of Ayurveda Aahara Regulation

e “Ayurveda Aahara” means a food prepared in accordance with the recipes or
ingredients or processes as per method described in the authoritative books of
Ayurveda listed under ‘Schedule A’ of these regulations.

e These Regulations exclude:

»  Ayurvedic drugs or proprietary Ayurvedic medicines and medicinal products,
cosmetics, narcotic or psychotropic substances, herbs listed under Schedule
E-1 of D& C Act, 1940 and Rules 1945 thereunder.

» Metals based Ayurvedic drugs or medicines, bhasma or pishti.

» Any other ingredients notified by the Authority from time to time.

» Food items in daily use (pulses, rice, flour, vegetables) without addition of
Ayurveda ingredients; and

» Foods intended for infants up to 24 months of age.

»  Addition of vitamins / minerals is not allowed .

e Labelling-

o The labelling, presentation and advertisement shall not claim that the
Ayurveda Aahara has the property of preventing, treating or curing a human
disease or refer to such properties.

o Labelshall specify the intended purpose, target group, recommended duration
of use.

o Carry word “Ayurveda Aahar” in close proximity to the product; and the

specified logo in front of the pack of the label.

&
¢ NG ETE

Ayurveda Aahara
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o Statutory warning - ‘Only for Dietary Use"
o Precautions to be taken while consuming (side-effects, contraindications etc.).
o Statement ‘the product required to be stored out of reach of children.

o awarning that the product is for oral consumption only and not for parenteral
use.

3.15 NetSCoFAN

3.15.1 Network of Scientific Cooperation for Food Safety and Applied Nutrition (NetSCoFAN)
was established in January, 2020 under Section 16(3)(e) of Food Safety and Standards
Act, 2006 as a network of research and academic institutions working in the area of food
and nutrition. NetSCoFAN currently comprises of eight groups of 10 Lead institutions
working together with other partner institutions in different areas of food safety and
concerns. During the year 2021-22, the revolving fund was shifted to annual grant,
fixed at ¥ 20 lakhs. The annual grant was released in two tranches, the first being in
April, 2021 and the second in October, 2021. The amount released in each tranche was
% 10 lakh (in case of a single lead institute for the group) or ¥ 5 lakh each (in case of
groups with two lead institutions). A total grant of ¥ 91,40,995 was given to 10 lead
institutes for carrying out NetSCoFAN activities during the year.

3.15.2 Research & Development/Surveys Projects under NeTSCoFAN for Food Quality and
Safety

FSSAI has sanctioned 23 projects under the Scheme of Research & Development/
Surveys for food quality and safety. Out of these, 16 projects have been technically
and financially closed. 6 of these projects were closed in previous year(s) while 10 were
closed during the year 2021-22. Details of these 10 research projects closed during the
year 2021-22 are given in Table-10. Details of ongoing 7 research projects are given in
Table-11.

3.16 Food-‘O’-Copoeia

3.16.1 Food-‘O’-Copoeia is a collection of food category-wise monographs that would be
a single point reference for all applicable standards for a specific product category;
and, will be specifying complete standards, labelling and claim requirements, specific
packaging requirements, any other regulatory provisions that need to be met for that
product category. This would also provide the list of methods that a laboratory has to
follow while analysing the samples of the specific food/food product category. This
would contain a total of 16 product category specific monographs. There will also be
one monograph which would contain all the general requirements to be met by all
the food product categories. FSSAl awarded the financial support to eight NetSCoFAN
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groups to develop these 17 monographs. A total expenditure of X 85 lakh was approved
of which 80% funds have been released. NetSCoFAN groups and assigned food
categories with financial support for Food-‘O’-Copoeia monographs are at Table-12.

3.16.2 An online portal for Food-O-Copoeia was also developed which helped the NetSCoFAN
groups to enter the details of standards in the respective food categories. FSSAI has
received the first draft of monographs which are currently under the examination.

Table 8- List of Final Regulations notified during the year 2021-22

S.No Final Regulation Notified on

1. |Food Safety and Standards (Food Products Standards and Food Additives) | 26.07.2021
Third Amendment Regulations, 2021 related to Buffalo milk, exemption of
imported expelled oil from refining, grapeseed oil, Soybean sauce, walnut
kernel, Besan, Maize Starch, Yellow Pea Powder, Black, White & Green (BWG)
peppers, Dried sage, Instant Tea in Solid form, Decaffeinated roasted and
ground coffee-chicory mixture, Decaffeinated Instant coffee-chicory mixture,
caloric and non-caloric sweeteners.

2. | Food Safety and Standards (Fortification of Foods) Amendment Regulations, | 27.08.2021
2021 related to standards for fortified Milk Powder.

3. |Food Safety and Standards (Labelling and Display) First Amendment| 10.09.2021
Regulations, 2021 w.r.t. labelling of Multi-Source Edible Oil and revision of
labelling requirements for sweeteners.

4. | Food Safety and Standards (Fortification of Foods) Second Amendment  27.09.2021
Regulations, 2021 related to Tolerance limits of micronutrients.

5. | Food safety and Standards (Organic Foods) First Amendment Regulations, | 14.10.2021
2021 relating to certain exemptions for Aggregators or intermediaries and
labelling of In conversion products.

6. | Food Safety and Standards (Food Products Standards and Food Additives) | 03.11.2021
Fourth Amendment Regulations, 2021 related to standards for oat products
and the amendment to tolerance limit of formulated supplements for
children.

7. |Food Safety and Standards (Import) Amendment Regulations related to| 03.11.2021
inclusion of registration and inspection of Foreign Food manufacturing
facilities.
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Final Regulation Notified on
8. Food Safety and Standards (Food Products Standards and Food Additives) | 15.11.2021
Fifth Amendment Regulations, 2021 related to standards for raw edible
oils, multi-source edible oil, dehydrated vegetables, protein-rich wheat
flour, protein-rich refined wheat flour, multigrain flour, mixed millet flour,
feed, honey, dried sweet basil leaves, non-caloric sweeteners in a returnable
container, hemp seeds and seed products, microbiological standards of food
grain products, etc.
9. Food Safety & Standards (Food Product Standards and Food Additives) | 27.12.2021
Amendment Regulations, 2021 related to standards for Ghee and other Milk
Fat Products.
10. Food Safety and Standards (Packaging) Amendment Regulations, 2022 | 25.01.2022
related to non-transparent packaging material for water.
11. | Food Safety and Standards (Import) Amendment Regulations, 2022 related | 14.02.2022
to sampling of food imported for captive use or production of value added
products for hundred per cent exports.

Food Safety and Standards Authority of India

Table 9- List of draft regulations notified during the year 2021-22

S.No Draft Regulations Notified on
1. | Draft Notification of Food Safety and Standards (Ayurveda Aahar) Regulations, | 30.06.2021

2021.
2. | Draft Notification of Food Safety and Standards (Advertising and Claims) | 19.08.2021
Amendment Regulations, 2021 related to claims regarding Virgin Coconut Oil,
Chia Qil, Avacado Oil, Sunflower seed QOil-High Oleic Acid, and Safflower seed
Oil-High Oleic Acid.
3. | Draft Notification of Food Safety and Standards (Vegan Foods) Regulations, | 06.09.2021
2021.
4. | Draft Notification of Food Safety and Standards (Packaging) Amendment | 06.09.2021
Regulations, 2021 for insertion of new entries relating to Antimony and DEHP
in Table 1 of Regulation 4, sub-regulation 4.
5. | Draft Notification of Food Safety & Standards (Health Supplements,| 06.09.2021
Nutraceuticals, Food for Special Dietary Use, Food for Special Medical Purpose,
Functional food and Novel Food) Amendment Regulations, 2021.
6. Draft FSS (Prohibition and Restrictions on Sales) Amendment Regulations, | 06.09.2021
2021 with respect to manufacture, sale, storage or exhibition for sale of food
for infant nutrition.
7. |Draft Notification of Food Safety and Standards (Labelling and Display)  06.09.2021
Amendment Regulations, 2021 relating to the warning on the label of Pan

Masala Products and nomenclature of various bread.
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Draft Regulations
Draft Notification of Food Safety and Standards (Approval for Non-Specified
Food and Food Ingredients) Amendment Regulations, 2021 relating to
procedure for grant of prior approval.

Notified on

22.09.2021

Draft Notification of Food Safety & Standards (Foods for Infant Nutrition)
Amendment Regulations, 2021.

22.09.2021

10.

Draft Notification of Food Safety and Standards (Prohibition and Restrictions
on Sales) Amendment Regulations, 2021 relating to replacement of the
term ‘Multi source edible vegetable oil” with ‘Multi source edible oil" in sub-
regulation 2.3.14 , clause (11).

22.09.2021

11.

Draft Notification of Food Safety and Standards (Labelling and Display)
Amendment Regulations, 2021 relating to certain changes in various sub-
regulations.

27.09.2021

12.

Draft Notification of Food Safety and Standards (Food Products Standards and
Food Additives) Amendment Regulations, 2021 relating to fowl eggs, lowering
of fat content for double toned milk, limits of naturally occurring formaldehyde
in finfish and shellfish, standards for basmati rice, etc.

14.10.2021

13.

Draft Notification of Food Safety & Standards (Genetically Modified or
Genetically Engineered Foods) Regulations, 2021.

15.11.2021

14.

Draft Notification of Food Safety and Standards (Alcoholic Beverages)
Amendment Regulations, 2021 relating to non-alcoholic counterpart of
alcoholic beverage and flavoured beer.

22.11.2021

15.

Draft Notification of Food Safety and Standards (Advertising and Claims)
Amendment Regulations, 2021 related to revision in respect of criteria,
applicability and content claims.

27.12.2021

16.

Draft Notification of Food Safety and Standards (Food Products Standards
and Food Additives) Amendment Regulations, 2021 relating to inclusion of
enzymes derived from genetically modified sources under processing aids (as
approved in 32nd and 35th meetings of the Food Authority).

27.12.2021

17.

Draft Notification of Food Safety and Standards (Food Products Standards
and Food Additives) Amendment Regulations, 2021 related to Standards for
Sheep Milk, oils, Desiccated coconut, Wheat Flour or Resultant Wheat flour,
millets, Mithun (Bosfrontalis), Limit on reducing sugar in sugarcane Jaggery
and Palmyrah Jaggery, Refined lodized Salt, Low Sodium Salt, Dried Sweet
Marjoram, Coconut Neera, Liquid nitrogen dosing in ‘Natural Mineral Water’
and ‘Packaged Drinking Water, Substances added to Food, Microbiological
Standards etc.

27.12.2021
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Kunitz Trypsin Inhibitor & Phytic
Acid in Soybean: Assessment
of methods of Estimation &
Profiling.

Food Safety and Standards Authority of India

Table10 - Research Projects closed during the year 2021-22

Institute Name

ICAR-Indian Institute
of Soyabean Research ,
Indore

Project
Investigator

Dr. Vineet Kumar

\

ZSSa

~

Total Cost
of the

project (%)
37,80,000

Validation and standardization
of the GC analysis method
given in ISO 17678:2010 for
determination of milk fat purity
in bovine milk other than cow’s
milk.

ICAR-National Dairy
Research Institute,
Karnal

Dr. Vivek Sharma

31,64,000

Functional components and
antioxidants analysis of citrus
fruit for its potential application

in the food industry.

ICAR-Central Citrus
Research Institute,
Nagpur

Dr. Dinesh Kumar

35,84,000

Generation of Data on
Pesticide Residues and Metal
Contaminants in Edible Vegetable
Oils of different regions.

CSIR-Indian Institute of

Chemical Technology
(CSIR- IICT), Hyderabad

Dr. B.L.A
Prabhavathi

29,12,000

Assessment of the Quality of
Vegetable Oils while frying and
formulation of safety guidelines
for fried oils for repeated frying.

CSIR-Indian Institute of
Chemical Technology
(CSIR- 1ICT), Hyderabad

Dr. M.S.L Karuna

22,92,000

Comparative studies of
artificially ripened fruits for
identification of changes in
chemical composition and their
residues.

CSIR-Indian Institute of
Chemical Technology
(CSIR- IICT), Hyderabad

Dr. UV.R
Vijaysarathi

37,16,000

Application of DNA Bar-coding
to Detect Contamination and
Substitution from Selected Herbal
Products Available in the Market.

CSIR- North East
Institute of Science &
Technology (NEIST),

Assam

Dr. Dipanwita
Bani

50,00,000
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Project Title

Development of novel
methodologies for the
identification and quantification
of oils in blended, interesterified
and adulterated oils.

Institute Name

CSIR-Indian Institute of
Chemical Technology
(CSIR- IICT), Hyderabad

Project
Investigator

Dr. Sanjit Kanijilal

Total Cost
of the
project (%)
26,16,000

Species identification to check
adulteration of cheaper quality
meat in meat.

ICAR Unit, National
Research Centre on
Meat, Hyderabad

Dr. S.
Vaithiyanthan

40,50,000

10

Occurrence of Acryl Amide, a
heat induced food toxicant in
processed food products of
India

CSIR - National
Institute for
Interdisciplinary Science
and Technology (NIIST),
Thiruvananthapuram

Dr. P Nisha

27,68,000

Table 11- Ongoing Research Projects

Project Title

Institute Name

Project

Investigator

Total Cost of the

project (%)

1 Development of Standard | ICAR-Central Inland | Dr. Bimal Prasanna 29,12,000
Protocols and Molecular tools for | Fisheries Research | Mohanty
fish food authentication for food | Institute, Kochi.
safety and quality assurance.
2 Nutritional quality and safety ICAR- National Dr. Sharmishtha 30,74,000
evaluation of common processed | Research Centre for | Naik and Dr.
products of grapes. Grapes, Pune. Ahmammed
Shabeer.
3 Estimation  of  Carcinogenic | ICAR-National Dr. M.Muthukumar 49,00,000
and Mutagenic compounds in | Research Centre on
processed meat. Meat, Hyderabad.
4 Monitoring of heavy metal in | ICAR- Central Dr. Satyen Kumar 50,00,000
finfish and shellfish species along | Institute of Fisheries | Panda
the Indian Coast and possible | Technology (CIFT),
mitigation measures. Kochi.
5 Short term study for generation | National Institute Not Available 36,97,000

of the occurrence data of heavy
metals in chocolate and cocoa
products.

of Food Technology
Entrepreneurship
and Management
(NIFTEM), Sonipat.
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Project

Investigator

fssai

Total Cost of the
project (%)

of Ethoxyquin.

of Toxicological
Research, Lucknow.

6 Natural levels of formaldehyde ICAR-Central Dr. Satyen Kumar 54,00,000°
in freshly harvested finfish and | Institute of Fisheries | Panda
shellfish species. Technology (CIFT),
Kochi.
7 Evaluation of Genotoxic Potential | Indian Institute Dr. Kausar Ansari, 10,00,000

Table 12- NetSCoFaN groups and assigned food categories with

financial support for Food-‘O’-Copoeia monographs

S. Name of the Food Categories Pre Contingency Updating Total (%)
No. NetSCoFAN Group including general paration per (annual or
& Lead Institute (LI) requirements of mono  monograph biennial)
based graph (%) (for digitizing per
and providing monograph
the soft
versions of
monographs
as per
template
provided)
1 | Biological Group a) Dairy products 7,20,000 80,000 2,00,000 | 10,00,000
(BIG) LI: ICAR-Indian and analogues,
Veterinary Research excluding products
Institute (IVRI), of food category.
|zatnagar. b) Prepared Foods.
2 | Chemical Group a) Fats and Oils and 7,20,000 80,000 2,00,000 10,00,000
(CHG) LI: CSIR- IITR fat emulsions.
b) Bakery Wares.
3 | Nutrition & Claims a) Foodstuffs 7,20,000 80,000 2,00,000 10,00,000
Group (NCG) LI: intended for
ICMR-National particular
Institute of Nutrition nutritional uses;
(NIN), Hyderabad. b) Sweeteners
including honey
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Name of the
NetSCoFAN Group

& Lead Institute (LI)

Food Categories
including general
requirements
based

Pre Total (%)
paration
of mono

graph (%)

Contingency
per

Updating
(annual or
monograph biennial)

(for digitizing per
and providing monograph
the soft
versions of
monographs
as per
template
provided)

Foods of Animal a) Meat & Meat 7,20,000 80,000 2,00,000 10,00,000
Origin Group(FAG) Products including
LI:ICAR-National Poultry;
Research Centre b) Egg and egg
on Meat (NRCM), products.
Hyderabad
Food Testing Group | a) Fish and fish 7,20,000 80,000 2,00,000 | 10,00,000
(FTG) LI: ICAR- products,
Central Institute of including molluscs,
Fisheries Technology crustacean and
( CIFT), Kochi/ IIT- echinoderms;
Gandhinagar b) Salt, Spices, soups,

sauces, salads,

protein products.
Water & Beverages a) Beverages 7,20,000 80,000 2,00,000 10,00,000
Group (WBG) excluding dairy
LI: CSIR- Indian products;
Institute of Chemical | b) Edible ices, sherbet
Technology(IICT) and Sorbet.
Secunderabad.
Safer & Sustainable a) General 7,20,000 80,000 2,00,000 10,00,000
Packaging Group requirement
(SPG) LI: Indian categories
Institute of like labelling
Packaging (IIP), declarations,
Mumbai packaging.

b) Ready to eat
savouries.
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Name of the

NetSCoFAN Group
& Lead Institute (LI)

Foods of Plant
Origin Group(FPG)
LI: National Institute
of Food Technology
Entrepreneurship
and Management
(NIFTEM)/CSIR-
Central Food
Technological
Research Institute
(CFTRI)

Food Safety and Standards Authority of India

Food Categories
including general
requirements
based

a) Fruits & Vegetables
Products (including
mushrooms and
fungi, roots and
tubers, pulses and
legumes and aloe
Vera), seaweeds,
nuts and seeds;

b) Cereals & Cereal
Products derived
from cereal grains
roots and tubers
pulses legumes
and pith or soft
core of palm tree,
excluding bakery
wares of food
category; and

c) Confectionery

\

Jssa

~

Total- Rupees Eighty Five Lakh Only

Pre Contingency Updating Total (%)
paration per (annual or
of mono monograph biennial)
graph (%) (for digitizing per
and providing monograph
the soft
versions of
monographs
as per
template
provided)
10,80,000 1,20,000 3,00,000 15,00,000
85,00,000
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Chapter-4

Food Safety Compliance

Licensing/Registration

4.1.1

4.1.2

4.1.3

4.1.4

All Food Business Operators (FBOs) in the country are required to be registered or
licensed under Section 31 of the Food Safety & Standards Act, 2006 to commence or
carry on any food business. The Food Safety and Standards (Licensing and Registration)
Regulations, 2011 regulate the procedure for grant of licence and registration to FBOs.
Eligibility criteria have been specified for issuance of Central Licence, State Licence and
Registration. In case of Central/State Licence, a Unique Licence Number is granted for
different kinds of businesses for carrying out food business at a particular premise for
which licence has been granted. The FBOs are required to buy and sell food products
only from, or to, licensed/registered vendors and maintain record thereof.

The eligibility criteria for Central or State Licence or Registration and documents
required for obtaining Food License/Registration is available at FSSAI website https://
foscos.fssai.gov.in/business-eligibilty.

To facilitate and streamline the procedure for issuance of licence and registration, the
manual procedure was replaced by FSSAI with an online Food License and Registration
System (FLRS) in the year 2012 to serve as a single window for Central licence, State
license and registration. FLRS was replaced with new online system called Food Safety
and Compliance System (FoSCoS) which was made operational in all States/UTs with
effect from 1st November, 2020 to address issue of its slowness. FoSCoS functions
on cloud based server with upgraded software and hardware. Besides licensing and
registration of FBOs, it is envisaged to be the one-stop ‘Compliance Portal’ for food
safety through integration of various modules. Some of the modules such as Audit
module, Inspection, Online Return filing module, Hygiene rating etc. have already been
integrated with FoSCoS. FoSCoS essentially has the same flows as FLRS, so that users
have convenience in using FoSCoS. One of the cardinal changes is the methodology of
licensing for manufacturers which is now based on standardised product list. Mandatory
documents have been rationalised and many paper based declarations have been
replaced with online declaration. FOSCoS enhances the ease of doing business for the
food business operators.

Despite the CoVID-19 pandemic, due to continuous surveillance and monitoring of food
businesses by Central and State Designated Officers (DOs) and Food Safety Officers,
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number of Central/State Licences issued to new FBOs during the year 2021-22 has
increased considerably as compared to previous years. Comparative data of number
of Central/State licences/registrations issued to new FBOs during the last three years

i.e. 2019-20, 2020-21 and 2021-22 is as under:-

Year Central License State License Registration
2019-20 6,814 1,78,721 12,34,424
2020-21 8,965 1,63,228 10,66,117
2021-22 14,852 2,81,132 14,68,421

Administrative setup of enforcement machinery in States/UTs

Chapter VII of the FSS Act, 2006 contains provisions relating to enforcement of the Act. The
State/UT Governments are primarily responsible for the enforcement of the FSS Act, 2006 in
their respective jurisdictions through the institution of the Commissioner of Food Safety. The
team under the Commissioner of Food Safety includes Designated Officers (DOs) and Food
Safety Officers (FSOs). Food Safety Commissioners (FSCs) in various States and UTs undertake
the task of licensing /registration and enforcement through DOs and FSOs. Adjudicating
machinery includes Adjudicating Officers (AOs) and Appellate Tribunals, besides Special Courts
and Ordinary Civil Courts. The details of the administrative structure of enforcement machinery
in various States/UTs are at Table-13.

Facilitating Licensing and Registration

FSSAI undertook a number of initiatives during 2021-22 to facilitate FBOs in matter of obtaining
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license and registration. The initiatives include the following:

Migration of State license to Central license and vice-versa in case of change in license
criteria has been allowed without change in the license number.

FBOs have been permitted to shift their premises either intra-state or inter-state without
change in license or registration number.

Enabling FBOs to renew their license even after expiry- Although 10 Emails/ SMS
reminders are being sent to FBOs in a span of 6 months prior to expiry of license/
registration, some FBOs fail to renew their license/registration within the stipulated
period. Till October, 2021, there was no provision to renew the license/registration,
once it has expired. However, a provision has been made for FBOs to renew their food
license/registration upto 6 months from the date of expiry (with penalty) to enable
FBOs to continue with the same license/registration number after getting their license/
registration renewed.

Petty Food Business Operators/Start-ups who are eligible for Registration Certificate,
can now file application in an easy way through Food Safety Connect App.

Manufacturers of traditional foods such as Sweets [Mithai] and Savouries [Namkeen]
products were eligible for Central License only. Now, manufacturers of such products
can also obtain State License or Registration or Central License as per the eligibility
criteria.

FSSAI has removed few kinds of businesses like Supplier, Marketer, Exporter (Domestic
and Export) to avoid any ambiguity in selection of business activity while applying for
license or registration.

An SOP for updation of user credentials/ email and mobile number has been formulated
for such FBOs who do not possess login credentials of FoSCoS.

4.4 Enforcement

4.4.1

4.4.2

The implementation and enforcement of FSS Act, 2006 and Rules and Regulations
made thereunder primarily rests with the State/UT Governments. Regular surveillance,
monitoring, inspection and random sampling of food products are undertaken by the
officials of Food Safety Departments of the respective States/ UTs to check that the food
products comply with the laid down standards. In cases where the food samples are
found to be non-conforming, recourse is taken to penal provisions under Chapter IX of
the FSS Act, 2006. Details of samples analysed, found non-conforming to the prescribed
standards and norms and penal action taken during the year 2021-22 are at Table-14.

FSSAI issued a Notification dated 8™ March, 2021 prohibiting blending of Mustard Oil
for production of Multi Sourced Edible Vegetable Oil (MSEVO) w.e.f. 8" June, 2021. In
order to ensure compliance of this prohibition by Food Business Operators, FSSAI, vide
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letter dated 8t June, 2021, directed all States/UTs to carry out surveillance and targeted
enforcement. The status of inspections carried out is as under:-

Total No. of FBOs No. of FBOs FBOs not in FBOs found to No. of FBOs
manufacturing inspected operation have switched found still

MSEVO (Central over to blending carrying out
& States) of other oils Mustard Oil
blending
620 620 55 565 0

The extant Food Safety and Standards (Food Products Standards and Food Additives)
Regulations, 2011 specify standards for Coffee and Coffee-Chicory mixtures distinctly. It
is specified that the coffee content in the Coffee-Chicory mixture shall not be less than
51 per cent by mass and every package containing a mixture of coffee and chicory shall
declare on its label the percentage content of Coffee and Chicory. As per FSS (Packaging
and Labelling) Regulations, 2011, Pre-packaged food shall not be described or presented
on any label or in any labelling manner that is false, misleading or deceptive or is likely
to create an erroneous impression regarding its character in any respect. Further, the
FSS (Advertising and Claims) Regulations, 2018 stipulates that the term “pure” shall only
be used to describe a single ingredient food to which nothing has been added. It was
observed that the products available in the market are in violation of the above FSSR
provisions and are either depicting Coffee-Chicory mixtures as Pure Coffee or are not
declaring percentage content of coffee and chicory separately in the mixtures.

Accordingly, FSSAI vide letter dated 11% November, 2021, directed all States/UTs and
Central licensing Authorities to ensure necessary compliance of the aforesaid provisions
and take appropriate regulatory action against the FBOs for violating the FSS regulations
w.r.t. standards of coffee and coffee-chicory mixture. All 42 Centrally licensed Food Business
Operators engaged in manufacturing of Coffee-Chicory were identified and labelling
compliance with regard to the product Coffee-Chicory by these FBOs was ensured.

Specified logo for milk and milk product

FSSAI has made it mandatory for all milk and milk products, including composite milk
products, to have the ‘Milk logo’ (as below) and the milk analogues to have a declaration
“Contains........" and the blank to be filled with the name of the constituent that was
not derived from milk along with its source. FBOs should comply with the standards
in the regulation by 15t July, 2022.
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4.4.6 FSSAl has developed ‘Food Safety compliance through regular inspection and
sampling system (FoSCoRIS)" and requested all States/UTs to adopt the same to bring
transparency in food safety inspection and sampling. FOSCoRIS is a web based mobile
app for inspections and sampling. It can be used with hand held devices like mobile
phones, tablets and desktops as well. FOSCoRIS serves as an empowering tool not
only for inspection but also for monitoring, data collection and data analysis in real
time basis. FOSCoRIS enables Inspecting Officers to capture the images and upload the
same in the system. It also enables higher authorities to view details of the officers
conducting inspections, their geographical location, food premises being inspected
etc. As against 60,232 FoSCoRIS inspections conducted during 2020-21, the number of
food businesses inspected during 2021-22 increased to 2,19,775. The State-wise data
of FOSCoRIS inspections conducted during 2021-22 is at Table-15.

4.4.7 Special enforcement drive to check the adulteration in the manufacturing of Tapioca Sago
were conducted during November — December, 2021 especially in States of Tamil Nadu,
Kerala, Andhra Pradesh and Telengana. During the drive, units of Tapioca Sago manufacturers
were inspected and 135 legal samples of Tapioca Sago were lifted. Based on the inspection,
1,45,625 Kg of Sago and 752 litres of bleaching agent were seized. Moreover, based on
outcomes of analysis report of legal samples, appropriate action will be initiated.

4.4.8 The Food Safety and Standards (Prohibition and Restrictions on Sales) Regulations, 2011
were amended to stipulate that ‘Food Products in which edible oils and fats are used as
an ingredient shall not contain industrial trans fatty acids more than 2% by mass of the
total oils/fats present in the product’ This provision is effective from 01 January, 2022.
In order to ensure that the ibid prohibition is effectively enforced across the country
with effect from 15t January, 2022, FSSAI vide letter dated 17t December, 2021, advised
Commissioners of Food Safety of States/UTs and Central Licensing Authorities to carry
out a 100% inspection of all such units which are licensed for manufacture/processing
of vegetable oils/fats under their respective jurisdiction and check for compliance of
the products being manufactured through surveillance samples.
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4.4.9 FSSAlhas decided to convene quarterly meetings with different sectors of the industry in
order to understand and address their concerns and issues vis-a-vis regulatory changes,
emerging issues, etc. and keep them abreast about related orders/directions issued by
FSSAI specific to their sector. During 2021-22, four such meetings with representatives
of different sectors such as wholesalers, transporters, re-packers, re-labellers, retailers,
direct sellers, e-commerce establishments were conducted.

4.4.10 In order to improve interface with the States/UTs, FSSAl is conducting Video Conferencing
(VC) sessions with the Food Safety Departments of States/UTs. During these sessions,
state specific issues are discussed. During the year 2021-22, FSSAI conducted 35 Video
Conference sessions with various States/UTs.

4.4.11 FSSAI has also increased interaction with States by participating in the State Level
Advisory Committee meetings and through highest level visit of Chairperson/CEO to
various States/UTs to discuss food safety issues and to take stock of implementation
of various initiatives of FSSAI for improving the Food Safety eco-system.

Guidelines for collection of Used Cooking Oil (UCO)

FSSAI has issued guidelines for collection of Used Cooking Oil (UCO) from Food Business
Operators by Biodiesel Manufacturers. The guidelines provide terms and conditions for
enrolment of Biodiesel Manufacturers for collection of Used Cooking Oil (UCO) from Food
Business Operators (FBOs) through its authorised collection agencies. Till 315 March, 2022,
FSSAI has enrolled 43 Biodiesel Manufacturers across the country for collection of Used
Cooking Qil (UCO) from Food Business Operators.

Food Safety Mitra Scheme

Food Safety Mitra Scheme is an initiative of FSSAI seeking to create an ecosystem of facilitators
assisting Food Business Operators (FBOs) in filing their application for FSSAI Registration/
License. This initiative will remove the unscrupulous consultants and touts from the system
and avoid exploitation of FBOs by offering standardized door-step services at low cost. For
successful award of certification to Food Safety Mitra, FSSAI has introduced online examination
w.ef. 15t December, 2021.

State Food Safety Index (SFSI)

4.7.1 FSSAI has introduced State Food Safety Index to measure the performance of States/
UTs on various parameters of Food Safety. The Index is a dynamic quantitative and
qualitative benchmarking model that provides an objective framework for evaluating
food safety across all States/UTs. This index is based on performance of State/ UT on five
significant parameters, namely; Human Resource and Institutional Data; Compliance;
Food Testing Infrastructure & Surveillance; Training and Capacity Building; and Consumer
Empowerment. Weightage pattern of these parameters are as under:
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Parameters weightage (in %)

Human Resource and Institutional Data Compliance

Food Testing Infrastructure and Surveillance Training and Capacity Building

Consumer Empowerment

4.7.2 Every year, FSSAl releases the State Food Safety Index based on the overall performance
of the States/ UTs in the previous financial year to create a positive competitive
environment across the States/ UTs to meet the objectives of the Food Safety and
Standards Act to provide safe food to general public at large. The first State Food Safety
Index for the year 2018-19 was announced on the first-ever World Food Safety Day
on 7t June, 2019. FSSAI released the 3 State Food Safety Index for the year 2020-21
on 20t September, 2021. Among larger States, Gujarat secured first rank followed by
Kerala and Tamil Nadu. Among Smaller States, Goa secured the first rank followed by
Meghalaya and Manipur. Amongst the UTs, J&K got the first rank followed by A&N
Islands and Delhi. The complete Index is available on FSSAI web link https://www.fssai.
gov.in/upload/uploadfiles/files/Report_SFSI_20_09_2021.pdf

Status of signing of MoU between FSSAI and States/UTs for Strengthening of Food
Safety Eco-system in the Country

FSSAI has signed Memorandums of Understanding (MoUs) with States/UTs for strengthening
of Food Safety Eco-system in the country. Under the MoU frame work, financial and technical
assistance is being provided to the States/UTs as per the approved work-plan proposals.
During the year 2021-22, work plan proposals highlighting the key areas where both technical
and financial support is required were received. The work plans were finalised after holding
discussions with the respective State/UT and an amount of ¥ 95.48 Crore was released.

Empanelment of Food Safety Audit Agencies

To strengthen the food safety surveillance system, FSSAI has initiated audit of Food Business
Operators through third party auditing agencies. Section 44 of the Food Safety and Standards
Act, 2006 authorises the Food Authority to recognize an organization or an agency for carrying
out food safety audit and checking compliance with the Food Safety Management Systems.
Section 16(2)(c) of the Food Safety and Standards Act, 2006 empowers Food Authority to frame
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regulations to specify the mechanisms and guidelines for accreditation of certification bodies
engaged in certification of Food Safety Management Systems (FSMS) for food businesses.
Accordingly, FSSAI notified Food Safety and Standards (Food Safety Auditing) Regulations,
2018 with effect from 28™ August, 2018 and has recognized 33 food safety auditing agencies
upto 31°t March, 2022 under various scopes of auditing.

Hygiene Rating Scheme

4.10.1 The Hygiene Rating Scheme is a technology-driven, user-friendly Scheme where food
establishments are given a rating on a scale of 1-5 (in smiley symbols) for their hygiene
and food safety compliance. This scheme encourages food businesses to ensure high
standards of hygiene and sanitation and allows consumers to make informed food
choices. This scheme is currently applicable to

° Food Service Establishments (such as restaurants, cafes, diners and other eating-
places)

° Sweet Shops,

° Bakeries and

° Meat Shops

4.10.2 Comprehensive checklists have been created based on the criteria a food business
needs to meet the hygiene and sanitation standards as per Schedule-4 of FSS (Licencing
and Registration of Food Businesses) Regulations, 2011. The food business is then
audited based on this checklist and awarded a rating by a Hygiene Rating Audit Agency.
A certificate is generated based on this rating which may be displayed for consumers
at the premises. This helps consumers identify if the place is hygienic or not. A rating
of 3 stars and above is considered a ‘Good Rating’

4.10.3 FSSAI has recognised 30 Third Party Audit Agencies and 12 other agencies for
conducting Hygiene Rating Audits. There are more than 200 trained hygiene rating
auditors conducting hygiene rating audits across the country. Quality Council of India
(QCI) has developed a scheme for recognising Hygiene Rating Audit Agencies who will
specifically be involved in conducting Hygiene Rating Audits in the country and scale
up the process.

4.10.4 As on 31°t March, 2022, 14,122 food establishments were successfully certified under
the Hygiene Rating Scheme.

Surveillance by State authorities

Surveillance is an integral part of Regulatory Compliance and States/UTs regularly conduct
surveillance activities and carry out intensive surveillance drives as per their surveillance
plans. FSSAI has worked out an annual surveillance plan and shared with States/UTs. States/
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UTs can make suitable changes and chalk out their own annual surveillance plan taking into
account certain factors like geographical location, availability of food items, active/specific
surveillance drives during festivals or specific occasions, degree of risk associated with food
commodities etc. Based on the activities done in their respective areas, States and UTs are
submitting surveillance reports to FSSAI from time to time. This plan has been followed up in
various Central Advisory Committee meetings, Video Conferences, and other meetings with
Food Safety Commissioners of States and UTs.

4,12 Grievance Redressal

FSSAI has a robust mechanism for handling a consumer complaint/concern. Complaints/
Concerns of consumers and FBOs received by FSSAI through various channels (Web Portal
& Mobile App, FSSAI Helpline, Emails, WhatsApp, Twitter, Facebook, INGRAM - National
Consumer Helpline portal, PMOPG, posts etc.) are consolidated by FSSAI into a single portal
i.e. Food Safety Connect Portal that is part of the online Food Safety Compliance System
(FoSCoS). Consumers can also directly register their complaints and feedbacks on this portal
about food safety issues related to adulterated food, unsafe food, substandard food, labelling
defects in food and misleading claims & advertisements related to various food products. On
successful registration of a food concern, a unique code is generated against each lodged
complaint/concern no. which is conveyed via SMS on the mobile number provided at the
time of registering the concern. This reference number can be used at a later time to track
his/her concern in the online system. The FSSAI team, the State DOs/FSOs and the FBOs-
all three stakeholders have online access to the grievances raised by consumers. The proper
disposal of concerns is regularly monitored and taken up with Commissioners of Food Safety
of States/UTs through Quarterly Reports, performance review of States/UTs and periodical
Central Advisory Committee Meetings. Out of 3,920 consumer concerns/grievances raised on
Food Safety Connect Portal, 2,834 consumer concerns were resolved and 1,086 consumer
concerns are under different stages of investigation.

Table 13 - Details of Administrative Setup of enforcement machinery in

States/UTs under FSS Act, 2006 (as on 31.03.2022)
Administrative Setup of enforcement machinery in States/UTs under FSS Act, 2006 (as on 31.03.2022)

State/ UT FSC SLAC DLAC Appellate AOs Designated Food safety
status constituted constituted Tribunal Officers Officers
Full Part Full Part
Time Time Time Time
1 | Andaman & 1 Yes Yes Yes 3 2 1 13 0
Nicobar Island
2 | Andhra Pradesh 1 Yes Yes Yes 13 13 0 44 2
3 | Arunachal 1 Yes Yes Yes 25 1 24 3 0
Pradesh
4 | Assam 1 Under No Yes 33 6 1 24 0
process
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Administrative Setup of enforcement machinery in States/UTs under FSS Act, 2006 (as on 31.03.2022)

State/ UT FSC SLAC DLAC Appellate AOs Designated Food safety
status constituted constituted Tribunal Officers Officers
Full Part Full Part
Time Time Time Time
5 | Bihar 1 Yes Yes No 38 0 14 14 0
6 | Chandigarh 1 Yes Not required Yes 1 1 0 5 0
7 | Chhattisgarh 1 No No Yes 28 0 28 59 0
8 | Dadara Nagar 1 Yes No Yes 3 3 0 3 0
Haveli & Daman
& Diu
9 | Delhi 1 Yes Under Yes 11 8 0 20 0
Process
10 | Goa 1 Yes Yes Yes 2 1 0 38 0
11 | Gujarat 1 Yes Yes Yes 33 25 13 183
12 | Haryana 1 Under Under Yes 22 5 0 15 0
process process
13 | Himachal 1 Yes Yes Yes 12 12 0 16 0
Pradesh
14 | Jammu & 1 Yes Yes Yes 23 21 0 71 0
Kashmir
15 | Jharkhand 1 Yes Yes Yes 24 45 0 19 0
16 | Karnataka 1 Yes Yes Yes 30 25 11 37 207
17 | Kerala 1 Yes Yes Yes 27 12 0 119 0
18 | Ladakh 1 Yes Yes Yes 2 1 0 1 2
19 | Lakshadweep 1 Yes NO Yes 1 0 1 0 9
20 | Madhya 1 Yes Yes Yes 53 0 51 159 0
Pradesh
21 | Maharashtra 1 Yes Yes Yes 7 43 64 208 0
22 | Manipur 1 Yes Yes Yes 16 10 22 0
23 | Meghalaya 1 Yes Yes Yes 11 3 7
24 | Mizoram 1 Yes Yes NO 8 0 7
25 | Nagaland 1 Yes Yes No 11 3 0 0
26 | Odisha 1 Yes Yes Yes 36 3 34 65 0
27 | Puducherry 1 Yes No Yes 2 1 0 1 0
28 | Punjab 1 Yes Yes Yes 26 11 11 51 0
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Administrative Setup of enforcement machinery in States/UTs under FSS Act, 2006 (as on 31.03.2022)

State/ UT FSC SLAC DLAC Appellate AOs Designated Food safety
status constituted constituted Tribunal Officers Officers
Full Part Full Part
Time Time Time Time
29 | Rajasthan 1 Yes Yes Yes 40 0 0 0 48
30 | Sikkim 1 Yes Yes Yes 4 3 0 4 0
31 | Tamil Nadu 1 Yes Yes Yes 38 32 0 267 0
32 | Telangana 1 No No Yes 31 0 36 0
33 | Tripura 1 Yes Yes Yes 8 10 3 0
34 | Uttar Pradesh 1 Yes Yes Yes 75 74 0 615 0
35 | Uttarakhand 1 Yes Yes Yes 13 14 0 20 0
36 | West Bengal 1 Yes Yes Yes 23 28 0 143 0
Total 733 415 275 2292 282

Note: FSC=Food Safety Commissioner, AO=Adjudicating Officer, SLAC=State Level Advisory Committee, DLAC-District
Level Advisory Committee.

Table 14 -Details of samples analysed, found non-conforming and
penal action taken during the year 2021-22

Annual Public Laboratory Testing Report of Enforcement Sample (FY 2021-22)

S. Name of No. of No. of No. of No. of Samples Non Conforming Samples Details of Civil Cases Details of Criminal Cases
No. State/UT Samples  Samples  Samples found Non-
lifted Analysed  wherein Conforming Unsafe Sub Labelling No.of No of Cases decided No of pending No. of No of Cases decided No. of
Analysis Standard  defects/ Cases cases Cases Pending
Report Misleading/ Launched Laun- Cases
Awaited Miscella- InAO In ched
neous Court  Appellate
Tribunal
From From Convicted Penalties Convicted  Acquitted  Penalties
Samples  samples Raised with fine & Raised (%)
lifted in  lifted and ) Imprison-
previous  analysed ment
year but this year
Analysis
Report
declared
this year
1 | Andaman 850 850 0 0 4 0 4 0 6 5 65000 0 0 0 0 0 0 0
& Nicobar
Islands
2 | Andhra 5290 5290 45 5 528 128 167 238 271 484 7313178 | 1285 87 41 6 13 200000 | 635
Pradesh
3 | Arunachal 330 108 222 1 1 0 0 2 0 0 0 4 0 1 0 1 0 5
Pradesh
4 | Assam 523 520 0 2 64 11 37 18 25 5 70000 185 0 3 0 0 0 18
5 | Bihar 2140 555 1585 17 0 3 9 5 23 75 1735000 | 565 0 9 0 0 0 165
6 | Chandigarh 388 388 0 1 27 4 17 7 95 60 975000 36 8 61 1 0 30000 111
7 | Chhattisgarh 1437 1436 1 20 160 16 103 61 118 90 1214000 | 375 24 39 6 0 20000 312
8 |Dadra 250 234 29 0 0 0 0 0 10 7 238500 3 0 0 0 0 0 0
Nagar
Haveli &
Daman &
Diu
9 |Delhi 1956 1956 0 5 213 52 58 108 196 89 3919500 | 473 12 48 27 2 1968000 | 134
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10 | Goa 200 200 0 0 14 1 5 8 9 2 60000 12 2 4 0 0 0 6
11 | Gujarat 16022 13663 2359 67 757 62 482 280 626 668 39693358 | 2474 531 79 14 2 327500 499
12 |Haryana 4344 4235 109 96 1086 113 600 469 587 78 9081400 | 1057 22 60 21 1 70000 321
13 |Himachal 1923 1745 205 14 294 11 91 206 248 249 3249100 | 203 2 15 0 3 0 52
Pradesh
14 |Jammu & 9265 8109 1838 240 1495 29 1047 659 2244 1931 13910840 | 3829 45 34 4 5 115000 | 185
Kashmir
15 | Jharkhand 706 175 531 0 85 24 28 33 67 42 919500 273 0 15 8 0 70000 107
16 |Karnataka 5965 5844 121 0 150 13 76 61 147 125 1734600 | 173 0 13 0 0 0 221
17 |Kerala 7890 7855 35 64 861 460 238 227 599 237 7470700 | 1471 32 361 10 4 306000 | 1348
18 | Ladakh 66 47 47 0 19 0 4 15 19 12 113000 5 0 0 0 0 0 0
19 | Lakshadweep 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
20 |Madhya 15355 16059 3409 889 2011 109 1315 1476 2786 2030 69280500 | 2548 512 169 72 8 764500 953
Pradesh
21 | Maharashtra 13118 9580 3538 320 1134 377 546 531 1587 787 19160750 | 4085 89 272 12 0 33000 7981
22 | Manipur 314 236 78 0 3 1 1 1 0 1 40000 0 0 0 1 0 3000 0
23 | Meghalaya 309 70 239 0 5 0 1 4 0 0 0 6 0 0 0 0 0 6
24 | Mizoram 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
25 |Nagaland 157 127 30 0 14 0 ) 6 5 0 0 5 0 0 0 0 0 0
26 | Odisha 1168 1168 0 0 260 66 135 59 63 52 562000 98 0 43 0 0 0 76
27 |Puducherry 5 5 0 0 2 0 2 0 2 2 10000 0 0 0 0 0 0 0
28 |Punjab 6768 6768 0 0 1059 81 538 440 784 0 9781600 | 1147 36 63 8 6 76000 407
29 |Rajasthan 12879 10386 2493 0 2891 409 1747 735 1125 626 13101075 | 499 360 33 1 0 66020 131
30 | Sikkim 66 66 0 5 0 1 0 4 4 0 0 4 0 0 0 0 0 0
31 |Tamil Nadu | 19858 16363 8478 1033 2745 946 626 2206 3121 2884 30086000 | 1804 37 837 360 27 7863000 2249
32 |Telangana 3077 3077 0 0 353 72 181 100 281 77 877600 204 0 32 0 1 0 31
33 |Tripura 51 31 20 0 0 0 0 0 0 0 0 0 0 0 0 0 0 5
34 | Uttar 26934 | 21987 10029 5372 7781 1842 | 7929 3382 13221 8585 291746400 | 27307 1505 2694 118 13 1660000 9714
Pradesh
35 | Uttarakhand 2397 2511 800 205 355 17 517 26 574 182 6086700 | 922 29 13 1 0 200000 52
36 |West 3380 2701 679 67 140 42 70 95 63 52 1420500 | 43 5 7 1 1 50000 6
Bengal
Total | 165381 144345 | 36920 8423 24511 4890 | 16582 11462 28906 19437 | 533,915,801 51095 |3338| 4946 671 87 13,822,020 | 25730

Includes data from samples tested in both Public and Private labs.
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Table 15- Details of Inspections conducted through FoSCoRIS during the year 2021-22

States/UTs Central State Licensed Registered FBOs
Licensed FBOs FBOs

Andaman And Nicobar Islands 3 952 1491 2446
Andhra Pradesh 160 42 4 206
Arunachal Pradesh 1 40 10 51
Assam 115 2898 73 3086
Bihar 16 104 5 125
Chandigarh 5 1258 25 1288
Chhattisgarh 13 5070 660 5743
Dadra & Nagar Haveli & 2 285 321 608
Daman and Diu
Delhi 26 851 78 955
Goa 22 181 935 1138
Guijarat 123 12111 1997 14231
Haryana 16 3466 1357 4839
Himachal Pradesh 9 1232 1049 2290
Jammu & Kashmir 10 4321 15719 20050
Jharkhand 3 1116 159 1278
Karnataka 132 2091 2924 5147
Kerala 110 3397 3394 6901
Ladakh 1 68 356 425
Lakshadweep 0 0 0 0
Madhya Pradesh 91 4979 1566 6636
Maharashtra 175 11198 5421 16794
Manipur 4 240 624 868
Meghalaya 3 0 1 4
Mizoram 0 0 0 0
Nagaland 2 13 19 34
Odisha 22 1816 850 2688
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States/UTs Central State Licensed Registered FBOs Total
Licensed FBOs FBOs
Puducherry 4 4 0 8
Punjab 37 1377 446 1860
Rajasthan 33 257 192 482
Sikkim 4 245 187 436
Tamil Nadu 106 51218 7745 59069
Telangana 105 8 140 253
Tripura 3 555 22 580
Uttarakhand 7 2526 830 3363
Uttar Pradesh 101 13941 26807 40849
West Bengal 74 9471 436 9981
Total Inspections 1,538 1,37,331 75,843 2,14,712
Inspections conducted 5063
by Railways and Airport
authorities
Grand Total 2,19,775
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Chapter-5

Food Testing and Surveillance

Notification of Food Testing Laboratories

5.1.1

5.1.2

5.1.3

5.14

As per Chapter VIII, Section 43 of the Food Safety and Standards Act, 2006, FSSAI is to
foster an ecosystem for testing of food at food laboratories for compliance with the
food safety standards.

As an integral part of the food regulatory set up, the food testing ecosystem has to
serve the following major functions:

> Analyze and test foods/food commodities (domestic as well as imported) against
the prescribed quality and safety parameters and enable enforcement of food
laws/regulations.

> Assist in market surveillance activities to ensure that the food products being
sold are standardized and are sold in compliance of the standards prescribed.

> Be a part of the risk assessment framework including those during food related
incidences and in turn aid in development of food standards or guidance
documents.

> Be an integral part of the network to harmonize, develop or validate testing
methods.

> Create awareness about food testing and food standards, especially among the
consumers.

The food testing laboratories can be used by the regulators, consumers and food
business operators to ensure compliance of food laws at all levels.

As per Section 43 (1) of FSS Act, 2006, the Food Authority may notify food laboratories
and research institutions accredited by National Accreditation Board for Testing and
Calibration Laboratories or any other accreditation agency for the purpose of carrying
out analysis of samples by the Food Analysts under the Act.

As per Section 43 (2) of FSS Act, 2006, the Food Authority shall, establish or recognize
by notification, one or more referral food laboratory or laboratories to carry out
the functions entrusted to the referral food laboratory by the Act or any rules and
regulations made thereunder.
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5.1.8

5.1.9
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In exercise of the powers conferred by clause (e) of sub-section (2) of Section 16 read
with Section 43 of the said Act, the Food Safety and Standards Authority of India has
notified the Food Safety and Standards (Recognition and Notification of Laboratories)
Regulations, 2018 in November, 2018. The ibid Regulations cover all the procedural
requirements for the recognition and notification for laboratories such as types of
laboratories, criteria for recognition and notification, renewal, audit & investigation,
obligations of the laboratories, suspension, de-recognition, audits, etc.

In order to foster ease of doing business, to bring about transparency, and to have a
proper system for reviewing and monitoring the activities of food laboratories on a
single platform and thereby improving the quality of food testing in the country, the
Food Authority is now recognizing food laboratories only through the unified approach
of laboratory accreditation/recognition/ approval system of National Accreditation
Board for Testing and Calibration Laboratories (NABL), which also has other regulators
viz. Export Inspection Council (EIC), The Agricultural and Processed Food Products
Export Development Authority (APEDA), Tea Board and Indian Oilseed and Produce
Export Promotion Council (IOPEPC).

The State Food Testing Laboratories (SFTLs) which were present during the erstwhile
Prevention of Food Adulteration Act (PFA) regime continued under transition provision
of Section 98 of FSS Act, 2006 for more than 10 years mostly without having NABL
accreditation which is the primary criteria to be a food laboratory under FSS Act,
2006. However, despite the repeated requests and reminders, some of the States/UTs
had not initiated the process for obtaining NABL accreditation. Therefore, 39 SFTLs
were discontinued from the ambit of Section 98 of FSS Act, 2006, with effect from
18th December, 2020 with the observations that the labs will be re-instated as and
when they obtain NABL accreditation. Out of the 39 SFTLs, 14 SFTLs obtained NABL
accreditation during this period and were notified under Section 43(1) of FSS Act, 2006
as per list at Table-16.

Apart from the above, 29 other laboratories were also notified as food testing
laboratories during 2021-22 u/s 43 (1) of FSS Act, 2006 for primary testing of food
samples as per list at Table-17.

Further, National food Laboratory, Navi Mumbai has also been notified as a Referral
Laboratory under Section 43 (2) of FSS Act, 2006.

5.1.10 As on 315t March, 2022, the Food Authority has a network of 227 laboratories for primary

testing, recognized & notified under Section 43(1) of FSS Act, 2006 and 20 laboratories
for appellate (Referral) testing recognized & notified under Section 43(2) of FSS Act
2006. The sector-wise composition of all the laboratories recognized and notified by
FSSAI is at Table-18.
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5.1.11 State-wise number of FSSAIl notified laboratories, State/Public Food Laboratories,

Referral laboratories is at Table-19.

5.2  Food laboratories under the direct control of Food Authority

5.2.1

5.2.2

5.2.3

Three out of the 20 Referral laboratories are under the direct control of FSSAI viz,
National Food Laboratory-Ghaziabad (NFL-G), National Food Laboratory-Kolkata (NFL-K)
and National Food Laboratory, JNPT, Navi Mumbai (NFL-JNPT). NFL-G and NFL (JNPT)
have been developed as state-of-the-art model food testing laboratory on public-
private-partnership (PPP) mode. Likewise, NFL-K is also being renovated and upgraded
as state-of-the-art model food laboratory. FSSAI is also coming up with one more
National Food Laboratory soon, at Chennai Port Trust (CPT), Chennai in PPP mode.
Private Partners at NFLs JNPT and CPT are responsible for meeting all the capital and
operational expenses for running the labs on revenue sharing basis.

National Food Laboratory, Ghaziabad

The National Food Laboratory, Ghaziabad (NFL), earlier known as Food Research &
Standardization Laboratory (FRSL), was established in December 1971. The laboratory
was functioning under the Directorate General of Health Services (DGHS) under the
Ministry of Health and Family Welfare till 2011. Thereafter, it came under the jurisdiction
of Food Safety & Standards Authority of India (FSSAI). The Laboratory was renovated and
operationalized under a unique Public-Private-Partnership (PPP Model).The Laboratory
was renamed to “National Food Laboratory, Ghaziabad” on 10t September, 2018. NFL is
an NABL accredited Laboratory in the field of both chemical and biological food testing
covering a total 1965 parameters in its scope of accreditation. The laboratory has end-
to-end most of the analytical capability to test any food samples for compliance as
per FSS Act and Rules/Regulations. It also houses state-of-the-art collaborative training
centers viz., Food Safety Solution Centre (FSSC) and Centre for Microbiological Analysis
Training (C-MAT). NFL Ghaziabad is functioning as Primary as well as Referral Food
Laboratory under the Food Safety and Standards Act 2006. Apart from testing the
samples, NFL-G also undertakes Research and Development work for standardisation
of testing methods for food products and food additives. It also conducts training
programmes for food regulatory staff of the various States and UTs in the area of food
adulteration monitoring, food safety and food analysis. NFL has validated 33 methods
for analysing the Food Adulteration in different matrices. NFL has also analysed a total
1564 legal and surveillance samples, along with the commercial samples in the financial
year 2021-22.

National Food Laboratory, Kolkata

National Food Laboratory, Kolkata (NFL), formerly known as Central Food Laboratory,
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was established in June, 1955 as first Food laboratory under the provision of Prevention
of Food Adulteration Act,1954 and PFA Rules, 1955. The laboratory was functioning
under the Directorate General of Health Services (DGHS) under the Ministry of Health
and Family Welfare till 2009. Thereafter, it came under the jurisdiction of Food Safety
& Standards Authority of India (FSSAI). National Food Laboratory (NFL), Kolkata is
functioning as Primary as well as Referral Food Laboratory under the Food Safety and
Standards Act 2006. The laboratory has a Quality Management System in place and is
accredited by NABL in compliance to ISO/IEC 17025:2017. Apart from routine analysis of
referral samples as a Referral laboratory, it is also analyzing samples of imported food
products, surveillance food samples, and food samples received from other government
agencies. NFL also imparts training to Food Analysts, Food Safety Officers etc.

5.2.4 National Food Laboratory, Navi Mumbai

The National Food Laboratory, Navi Mumbai, which is situated in JNPT Township Sheva,
Navi Mumbai has started functioning in January, 2022 in PPP mode with Vimta Labs
Limited. This laboratory is accredited by NABL in the field of both chemical & biological
food testing. This laboratory is having facilities for testing of chemical, nutritional
and microbiological aspect of food analysis. This laboratory is also having high end
equipments like LC-MS, ICP-MS, AAS, GC-MS, HPLC, FTIR to test the food samples
in almost all matrices for both chemical and biological disciplines. NFL is analysing
approximately 2000 samples per month. This laboratory is functioning under PPP
model in revenue sharing basis with Vimta Labs Limited with strength of 52 trained
and qualified technical and administrative staff along with the support staff.

5.3  National Reference Laboratory

5.3.1 As per Regulation 3 of Food Safety and Standards (Recognition and Notification of
Laboratories) Regulations, 2018, the Food Authority may recognize any notified food
laboratory or Referral food laboratory as National Reference Laboratory (NRL) for the
purpose of developing methods of testing, validation, proficiency testing and Training.
Under the said regulation, FSSAI recognized 12 notified food laboratories as NRLs and
2 notified Food Laboratories as ANRLs in 2019 for a period of 3 years. A list of notified
NRLs/ANRLs is at Table-20. During the financial year 2021-22, a sum of ¥ 79 lakh was
released to 6 NRLs as below:

Name of the Laboratory/ Amount released in the

Institution/Organization financial year 2021-22

Government Laboratories as NRL

1. CSIR-Central Food Technological Research 5,00,000
Institute, Mysuru, Karnataka
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Name of the Laboratory/ Amount released in the

Institution/Organization financial year 2021-22
2. Punjab Biotechnology Incubator, Mohali, 21,74,343
Punjab
3. ICAR-National Research Centre For Grapes, 10,00,000

Pune, Maharashtra

4. Centre for Analysis and Learning in Livestock 14,00,000
and Food - National Dairy Development Board,
Anand , Gujarat

5. CSIR-Indian Institute of Toxicology Research, 10,00,000
Lucknow, Uttar Pradesh

Private Laboratories as NRL

6. Edward Food Research & Analysis Centre 18,30,900
Limited, Kolkata, West Bengal

5.4 Indian Food Laboratory Network (InFoLNet)

5.4.1 The Indian food laboratory network (InFoLNet) is an online network of labs connected
to a centralized system called Lab Management System (LMS). FSSAI has revamped its
existing online platform and come up with a new version i.e. InFoLNet 2.0 with added
features for easy reporting process and to get uniform test reports.

5.4.2 New platform have features such as alert system for NABL validity expiry, option to
upload photographs of sample received, generation of digitally signed report, upload
surveillance reports etc. It also has a provision for integration of InFoLNet to other FSSAI
core IT systems, such as FICS (Food Import Clearance system), FOSCoRIS (Food Safety
Compliance through Regular Inspections and Sampling), etc.

5.4.3 Currently, all the existing and newly notified laboratories have updated their profile on
INFoLNeT 2.0 w.r.t manpower, NABL validity, scope of accreditation, basic details of the
laboratory, equipment etc. Laboratories have also started generating and uploading the
reports online on InFoLNet 2.0 portal. The process of integration of InFoLNet 2.0 with
other IT system of FSSAI is under process and will be completed soon.

5.5 Standardization of method for analysis of fortificants in fortified rice

5.5.1 In reference to the Hon'ble PM’s directive on mandatory fortification of rice to be
supplied through PDS and other food security schemes of the Government by March,
2024, it becomes important to have a robust and large network of the Food Testing Labs
that can be put in place for reliable and consistent testing of all the three fortificants,
viz., Iron, Folic acid and Vitamin B12 as the quantum of fortified rice being supplied
through the PDS itself would be in the range of about 20 Million Tonnes every year.
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In order to have a uniform and standardized method for testing of fortificants in
fortified rice across the country, FSSAI assigned the work of standardization of testing
method of analysis of fortificants in fortified rice to one of the National Reference
Laboratories of FSSAI i.e Edward Food Research & Analysis Centre Limited (EFRAC),
Kolkata. Subsequently, to transfer the method standardized by EFRAC and initiate the
process of method verification and Proficiency testing, FSSAI has identified 90 Labs
(Private and Government) for participation in the programme based on the readiness
of the laboratories on the method standardized by EFRAC.

In the first phase, 55 labs have been included and till date successful completion of
method verification and Proficiency Testing (PT) is achieved by 30 labs. Remaining labs
are under different stages of the program and will successfully complete the activities
soon. This exercise will continue in phases and 90 labs are expected to be on-board for
successful completion of Proficiency Testing Program by Dec., 2022. The standardized
method will also be incorporated in the FSSAI Manual of Methods at the earliest.

Laboratory rating matrix

5.6.1

5.6.2

In order to motivate the laboratories to maintain high standards of testing the quality
and efficiency of testing, FSSAI is planning to rate the FSSAI notified food testing
laboratories under FSS, Act 2006 in accordance to their performance and output. The
lab rating by FSSAI will also boost the confidence of State Authorities, FBOs and other
stakeholders on the testing competency of the laboratory and credibility of test results.

In this regard, a committee constituted by FSSAI, after detailed deliberation, decided
to develop two different rating matrices for notified State Food Testing Laboratories
and other notified laboratories. The draft matrices , which are under process, take into
account various parameters, such as availability of infrastructure, testing capabilities,
manpower availability, active participation in INFOINET, PTs, inter laboratory comparison,
surveillance, availability and utilization of high-end equipment, attendance in different
training programmes, etc.

Gap Analysis of State Food Testing Laboratories (SFTLs)

FSSAI has conducted Gap Analysis of 76 State Food Testing Laboratories (SFTLs) and 2 FSSAI
owned National Food Testing laboratories through independent experts with an objective to
strengthen State Food testing Laboratories in India. The report of GAP Analysis reviewed the
infrastructure, equipment status, and manpower availability, availability of Certified Reference
Materials (CRMs) and consumables and NABL scope of food testing laboratories. Based on the
key findings, the issues are being addressed by granting funds to SFTLs under specific heads
under the MoUs being signed with States/UTs.
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5.8 Strengthening of the Food Testing System in the Country

5.8.1 A Central Sector Scheme for “Strengthening of the Food Testing System in the Country

including provision for Mobile Food Testing Laboratories” was approved by the Ministry
of Health and Family Welfare with an outlay of ¥ 481.95 Crore (3400.40 Crore- Non-
recurring, ¥ 81.55 Crore- Recurring) on 31st August, 2016 for a period of 3 years. The
Govt. has further extended the Scheme till 2022-23 with few additional components
and a revised financial outlay.

5.8.2 The details of important components and status of implementation of the Central

(R)

(B)

Sector Scheme is given below:
Strengthening of State Food Testing laboratories

Under this component of the Scheme, 43 State Food Testing Laboratories (SFTLs) were
required to be strengthened at an estimated cost of more than ¥ 12 Crore per SFTL,
subject to the readiness of the State/UT Governments. This cost included ¥ 50 Lakh
towards creation/renovation of physical infrastructure for installation of three high-end
equipment (HEEs) viz. GC-MSMS, ICPMS and LC-MSMS, % 8.50 Crore for procurement of
HEEs (including 7 years’manpower and 5 years’ CAMC), % 60 lakhs towards consumables
and contingencies and ¥ 3.00 Crore for setting up of a microbiology laboratory. As on
31st March, 2022, 41 SFTLs in 30 States/UTs have been taken up for strengthening
with total released grant of ¥ 327.02 Crore (excluding FSW). During 2021-22, a grant
of ¥12.54 Crore was released as per details in Table-21.

Strengthening of Referral Food Testing Laboratories

The estimated grant for upgradation of each referral laboratory for bridging the gap
in the existing and required test facilities as per FSSRs is ¥ 3 Crore for procurement
of advanced equipment. As on 2021-22, 13 Referral Laboratories have been taken up
for strengthening under the Scheme with total grant of ¥ 33.18 Crore, of which %5.53
Crore was released in 2021-22 as per details below:

S. Name and Address of the Grant released (¥ In Equipment approved

No. Referral Labs Crore)
1 Punjab Biotechnology 0.77* (*Additional Grant) |ICP-MS, MDS, EA-LC-IRMS
Incubator (PBTI), Mohali
2 | CFRA- NIFTEM, Sonipat, 1.76 ICPMS, IC-CD
Haryana
3 lIHR, Bangalore 3.00 LCMSMS, IC-ICPMS
Total T553Cr. |-
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Support for Mobile Food Laboratories

()

Under the Scheme, Mobile Food Testing Laboratories (MFTL), referred to as Food
Safety on Wheels (FSW), are being provided in States/UTs across the country.
This scheme not only addresses the issues regarding lack of food testing
infrastructure in the remote areas but also catering to the basic analytical
needs of consumers. Towards scaling up of food testing, awareness and capacity
building as per the vision document, a new version of FSW called modified FSW
has been designed. A fully fabricated modified FSW (along with equipment, a
few hand-held devices/rapid kits and microbiological testing) costing ~337 lakhs
(apprx.), excluding GST, is being provided to States/UTs. Besides, a recurring
grant of ¥ 10 lakh/year/FSW for three years towards operational expenses is
also being provided. During the year, 83 more FSWs were provided to States/
UTs. Thus total number of FSW procured and delivered as on 315t March, 2022 is
173. 97 of these vehicles have been provided under the Central Sector Scheme.
State-wise distribution of total FSWs is placed at Table-22.

Figure 8- Internal view of the FSW Van

Figure 9 -External view of the FSW Van
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(D) Capacity Building of Food Testing Laboratories

(i) Capacity Building is a process of developing and strengthening the skills,
instincts, abilities, processes and resources that are essential components of
strengthening and up-gradation of food testing laboratories in the country. The
ultimate objective of this activity is to ensure that all the state food testing
laboratories obtain and maintain NABL accreditation and are brought on par
with the best laboratories in the Country. All the FSSAI Notified Laboratories,
State Food Laboratories and Referral Laboratories are eligible to participate
in this initiative. In order to establish an effective and qualified network of
Food Analysts in the country, more participation is encouraged from Notified
Laboratories and State Food Laboratories so that all such laboratories obtain,
improve, and retain the skills, knowledge and expertise needed to do their jobs
efficiently and with an enhanced capability.

Physical Training Programs

(ii) During the period i.e. April, 2021 to March, 2022, a total of 5 physical training
programs were organized especially for the personnel from State Food Testing
Laboratories. These training programs were conducted at various Government
Institutes and Laboratories. 45 state laboratory personnel attended these
training programs.

Online Training Programs

(iii) In all, 197 Online training programs and certificate courses were also organized by
FSSAI in co-ordination with its three training centres viz. (i) Food Safety Solution
Centre (FSSC), (ii) Centre for Microbiological Analysis Training (C-MAT) both
situated at National Food Laboratory Ghaziabad and (iii) International Training
Centre on Food Safety and Applied Nutrition (ITC-FSAN), Mumbai. Apart from
these, National Reference laboratory i.e. NDDB, Anand, Gujarat also conducted
online training programs in March, 2022. Approximately 13,899 participants
from States/UTs, FSSAI Notified laboratories and other laboratories, Food Safety
Officers of various States/ UTs, Central Food Safety Officers, Consumers, Food
Business Operators, Students, Navy catering staff of INS Hamla etc. attended
these training programs.

(ivy  The main objective of training programs is to impart knowledge about
analytical techniques used in the testing of various parameters such as safety
aspects, nutritional aspects, and proximate composition of Food. The proximate
composition of food include moisture, ash, lipid, protein and carbohydrate content
while the safety parameters include analysis of mycotoxins, pesticides residues
and metal contaminants/heavy metals in various food commodities using High
End Equipment (HEE) so as to enhance the skills of laboratory personnel.
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(v) Broadly, the trainings included topics like Laboratory Skills in Microbiology;
Handling of common Microbiological Lab Equipment & Calibration; sterilization;
handling a pathogen contamination situation in the food production environment;
anaerobic culturing applications etc. Trainings were also given on general topics
such as COVID safety guidelines for Nutraceuticals and Health Supplements
Industries, revolutionizing the food testing scenario in India with Rapid Test
Kits, Quality Tools used in food analysis, regulatory procedure for sampling and
analysis under FSS Act, 2006 & FSS Rules, 2011 etc.

Training Calendar

(vi) For the first time, a training calendar (January, 2022 to June, 2022) for conducting
hands-on-training programmes was developed and uploaded on FSSAI website
to cater to the need of training requirements of laboratory personnel working
in State Food Testing Laboratories across the country as well as to keep them
updated with the upcoming training programmes on various topics.

Figure 10- Some Glimpses of Training Programs for Laboratory Personnel etc.

National Food Laboratory, Kolkata ITC-FSAN, Mumbai

CSIR-IITR, Lucknow FSSC, NFL Ghaziabad CEPCI, Kerala

5.9 Food Safety Magic Box

FSSAI has developed a small sized, light weight portable box called Food Safety Magic Box
(FSMB) containing a few basic chemicals, small instruments and safety gadgets. It is a Do-it-
yourself food safety testing kit and aims to be a pedagogical tool to educate school and college
students, Anganwadi trainers, ASHA workers etc in rapid testing of adulterants in different
food product categories. It also has a companion guidance book that illustrates testing across
various food products in a very simple way through pictures. It can perform more than 100
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easy tests to determine adulterants like water, urea, detergents, starch, pulverised soap etc.
in milk; starch and artificial colours in spices and condiments; mineral acid in beverages,
adulteration in sugar and honey. FSSAI conducted public demonstration of Magic Box during
India International Trade Fair at Pragati Maidan held from 14-27™ November 2021 to sensitize
general masses towards food adulteration, particularly aiming school going children who can
perform various science based tests at home to check adulteration.

5.10 Implementation of Sample Management System in States/UTs at district level

FSSAI has provided Portable Chill Boxes, Backpack-style Sampling Bags, Vehicle Mountable
Cold-chain enabled Boxes, Deep Freezers and normal storage cabinets to Food Safety Officers
and Designated Officers of 30 States/UTs to create an effective network of Sample Management
System (SMS) with cold chain facilities across India so as to prevent the deterioration of samples
during transport and storage.

SMS Components

Compact cabinet chiller, Freezer, Ambient Vehicle mounted Portable chill box Back pack
freezer unit

5.11 Food Analyst Examination (FAE)/Junior Analyst Examination (JAE)
5.11.1 7t Food Analyst Examination (FAE)

FSSAI regularly conducts Food Analyst Examinations (FAE) to increase the pool of
qualified Food Analysts and to augment human resource requirement of the primary
and referral laboratories. Theory paper of 7™ FAE was held on 30t July, 2021 at 16
Centers where a total of 521 candidates appeared. On the results of this examination, 68
candidates were found eligible for appearing in practical examination. Five candidates
who had cleared 15t/2"9/3" Junior Analyst Examination were also considered eligible
for appearing in practical examination. The practical examinations will be conducted
in near future.

5.11.2 4 Junior Analyst Examination (JAE)

Keeping in view of the scarcity of food testing personnel and to encourage the fresh
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post-graduates to have future job prospects in food industry/ food testing laboratories
and take up Food Analysis as a profession after acquiring required analytical experience,
JAE are also being conducted along with the regular Food Analyst Examination. 4t
JAE was conducted simultaneously with 7t FAE through online mode. A total of 569
candidates appeared for JAE of which 96 candidates were declared as qualified Junior
Analysts. These candidates, upon acquiring three-year experience in the analysis of
food, will be eligible for appearing directly in the practical examination for Food Analyst
Examination.

5.12 Notification of Food Analysts

FSSAI has notified 140 Food Analysts in 95 FSSAI notified laboratories under Section 45 of FSS
Act, 2006 for the purposes of performing functions under the Act and Rules & Regulations
framed thereunder with All India Jurisdiction.

5.13 Surveillance Activities
5.13.1 Trans Fatty Acid Survey, 2021

5.13.1.1 Food Safety and Standards Authority of India (FSSAI) had decided to reduce the limit
of industrially produced trans-fats, to not more than 2% to make the country free from
the industrially produced trans- fats by 2022. FSSAI conducted the PAN-India Trans Fatty
Acid Survey-2021 during 29t June - 2" July, 2021 to understand the ground realities of
the Indian food markets from varied socio-economic neighbourhoods and the selected
cities across the nation.

5.13.12In all, 6,245 samples were collected from 419 cities/districts across 34 States/UTs.
Samples of packaged products were collected from stores/hypermarkets/grocery shops
on a random basis to ensure diverse and local packaged food sampling from different
strata of food markets under six pre-defined food categories (number of samples given
against each product category) mentioned below:

o Category 1-Sweets, Toppings and Chocolates: 1,051

° Category 2-Fried Foods: 1,061

o Category 3-Bakery and Confectionary products: 1,072

o Category 4-Frozen Foods: 973

. Category 5-Composite Foods: 1,019

o Category 6-Oils, Vanaspati, Shortenings and Margarine: 1,069

5.13.13The samples collected were tested by 8 NABL accredited labs. The trans-fat content
was determined based on the sum of Trans Fatty Acid (TFA) isomers, i.e. Elaidate and
Linoelaidioate, and calculated in terms of fat content in the processed food samples.
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All the 6,245 samples were analysed for trans-fat, while 3,142 samples were analysed
for total acrylamide content.

5.13.14Key findings of the Trans Fatty Acid Survey -2021

o Except category 6, which comprises of Oils, Vanaspati, Shortenings & Margarine,
the trans-fat content of more than 2% was found only in 0.4% samples out of
the total of 5,176 samples analyzed across all the five product categories, while
0.15% samples contained more than 3% trans-fat across products in these five
categories.

o In the category 6 comprising of Qils, Vanaspati, Shortenings and Margarine, 9.4%
samples had trans-fat content of more than 2% and 7.1% samples had trans-fat
content of more than 3%.

o Ghee and Vanaspati samples accounted for most of the category 6 samples
having more than 2% trans-fat content, while about 2% of oil samples analyzed
in this study had trans-fat content of more than 2%.

o Many Ghee and Vanaspati samples picked up from Maharashtra, Rajasthan, Tamil
Nadu, Uttar Pradesh, Jharkhand, Gujarat, Chhattisgarh, Haryana, Bihar, Karnataka,
Assam, Punjab, Telangana, Andhra Pradesh, Madhya Pradesh, Nagaland, Sikkim
had trans-fat content of more than 2%.

o About 22% samples out of the 3,142 samples analyzed across the three different
product categories (Categories 2, 3 and 5) had more than 0.1 ppm of acrylamide
content, while about 3% of the samples had more than 1ppm acrylamide
content.

5.13.2 PAN-India Jaggery and Spice Surveillance

National-level Surveys aid in generation of data and opening avenues for regulatory
action, standard setting, besides facilitating risk assessment and policy intervention.
FSSAI conducted two PAN-India surveillance activities, one on Jaggery (3060 samples
collected) in February, 2022 and another on selected Spices (3582 samples lifted) in
March, 2022. The surveillance was carried out in select 250 cities/districts from 36
States/UTs. Out of the selected cities/districts, 50 cities/districts were finalized based on
increased population and 20 cities/districts were selected based on the production of the
selected commodity and the 180 cities/locations were randomly selected representing
each zone of the Country. The results & findings will be available in the public domain
after the completion of the analysis and compilation of the data & reports. The report
will also be shared with States/UTs for taking regulatory sampling activities in case of
non-conformance and with the concerned Ministries and Departments so that a proper
action plan could be prepared.
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5.12.3 Desktop Surveys conducted in the year 2019-2021
5.133.1Desktop Survey on Pesticide residues in food

FSSAI collated the pesticide residue testing data of various food commodities obtained
from different FSSAI notified food testing laboratories across the country for the
period January, 2019 to December, 2020. The purpose of this task was to determine
the compliance status of permitted pesticides with respect to maximum residue levels
(MRLs) specified by FSSAI and also to identify the food commodities where banned and
off label pesticides are being used in violation of Food Safety and Standards Regulations
(FSSR) 2011. The key outcomes of the survey are as follows:

° Total 7,15,624 pesticides residue data was received from 40 FSSAI notified
labs (private, referrals, state labs etc.). Out of this, 7,05,906 (98.6%) pesticides
data were found compliant and 9,718 pesticide data (1.35%) was found non-
compliant with respect to the maximum limits permitted under FSSAL.

° The major non-compliance was observed in the food samples tested in labs
situated at Kerala, Karnataka, Maharashtra and Haryana in samples belonging
to spices and condiments followed by fruits and vegetables, cereals and cereal
product and beverages.

o Presence of banned pesticides was found in samples tested in labs situated in
various States, mainly in samples of rice followed by cumin, water, fish and tea.

o The use of off label pesticides was found maximum in cumin followed by chilli
powder/whole, turmeric powder, raisins from various States/UTs.

5.1332Desktop Survey on Heavy metals in food (year 2019-2021)

In this desktop survey for the Heavy Metals, testing data of various food commodities was
obtained from different FSSAI notified food testing laboratories across the country for the
period January, 2019 to December, 2021. The purpose of this survey was to determine the
overall compliance status of heavy metals prescribed under Food Safety and Standards
(Contaminants, Toxins and Residues) Regulations, 2011 for different food products; to
identify the heavy metals found above regulatory limits; to identify list of high risk food
products/ categories out of non-compliant samples; and metal-wise non-compliance in
different regions of India. The key outcomes of the survey are as follows:

o Heavy metal testing data of total 1,69,319 samples (consisting of 9,21,631 data
points) were received from 57 FSSAI notified labs (private, referrals, state labs
etc.). Out of this, 1,389 samples (0.82%) (consisting of approx. 1853 data points)
were found having heavy metal content above the maximum limit permitted
under above mentioned FSS Regulations, 2011.
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o Out of non-conforming samples, major non-compliance was observed for
lead (37.6%) followed by arsenic (17.7%), and cadmium (10.0%) in different
food products tested across India. The maximum heavy metal non-compliance
was found in the food products such as packaged drinking water followed by
turmeric, milk powder, pulses & legumes, mustard oil, sugar and fish.

The above findings were shared with the relevant stakeholders such as State
Food Commissioners, Industry Associations, and Ministries etc.

5.14 Rapid Analytical Food Testing (RAFT) Kit/Equipment/Method

5.14.1 Regulation 2.4 of Food Safety and Standards (Laboratory and Sample Analysis) First
Amendment Regulations, 2020 mandates FSSAI to approve Rapid Analytical Food
testing Kit, Equipment or Method. The purpose is to facilitate carrying out on-the-spot
field testing by Food Safety Officers (FSOs) or Mobile Testing Labs or to improve speed
and reduce testing costs in food laboratories.

5.14.2 During the year 2021-22, 19 such applications were scrutinized out of which 10 were
finally approved, 05 were not recommended and 04 were withdrawn by applicants.
Since the inception of RAFT Scheme in 2019, a total of 136 applications have been
scrutinized of which 75 were finally approval, 53 were rejected and 07 were withdrawn.
The complete information related to RAFT Scheme is available on the website of FSSAI
at link: https://fssai.gov.in/cms/raft.php.

5.15 FSSAI - AOAC (India Section) Proficiency Testing (PT) Program 2021

5.15.1 FSSAI focuses on continuous improvement in the performance of notified laboratories.
In order to achieve quality assurance, under clause 9(1)(i) of FSS (Recognition and
Notification of Labs) Regulations, 2018, a laboratory is required to assess its performance
and technical competence of its personnel through participation in Proficiency Testing
(PT) Scheme conducted by independent and competent Proficiency Testing Provider
(PTP). FSSAI and AOAC (India Section) through an independent ISO/IEC 17043:2010
accredited PT Provider conducted five PT programs in the year 2021 for FSSAI
recognized food testing Laboratories including State Food Testing Laboratories. These
PT Programs covered basic parameters, metal contaminants, vitamins, mycotoxins and
pesticide residues.

5.15.2 Outcome of the PT Programs

In all, 132 laboratories participated in PT program for basic parameters, 103 laboratories
for metal contaminants, 69 laboratories for vitamins, 101 laboratories for mycotoxins,
107 for pesticide residues. The performance of laboratories was found satisfactory in
these PT programs.

70 | Annual Report 2021-22



Food Safety and Standards Authority of India

5.16

5.17

Standard Specifications for setting up of a Basic Food Testing Laboratory

n

The document titled “Standard Specifications for setting up of a Basic Food Testing Laboratory
was released by Hon'ble Union Health Minister Dr. Mansukh Mandaviya on 20t Sep., 2021.
This document comprises of the basic requirements of a laboratory set-up, organization
structure, manpower requirement with desirable qualification, building design and layout,
equipment requirement with technical specification, personnel safety, and financial autonomy
to laboratories, etc. The objective of this document is to strengthen the food testing laboratory
network to ensure food safety and quality assurance. Theses specifications will lead to the Good
Laboratory Practices (GLP) and enhance the accuracy of the testing result of, the laboratories. It
acts as a guidance document for setting up a basic food laboratory to support the regulatory
compliance system of the food Safety and Standards Act, 2006.

Revision of Testing Fees of Food Samples

5.17.1 In exercise of the powers conferred by sub-clause (3) of clause 2.3.1 of the Food Safety
and Standards (Laboratory and Sample Analysis) Regulations, 2011, FSSAI has revised
the testing charges with the approval of the Food Authority. The revised charges
are uniformly applicable for both domestic and import samples with effect from
15t December, 2021.

5.17.2 The revision in the testing charges was based on the recommendations of the testing
fee committee which took a holistic view on the capacity utilization of equipment,
infrastructural costs, operational expenses, parameters to be analyzed for each product
category etc. Therefore, in order to rationalize the testing fee structure, testing fee
committee recommended revision of rates along with the differential testing charges
ranging from % 6,000 to 19,500 for different product categories, which were finalized
after due consultation with States/ UTs as well as other stakeholders.

Table 16- List of denotified labs which obtained NABL Accreditation and
were re- notified by FSSAI during the year 2021-22

S. No. Name of Laboratories

1

Food Analysis Laboratory, Guindy, Tamil Nadu

District Food Laboratory, Karnal, Haryana

State Food, Water & Excise Laboratory, Chandigarh, Haryana

Public Health Laboratory, Srinagar, J&K

Regional Public Analyst Laboratory, Fatehabad, Agra, Uttar Pradesh

Public Health Laboratory, Surat Municipal Corporation, Surat, Gujarat

2
3
4
5
6
7

Composite Testing Laboratory, Solan, Himachal Pradesh
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S. No. Name of Laboratories

8 Food Analysis Laboratory, Madurai, Tamilnadu

Food Safety and Standards Authority of India

9 Food Analysis Laboratory, Palayamkottai, Tamil Nadu

10 State Food Testing Laboratory, Raipur, Chhattisgarh

11 Food Analysis Laboratory, Thanjavur, Tamil Nadu

12 Food Analysis Laboratory, Coimbatore, Tamil Nadu

13 Food Analysis Laboratory, Salem, Tamil Nadu

14 Food & Drug Laboratory, Goa

Table 17- List of other Food Testing Laboratories notified during 2021-22

S. No. Name of Laboratories

1. Food Laboratory (FDA), SAS Nagar, Punjab

2. Public Health Laboratory, Udaipur, Rajasthan

3. Public Health Laboratory, Ajmer, Rajasthan

4, Public Health Laboratory, Bharatpur, Rajasthan

5. State Food and Drug Testing Laboratory, Rudrapur, Uttarakhand

6. Municipal Analyst Laboratory, Mumbai, Maharashtra

7. ALS Testing Services India Private Limited, Bengaluru, Karnataka

8. Public Health Laboratory, Jammu, J&K

9. Public Health Laboratory, Kota, Rajasthan

10. Public Health Laboratory, Jodhpur, Rajasthan

11. Public Health Laboratory, Banswara, Rajasthan

12. Food Safety & Standards Lab, Alwar, Rajasthan

13. Public Health Laboratory, Vadodara, Gujarat

14. Central Laboratory (Food), Kolkata, West Bengal

15. State Public Health Laboratory, Kohima, Nagaland

16. Assurance Laboratory, LT Foods Limited, Sonipat, Haryana

17. Public Health Laboratory, Bikaner, Rajasthan
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S. No. Name of Laboratories

18. Regional Public Analyst Laboratory, Varanasi, Uttar Pradesh

19. CALF, National Dairy Development Board, NDDB Campus, Anand, Gujarat

20. State Food Testing Laboratory, Bhopal, Madhya Pradesh

21. Yontus Life Sciences Pvt Ltd, Guntur, Andhra Pradesh

22. Central Revenues Control Laboratory, Pusa, New Delhi

23. Eureka Analytical Services Pvt. Ltd., Bengaluru, Karnataka

24. Central Excise & Custom Laboratory, Vadodara, Gujarat

25. Vardan Enviro Lab, Gurugram , Haryana

26. National Food Laboratory, Navi Mumbai, Maharashtra

27. State Food Testing Laboratory, Bhubaneswar, Odisha

28. State Food Testing Laboratory, Shillong, Meghalaya

29. Cargo Inspectors & Superintendence Company Pvt. Ltd., Howrah, West Bengal

Table 18- List of Notified Primary and Referral Food Testing Laboratories

Primary Food Testing Laboratories(under Section 43(1) of FSS Act 2006) Number of labs

1 State Food Laboratories 50
2 Labs of Central Government Institutes/Autonomous Bodies 28
3 Private Laboratories 149

Total Primary Food Testing Laboratories 227

Referral Food Testing Laboratories (under Section 43(2) of FSS Act 2006)

1 Labs under Central Government Institutes/Autonomous Bodies 17
2 Food Authority’s Own Laboratories 03
Total Referral Laboratories 20
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Table 19- State-wise number of Food Testing Laboratories in the Country

S. No. State/UT Food Testing labs notified under Section Referral
43(1) of FSS Act, 2006 Laboratories
Government Private HEHEE
under Section
State Other 43(2) of FSS

Institutions Act, 2006

1 Andaman & Nicobar - - - -
Islands
2 Andhra Pradesh - 1 6 1
3 Arunachal Pradesh - - - -
4 Assam 1 - - -
5 Bihar - - - -
6 Chandigarh 1 - - -
7 Chhattisgarh - - - -
8 Dadara& Nagar Haveli - - 1 -
and Daman & Diu

9 GNCT of Delhi 1 1 18 -
10 Goa 1 2 1 -
1 Guijarat 6 - 9 1
12 Haryana 2 1 15 1
13 Himachal Pradesh 1 - 1 -
14 | Jammu & Kashmir 2 1 - -
15 Jharkhand - - 1 -
16 | Karnataka - - 15 2
17 Kerala 3 6 6 2
18 Ladakh - - - -
19 Lakshadweep - - - -
20 | Madhya Pradesh 1 - 7 -
21 Maharashtra 3 3 24 4
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State/UT Food Testing labs notified under Section Referral
43(1) of FSS Act, 2006 Laboratories
Government Private notified
under Section
State Other 43(2) of FSS

Institutions ACt, 2006
22 Manipur - - - -
23 | Meghalaya 1 - - -

24 Mizoram - - - -

25 Nagaland 1 - - -

26 Odisha 1 - 1 -

27 Puducherry - - - -

28 Punjab 1 1 2 1
29 Rajasthan 9 1 5 -
30 | Sikkim - - - -
31 Tamil Nadu 6 1 16 2
32 Telangana 1 - 9 3
33 Tripura = 1 = =
34 Uttar Pradesh 5 4 5 2
35 Uttarakhand 1 - 1 -
36 | West Bengal 2 5 4 1
Total 50 28 149 20

Table 20 - List of notified NRLs/ANRLs

Name of the Laboratory/ Institution/ Specific area for which declared as

Organization NRL/ANRL

Government Laboratories as NRL

1. CSIR-Central Food Technological Research | Nutritional information and labelling
Institute, Mysuru , Karnataka

2. Export Inspection Agency, Kochi, Kerala GMO testing*

3. Punjab Biotechnology Incubator, Mohali, Punjab | Sweets & Confectionary including Honey
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Name of the Laboratory/ Institution/
Organization

Specific area for which declared as
NRL/ANRL

4. ICAR-National Research Centre For Grapes, Pesticides Residues and Mycotoxins
Pune, Maharashtra
5. ICAR-Central Institute of Fisheries Technology, Fish & Fish Products
Kochi, Kerala
6. Centre for Analysis and Learning in Livestock | Dairy & Dairy Products
and Food-National Dairy Development Board,
Anand , Gujarat
7. CSIR-Indian Institute of Toxicology Research,  Toxicological evaluation/risk assessment
Lucknow, Uttar Pradesh of nutraceuticals, functional foods and
novel/emerging foods/ food ingredients
(*subject to implementation of GMO regulations)
Private Laboratories as NRL
8. Trilogy Analytical Laboratory Pvt. Ltd., | Mycotoxins in cereals & pulses, spices &
Hyderabad, Telangana condiments and related PT activities
9. Edward Food Research & Analysis Centre Veterinary drug residues, antibiotics &
Limited, Kolkata, West Bengal hormones
10. | Vimta Labs Limited, Hyderabad, Telangana Water, Alcoholic and Non-Alcoholic
Beverages
11. | Fare Labs Pvt. Ltd., Gurugram, Haryana Oils and Fats
12. Neogen Food & Animal Security (India) Private | Food Allergens
Limited, Kochi, Kerala
Ancillary facility of NRLs (ANRLs)
13. Export Inspection Agency (EIA), Chennai, Tamil | Support facility as PTP in microbiological
Nadu testing
14.  Export Inspection Agency (EIA), Kolkata, West | Support facility as PTP in the area of
Bengal heavy metals in all food categories
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Table 21- Grant released to SFTLs during the year 2021-22

State Laboratory Total Released
Grants under CSS
(T in Lakhs)
1. Assam (Guwahati) 6.20
2. | Bihar (Patna) 2.06
3. | Goa (Bambolim) 4.25
4. | Guijarat (Vadodara) 18.40
5. Guijarat (Rajkot) 14.80
6. Haryana (Chandigarh) 3.82
7. Himachal Pradesh (Kandaghat) 2.00
8. | J&K (Jammu) 10.95
9. |J &K (Srinagar) 10.95
10.  Jharkhand (Ranchi) 3.70
11. | Karnataka (Bengaluru ) 60.75
12. | Kerala(Thiruvananthapuram) 2.50
13. | Ladakh 3.50
14. | Madhya Pradesh (Bhopal) 5.88
15. | Manipur (Lamphel) 240
16. | Meghalaya (Shilong) 3.20
17. | Nagaland (Kohima) 8.30
18. | Puducherry (Gorimedu) 13.00
19. | Punjab (Kharar) 2.00
20. | Rajasthan (Jodhpur) 4.40
21. | Rajasthan (Udaipur) 4.40
22. | Tamil Nadu (Chennai) 12.80
23. | Tamil Nadu (Madurai) 30.55
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State Laboratory Total Released
Grants under CSS
(% in Lakhs)
24. | Tripura (Agartala) 3.00
25. | Uttar Pradesh (Lucknow) 4.12
26. | Uttarakhand (Rudrapur) 3.00
27. | West Bengal (Kolkata) 5.45
28. | Maharashtra (BKC, Mumbai) 587.62
29. | Rajasthan (Jaipur) 1.00
30. | Karnataka (Mysuru) 10.00
31. | Sikkim (Singtam) 17.00
32. | West Bengal (Siliguri) 307.31
33. | Mizoram (Aizwal) 85.20
Total grant for SFTLs 1254.51 lakhs
(% 12.54 Crore)

Table 22 -State-wise distribution of Food Safety on Wheels

. Name of the State/UT No. of FSW
sanctioned /
delivered

1 Andaman & Nicobar 2
2 | Arunachal Pradesh 3
3 Assam 6
4  |Bihar 5
5 | Chandigarh 1
6 | Chhattisgarh 9
7 Dadra & Nagar Haveli and Daman & Diu 1
8 | Delhi 3
9 |Goa 1
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S. No. Name of the State/UT No. of FSW
sanctioned /
delivered

10 | Gujarat 22

11 | Haryana >

12 | Himachal Pradesh 2

13 | Jammu & Kashmir 8

14 | Jharkhand 3

15 | Karnataka 4

16 | Kerala 12

17 | Madhya Pradesh 15

18 | Maharashtra 2

19 | Manipur 2

20 | Meghalaya 4

21 Mizoram 1

22 | Nagaland 1

23 | Odisha 1

24 | Puducherry 1

25 | Punjab 7

26 | Rajasthan 9

27 | Sikkim 1

28 | Tamil Nadu 2

29 |Telangana 5

30 |Tripura 2

31 | Uttarakhand 1

32 |Uttar Pradesh 18

33 | West Bengal 14
Total 173
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Chapter-6

Food Imports

Regulatory framework

6.1.1 Regulation of import of food products is one of the mandates of Food Authority
prescribed under Section 25 of the Food Safety and Standards (FSS) Act 2006. According
to it, no person shall import into India any article of food in contravention of the
Act or any rules and regulations made thereunder. There is requirement of import
license for importing any food product. As per FSS Act, the Central Government shall,
while prohibiting, restricting or otherwise regulating import of articles of food under
the Foreign Trade (Development and Regulation) Act, 1992 (22 of 1992), follow the
standards laid down by the Food Authority under the provisions of the Act and Rules
and regulations made thereunder.

6.1.2 For regulating the imported food products into India, Food Authority had notified the
FSS (Import) Regulations, 2017 on 9" March, 2017, wherein complete procedure of
food import has been encapsulated, thus making the food import clearance easier to
comprehend.

Points of Entry

To ensure the safety of imported food products, FSSAI has notified Authorised Officers (AO)
at total 156 food import entry points [Airports/Ports/Inland Container Depots(ICDs)/Special
Economic Zones(SEZs)/Land Customs Stations(LCSs)]. The officials at these Airports/ Ports/ICD/
SEZ/LCS have been notified by FSSAI as Authorised Officer under Section 25, read with Section
47(5), of FSS Act 2006 and Regulation 13(1) of FSS (Import) Regulations, 2017. Also, FSSAI has
its own Authorized officers present at 13 locations, namely- Chennai, Kolkata, Mumbai, JNPT
(Navi Mumbai), Delhi, Kochi, Tuticorin, Krishnapatnam, Mundra, Kandla, Bengaluru, Hyderabad
& Vishakhapatnam covering 56 points of entry (PoEs). At another 100 points of entry, Customs
Officers have been notified as Authorised Officer.

Risk Management System

6.3.1 The Food Import Clearance System (FICS) of FSSAl is an online system which is integrated
with the Customs ICE-GATE (Indian Customs Electronic Commerce/Electronic Data
interchange (EC/EDI) Gateway) under SWIFT (Single Window Interface for Facilitating
Trade). The FSS (Import) Regulations, 2017 provides for selective sampling & testing of
food articles on the basis of risk profiles which is assessed on a combination of factors
and, accordingly, FSSAI has set the parameters for RMS to be applicable in Food Items.
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6.3.2 The Risk Management System (RMS) has already been implemented by the Customs
through Custom’s ICEGATE in consultation with FSSAI based on certain criteria like
risk category of the food items, compliance history of the importers and country of
origin etc. In case of import of high risk food items from the same country of origin
and by the same importer, 100% sampling and testing is done for first five commercial
consignments. If all the samples are in conformance to the standards laid down under
FSS Regulations, then 25% sampling is done for next 20 consignments. If the samples
are cleared in all the cases, 5% sampling is done in all subsequent consignments. In
case of sample failure at any stage, the complete history of the importer becomes zero
and the consignments are then again subjected to 100% sampling and testing.

6.3.3 In case of import of low risk food items from the same country of origin and by the same
importer, 100% sampling and testing is done for first five commercial consignments. If
all the samples are in conformance to the standards laid down under FSS Regulations,
then 5% sampling is done for all subsequent consignments. In case of sample failure at
any stage, the complete history of the importer becomes zero and the consignments
are then again subjected to 100% sampling and testing.

Clearance process under FICS

The Food Import Clearance System (FICS) of FSSAIl is a paperless process wherein the Food
Importer/CHA, upon arrival of the imported food articles at the point of entry and after
receiving examination order from the Customs Authorities concerned, files an Integrated
Declaration form as specified by the Customs and the form is forwarded in FICS. Importer also
uploads mandatory documents (Ingredient List, Specimen copy of label, End Use Declaration,
Bill of Entry, Country of Origin Certificate, FSSAI License) and other essential documents in FICS.
Any communication with Importer/CHA with regard to these documents takes place online.
All the documents submitted by the Importer/CHA are scrutinized by FSSAIl's Authorised
Officer and visual inspection, sampling and testing is done in order to determine whether
the imported food products conform to the safety and quality standards established and laid
down under various Food Safety and Standards Regulations. If sample is found conforming, No
Objection Certificate (NOC) is generated while in case of non-conformance Non-Conforming
Report (NCR) is generated. NOC or NCR, as the case may be, is transmitted to the Customs
online for further action. Copy is also endorsed in Importer bin.

Food Import Trade summary

6.5.1 As per data available in Food Import Clearance System (FICS), during the year 2021-
22, major food categories being imported in India are Oils and Fat; Cereal & Cereal
Products; Fruits & Vegetables Products; Other Food Products and Ingredients; Spices and
Condiments; Milk & Milk Products; Food Additives; Alcoholic Beverages; Non-Alcoholic
Beverages including water; Sweets, Confectionery Products and Sweetening Agents;
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Health Supplements and Nutraceuticals. Top countries exporting food commodities to
India in terms of quantity are Indonesia, Malaysia, Myanmar, Ukraine, Tanzania Rep, South
Africa, Argentina, Thailand, Brazil, Iran, Mozambique, U.S.A, Canada, Egypt and Russia.

Alcoholic Sweets,

. Other Food Milk & Beverages, Confectionery  Health
Ois and gigael; vFru|tsb&r Products  Skices a.nd Milk Fo'o.d Non ' Products  Supplements,
Fat 22)  products :geta es and Condi-  pqucts Additives  Alcoholic and Nutraceuti-
roducts Ingredients ments (2.9) 2.1) (3.1) Beverages Sweetening cals
(24) (23) (.11) Including  Agents
water 2.7)
(2.10)
INDONESIA  MALAYSIA  MYANMAR UKRAINE TANRZE/;NlA :(F)Igl-lc-i ARGENTINA THAILAND BRAZIL IRAN
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6.5.2 The details regarding the number of samples drawn & NOCs issued by FSSAI for the

period April, 2021 to March, 2022 are at Table-23. A total of 91,694 items containing
74,12,411.80 Metric Tonne(MT) of imported food products, were handled by FSSAI.
With regard to NOCs, 89,885 items, weighing 73,57,847.25 MTs of food were issued
No-objection certificate.

6.6 Important decisions taken for facilitation of smooth trade during the year 2021-22

a.

To facilitate ease of doing business while ensuring the mandate of safe food imports in
India, FSSAI, has established branch/import offices at new locations namely, Bengaluru,
Hyderabad and Vishkhapatnam w.e.f. 15t July, 2021. Further, new food import entry
points pertaining to these locations have been brought under direct control of FSSAI
from Customs officials.

Integration of SEZ Online of NSDL with Food Import Clearance System (FICS) of FSSAI
has been carried out from 15t September, 2021. The Bill of Entry for food import filed
at notified SEZ PoEs is now seamlessly transmitted to FSSAI for food import clearance
purposes.

Authorised Officers were directed vide Order dated 13t July, 2021 to facilitate and
carry out food import clearance process on priority without delay for consignments of
imported pulses and crude oil (edible grade) and if required, scrutiny/visual inspection/
sampling to be carried out on weekends also to expedite the clearance.

FSSAI had issued an Order dated 215t November, 2021 notifying Authorised Officers
at seven additional food import entry points as mentioned in the order. New Food
Import entry points have been notified at Nashik, Barhi-Sonipat, Golakganj-Assam,
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Chennai and Haldia. Further, in view of manifold increase in volume of food imports at
Rewari ICD (Haryana), an Order dated 11t June, 2021 was issued for notification of AO
(Delhi), FSSAI-NR as Authorised Officer at ICD Rewari (INREA6) for food import clearance
purpose till further orders, in terms of the provisions contained in Section 47(5) of FSS
Act, 2006 and Regulation 13 (1) of FSS (Import) Regulation, 2017. Also Orders dated
315t January, 2022 was issued notifying FSSAI Officials as Authorised Officer at JNPT-
SEZ. With this notification, total number of food import entry points has now increased
from 150 to 156.

e. As the raw cashew nut is not an edible item directly and it is used by cashew processing
units as raw material, FSSAI vide order dated 27th October, 2017 had allowed the raw
cashew nut consignment without any detention till such time standards of raw cashew
nut were notified. Considering significant import of raw cashew nut, it has been decided
vide Order dated 18t January, 2022 that till such time the standards for raw cashew
nuts are notified, it may be considered as ‘food not specified’ and standards for the
same may be adopted.

f. FSSAl issued an Order dated 30t November, 2021 directing Authorised Officers to keep
a strict vigil and not to issue NOC to products or ingredients containing beef in any
form in compliance to DGFT Import Policy, 2017 wherein beef and beef products in
any form are prohibited for imports.

g. To further facilitate trade and ease of doing business reforms, FSSAI has decided vide
directions dated 9t November, 2021, that for the imported consignments of alcoholic
beverages bottled in origin & in bulk, containing more than 10 percent alcohol which
does not have an expiry date, the NOC issued as per the FSS (Import) Regulations,
2017, shall have a validity of 300 days. For consignments lying at ports/Customs area
beyond 300 days, visual inspection may be carried out for re - validation of NOC on
payment of visual inspection fee.
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Table 23 -Data of Food Import Clearance through FICS for
the period 15 April, 2021 to 31 March, 2022

No. of Total Number of Quantity
Food Items Quantity NOCs issued covered under
Imported (Metric NOCs issued
Tonne) (Metric Tonne)

Mumbai-JNPT NhavaSheva 52240 2588431.00 51487 2572042.00
Chennai Sea 11583 1409453.60 11484 1400777.47
Mundra 8086 414891.02 7689 408494.55
Delhi 6364 44857.25 6227 43704.26
Mumbai Air Cargo 2942 1651.89 2909 1648.74
Kolkata 2744 712299.29 2712 709579.70
Kochi Sea & Air Port 1741 51053.73 1601 46752.59
Tuticorin 1403 442855.25 1376 442016.17
Delhi NCR 999 20617.89 982 19702.59
Kandla 874 827981.90 834 817338.23
Bengaluru 804 2262.58 706 2169.49
Vishakhapatnam 529 21621.21 528 21614.43
Krishnapatnam 522 846048.69 514 844897.39
Hyderabad 385 896.18 377 885.85
Chennai Air 243 64.23 241 64.09
Chennai ICD 119 2652.02 110 2635.62
Kolkata Air 76 233.56 70 233.01
Mumbai Sea Port 40 24540.11 38 23290.11
Grand Total 91,694 74,12,411.80 89,885 73,57,847.25
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Chapter-7

Food Safety Training and Capacity Building

7.1  Training of Food handlers-Food Safety Training & Certification (FoSTaC)

7.1.1 Section 16 (3) (h) of FSS Act 2006 mandates FSSAI to provide, whether within or outside
their area, training programmes in food safety and standards for persons who are or intend
to get involved in food businesses, whether as food business operators or employees or
otherwise. In terms of this mandate, FSSAI launched its flagship ‘Food Safety Training
& Certification’ programme on 17t May, 2017 to train food handlers in the country. It
is a large scale training programme for food business operators on good hygiene and
manufacturing practices based on Schedule 4 of Food Safety & Standards (Licensing
and Registration) Regulations, 2011. There are 19 sector-specific short-period regular
FoSTaC courses of 4-12 hours duration. The regular courses also have a component of
Covid-19 guidelines on preventive measures to be adopted by food handlers. Objective
of this capacity building initiative is to inculcate a culture of self-compliance among the
FBOs. Upon successful completion of training, food handlers are certified as Food Safety
Supervisor. They are expected to provide guidance and training to other food handlers
in the organisation on aspects of good hygiene and manufacturing practices.

7.1.2 The programme started growing organically and till last year i.e. March, 2021, nearly
five and half lakh food handlers were trained. The trainings are being managed by
Training Partners and delivered by the trained trainers through online and offline
mode. Till 31t March, 2022, 262 Training Partners and 2,186 trainers were empanelled
under the FoSTaC programme. During the year 2021-22, 9,876 Food Safety Supervisor
trainings were conducted under FoSTaC Programme in which 3,63,677 food handlers
were trained. Further, 106 trainings of two hour duration exclusively on Covid-19 food
safety guidelines were also conducted in which 2,233 people participated.

7.1.3 Details of Sector-wise FoSTaC trainings for Food Safety Supervisors held during 2021-22
are given at Table-24.

Table 24- Sector-wise details of FoSTaC Trainings during the year 2021-22

Sector Number of Food Number of Food

Safety Supervisors Safety Supervisors
Trainings Trained
1 | Animal Meat & Meat Products 33 772

(Large Animals)

86 | Annual Report 2021-22



Food Safety and Standards Authority of India

Number of Food Number of Food
Safety Supervisors Safety Supervisors
Trainings Trained

2 | Bakery ( Level 1) 148 4796

3 Bakery ( Level 2) 59 1405

4 | Catering (Level 1) 3793 156806
5 | Catering(Level 2) 861 27752
6 | Edible Qil 39 927

7 | Fish & Fishery Products 38 730

8 | Health Supplements & Nutraceuticals 37 568

(Special)

9 | Manufacturing ( Level 1) 746 19769
10 | Manufacturing (Level 2) 1184 26888
11 | Milk & Milk Products 201 4223
12 | Poultry Meat & Poultry Products (Special) 43 484
13 | Retail and Distribution ( Level 1) 1365 71302
14 | Retail and Distribution ( Level 2) 219 7368
15 | Storage and Transport (Level 1) 10 83

16 | Storage and Transport (Level 2) 143 4796
17 | Street Food Vending 909 33686
18 | Water & Water Based 48 1322

Total 9,876 3,63,677

7.2 Engagement with Ministry of Food Processing Industry (MoFPI)

7.2.1 An MoU has been signed with Ministry of Food Processing Industries (MoFPI) on
01st October, 2021 for implementing the ‘Prime Minister Formalisation of Micro
Food Processing Enterprises (PMFME) Scheme’ which is a landmark initiative under
‘Aatm Nirbhar Bharat Abhiyaan’ It has been observed that a major section of micro-
enterprises is involved in food processing. This section is unorganized and has less
credibility among consumers as it lacks maintenance of proper standards, hygiene, safe
packaging, penetrating power etc. The scope of this MoU is to build the consumer’s
trust and subsequently lead to the economic growth of the nation.

7.2.2 Under this MoU, there will be two areas of association: -

(a) Food Safety Training and Certification Programme (FoSTaC)-Food handlers of
micro level food processing units will be provided training on Good Hygiene &
Manufacturing Practices, food testing process and other regulatory requirements
and post training, the food handlers will be given ‘Food Safety Supervisor’
Certificate. Under this project, the training would be provided on the FoSTaC
course “Basic Manufacturing” with special focus to various sectors.
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(b) Registration & License of the Micro Enterprises-FSSAI would provide support
in training of District Resource Persons on application procedure for license
or registration and other related regulatory provisions which, in turn, would
support the Micro-enterprises to get the license/registration.

7.2.3 This MoU will equip the micro level organizations with the knowledge on food safety
aspects, standards and different regulations which would provide them a comprehensive
idea about food hygiene and safety.

Figure 11- Glimpses of Food Handlers’ Training

Training Under FoSTaC program of Basic Catering for Noon Meal Organizers

Training for Special Course- Milk and Milk related products for Mahi Dairy
7.3  Training of Regulatory Staff

7.3.1 C(lauses 2.1.2 and 2.1.3 of Chapter 2, Food Safety and Standards Rules, 2011 underline the
need of training for Regulatory personnel such as Food Safety Officers and Designated
Officers. Considering this mandate, FSSAI devised a Training Policy in 2016. Under this
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policy, Induction as well as Refresher training is being provided to regulatory officials.
In addition, Orientation Training is also being provided to Adjudicating Officers.

7.3.2 Following the guidelines laid down in the training policy mentioned above, eight
training programs were organised and executed through online/offline mode during
the year 2021-22 in which 535 regulatory officials were trained. The details of these
programs are at Table-25.

Table 25- Training Programmes for Regulatory personnel conducted during the year 2021-22

Name of Training Programme Date(s) No. of

participants

1. | Training on Food Safety and Standards| 22"d April, 2021 100
(Health supplements, Nutraceuticals, Food
for special dietary uses etc.) Regulations,
2016 for regulatory personnel (FSOs/DOs
etc.) of Jammu and Kashmir (online).

2. Induction Training Programme for CFSOs 5 @ e 32

and FSOs of Gujarat, Telangana, Punjab and May, 2021
Northern Railway (online).

3. | Orientation Training Programme for Bich GRI 70
Adjudicating Officers of Maharashtra,| August, 2021
Uttarakhand, Himachal Pradesh, Jammu &
Kashmir, Tripura, and West Bengal (online).

4. | Induction Training Programme for CFSOs 20t to 29t 86
and FSOs of Northern Railway, Andhra September, 2021
Pradesh, Punjab, Karnataka, Chhattisgarh,
Uttar Pradesh and West Bengal (online).

5. | Induction/RefresherTraining for Designated 25t to 29t 26
Officers of Indian Railway, Karnataka, October, 2021
Maharashtra and Uttar Pradesh (classroom).

6. | Induction cum  Refresher  Training 1170 {5y 27 32
Programme for Designated Officers’ of  January, 2022
Assam, Sikkim, Manipur, Meghalaya,
Nagaland, Tamil Nadu, Punjab, Odisha
(online).
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7. |Orientation Training Programme for P e 2 139
Adjudicating Officers’ of Bihar, Chandigarh, | January, 2022
Chhattisgarh, Delhi, Goa, Madhya Pradesh,
Mizoram, Nagaland, Punjab and Rajasthan

(online).
8. | Induction Training for Food Safety officers | 2" to 11t March, 50
of Delhi Central Railway, Goa, Karnataka, 2022

Ladakh, Lakshadweep, Odisha, Punjab,
ROHFW-Bhubaneswar and CFSO of FSSAI
(Classroom).

Total 535

Figure 12 - Glimpses of a few Regulatory Trainings

Induction Training of FSOs & CFSOs of Gujarat, Induction Training of FSOs & CFSOs of Northern
Telangana, Punjab and Northern Railway Railway, Andhra Pradesh, Punjab, Karnataka,
Chhattisgarh, Uttar Pradesh and West Bengal

Induction/Refresher Training for Designated Officers of Indian Railway, Karnataka,
Maharashtra and Uttar Pradesh at National Academy of Indian Railways, Vadodara
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Glimpses of Induction (Classroom) Training for FSOs of Delhi, Central Railway, Goa, Karnataka,
Ladakh, Lakshadweep, Odisha, Punjab, ROHFW-Bhubaneswar and CFSO of FSSAI at DFDA, Goa

7.4 Training conducted for FSSAI’s Officials

7.4.1 During 2021-22, eight training programs for FSSAl's officials were also organised
through online/offline mode. The details of these programs are given in Table-26.

Table 26 - Details of Training Programs for FSSAI’s officials

Name of Training Programme No. of
participants

Training session on “GFR & Purchase Policy” 28t April 2021 180
(online).

Training sessions on “Noting & Drafting” 30t April 2021 160
(online).

Training session on “RTI Act, 2005” (online). 27th May 2021 175
Training session on “Public Procurement 19th to 22nd 12
(Basic and Advanced) by Arun Jaitley- July 2021

National Institute Financial Management” 26t to 28t 13
(online). July 2021
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Name of Training Programme No. of
participants

Training session on “Gender sensitization| 6™ August 2021 60
and different provisions under the “Sexual
harassment of women at workplace
(Prevention, Prohibition and Redressal) Act,
2013” (online).

Induction Training Programme (Third Batch) | 16 August — 04t 85
(classroom). September 2021
Two-day Orientation Training Programme 29t to 30t 14

for IFWs (Internal Finance wing) (classroom).| November, 2021.

Figure 13- Group Photo during Induction Training for FSSAI’s officials
(16h August - 04th September, 2021)
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Chapter-8

Social and Behvioural Change
& Eat Right India initiative

About Eat Right India Initiative

8.1.1

8.1.2

8.1.3

Safe foods and healthy diets are critical in the context of India’s high burden of food
borne diseases, under-nutrition, micro-nutrient deficiencies and growing incidence
of obesity and non-communicable diseases (NCDs) like hypertension, diabetes, heart
related diseases etc. In view of this and to bring about social and behavioural change,
FSSAI has launched ‘Eat Right India’ Movement covering a wide spectrum of activities,
both regulatory and non-regulatory on food safety and nutrition. This movement was
launched on 10t July, 2018 by engaging with key stakeholders and citizens. This initiative
aligns with Government’s focus on public health through its three key programmes,
namely, Swachch Bharat Mission, Ayushman Bharat and Poshan Abhiyaan. The Eat
Right India movement envisions safe and nourishing food for all Indians produced in
environmentally sustainable systems.

Apart from regulatory measures, several benchmarking and certification programs
have been introduced to ensure compliances of food safety and hygiene standards by
the Food Business Operators, including in unorganised businesses like local dhabas,
petty food vendors, fruits and vegetable sellers and street food vendors etc. To create
awareness around the initiative, FSSAI is organising several competitions and outreach
activities through various mediums. Further, FSSAI is promoting consumption of a
variety of whole grains ranging from wheat and rice to millets and other indigenous
grains for better nutrition, keeping the diversity of the population in mind.

Given that various Government Ministries and Departments are related to food, a
‘Whole of Government Approach’ has been adopted for the initiative. Ministries like
Agriculture, Food Processing, Science and Technology and Environment have been
regularly engaged with on a common platform. To complement this, a ‘Whole of
Society Approach’ has been taken for implementation at the ground level. A network
of professionals in food and nutrition has been created. Partnering with industry
associations to connect with food businesses and leveraging the power of social media,
celebrities, consumer organizations and development agencies to nudge people’s
choices in the right direction is being done.
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FSSAI constituted an Inter-Ministerial Steering Committee to create convergence and
consensus on various Eat Right India initiatives; monitoring & impact evaluation and
extending necessary guidance for effective implementation and scaling-up of various
programmes to be undertaken under the Eat Right India initiative.

Progress in respect of Eat Right benchmarking and certification programmes during the
year 2021-22

Considerable progress was made in respect of many of the important certification initiatives
for safe, healthy and sustainable food under Eat Right Initiative as discussed in succeeding
paragraphs.

8.2.1

8.2.2

8.2.3

BHOG (Blissful Hygienic Offering to God)

BHOG is an initiative to encourage Places of Worship to ensure the health and
welfare of the pilgrims, by educating food handlers in the premises and vendors in
the surrounding area about proper food safety and hygiene. Under this initiative,
places of worship where offerings are cooked/ handled are identified, audited, and
basic training is imparted to the food handlers. After successful completion of all the
steps, the identified place of worship is recognized/ certified. During the year, 527
places of worship in various States/UTs, including Gujarat, Himachal Pradesh, Jammu
and Kashmir, Karnataka, Madhya Pradesh, Maharashtra, Meghalaya, Odisha Tamil Nadu,
Uttar Pradesh, Uttarakhand, Chandigarh and Delhi, were certified.

Eat Right Campus

The ‘Eat Right Campus’ initiative aims to promote safe, healthy and sustainable food in
campuses such as schools, universities, colleges, workplaces, hospitals, tea estates etc.
across the country. Benchmarks have been created on four different parameters based
on which campuses are evaluated and certified as ‘Eat Right Campus’ These parameters
include food safety measures, steps to ensure provision of healthy and environmentally
sustainable food and building awareness among the individuals in the campus to make
the right food choices. During 2021-22, a total of 710 Campuses were certified as ‘Eat
Right Campus’. Some of the new settings-based environments like Police Stations, Jails
etc. were covered as part of this initiative. Legislative Assembly of Delhi and UP and
Indian Navy Ships such as INS Kolkata were also covered.

Eat Right School

Eat Right School program aims at creating awareness about food safety, nutrition &
hygiene among school children, and through them among the community at large.
Since, food habits are developed early in life, adequate coverage of food and nutrition
both in curriculum and extracurricular activities at the school level is essential. A total
of 5 Schools have been certified under this programme so far.
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Clean Street Food Hub

A Clean Street Food Hub (CSFH) is defined as a hub or cluster of vendors/shops/stalls
selling popular street foods or other meals, 80 per cent or more of which represent
local and regional cuisines and meet the basic hygiene and sanitary requirements
(excludes fine dining). This initiative aims to upgrade food safety and hygiene in street
food vending which will in turn build trust among consumers for a safe and hygienic
local eating experience. Key steps for implementation are identification of potential
hub, training of food handlers and audit for improvement of gaps. After successful
completion of all the steps, the identified cluster is certified as “Clean Street Food Hub"
A total of 31 street food hubs were certified during the year.

Clean and Fresh Fruit & Vegetable Market

To ensure their continuous availability, local retailers, markets play a vital role in the
sale and distribution of these highly perishable foods in less time. FSSAI has developed
the framework for “Clean and Fresh Fruits & Vegetables Market”. The initiative includes
pre- audit of fruits and vegetable markets and its vendors jointly by State FDA and
FSSAI empanelled auditing agency for gap analysis followed by training, handholding,
final audit, and certification of market at later stages. In 2021-22, a total of 13 such
markets have been certified.

Eat Right Station

The Eat Right Station initiative of FSSAI is designed to enable the Railways to ensure
that safe and wholesome food is served to the passengers, visitors and railway officials.
Stations that fulfil benchmark criteria are recognized as Eat Right Stations through
plaques and/or certificates. During the year, 5 Stations have been certified as Eat Right
Station.

Food Fortification

8.3.1

8.3.2

Food Fortification Resource Cell has been making continuous efforts to promote large-
scale food fortification across the country in the open market as well as the government
safety net programs. During the year, as a result of the COVID- 19 pandemic, there was
a shift towards virtual meetings, workshops, webinars and social media and online
awareness generation. Efforts were focused under different heads to scale up food
fortification in the country.

To understand the status and on-ground implementation bottlenecks, state nodal
officers on food fortification were identified in each State/UT. A State fact-sheet for
every State/UT was developed, which acts as a ready-reckoner of micronutrient and food
fortification status in safety net programs and open markets in the State/UT. The State
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fact-sheet is being updated quarterly and based on the discussions and deliberations,
the States/UTs will be provided required support for scaling up food fortification.

8.3.3 Advocacy and Sensitisation

(@) Safety Net Program scale-up- Inter-departmental meetings with line Ministries
(State FDA, Education Department, Public and Civil Supplies Division and WCD
Department) of the respective States/UTs were conducted to discuss the status
of fortification and to identify action points to scale up food fortification in the
concerned State/UT. Based on discussions, actionable points were identified and
relevant development partners were connected with the State/UT for further
scale-up. The status of availability of fortified staples in various States/UTs is as

follows:
Fortified Fortified Double Fortified Fortified
Rice Wheat Fortified Milk Oil
Flour Salt
States/UTs

(b) Following the Prime Minister’s announcement on the 75" Independence day of
India for distribution of fortified rice in ICDS, MDM and PDS by 2024, various
national level webinars were conducted to scale up rice fortification and to
sensitise multiple stakeholders from the industry, development partners and
State/UT Governments. FSSAI is supporting line Ministries by providing technical
assistance in developing resources and conducting training and capacity building.

(c) To ensure the quality of Fortified Rice Kernel (FRK), manufacturing FRK was
declared a high-risk commodity. Consequently, site inspection is required before
issuance of licence to the FBO for quality assurance purposes.
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A state visit was made to Jammu & Kashmir and Haryana to advocate adoption of
fortified staples in Government run programs and to understand the challenges.
The State visits also included sensitization of industry for the voluntary adoption
of fortification.

To scale up food fortification, sensitization activities were conducted for
professional associations like Indian Federation of Culinary Associations (IFCA),
Indian Medical Association (IMA), The Indian Association for Parenteral and Enteral
Nutrition (IAPEN), Indian Dietetic Association (IDA) motivating them to include
food fortification in research, counselling of patients, food establishments etc.

8.3.4 Training and Capacity Building on food fortification

(a)

Designated Officers and Food Safety Officers- Online sessions for training of
Food Safety Officers (FSOs) and Designated Officers (DOs) on food fortification
were conducted for 25 States/UTs. Further, a digital training module was made
available for FSOs and DOs to complete certification on food fortification which
facilitated training of 1917 FSOs and 225 DOs.

DESIGNATED OFFICER FOOD SAFETY OFFICER

Trained Untrained Trained Untrained

Frontline workers- Online training was conducted for Aganwadi workers, ASHA
workers, Mid-Day Meal (MDM) Supervisors in 4 States/UTs to explain the benefits
of food fortification (West Bengal, Karnataka, Lakshadweep, and Andaman
& Nicobar Island). Further, to understand the challenges, offline training of
frontline workers was done in 3 States. In order to bust the myths around
rice fortification, demonstration activities on fortified rice were organised with
support of development partners and industry in 4 States along with training
sessions to frontline workers.

A Master Pool Training for resource persons to build capacity on oil fortification
was convened along with Global Alliance for Improved Nutrition (GAIN) and
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KHPT organisations in Indore in September 2021. This was followed by on-site
training at Ruchi Soya Industries in Indore. FSSAI conducted a session on recent
advancements and in food fortification and regulation.

(d) A four day training program was conducted at Centre of Excellence on Food
Fortification (CEFF), NIFTEM on oil and wheat flour fortification along with GAIN.
A session on food fortification regulations and implementation was conducted
during the training program. FSSAI officials interacted with FBOs to address
their queries with regards to implementation and quality assurance of food
fortification.

(e) To sensitize the industry for adoption of food fortification, workshops were done
in Haryana and Jammu & Kashmir. On-site training programmes were conducted
on milk fortification for four dairies in Manipur and five dairies in Jammu and
Kashmir.

8.3.5 Steps towards Quality Assurance

° Standard Operating Procedures were developed for Fortified Rice Kernel and
Fortified Rice manufacturers and disseminated among all stakeholders including
Department of Food and Public Distribution, FCI, NITI Aayog, development
partners, State Food Safety Commissioners and Industry.

o As rice fortification scaled up across the country, a need was felt to map the FRK
production capacity and update it periodically. There are 154 FRK manufacturers
as on 315t March 2022 with 7,00,746 MT per annum capacity.

8.3.6 Consumer Awareness and Demand Generation for fortified products

o A radio campaign was conducted in July-August, 2021 across 40 cities to generate
awareness on +F logo identification, benefits of vitamin A and D leading to
demand generation of fortified milk among consumers. The core message of
the campaign focused on ‘ThodaAur’ nutrition from milk by consumption of
fortified milk.

o Awareness generation was done through social media handles, radio, print and
television. Articles on food fortification were published in the Outlook Magazine,
Aware Consumer Magazine and Down to Earth Magazine. A showcase was
conducted on channel Zee Zest in the show ‘The Grand Trunk Rasoi’ with Chef
Harpal Singh Sokhi using fortified staples and its benefits.

o Efforts were made to motivate State-run grocery stores to include fortified staples
in the store and sensitise consumers about its benefits. One ambassador each
was placed at 15 NAFED and Kendriya Bhandar outlets for consumer awareness.
Radio spots were developed for IEC on double fortified salt and fortified rice
and the same were disseminated through leading radio networks in Delhi NCR.
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o Cooking demonstration activities were conducted to sensitise people about the
importance of fortified staples, burst myths and improve acceptability.

o Demonstration activities of pulao and kheer recipes from fortified rice along
with its distribution was done in Singrauli , Madhya Pradesh during the launch
of rice fortification pilot program which will reach approx. 1.5 million NFSA
beneficiaries.

o Cooking demonstration activities using fortified rice were conducted in 4
districts of Jammu & Kashmir along with sensitisation and training of more than
1000 ICDS and MDM officials.

° Communication material on food fortification was shared with the States for
dissemination and use via print, social and mass media.

o For mass awareness generation, FSSAI integrated food fortification with the Eat
Right Mela being organised in 75 cities.

° Corporate institutions (Mahindra) and Places of Worship (Vaishno Devi Shrine
Board and Tamil Nadu Government temples) were encouraged to include
fortified staples in their food preparations.

Information, Education and Communication -Promoting eat right.

Under Food Safety and Standards Act, 2006, the Food Safety and Standards Authority of India
(FSSAI) is mandated to ensure safe and wholesome food across the country and to take all
such steps to ensure that the public, consumers, interested parties and all levels of panchayats
receive rapid, reliable, objective and comprehensive information through appropriate methods
and means. During the year, various IEC activities were undertaken to facilitate and educate
stakeholders about safe food and healthy diets. Information was disseminated amongst various
target groups by utilizing different channels of communication using both online modes
including print, electronic & social media and offline mediums including events/exhibitions.
Details are given in succeeding paragraphs.

Food Safety & Nutrition (NetProFaN)

8.5.1 NetProFaN is a network of professionals working in the field of food safety and nutrition.
Currently, members from the following eight associations are a part of this network —

o Indian Dietetic Association (IDA)

° Nutrition Society of India (NSI)

° Indian Medical Association (IMA)

° Association of Food Technologists and Scientists (AFSTI),
o Indian Federation of Culinary Associations (IFCA )

° Association of Analytical Chemists, India Chapter (AoAC)
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° Indian Public Health Association (IPHA)
° IAPEN India Association

During 2021-22, many activities on the theme of Eat Right India were conducted. Two
new chapters in Kerala were launched in the last term and currently, 32 City chapters
are functional across 18 States/UTs.

An offline master training workshop was conducted for the IMA Standing Committee
and the master trainers from various State Chapters towards ensuring safe and healthy
diets for all citizens. The training focused on the FSS Act, 2006, food safety emergency
response system, various Eat Right India initiatives such as Eat Right campus, FOSTAC,
Eat Right Toolkit, and fortification. Since the medical fraternity is connected with the
people on a day-to-day basis and have a better understanding of their eating behaviours
and associated problems, discussions about safe, healthy and sustainable diets is timely
and appropriate.

A sensitisation webinar with IFCA was organised to sensitise the members of the
Association regarding Eat Right India (ERI) movement and their role in further scaling
up the ERI initiatives.

Challenges/Competitions to promote Eat Right India

During 2021-22, FSSAI conducted a number of online challenges/ competitions for consumer
awareness. The details are given hereunder:

8.6.1

8.6.2

Eat Smart Cities Challenge, 2021

The Eat Smart Cities Challenge was launched by FSSAI on 15% April, 2021 in association
with the Smart Cities Mission under the aegis of Ministry of Housing and Urban
Affairs (MoHUA) to scale up the Eat Right India approach at city level. This challenge
is envisioned as a competition among cities to recognize their efforts in adopting and
scaling up various initiatives under Eat Right India by strengthening the food safety
and regulatory environment, building awareness among the consumers and urge them
to make better food choices in India’s smart cities. 109 smart cities had participated in
this challenge. Top 11 cities were announced and now these cities have entered the
scale up stage of the Challenge wherein the projects undertaken at the pilot stage will
be scaled up in a sustainable manner.

Eat Right Research Awards and Grants, 2021

FSSAIl launched the Eat Right Research Awards and Grant on 2" October, 2021 to have
a wider collaboration with various academic and research institutions to encourage and
recognize high-quality research in the area of food safety and nutrition with a view
to update or upgrade food formulations and/or technologies (as per the standards
defined); consumer awareness and availability of more variants of safe and healthy
food. Total entries received are: Research Awards-115; Research Institutional Awards-22;
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Grants-150. Evaluation for both Awards and Grants is under process and winners in
each category will be announced soon.

Nature’s Sweetness in every bite recipe competition

A healthy dessert recipe contest was launched on the occasion of World Food Day,
2021 to encourage people to share their innovative and healthy dessert recipes that
are prepared without the use of sugar or artificial sweeteners. The challenge was held
from 28" October, 2021 to 30™ November, 2021 and 304 entries were received from
students, professionals and cooking enthusiasts. A total of 125 entries were shortlisted
and made into an e-book.

Indi-genius Food Challenge

A healthy recipe contest named “Indi-Genius Food Challenge’, was launched on the
occasion of 75 years of India’s independence to promote millets. The challenge not only
sensitized people to learn about the benefits of indigenous millets and other ingredients
but also encouraged them to use them innovatively. 75 best entries were selected.

Tadke Bina Zayka

This competition was launched on 17 February, 2022 to encourage people to prepare and
share traditional Indian recipes without the use of visible fat. A total of 140 entries have
been received. The evaluation process is underway and results will be announced soon.

Figure 14 -Launches of Challenges/Competitions
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Exhibition/Events/ Trade Shows

8.7.1

8.7.2

World Food Safety Day, 2021- In alignment with the 2021 year’s theme, “Safe food
today for a healthy tomorrow’, the World Food Safety Day was celebrated virtually on
7t June, 2021. It was highlighted that food safety is a shared responsibility between
the Government, food businesses and consumers and everyone has a role to play to
ensure food we consume is safe and healthy. On this occasion, the winners of second
phase of the Eat Right Creativity challenge for school children were announced. A rapid
testing kit ‘Precision lodine Value Analyzer (PIVA)’ was also recognized.

India International Trade Fair, 2021- FSSAI participated in the India International Trade
Fair, 2021 organized by the India Trade Promotion Organisation (ITPO) from 14th
November to 27t November, 2021 at Pragati Maidan, New Delhi demonstrating various
online platforms like Food Safety Compliance System (FoSCoS), Food Safety Training
and Certification (FoSTaC), Food Testing and other programs to ensure compliance of
food safety standards in the country.

Figure15 - Glimpses of FSSAI’s stall at India International Trade Fair, 2021
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8.7.3 Hon’ble Union Minister of Health and Family Welfare visit to FSSAI

On his visit to FSSAI on 20t September, 2021, Dr. Mansukh Mandaviya, Hon’ble Union
Minister of Health and Family Welfare flagged off 19 Mobile Food Testing Vans (Food
Safety on Wheels) to supplement the food safety ecosystem across the country. He
also felicitated the winners of State Food Safety Index for the year 2020-21 for their
impressive performance. Hon’ble Minister unveiled several books during this occasion,
namely-Recipe Ravivaar Book, Plant Protein Breakfast Recipe Book, Ghar Ki Rasoi, Indi-
genius Recipes Book and Collection of Books on Code of practices for Safe and Hygiene
Practices & reduction in contamination in food items. These books intend to ensure
that people in our country understand the concept of healthy eating, balanced diet
and role of micro-nutrients for proper functioning of our bodies.

Figure 16 - Hon’ble Union Minister of Health and Family Welfare during his visit to FSSAI
8.7.4 Visit of Hon’ble State Minister of Health and Family Welfare to FSSAI

During her visit to FSSAI on 25" November, 2021, Dr. Bharati Pravin Pawar, Hon'ble
Minister of State for Health and FW, flagged off 12 Mobile Food Testing Vans (Food Safety
on Wheels) to supplement the food safety ecosystem across the country. She also took
a review of the functioning of various activities and initiatives undertaken by FSSAI.
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Figure 17 - Hon’ble Minister of State for Health and Family Welfare
flagging of Food Safety on Wheels

8.7.5 Mega Expo & Science Book Fair, 2022

FSSAI participated in the Mega Expo & Science Book Fair from 22-28 February, 2022 at
Jawahar Lal Nehru Stadium Grounds, New Delhi demonstrating Food Safety Compliance
System (FoSCoS), Food Safety Training and Certification (FoSTaC), Food Testing and
other Eat Right India initiatives to engage the visitors.

Figure 18- Glimpses of Mega Expo & Science Book Fair, 2022 at JLN Stadium Grounds, New Delhi
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Awareness and Outreach

8.8.1

8.8.2

Posters for Health and Wellness Centres

Under the aegis of Eat Right India, posters containing messages on tips related to
safe food practices and healthy diets were designed for display at 150,000 Health and
Wellness Centres (HWCs). These posters have been designed keeping in mind the target
audience at the HWCs for better outreach at the grass root level.

Eat Right Mela and Walkathon

To celebrate ‘AzadiKaAmritMahotsav), FSSAIl is organizing “Eat Right Melas and Eat Right
Walkathon” in 75 cities across India to commemorate 75 Years of India’s Independence.
The events aim to propagate the message of Safe, Healthy and Sustainable diets. It
promotes millets as a nutri-cereal, local & seasonal produce and variety of healthy oils
for optimal health and nutrition. The event kick-started in August 2021 and during the
year, 24 such events were organized.

Figure 19 - Glimpses of Eat Right Mela and Walkathon

8.8.3 Social Media Outreach

FSSAI extensively used its public awareness material including tips on food safety
and healthy eating habits and other regular updates through different social media
platforms like Facebook, Instagram & Twitter. A special online series on millets based
recipes of the Indi-genius Food Challenge, Recipe Ravivaar, benefits of protein, eat
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right during monsoon, ways to live a healthier life, trace elements and minerals etc.
was organized in addition to every day’s posts for citizen engagement.

8.8.4 Awareness via TV/Radio

Various scroll messages on Eat Right India and other necessary requirements related to
licensing/ registration of food businesses were telecast on DD News, DD Kisan and DD
Regional Kendras. To sensitize the general public and various strata of society about
Eat Right India, messages in Hindi, English and regional languages are being relayed
over All India Radio.

8.8.5 Other Awareness campaigns

8.8.5.1 A campaign is being run on IRCTC for the promotion of Eat Right India to create
consumer awareness. Banners are being displayed on IRCTC’s website and mobile app
in Hindi and English on PAN India basis.

8.8.5.2 A campaign is being run for licensed and registered FBOs for creating awareness related
to Food Safety and Hygiene, Food Safety Connect Application. Text messages related
to these were sent to approximately 40 lakh FBOs.

8.8.5.3 A total of 20 articles were featured in various online magazines like India Today,
NuFFoods Spectrum, and Consumer Voice etc.

8.9 Development of resource books and communication materials

8.9.1 During the year, resource materials namely, ‘Standard Specifications for Setting up a
Basic Food Testing Laboratory’ and ‘Code of Practices on Food Safety and Hygiene’ were
released. Number of recipe books were also released as described below:

a. Recipe Ravivaar- The recipes included in the ‘Recipe Ravivaar’ book are healthy,
nutritious and easily replicable across various family settings. These recipes were
prepared by various contributors of the Recipe Ravivaar contest, introduced in
October, 2020.

b. Ghar Ki Rasoi — Tasty Bhi, Healthy Bhi- As a part of FSSAI's effort to be an ‘Eat Right
Campus; those working there were engaged and encouraged to incorporate healthy
eating habits. A healthy recipe contest- ‘Ghar ki Rasoi: Tasty bhi, Healthy bhi" was
organized on 16th October, 2020. The winning recipes are featured in this book.

C. Indi-genius Recipes Book- This book contains 75 winning recipes of the contest
named “Indi-Genius Food Challenge”, launched on the occasion of 75 years of
India’s independence. The challenge not only sensitized people to learn about
the benefits of indigenous millets and other ingredients but also encouraged
them to use them innovatively.
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d. Plant Protein Breakfast Recipe Book- This book is a compilation of recipes made
from plant-based sources of protein shared by the contestants of the “Plant
Protein Rich Breakfast Recipe Competition”, held earlier. This book will help
a user understand the importance of macronutrients and the kinds of easily
available sources of protein.

8.9.2 The eBooks were made available on the website for easy access by the general public.

Figure 20-Snapshots of some social media posts
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Chapter-9

Codex

9.1 The Codex Alimentarius Commission (CAC) is a joint inter-governmental body of the Food and
Agriculture Organization (FAO) and World Health Organisation (WHO) of the United Nations
with 189 Members [188 Member countries and one Member Organization (EU)]. Codex has
worked since 1963 to create harmonized international food standards to protect the health
of consumers and ensure fair trade practices. India is a member of Codex Alimentarius
Commission since 1964 and continues to be a partner in the international food standards
development process. India actively participates in the Codex meetings and cooperates in
hosting and co-hosting Codex Committee meetings to ensure that India’s concerns/issues are
taken into consideration while developing international standards.

9.2  During 2021-22, FSSAI continued to function as the National Codex Contact Point (NCCP) of
India, and participated actively in the Codex work for development of international standards
that are fundamental to ensuring safety and fair practices in international trade of food
products. The meetings of the subsidiary bodies of the Codex Alimentarius Commission took
place virtually.

9.3 The Indian delegation attended various virtual meetings as indicated in Table -27 and India
made specific proposals and/or ensured that India’s concerns were addressed.

Table 27-Codex meetings held virtually during the year 2021-22 and India’s contribution
S. No. Date(s) of Meeting Title/Code Outcome of the Meeting

Meeting

1 20.04.2021 to| 5% session of Codex | » New work proposals as indicated below were

29.04.2021. Committee on Spices approved and electronic working groups(EWGs)

and Culinary Herbs were established:

(CCSCHS5). » to prepare a draft standard for small cardamom
chaired by India; and

» to prepare a draft standard for turmeric co-
chaired by India

» Recommended final adoption of standards for
Dried or Dehydrated Ginger, Basil, Cloves and

Oregano.
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Outcome of the Meeting
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2 03.05.2021 to
13.05.2021.

14th of
Codex
on Contaminants

Foods (CCCF14).

session
Committee
in

» India chaired the EWG to prepare revised
proposals for Maximum Limits (MLs) for :

» total aflatoxins in ‘Ready-To-Eat Peanuts’ and
associated sampling plan;

» total aflatoxins and Ochratoxin A in spices.

» India co-chaired the EWG with Brazil to prepare
a revised proposal for MLs for total aflatoxins in
maize grain and flour, meal, semolina and flakes
derived from maize; husked and polished rice;
sorghum grain destined for further processing
and cereal based food for infants and young
children, as well as associated sampling plans.

» The proposed MLs for Lead for above products
were adjourned based on the India’s intervention
for submitting more data.

3. 17.05.2021
25.05.2021.

to

415t session of Codex
Committee on
Methods of Analysis
and

(CCMASA4T).

Sampling

The “Guidelines on Measurement of Uncertainty’
were recommended for final adoption.

4, 31.05.2021
08.06.2021.

to

25t session of Codex
Committee on Food
Import and Export
Inspection and
Certification Systems
(CCFICS25).

» India proposed new work to develop “Guidance
on Appeals mechanism in the context of
rejection of imported food”’, which was agreed
to by the Committee;

» The “Guidance on paperless use of electronic
certificates’, which provides timely, and
consistent guidance for international paperless
exchange of official certificates among
Competent Authorities; and “Guidelines for
the assessment and use of voluntary Third
Party Assurance (VTPA) programmes” were
recommended for final adoption.
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Date(s) of
Meeting

Meeting Title/Code

Outcome of the Meeting

5. 12.07.2021 to
27.07.2021.

25t of
Codex Committee on
Residues of Veterinary
Drugs in

(CCRVDF25).

session

Foods

» MRLs for diflubenzuron (salmon-muscle plus

skin in natural proportion); halquinol (in swine
-muscle, skin plus fat, liver and kidney); and
ivermectin (sheep, pigs and goats—fat, kidney,
liver and muscle) were recommended for final
adoption.

India/Philippines proposed to establish MRL
for Ethoxyquin (feed additive use) in shrimp
muscle. India requested to retain Ethoxyquin in
the priority list of veterinary drugs of residues.
Data is being generated.

6. 26.07.2021 to
03.08.2021.

52" session  of
Codex Committee on
Pesticide Residues
(CCPR52).

It was agreed that:

India may chair the EWG established to further
develop the discussion paper on Monitoring
the purity and stability of certified reference
material of multi-class pesticides during
prolonged storage.

India may co-chair the EWG re-established
on ‘Guidelines for compounds of low public
health concern’ that may be exempted from
the establishment of maximum levels or do not
give rise to residues.

India may co-chair the EWG re-established on
“Review of mass spectrometry provisions in the
guidelines on the use of mass spectrometry for
the identification, confirmation and quantitative
determination of pesticide residues (CXG 56-
2005) and the guidelines on performance
criteria of pesticide residues in food and feed”.
India may co-chair the EWG established on
“Management of unsupported compounds
without public health concern scheduled for
periodic review”.
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S. No. Date(s) of Meeting Title/Code Outcome of the Meeting
Meeting
7. 01.09.2021 to | 52" session of Codex | » During CCFA52, based on comments of India,
10.09.2021. Committee on Food the provision for calcium oxide (INS 529) as a
Additives (CCFA52). processing aid and sulphur dioxide (INS 220) as
a food additive under Section 4 “Food Additives”
of draft standard for dried roots, rhizomes
and bulbs - dried or dehydrated ginger was
approved.

» The Codex Committee on Food Additives
adopted its final report confirming consensus
reached on recommendations that included
over 500 food additive provisions already in
the Codex step procedure and 90 proposed
provisions for consideration by the Codex
Alimentarius Commission.

8. 20.09.2021 to 35™ session of Codex > India supported and contributed on agenda
25.10.2021. Committee on Fish item on “Proposed amendment of the Standard
and Fishery Products for Canned Sardines and Sardine-Type Products”.

(CCFFP35).
9. 27.09.2021 to | 46™ session of Codex | » The general standard for labelling of non-
07.10.2021. Committee on Food retail containers (chaired by India) alongwith
Labelling (CCFL46). consequential amendment to the Procedural
Manual was recommended for final adoption.

» CCFL46 re-established EWG with India as one of
the co-chair for development of proposed ‘Draft
Guidelines on Internet Sales/E-Commerce’

10. | 04.10.2021 to 8% session of India supported and contributed on following
16.10.2021. Ad hoc Codex agenda items:
Intergovernmental e Revised Code of Practice to Minimize and
Task Force on Contain Foodborne Antimicrobial Resistance
Antimicrobial (CXC 61-2005).
Resistance (TFAMRS8). e Guidelines on Integrated Monitoring and
Surveillance of Foodborne Antimicrobial
Resistance.
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Date(s) of
Meeting

18.10.2021 to
26.10.2021.

Meeting Title/Code

27t session of Codex
Committee on Fats
and Oils (CCFO27).

Outcome of the Meeting

» India submitted new work proposal to elaborate
standards for Mahua oil, within an existing
Codex standard for Named vegetable oils.

» India along with EU, Egypt, Saudi Arabia,
Uganda, USA and WHO agreed to help Canada
in preparation of a discussion paper to address
the possible work that CCFO could undertake
to reduce Trans Fatty Acids or eliminate Partially
Hydrogenated Oils

12. | 28.10.2021 to 81t session As advisor to Japan in the 81st session of Executive
05.11.2021. of Executive Committee of the Codex Alimentarius Commission
Committee of the (CCEXEC81), India had taken up the issue on

Codex Alimentarius adjournment of Codex Committee on Processed

Commission Fruits and Vegetables (CCPFV), frequency of

(CCEXEC81). conducting CCSCH meetings, use of Calcium Oxide

and sulphur Dioxide in dehydrated ginger.
13. 1 08.11.2021 to | 44t session of | » Approved as new work- standard for small

14.12.2021.

Codex  Alimentarius
Commission (CAC44).

cardamom chaired by India and standard for
turmeric co-chaired by India.

» Adopted standards for Dried or Dehydrated
Ginger, Basil, Cloves and Oregano.

» Adopted the Guidelines on Measurement of
Uncertainty.

» Adopted the Guidance on paperless use of
electronic certificates and Guidelines for the
assessment and use of voluntary Third Party
Assurance (VTPA) programmes.

» Adopted the general the
labelling of non-retail containers of foods; and
consequential amendment to the Procedural
Manual.

standard for
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Meeting Title/Code

42 session  of
Codex Committee on
Nutrition and Foods
for Special Dietary
Uses (CCNFSDUA42).

Outcome of the Meeting

India supported and contributed on following
agenda items:

Proposed draft revised standards for follow up
formula for older infants and drink/product for
young children with added nutrients or drink
for young children.

Draft scope, description and labeling for drink/
product for young children with added nutrients
or drink for young children (at Step 7).

15.

28.02.2022 to
09.03.2022.

52nd session of Codex
Committee on Food
Hygiene (CCFH52).

India supported and contributed on following
agenda items:

CCFH52 agreed to forward the draft Guidelines
for the Management of Biological Food borne
outbreaks to CAC45 for adoption.

CCFH52 agreed to forward the “Tools to
Determine the Critical Control Points (CCPs)” to
CAC45 for adoption.
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Chapter-10

International Cooperation

Under FSS Act, 2006 the Food Authority is required to provide scientific and technical
assistance to the Central Government and the State Governments for improving cooperation
with international organizations. The Food Authority shall also promote co-ordination of
work on food standards undertaken by international governmental and non-governmental
organizations and promote consistency between international technical standards and
domestic food standards. In line with this mandate, FSSAI, through its International Cooperation
Division, is regularly interacting with foreign countries and its agencies and working to explore
the possibilities of collaborations in various areas of food safety and nutrition for helping
develop internationally benchmarked standards of food, sanitary requirements etc. and
implementation of best global practices. Issues relating to trade facilitation are also discussed.
On the otherhand, such interactions also help other countries in better understanding of
FSSAI's mandate. A brief of important activities carried out during 2021-22 is given in this
chapter.

Following Trade Facilitation Meetings/Sessions were held with Trade officials/ Embassies of
various countries during the year :

o A virtual meeting took place on 17th September, 2021 with Embassy of Japan in regard
to import of Japanese Sake (Rice Wine) into India.

o Meeting with officials of Australian Embassy was held on 17 November, 2021, wherein
issues on annual Genetically Modified Statement and MoU were discussed.

o A Virtual meet with Officials of Austrian Embassy was held on 19th January, 2022
regarding import of organic food products into India.

° Discussions were held with Italian Trade Commissioner, Dr. Alessandro Liberatori on
22nd March, 2022 in reference to import of organic products to India.

o A Trade Facilitation Meeting with Argentine Ambassador was held on 29th March, 2022
focusing on GMO Certification for Agricultural Products, Registration and Inspection of
Foreign Food Manufacturers, Product approval.

Memorandums of Understanding under consideration

FSSAI has so far entered into Cooperation agreements with the 9 counterpart agencies in
various countries namely:
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o French Agency for Food, Environmental and Occupational Health & Safety
(ANSES), France;

° Danish Veterinary and Food Administration (DVFA), Denmark;

° European Food Safety Authority ( EFSA), EU;

o Netherlands Food and Consumer Product Safety Authority (NVWA);

° Department of Food Technology and Quality Control (DFTQC), Nepal;
° The Economic and Food Safety Authority (ASAE), Portugal;

o The Federal Office of Consumer Protection and Food Safety (BVL), and The Federal
Institute for Risk Assessment (BfR), Germany

o The Food Safety Commission of Japan; The Consumer Affairs Agency of Japan; Ministry
of Health, Labour and Welfare; and Ministry of Agriculture, Forestry and Fisheries, Japan;
and

o Ministry of Primary Industries, New Zealand

FSSAI is currently in active discussion with following organisations for signing MoUs :

o The Central Food Authorities of the United Kingdom of Great Britain and Northern
Ireland.

° Department of Agriculture, Water and the Environment (DAWE), Australia.

o Austrian Food Regulator in areas of food safety.

° Bhutan Agriculture & Food Regulatory Authority (BAFRA)
10.4 Important Discussions/ meetings

° Ms Inoshi Sharma, Executive Director attended the 2nd Virtual session on UN Food
System Summit held on 215t April, 2021.

° Officials from FSSAI participated in the International Organisation of Vine and Wine
(OIV) Expert groups’ virtual Commission Ill and Commission IV meetings held on 7th
and 8th July, 2021, respectively.

o Under the aegis of the cooperation agreement already signed with New Zealand, a
technical inter-sessional meeting was held in September, 2021 to discuss issues relating
to food safety.

° CEQO, FSSAI participated in the Fourth U.S.- India Health Dialogue held in Nirman
Bhawan, New Delhi, from September 27-28, 2021.
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A discussion between FSSAI and European Food Safety Authority (EFSA ) on data
collection and risk assessment capacity building was held from 4t to 7t October, 2021

Physical meeting between FSSAI & USFDA officials was held on 18th November, 2021
with an agenda to discuss seafood safety of Indian shrimp.

FSSAI official attended EU Seminar of Farm 2 Fork & Green Deal on 11t February, 2022.

Trainings/Workshops/ Seminars-

During the year, Officials from FSSAI participated in various international seminars /training
programmes/workshops/courses-

Officials from FSSAI participated in the virtual Food Safety Webinar and risk analysis
course conducted by OIE (the World Organisation for Animal Health), collaborating
centres held from 315t May to 11t June, 2021.

Officials from FSSAI participated in the 9t BfR (the German Federal Institute for Risk
Assessment) Summer Academy on risk assessment and risk communication in food
safety held virtually from 16% to 20t August, 2021.

Officials of FSSAI attended National Stakeholders Workshop on AMR National Action
Plan on 23 November, 2021.

Officials from FSSAI took part in Federal Office of Consumer Protection and Food Safety
(BVL) sponsored ITS Food 2022 training course on food safety, food authenticity and
risk management.

Officials from FSSAI also took part in EFSA (European Food Safety Authority): SPIDO
(Science Studies and Project Identification & Development Office) consultation on
animal welfare / online workshop on Exposure Science on 24t February, 2022.

FSSAI attended 4 session virtual UK-India EoDB Workshop on Market Surveillance, Rapid
Alert Systems and Regulatory Impact Assessment (RIA) in month of March-April, 2022.
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Chapter-11

Digitalisation, Leveraging Technology &
e-Governance at FSSAI

Role and Responsibilities of the IT Division of the FSSAI

India is one of the largest and fastest-growing markets for digital consumers. India’s
government has done much to encourage digital progress, from rationalizing regulations to
improving infrastructure to launching Digital India, an ambitious initiative to double the size
of the country’s digital economy and has brought a paradigm shift in engaging with citizens.
In line with the government’s strong intent of creating and promoting digitalisation, FSSAI has
been leveraging technology to enable a series of reforms, bringing food safety and nutrition
together, focusing on consumer empowerment, while rapidly working through partnerships
and convergence. Information Technology (IT) Division of the FSSAIl is on a constant endeavour
to cater to the most of its diverse requirements to provide all kind of ICT support to various
stakeholders and all divisions of the FSSAI in infrastructural support, hardware support and
in development of software application/portal support.

The main task of the IT Division is to develop, deploy and support IT infrastructure that
ensures ease of access for internal staff of all divisions of the FSSAI, partner organizations,
food businesses, consumers and other stakeholders of the Authority. IT Division comprises
of about 36 personnel that includes Project Coordinators, domain expertise at various levels
and with a variety of skill-sets etc. Brief account of various activities undertaken by IT Division
during the year 2021-22 is summarised in succeeding paragraphs.

Strengthening of IT Infrastructure in FSSAI

11.3.1 IT infrastructure has been significantly strengthened both at New Delhi headquarters
and at Regional Offices.

11.3.2 FSSAI has recently migrated all websites from BSNL cloud to Tata cloud with robust
infrastructure.

11.3.3 At National Cloud Services ‘Meghraj’ of NIC, the Food Safety Compliance System
(FoSCoS) application already hosted onto National Cloud ‘Meghraj’ provides a reliable,
cost-effective and robust infrastructure with proper disaster recovery functionalities.

11.3.4 FSSAl Headquarters and Regional Offices are now equipped with Video-conferencing
facility; and regular video conferencing is being conducted internally and with officials
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of the State Governments, as and when required resulting in better co-ordination
amongst all and has reduced both travel needs and cost.

11.4 System/ Software Applications / Portals

Digitalization in FSSAI has stepped up its focus — from concept to commission- resulting in

creation of various new application ecosystems, new data ecosystem which in turn will spur

new products, services, channels and portals to create ecosystem for consumers to adapt
its models. Key digital initiatives include introduction of Software Applications, Portals and
Micro-sites —

a.

b.

f.

Food Safety Compliance System (FoSCoS)
Food Import Clearance System (FICS)

Indian Food Laboratories Network (INFOLNET)
Food Safety Training and Certification (FoSTaC)

Food Safety Compliance through Regular Inspection & Sampling System (FoSCoRIS)
APP

Eat Right India

Beside sustaining above mentioned major applications, many new tasks were rolled out during
the year 2021-22 as discussed in succeeding paragraphs.

11.5 Food Safety Compliance System (FoSCoS)

11.5.1 Food Safety Compliance System (FoSCoS), which is operational Pan-India w.ef 1st

November 2020 replacing existing Food Licensing and Registration System (FLRS)
in operation since 2011, is a major software application which is an online licensing
platform that facilitates Licensing and Registration System of the FSSAI. FoSCoS, available
at https://foscos.fssai.gov.in/, was launched successfully and is running smoothly at
present. The system architecture of FoSCoS is based on state-of-the-art technology. It
is simpler, faster and comprehensive that enables FBOs to obtain license or registration
with ease. It uses Microservices that allows it to break into number of independent
collaborating components.

11.5.2 Some of the important developments in respect of this portal completed/under

development in the year 2021-2022 are :
o GPS tagging to licence and registration application made live.

° Integration of InFolNet sample testing in FoSCoS has been completed.
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All web pages of FoSCoS and Consumer Grievance have been made mobile
responsive.

Risk based inspection is made live in FoSCoS.

OTP on voice if SMS service fails has been developed

Integrated Dashboard of FoSCoS is under development.

iOS app for FoSCoRIS and Food Safety Connect is under development.

Aadhaar and Pan number verification in FoSCoS is under process

11.6 Food Import Clearance System (FICS)

11.7

11.8

11.6.1 The Food Import Clearance System (FICS), available at https://fics.fssai.gov.in/, is an
Integrated Web based System for the process of clearance of imported food into India
and is also integrated with Customs ICEGATE system. The Food Import Alert System
(FIAS) has been also embedded into FICS, that enables Custom Officers for food rejection
at Ports.

11.6.2 Some of the important developments in respect of FICS in the year 2021-2022 are:

Development of New FICS.

Development of Basic Food Import Clearance Fees.

Analytics - Dashboards & Reports of Food Import Clearance System.
Provision for 80% allocation of samples at NFL, Kolkata.

Multiple Authorised Officer provision at Mundra.

Faceless scrutiny at TO level implemented for JNPT.

Indian Food Laboratory Network (INFOLNET)

11.7.1 Food Safety is an important social and health priority for any country. Indian Food
Laboratory Network (INFOLNET) is an IT solution for integrating all categories of Labs
which are involved in any type of food sample testing. This system (https://infolnet.
fssai.gov.in) helps in planning and execution of surveillance activities by the States.
INFOLNET 2.0 has been launched with various new features. Provision has been made
for new options at all logins at INFOLNET.

Food Safety Training and Certification (FoSTaC) Training Portal

11.8.1 FoSTaC (available at https://fostac.fssai.gov.in/fostac) is the food safety training and
certification portal for all Food Business Operators (FBOs) across the food value chain.
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11.9

11.10

11.11

Training and Certification has now become a key function of FSSAI. In addition to the
online SNF resources, it has three types of training modules viz. Basic, Advance and
Special.

11.8.2 Some of the important developments in respect of this portal completed in the year
2021-2022 are:

o Development of New FoSTaC portal.
o Introduction of new courses along with sectors under new portal.
o Provision for Bulk enrolment under courses SFV and Covid awareness.

Food Safety Mitra (FSM)

Food Safety Mitra Scheme is an initiative of FSSAI seeking to create an ecosystem of facilitators
assisting Food Business Operators (FBOs) in filing their application for FSSAI Registration/
License. FSM are certified after they undergo an examination. A new FSM portal https://mitra.
fssai.gov.in/mitra has been launched for registration and issuance of certificate to FSM. An
online examination has also been introduced with effect from 1st December, 2021. FSM portal
also has renewal option of FSM certificate.

Following new portals have also been launched during the year 2021-22:

(i) Food Safety on Wheels (FSW)- This portal is available at https://infotrain.fssaigov.in/
fsw/home. It helps to monitor the performance of the food safety on wheels regarding
testing, training and awareness and live tracking of location of FSW.

(ii) ePAAS - https://epaas.fssai.gov.in/login. It is an electronic Product & Claim Approval
Application System for approval of non - specified food and food ingredients.

(iii) State Food Testing Laboratory (SFTL) portal-work in progress.
Social Outreach/Digital Connect

11.11.1 As in the past, many new communication channels have been introduced to reach end-
consumers directly, which act as a direct link between consumer and the FSSAI. Now,
FSSAI has a considerable presence on Facebook, Twitter, YouTube and Instagram- four
of the most widely used social media platforms.

11.112 FSSAI has also toll-free helpline desk and its helpline number has been circulated
through the connect mediums. All the complaints/queries coming from the above
mentioned multiple channels are being auto-redirected to web portal/ mobile APP-
Food Safety Connect.
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11.12 Eat Right India Movement

11.13

An Integrated Portal on Eat Right India Movement has been developed that aims to ensure
health and well-being of people by promoting safe food and healthy diets through coordinated
multi-sectoral approach. All independent Eat Right initiatives portals will be brought under
this integrated Portal of the FSSAI. New developments to cater to specific Eat Right initiatives
include:

e Launch of Eat Right Challenge 2 Portal
e Launch of Eat Right Research Awards and Grant Portal

e Development of Clean Street Food Hub Portal

FSSAI Website

A new look integrated website of the FSSAI has been designed and developed looking into
latest trends in the website design. Information has been structured in a more convenient
way so that citizens can search for information and data in effective way. All applications and
initiatives of the FSSAI can be easily accessed through this integrated website available at
https://fssai.gov.in.

11.14 Work in pipeline

1. The new Food Safety Compliance System (FoSCoS) application will have some new
releases to come.

2. InFolNet 2.0 which has been launched with various new features will have more releases
soon. Work in progress also includes development of Surveillance portal and Integration
of InFolNet with LIMS

3. Aadhaar authentication will be integrated with FoSCoS and FICS.
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Chapter-12

Rajbhasha

Since its inception, Food Safety and Standards Authority of India is committed to use of Hindi
in its official work. To fulfil its commitment, Food Authority has established Official Language
Division and Government of India’s Official Language Policy, Official Language Act, Official
Language Rules, Orders issued by Official Language Department and Annual Plan is being
implemented.

Official Language Implementation Committee under Chairpersonship of Chief Executive Officer,
FSSAI has been constituted and its meetings are being held quarterly on a regular basis. In
these meetings, besides other things, enforcement of official orders and quarterly reports from
various Divisions on use of Hindi are being monitored. Officers of FSSAI regularly participate
in meetings convened by the Ministry and Nagar Official Language Coordination Committee.

Hindi Workshop is being held every quarter to motivate Hindi knowing officers and staff to
use Hindi in official work. During 2021-22, 4 such workshops were held in which 65 officers
and staff participated. In one workshop, newly appointed officers and staff were given special
training on use of Hindi in official work.

Entries in FSSAl's Registers are being made in Hindi. All Stamps, Sign Boards, Letter Heads,
Name Plates, Visiting Cards are bilingual and a check point have been established to ensure it.
Address on envelope of letters sent to ‘A’and ‘B’ Area States are written in Hindi. All Computers
in use in FSSAI have facility to work in Hindi. Website of FSSAl is also mostly bilingual. Authority’s
entire training material is bilingual and even in regional languages on need basis. All the
Proforma are also bilingual.

During 2021-22, FSSAIl ‘s expenditure on purchase of Hindi books reached 99% of total
expenditure on purchase of books against the target of 50%. Dictionaries and Technical
Glossaries have been purchased in adequate numbers and provided to various Divisions and
also made available in the Library. Hindi newspapers are provided to Divisional Heads and
the Divisions. Besides, FSSAIl’s Library subscribes to nearly 15 Hindi magazines and Rozgar
Samachar (in Hindi). In addition, Authority has published Divisional ‘Hindi Sahayika’ in which
Proforma, words, standard drafts etc. used in Division have been included. The Authority uses
Hindi in Print, electronic medium and in hoardings as per Government’s rules .

At the time of making new appointments, the Authority provides option to candidates to
answer questions in the recruitment examinations in Hindi and to have Interviews in Hindi.
Entries in Service Books are being made in Hindi.
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12.7

12.8

12.9

12.10

12.11

12.12

To encourage Officers and staff of FSSAI to do official work in Hindi, Hindi Pakhwada is being
organised in the month of September every year. During 2021-22, this Pakhwada was organised
between 14-30 September, 2021 in which 5 Hindi competitions, namely, extempore Hindi
speech; Hindi essay; Hindi translation; Hindi noting and drafting and self-created Hindi poetry
recital were organised. Besides, for Divisions, annual Hindi work Divisional Competition was
also organised. In these Competitions, nearly 90 officers and staff participated enthusiastically.
In each competition, First Prize of ¥ 4000, Second Prize of ¥ 2500, Third prize of ¥ 1500 and
two consolation prizes of ¥ 750 each were awarded. A Prize distribution function was organised
on 30th September, 2021 under Chairpersonship of Chief Executive Officer, FSSAI to give
Certificates and cash prizes to winners of the various competitions.

During the year under review, information was also obtained about knowledge of Hindi,
Hindi Typing and Hindi Stenography of the newly appointed Officers and staff in FSSAIl's
headquarters.

The Authority has started publication of a quarterly Hindi magazine ‘Khadyanjali’ with 60 pages
commencing from the October-December, 2021 quarter. Articles in Hindi by Officers and staff
of FSSAI and external prominent persons on motivational themes, Hindi language, relevant
current issues and issues relating to FSSAI's functioning are included in this publication. Besides,
information about official language policies and instructions is also included. In a short period,
this magazine has created a niche in hearts of the officers and staff and is generating urge
among them to use Hindi. Consequently considerable progress has been made in use of Hindi
in every sphere of Authority’s functioning. During the year under review, two issues of the
magazine were published.

During 2021-22, apart from translation of 60 Regulations, Annual Report, Report of various
Committees, work relating to translation of such other important documents as manuals,
procedural literature, supplementary literature, documents related to Section 3(3), agenda
and minutes of various meetings, press notes, draft standards, circulars, brochures, website
material, orders, directions, posters, advertisements, ATN, messages etc. running into 4000
pages was completed.

During the year, quarterly reports were regularly forwarded to the Ministry and the Official
Language Department.

Overall, the Authority through prompt implementation of the Official Language in its work
has given it a new dimension and kept encouraging and motivating its officers and staff which
has resulted in substantial progress in Hindi correspondence, Hindi noting etc. The Authority
is, thus, committed to encourage use of Hindi in official work and is committee to enhance it
further in future.
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Figure 21 - Cover page of Khadyanjali Jan-March, 2022
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RTI Matters

Details for the Year 2021-22 (01.04.2021-31.03.2022)

Chapter-13

1 | Summary of Opening No. of Applications | No. of cases | Decisions | Decisions | Closing
handling of RTI | Balance | applications | received during | transferred where where | balance
applications received as the period to other requests/ | requests/
during the transfer from (including public appeals appeals
period other public cases authorities | rejected | accepted

authorities | transferred to u/s 6(3)
u/s 6(3) other PAs)
Requests 129 214 1386 163 42 1403 121
First Appeals 42 - 148 - 5 122 63

2 | Disciplinary No. of cases where disciplinary action taken against any officer One
cases

3 | No. of officials Total No. of CAPIOs Total No. of CPIOs designated Total No. of AAs designated
designated as designated
CAPIOs/CPIOs/

AAs
Nil 24 24
4 | No. of times various provisions were invoked while rejecting requests
Relevant Sections of RTI Act 2005
Section 8 (1) Sections
a b C d e f g H i j 9 11 24 | others
0 0 0 2 0 0 0 0 0 0 0 0 0 45

5 | Registration Fee Collected (in Rs.) u/s | Addl. Fee collected in Rs. u/s | Penalty Amount Recovered (in Rs.) as directed

7 (1) 7(3) by CIC u/s 20 (1)
Z1910 ¥ 554 0

6 | If the Public Authority made any changes in regard to its rules/regulations/procedures as a result of requested
information by the citizens, please provide the summarized details of the changes (max. 500 chars) - NIL

7 | Block V (Details regarding Mandatory Disclosures)

A |Is the Mandatory Disclosure | If Answer of (A) is No- Is there any | If Answer of (A) is Yes- Provide the details/URL

under Section 4 (1) (b) posted on
the website of public Authority?

other medium of dissemination?
Provide details below.

of webpage, where the disclosure is posted.

Yes

N.A

https://www.fssai.gov.in/upload/uploadfiles/files/
RTI_Information_Section_09_07_2021.pdf

Last date of updating of Mandatory disclosure under section 4 (1) (b)

09.07.2021

C | Has the mandatory disclosure been audited by third party as per | If Answer of (C) is Yes- Provide the details/
DOPT OM No. 1/6/20011-R dated 15.05.2013? URL of webpage, where the Audit report is
posted.
No =
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BALANCE SHEET AS ON 31-03-2022

(Amount in Rs.)

CORPUS/CAPITAL FUND AND LIABILITIES Schedule Current Year Previous Year
(01.04.2021 to | (01.04.2020 to
31.03.2022) 31.03.2021)

CORPUS/CAPITAL FUND 1 9,42,46,69,846 6,67,66,83,749
RESERVES AND SURPLUS 2 = =
EARMARKED/ENDOWMENT FUNDS 3 = =
SECURED LOANS AND BORROWINGS 4 = =
UNSECURED LOANS AND BORROWINGS 5 = =
DEFERRED CREDIT LIABILITIES 6 = =
CURRENT LIABILITIES & PROVISIONS 7 45,48,39,047 75,45,45,201

TOTAL 9,87,95,08,893 | 7,43,12,28,950
ASSETS
FIXED ASSETS 8 24,44,46,922 23,07,31,708
INVESTMENTS-FROM EARMARKED/ENDOWMENT 9 = =
FUNDS
INVESTMENTS-OTHERS 10 4,20,78,41,059 =
CURRENT ASSETS, LOANS, ADVANCES ETC. 11 5,42,72,20,911 7,20,04,97,242
MISCELLANEOUS EXPENDITURE - -
(TO THE EXTENT NOT WRITTEN OFF OR ADJUSTED) =

TOTAL 9,87,95,08,893 | 7,43,12,28,950

(Manish Kumar Mishra)

Deputy Director (Finance)

PLACE : NEW DELHI
DATE :

(Cdr. Sharad Aggarwal)

Director (Finance)

(Arun Singhal, IAS)
Chief Executive Officer
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INCOME AND EXPENDITURE ACCOUNT FOR
THE YEAR ENDED ON 31-03-2022

(Amount in Rs.)

INCOME Schedule | Current Year | Previous Year
(01.04.2021 to | (01.04.2020 to
31.03.2022) 31.03.2021)
Income from Services 12 1,24,51,18,206 46,61,86,539
Grants/Subsidies from Ministry of Health & Family Welfare 13 22,258,18,875 1,75,11,59,341
Fees/ Subscriptions 14 - -
Income from Investments (Income on Invest. from earmarked/ 15 - 1,688
endow. funds transferred to funds)
Income from Royalty, Publication etc. 16 - -
Interest Earned 17 32,87,42,204 31,83,96,692
Other Income 18 3,46,16,575 2,96,21,910
Increase/(decrease) in stock of Finished goods and work in progress 19 - -
TOTAL (A) 3,83,42,95,859 | 2,56,53,66,170
EXPENDITURE
Establishment Expenses 20 52,56,42,113 24,40,97,021
Administrative Expenses etc. 21 1,03,09,25,860 78,84,47,721
Repair & Maintenance Expenses 22 14,82,94,495 7,17,99,928
Expenditure on Grants, Subsidies etc. 23 - 4,64,595
Depreciation 24 3,74,42,584 3,59,56,198
Interest 25 - 9,76,41,290
TOTAL (B) 1,74,23,05,051 | 1,23,84,06,753
Balance being excess of Income over Expenditure (A-B) 2,09,19,90,808 1,32,69,59,417
Transfer to Special Reserve - -
Transfer to/from General Reserve = =
BALANCE BEING SURPLUS/(DEFICIT) CARRIED TO CORPUS/ 2,09,19,90,808 | 1,32,69,59,417
CAPITAL FUND
Significant Accounting Policies 26
Contingent Liabilities and Notes On Accounts 27

(Manish Kumar Mishra)

Deputy Director (Finance) Director (Finance)

PLACE : NEW DELHI
DATE :
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SCHEDULES FORMING PART OF BALANCE SHEET

AS AT 31-03-2022

(Amount in Rs.)

SCHEDULE 1 - CORPUS/CAPITAL FUND:

Current Year
(01.04.2021 to

Previous Year
(01.04.2020 to

31.03.2022) 31.03.2021)

Balance as at the beginning of the year 4,80,37,34,124| 3,03,13,11,342

Add: Contributions towards Corpus/Capital Fund

Less: Internal Funds Utilized (13,46,90,682)

Income and Expenditure Account 2,09,19,90,808 1,32,69,59,417

Add: Capitalization of Capital Fund 79,06,85,971 52,25,25,057

Add: Amount transferred from Endowment fund - 2,34,65,151
BALANCE AS AT THE YEAR - END 9,42,46,69,846 | 6,67,66,83,749

SCHEDULE 2 - RESERVES AND SURPLUS:

Current Year

Previous Year

1. Capital Reserve:
As per last Account
Addition during the year

Less:Deductions during the year

2. Revalution Reserve:
As per last Account
Addition during the year

Less:Deductions during the year

3. Special Reserves:
As per last Account
Addition during the year

Less: Deductions during the year

4. Opening Bank Balance added during the year:
As per last Account
Addition during the year

Less:Deductions during the year

TOTAL
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SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2022
(Amount in Rs.)

SCHEDULE 3 - EARMARKED/ENDOWMENT FUNDS Current Year Previous Year
(01.04.2021 to | (01.04.2020 to
31.03.2022) 31.03.2021)

Fixed Asset Fund Fixed Asset Fund

a) Opening balance of the funds - -
b) Additions to the Funds:
i. Donations/Grants - -
ii. Income from Investments made on account of funds - -
iii. Other additions (specify nature)

TOTAL (a+b) = -

c) Utilisation/Expenditure towards objectives of funds
i. Capital Expenditure = =

- Fixed Assets - -

- Others - -

ii. Revenue Expenditure

- Salaries, Wages and allowances etc. - -

- Rent = =

- Other Administrative expenses - -

Total - -

TOTAL (c) = =
NET BALANCE AS AT THE YEAR-END (a+b-c) = =
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SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2022

Food Safety and Standards Authority of India

(Amount in Rs.)

SCHEDULE 4 - SECURED LOANS AND BORROWINGS Current Year Previous Year
(01.04.2021 to (01.04.2020 to
31.03.2022) 31.03.2021)

1. Central Government - -
2. State Government (Specify) - -
3. Fiancial Institutions
a) Term Loans - =
b) Interest accrued and due - =
4. Banks
a) Term Loans - =
- Interest accrued and due - -
b) Other Loans (specify) - -
- Interest accrued and due - =
5. Other Insitutions and Agencies - -

6. Debentures and Bonds - -

7. Others (specify) - R

TOTAL - -
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SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2022

(Amount in Rs.)

SCHEDULE 5 - UNSECURED LOANS AND BORROWINGS

Current Year
(01.04.2021 to
31.03.2022)

Previous Year
(01.04.2020 to
31.03.2021)

1. Central Government

2. State Government (Specify)

3. Financial Institutions

4. Banks:

a) Term Loans

b) Other Loans(specify)

5. OtherlInstitutions and Agencies

6. Debentures and Bonds

7. Fixed Deposits

8. Others (Specify)

TOTAL

SCHEDULE 6 - DEFERRED CREDIT LIABILITIES:

Current Year
(01.04.2021 TO
31.03.2022)

Previous Year
(01.04.2020 TO
31.03.2021)

a) Acceptances secured by hypothecation of capital equipment
and other assets

b) Others

TOTAL
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SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2022

(Amount in Rs.)

SCHEDULE 7 - CURRENT LIABILITIES AND PROVISIONS Current Year | Previous Year
(01.04.2021 | (01.04.2020
to to
31.03.2022) | 31.03.2021)
A. CURRENT LIABILITIES
1. Acceptances = =
2. Sundry Creditors
a) For Goods/Services (as per Schedule-7.1) 22,77,69,274 | 11,04,58,635
b) Others (as per Schedule-7.2) - -
3. Earnest Money Deposits 12,85,233 11,39,910
4. Interest accrued but not due on:
a) Secured Loans/borrowings
b) Unsecured Loans/borrowings
5. Statutory Liabilities:
a) Overdue - -
b) Others (Duties & Taxes for the Month payable in next F.Y) 76,36,649 49,68,601
6. Other current Liabilities:
a) Deductions from Salaries 69,81,450 63,98,284
b) Stale Cheques 76,90,899 26,14,074
¢) Security Deposits Received 1,82,18,995 1,78,95,914
d) Wrong Credits by Bank - 7,05,000
e) GST Reverse Charges & Relief Fund Payable - 4,249
f) Superindentent of Tax Guwahati 832 832
g) Recruitment Fees collection 7,58,53,151
7. State License and Registration Fund : =
a) 39 Virtual Accounts at BOB 5,50,88,214 | 52,71,31,186
b) Receipts from CSC 2,44,58,427 2,44,58,428
8. Unspent balance of the grant at the end of the year:
a) Unspent Grant at the end of the year 2,98,55,924 5,87,70,088
TOTAL (A) 45,48,39,047 | 75,45,45,201
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SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2022

(Amount in Rs.)

B. PROVISIONS Current Year | Previous Year
(01.04.2021 | (01.04.2020
to to

31.03.2022) | 31.03.2021)
1. For Taxation -
2. Gratuity = =
3. Superannuation/Pension = =
4, Accumulated Leave Encashment = =
5. Trade Warranties/Claims - -
6. Others (Specify) - -
TOTAL (B) - -
TOTAL (A+B) 45,48,39,047 | 75,45,45,201

SCHEDULE 7.1 - SUNDRY CREDITORS FOR GOODS/SERVICES

Current Year

Previous Year

(01.04.2021 | (01.04.2020
to to

31.03.2022) | 31.03.2021)

1 Accredited private laboratories claims 22,37,65,954 10,19,53,111
2 Arbro Pharmaceuticals Limited (LC) 2,19,233 2,19,233
3 Asian scientific industries (LC) 2,56,409 2,56,409
4 135 cities and district - 35,00,000
5 (CSC State Funds Returned 28,30,568 44,88,500
6 Gurusons Communication Pvt Itd - 35,382
7 Online eat right quiz 5,000 5,000
8 REVIVAL - 1,000
9 Eat Right India Quiz Winners of Nature Sweetness 6,92,110 -
TOTAL 22,77,69,274| 11,04,58,635

SCHEDULE 7.2 - SUNDRY CREDITORS FOR OTHERS

Current Year
(01.04.2021
to
31.03.2022)

Previous Year
(01.04.2020
to
31.03.2021)

1 Interest Expenses Payable

TOTAL
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Food Safety and Standards Authority of India

THUHTHUSTS
Jssai

SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2022

(Amount in Rs.)

SCHEDULE 9 - INVESTMENTS FROM EARMARKED/ENDOWMENT FUNDS

Current Year
(01.04.2021 to
31.03.2022)

Previous Year
(01.04.2020 to
31.03.2021)

1. In Government Securities

2. Other approved Securities

3. Shares

4. Debentures and Bonds

5. Subsidiaries and Joint Ventures

6. Others (to be specified)

TOTAL

SCHEDULE 10 - INVESTMENTS - OTHERS

Current Year
(01.04.2021 to

Previous Year
(01.04.2020 to

31.03.2022) 31.03.2021)
1 Investments in Bank FDR - -
ICICI Bank 4,45,94,849 -
AU Small Finance Bank 2,56,01,33,209 -
Equitas Small Finance Bank 46,39,15,102 -

Indusind Bank

1,13,87,22,254

2 Letter of Credit (BOB)

4,75,646

TOTAL

4,20,78,41,059
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Food Safety and Standards Authority of India

SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2022

(Amount in Rs.)

SCHEDULE 11 CURRENT ASSETS, LOANS, ADVANCES ETC.

Current Year
(01.04.2021 to

Previous Year
(01.04.2020 to

31.03.2022) 31.03.2021)
A. CURRENT ASSETS:
1. Inventories
a) Stores and Spares - =
b) Loose Tools - -
) Stock-in-trade
Work-in-progress - 45,90,000
2. Sundry Debtors
a) Debts Outstanding for a period exceeding six months - -
3. Cash balances in hand (including cheques/drafts and imprest) 90,884 90,884
4. Bank Balances:
a) With Scheduled Banks:
- On Deposit Accounts -| 3,83,17,67,463
- On Regional Offices Saving Accounts 53,03,22,337 11,05,15,311
- On Saving Accounts with Headquarter & Others 1,57,63,45,160| 1,15,49,83,217
- TDS Deducted on FD's 8,95,20,390 5,89,65,759
- TDS Deducted on (other than FD) 3,93,296 14,98,088
b) With non-scheduled Banks:
- On Current Accounts = =
- On Deposit Accounts - =
- On Saving Accounts - -
5. Post Office-Savings Accounts - -
TOTAL (A) 2,19,66,72,068 | 5,16,24,10,722
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Food Safety and Standards Authority of India

THUHTHUSTS
Jssai

SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2022

(Amount in Rs.)

SCHEDULE 11 CURRENT ASSETS, LOANS, ADVANCES ETC. (Contd.)

Current Year
(01.04.2021 to
31.03.2022)

Previous Year
(01.04.2020 to
31.03.2021)

B. LOANS, ADVANCES AND OTHER ASSETS
1. Loans
a) Staff
b) Other Entities engaged in activities/objectives similar to that of the Entity
) Other(specify)

2. Advances and other amounts recoverable in cash or in kind or for value to
be received

a) On Capital Account

b) Prepayments

c) Others

- Security Deposits

- Central Drugs Standards Control Organisation (60% Share)
- Export Inspection Council (Mumbai)

- Advance given in the F.Y 2021-2022

- Advance given in the FY 2020-2021

3,04,65,650
6,01,18,779
1,36,48,13,675
1,06,98,88,387

3,04,65,650
11,01,18,779

1,12,97,25,051

- Advance given in the FY 2019-2020 29,58,00,575 31,66,21,924
- Advance given in the F.Y 2018-2019 2,04,61,897 2,04,61,897
- Advance given during F.Y 2008-2018 3,64,06,994 3,64,06,994
- Advance Rent Chennai Port Trust 14,80,74,084 15,34,02,084
- Advance Rent JNPT Mumbai 2,34,10,450 2,27,88,466
- Advance Income Tax (Appeal) 2,26,97,685 2,26,97,685
3. Income Accrued
a) On Investments from Earmarked/Endowment Funds
b) On Investments - FD 1,48,84,034 2,59,506
c) On Loans & Advances -
d) Others
4. GST Adjustable 14,35,26,634 19,51,38,484
TOTAL(B) 3,23,05,48,844| 2,03,80,86,520
TOTAL(A+B) 5,42,72,20,912| 7,20,04,97,242
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Food Safety and Standards Authority of India

SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2022

(Amount in Rs.)

SCHEDULE 12 - INCOME FROM SALES/SERVICES Current Year Previous Year
(01.04.2021 to | (01.04.2020 to
31.03.2022) 31.03.2021)
1) Income from Services
a) Licence Fee
i) Licence Fee 43,26,38,238 31,64,73,377
ii) Licence Fees (Annual Return) 54,57,654 3,15,65,760
iii) Penalty (Annual Return) 1,67,500 17,46,100
iv) Pre-Printed Packaging Material Fees 5,43,000 5,04,000
v) State Licence Fees (75%) 62,80,27,913 =
b) Sample Testing Fee 5,99,47,500 33,37,268
¢) Product Approval Fee 7,00,000 36,50,000
d) Import Fees Visual Inspection etc
i) Visual Inspection Fees 11,65,00,000 9,50,96,033
i) First Review Fees 1,12,000 1,37,16,001
iii) Second Review Fees 15,000 70,000
iv) Import Clearance Fees 10,08,500 =
e) Application Processing Fees 900 28,000
TOTAL 1,24,51,18,206 46,61,86,539

(Amount in Rs.)

SCHEDULE 13 - GRANTS/SUBSIDIES

Current Year
(01.04.2021 to
31.03.2022)

Previous Year
(01.04.2020 to
31.03.2021)

1) Central Government (Ministry of Health & Family Welfare,
Govt. of India)

2,17,29,00,000

1,73,92,00,000

2) State Government 2,42,53,866 -

3) Government Agencies

4) Institutions/ Welfare Bodies

5) International Organisations

6) Others :
Add: Unspent balance at the beginging of the year 5,85,20,933 7,04,80,274
Less: Unspent balance of grant at the end of the year (2,98,55,924) (5,85,20,933)
TOTAL 2,22,58,18,875| 1,75,11,59,341
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Food Safety and Standards Authority of India

THUHTHUSTS
Jssai

SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2022

(Amount in Rs.)

SCHEDULE 14 - FEES/SUBSCRIPTION

Current Year
(01.04.2021 to
31.03.2022)

Previous Year
(01.04.2020 to
31.03.2021)

1) Entrance Fees

2) Annual Fees/ Subscription
3) Seminar/Program Fees

4) Consultancy Fees

5) RTI Fees

TOTAL

(Amount Rs.)

SCHEDULE 15 - INCOME FROM INVESTMENTS

Current Year
(01.04.2021 to

Previous Year
(01.04.2020 to

31.03.2022) 31.03.2021)

1) Interest

a) On Govt. Securities = =

b) Other Bonds/Debentures - -
2) Others:

- Penal Interest Recovered 1,688

- Interest from investments =
TOTAL 1,688
TRANSFERRED TO EARMARKED/ENDOWMENT FUNDS 1,688
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Food Safety and Standards Authority of India

SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2022

(Amount in Rs.)

SCHEDULE 16 - INCOME FROM ROYALTY, PUBLICATIONS ETC.

Current Year
(01.04.2021 to
31.03.2022)

Previous Year
(01.04.2020 to
31.03.2021)

1 Income from Royalty
2 Income from Publication
3 Others (Specify)

TOTAL

SCHEDULE 17 - INTEREST EARNED

Current Year
(01.04.2021 to

Previous Year
(01.04.2020 to

31.03.2022) 31.03.2021)
1 On Term Deposits
a) With Scheduled Banks
[ ICICI Bank 36,56,035 1,48,53,684
I AU Small Finance Bank 29,41,60,248 10,03,00,656
Il Indusind Bank 4,25,174 7,72,22,670
ICICI Bank - 7,27,930
Equitas Bank - 84,30,144
Union Bank - 3,20,40,883
Bank of Baroda - 2,11,16,326
b) Earned from Autosweep 1,09,86,720 4,42,63,375
2 On Savings Accounts:
a) With Scheduled Banks (HQ) 80,35,032 82,35,558
b) With Scheduled Banks (RO's & Labs) 1,14,78,995 1,12,05,466
3 On Loans: =
a) Employees/Staff -
b) Others -
TOTAL 32,87,42,204 31,83,96,692
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SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2022

(Amount in Rs.)

SCHEDULE 18 - OTHER INCOME

Current Year
(01.04.2021 to

Previous Year
(01.04.2020 to

31.03.2022) 31.03.2021)
1 Profit on Sale/disposal of Assets
a) Owned Assets - -
b) Assets acquired out of grants, or received free of cost - -
2 Miscellaneous Income
-Direct Recruitment Fees/ Food Analyst Exam Fees - 24,40,491
-Lab Testing & Auditing Agency 8,63,600 2,45,000
-Sale of old Newspapers/Scrap 14,249 9,75,000
-Sale of Tender Form/Application Fees - 15,95,000
-FFRC Share - 94,49,811
-RTI Fees 1,584 3,448
-Prior Period Income 76,65,233
-Misc Income 2,34,57,163 1,37,562
-CSC E Governance 25,93,746
-Penal Fees 21,000 -
-RAFT Certification - 1,13,500
-Rockefeller Foundation Newyork (Prize Money) - 1,46,62,098
TOTAL 3,46,16,575 2,96,21,910

SCHEDULE 19 - INCREASE/(DECREASE) IN STOCK OF FINISHED GOODS &

Current Year
(01.04.2021 to
31.03.2022)

Previous Year
(01.04.2020 to
31.03.2021)

WORK IN PROGRESS

a)

Closing Stock
- Finished Goods
- Work in Progress

Less: Opening Stock
- Finished Goods
- Work in Progress

NET INCREASE/(DECREASE) (a-b)

SCHEDULE 20 - ESTABLISHMENT EXPENSES

CURRENT YEAR

PREVIOUS YEAR

a) Salaries and Wages / Bouns

b) Allowances and Bonus

c) Leave Salary and Pension Contribution
d) Reimbursement of Medical Claims

51,06,86,966

1,18,48,975
31,06,172

22,40,41,922

1,82,07,608
18,47,491

TOTAL

52,56,42,113

24,40,97,021
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SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2022

(Amount in Rs.)

SCHEDULE 21 - ADMINISTRATIVE EXPENSES

Current Year
(01.04.2021 to

Previous Year
(01.04.2020 to

31.03.2022) 31.03.2021)

1 Electricity and Power 2,07,09,869 66,71,020
2 Water charges 2,90,810 1,80,302
3 Rent, Rates and Taxes 87,29,050 6,08,01,638
4 Postage and Communication Charges 2,80,140 2,53,039
5 Supply and Material 44,47,029 3,76,19,693
6 Travelling and Conveyance Expenses 97,65,445 1,90,67,723
7 Information Technology Expenses 4,82,34,546 3,23,95,772
8 Subscription Expenses (Contribution to Codex Trust Fund) 33,300 18,30,885
9 Auditors Remuneration - 4,64,300
10 Legal & Professional Charges 16,80,59,459 14,50,16,197
11 IEC & Publicity Expenses 4,26,11,012 7,22,17,311
12 Office Expenses 6,85,23,290 2,18,01,014
13 Training Charges 8,37,46,688 19,13,42,291
14 Surveillance - 17,700
15 Enforcement Activities 45,55,323 31,62,298
16 Telephone & Mobile Expenses 38,56,988 25,82,998
17 Entertainment Exp = 1,38,033
18 Motor Vehicle Expenses 81,25,631 1,87,06,340
19 Library Expenses 3,74,623 1,66,106
20 Clerkage Expenses - 62,100
21 Swasth Bharat Yarta Expenses 10,89,333 11,04,949
22 Testing Fees 21,53,800 2,69,80,577
23 Conference, Meeting & Seminar Exp. 41,41,508 17,48,658
24 EAT Right India Challange - 7,48,000
25 Imprest Expenses 3,49,582 2,48,164
26 Newspaper & Magazines - 1,93,443
27 Import Division Expenses - 55,100
28 Softel Exp. 22,62,54,126 -
29 -Bank Charges / 'Refund of Fees Charges 12,92,230 6,62,635
30 -Service Tax/GST 17,35,92,652 13,93,73,847
31 -Other Expenses 14,97,09,426 28,35,588

TOTAL 1,03,09,25,860 78,84,47,721

SCHEDULE 22 -Repair & Maintenance Expenses

Current Year
(01.04.2021 to

Previous Year
(01.04.2020 to

31.03.2022) 31.03.2021)
Repair & Maintenance
i) Repair and Maintenance of AC Plant, Computers & Other Equipments 7,66,27,847 7,17,99,928
ii) Repair & Maintenance of Building 7,16,66,648 -
TOTAL 14,82,94,495 7,17,99,928
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SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2022

(Amount in Rs.)

SCHEDULE 23 - EXPENDITURE ON GRANTS, SUBSIDIES ETC.

Current Year
(01.04.2021 to

Previous Year
(01.04.2020 to

31.03.2022) 31.03.2021)
a) Grants Given to Institutions/Organisation = 4,64,595
b) Subsidies given to Institutions/Organisations - -
TOTAL - 4,64,595

SCHEDULE 24 - DEPRECIATION

Current Year
(01.04.2021 to

Previous Year
(01.04.2020 to

31.03.2022) 31.03.2021)
On Fixed Assets 3,74,42,584 3,59,56,198
TOTAL 3,74,42,584 3,59,56,198
Less: Transferred to Fixed Asset Fund - -
TOTAL 3,74,42,583.58 3,59,56,198

SCHEDULE 25 - INTEREST PAID

Current Year
(01.04.2021 to

Previous Year
(01.04.2020 to

31.03.2022) 31.03.2021)
a) On Fixed Loans - =
b) On Other Loans - -
¢) Interest on Grants Refunded to Ministry - 9,76,41,290
TOTAL - 9,76,41,290
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SCHEDULES FORMING PART OF THE FINANCIAL ACCOUNTS
FOR THE YEAR ENDED 31-03-2022

SCHEDULE 26 - SIGNIFICANT ACCOUNTING POLICIES
1. ACCOUNTING CONVENTION

The financial statement are prepared on the basis of historical cost convention, unless
otherwise stated and on the accrual method of accounting.

2. REVENUE RECOGNITION

License Fees, Product Approval Fees and Sample Testing Feesetc. are recognized as and when
received. Other Income is recognized on receipts basis. Interest on saving bank accounts is
accounted on accrual basis.

3. INVESTMENTS

Investment classified as “long term investments” are carried at cost. Provision for decline,
other than temporary, is made in carrying cost of such investments. Investments classified as
“Current” are carried at lower of cost and fair value. Provision for shortfall on the value of such
investments is made for each investment considered individually and not on a global basis.
Cost includes acquisition expenses like brokerage, transfer stamps.

4. FIXED ASSETS

Fixed Assets are stated at cost of acquisition less accumulated depreciation inclusive of inward
freight, duties and taxes and incidental and direct expenses related to the acquisition. In
respect of projects involving construction, related pre-operational expenses (including interest
on loans for specific project prior to its completion), forming part of the value of the assets
capitalized.

Fixed Assets received by way of non-monetary grants, other than towards the Corpus fund,
are capitalized at values stated, by corresponding credit to capital Reserve.

5. DEPRECIATION

Depreciation is provided as per the provisions of Income Tax Act and based upon written
down value method & as per rates specified therein.

In respect of additions to / deductions from fixed assets during the year, depreciation is
considered accordingly.

6. VALUATION OF INVENTORIES

Expenditure on purchase of stationary, consumables, publication, and other stores is accounted
as revenue expenditure.

7. MISCELLANEOUS EXPENDITURE

Deferred revenue expenditure is written off over a period of 5 years from the year it is incurred.
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8. GOVERNMENT GRANTS

8.1

8.2

8.3

8.4

Government Grants are accounted on realization basis. However, where a sanction for
release of grant pertaining to the financial year is received before 31st March and the
grant is actually received in the next financial year, the grant is accounted on accrual
basis and an equal amount is shown as recoverable.

Government Grants of capital nature are recognized on receipts basis and shown
as capital grants under Earmarked/ Endowment fund in consistent with fund based
accounting.

Government grants for meeting revenue expenditure are treated, to the extent utilized,
as income of the year in which they are realized.

Unutilized grants computed on Cash Basis are carried forward and= exhibited as a
liability in the balance sheet.

9. FOREIGN CURRENCY TRANSACTIONS

9.1

9.2

Transactions denominated in foreign currency are accounted at the exchange rate
prevailing at the date of the transaction.

Current assets, foreign currency loans and current liabilities are converted at the
exchange rate prevailing as at the year end and the resultant gain/loss is adjusted to
cost of fixed assets, if the foreign currency liability relates to fixed assets, and in other
cases is considered to revenue.

SCHEDULE 27 - CONTINGENT LIABILITIES AND NOTES ON ACCOUNTS

A. CONTINGENT LIABILITIES

1.
1.1

1.2

1.3

14

CONTINGENT LIABILITIES

Claims against the Authority not acknowledged as (Previous year Rs. NIL)
debts — Rs. NIL

In respect of:

- Bank guarantees given by /on behalf of the Authority (Previous year Rs. NIL)
- Rs. NIL

-Bills discounted with banks— Rs. NIL (Previous year Rs. NIL)
Disputed demands in respect of:

-Income-tax — Rs. Rs. 9.66 Crore (Previous year Rs. 9.66 Crore)
- Sales-Tax — Rs. NIL (Previous year Rs. NIL)

- Municipal Tax — Rs. NIL (Previous year Rs. NIL)
(

In respect of claims from parties for non-execution of
orders, but contested by the Entry Rs. NIL

Previous year Rs. NIL)
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2. CAPITAL COMMITMENTS

Estimated value of contracts remaining to be executed on capital account and not
provided for (net of advances) Rs. NIL (Previous year Rs. NIL)

B. NOTES TO ACCOUNTS

Food Safety and Standards Authority of India is a Statutory Authority established under
Food Safety & Standards Act, 2006 under the Administrative control of the Ministry of
Health & Family Welfare and is fully financed by Govt. of India, therefore, its accounting
policies are mostly based on GFR’s & R&P Rules. The accounting principles and policies
of the authority in brief are as under:

1. CURRENT ASSETS, LOANS AND ADVANCES

In the opinion of the management, the current assets, loans and advances have a
value on realization in the ordinary course of business, equal at least to the aggregate
amount shown in the Balance Sheet. Increase in advances during the year is mainly
on account of advances given to employees/ outside parties.

TAXATION

In the FY 2014-15 the Authority has obtained the PAN number i.e AAAGF0023K.
FORM GST REG-06

In the F.Y 2017-18 the Authority has obtained the GST number i.e 07ZAAAGF0023K1ZV.
2, FOREIGN CURRENCY TRANSACTIONS

2.1 Value of imports calculated on C.I.F. Basis:

Purchase of finished goods NIL

Raw Materials & Components (Including in transit) NIL

Capital Goods NIL

Stores, Spares and Consumables NIL
2.2 Expenditure in foreign Currency:

a) Travel NIL

b) Remittances and Interest payment to Financial Institutions/ NIL

Bank in Foreign Currency
¢) Other expenditure:

Commission on sales NIL

Legal and Professional Expenses NIL

Miscellaneous Expenses NIL
2.3 Earnings:

Value of exports on FOB basis NIL

Value of Services NIL
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The presentation of the financial statements is based upon the prescribed format given
by CAG applicable to the Authority.

SOURCE OF FUNDS
The receipts of funds in the budget of the authority are classified as under: -
i) Net grant from Ministry of Health & Family Welfare, Govt. of India

ii) Misc. Receipts like License Fee, Sample Testing Fee, Interest on saving
bank accounts, Interest on Fixed Deposits and other miscellaneous receipts, etc.

FIXED ASSET FUND & BUILDING FUND

The capital assets acquired out of grant-in-aid has been capitalized under fixed assets
by capitalizing grant under Corpus Fund by simultaneously reducing the grant in aid
received for the year and accordingly, the depreciation charged on the fixed assets has
been charged to the corresponding fund in accordance with fund based accounting
and matching concept.

Figures are rounded off to the nearest rupees.

Figures of the previous year have been regrouped/rearranged and recasted wherever
considered necessary in lines with format prescribed and suggested by AGCR adopted
by the Authority.

Schedule 1 to 27 are annexed to and form an integral part of the Balance Sheet as at
31-03-2022 and the Income and Expenditure account for the year ended on that date.
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ADVANCES GIVEN TO PARTIES FOR THE YEAR 2021-22

Annexure |

S. No. Particulars Amount
1 DIRECT RECRUITMENT 198,695
2 QUALITY COUNCIL OF INDIA (phase1) 14,280,000
3 CENTRE FOR DEPLOYMENT OF ADVANCED COMPUTING 951,300
4 PBB GANGTOK SIKKIM 500,000
5 ADVANCE TO CHENNAI OFFICE FOR VISAKHAPATNAM PORT 4,645,992
6 DIRECTOR IITR BRANCH FOR PROJECT 500,000
7 LEAVE ENCASHMENT SH AKHILESH R MOTAWALA 40,000
8 ADVANCE TO COMMISSIONER FOOD SAFETY LADAKH 4,256,000
9 ADVANCE TO PUNJAB BIOTECHNOLOGY ICUBATOR 833,000
10 ADVANCE TO STATE OF HIMACHAL PRADESH 10,967,000
11 ADVANCE STATE OF ODISHA 6,938,000
12 ADVANCE STATE OF GOA MOU 8,610,000
13 ADVANCE GIA TO THE STATE OF KARNATAKA DURING 21-22 73,033,000
14 ADVANCE GIA TO THE UT OF ANDAMAN & NICOBAR DURING 21-22 8,389,000
15 ADVANCE TO STATE OF UTTRAKHAND 30,494,000
16 ADVANCE TO ICAR-NATIONAL RESEARCH CENTRE ON MEAT 500,000
17 ADVANCE TO STATE OF MANIPUR TO ADDRESS GAPS IN FOOD SAFETY 8,153,000
18 Advance LTC Sh P Karthikyen DD FSSAI 148,356
19 ADVANCE TO ICAR UNIT NDRI KARNAL 500,000
20 ADVANCE COMMISSIONER FOOD AND DRUG CONTROL GANDHINAGAR GUJRAT 52,500
21 TOUR SURVEILLANCE ADVANCE TO DR MANISHA NARAYAN,& Others 66,771
22 ADVANCE TO ICAR UNIT NRC FOR GRAPES 1,000,000
23 ADVANCE TO INDIAN INSTITUTE OF TOXICOLOGY RESEARCH 1,000,000
24 ADVANCE TO PUNJAB BIOTECHNOLOGY ICUBATOR 1,154,058
25 ADVANCE TO STATE OF TRIPURA 2,747,000
26 ADVANCE TO STATE OF MADHYA PRADESH 14,978,000
27 LTC ADVANCE DHANANJAY KUMAR 4,000
29 ADVANCE TO ICAR-IIHR BANGALORE 500,000
30 COMPTROLLER UAS RAIPUR 500,000
31 ADVANCE TO STATE OF NAGALAND 15,434,000
32 STATE OF MEGHALAYA FOOD SAFETY ECOSYSTEM 9,022,000
33 ADVANCE TO COMMISSIONER FOOD SAFETY MADHYA PRADESH 400,000
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34 ADVANCE TO MADHYA PRADESH 400,000
35 ADVANCE ICAR-CIFT 576,000
36 BUREAU OF OUTREACH & COMM. 818,824
37 BUREAU OF OUTREACH & COMM. 605,084
38 CSIR-NATIONAL PHYSICAL LAB, NEW DELHI 116,769
39 FOOD & DRUG ADMINISTRATION GANDHINAGAR 80,000
40 NIETEM ADVANCE 1,707,730
41 ADVANCE TO HEALTH AND MEDICAL EDU. DEPTT. J&K 400,000
42 ADVANCE TO STATE OF RAJASTHAN 53,842,000
43 GRANT TO STATE OF ARUNACHAL PRADESH 2,470,000
44 GRANT TO UT OF CHANDIGARH 3,484,000
45 ADVANCE TO NCT OF DELHI 6,141,000
46 ADVANCE TO EFRAC 732,000
47 NIETEM ADVANCE 17,672,648
48 ADVANCE TO STATE OF GUJRAT 73,760,000
49 ADVANCE TO ICAR CCRI FINAL INTALLMENT 246,400
50 NBCC 40,000,000
51 INDIA HABITAT CENTRE ADVANCE 90,000
52 STATE OF SIKKIM 6,684,000
53 STATE OF MIZORAM 9,841,000
54 ADVANCE TO FOOD AND DRUGS ADM UJJAIN 200,000
55 ADVANCE TO BUREAU OF OUTREACH AND COMM 5,904
56 GRANT TO 14 CITIES FOR WALKTHON EAT RIGHT MELA 2,773,572
57 UT OF J&K 18,735,000
58 STATE OF JHARKHAND 10,698,000
59 INDIA HABITAT CENTRE ADVANCE 9,736
60 ADVANCE TO HEALTH DEPTT., GOVT OF BIHAR 200,000
61 ADVANCE TO DIFFERENT 6 GOVT AGENCIES 3,261,427
62 MAHARASHTRA ANIMAL AND FISHERY SCIENCES UNIVERSITY NAGPUR 2ND 500,000
INSTALLMENT
63 ADVANCE TO GOVT OF NAGALAND 400,000
64 ADVANCE TO GOVT OF TRIPURA and SIKKIM 400,000
65 ICAR- CENTRAL INSTITUTE OF FISHERIES TECHNOLOGY 906,587
66 MOU UT OF LAKSHADWEEP 2,371,000
67 CENTRE FOR DEVELOPEMENT OF ADVANCED COMPUTING 107,144

Annual Report 2021-22 | 157




TpUHTHUSTS
Jssai

Food Safety and Standards Authority of India

S. No. Particulars Amount
68 GRANT TO STATE OF KERALA 23,972,000
69 DOORDARSHAN PRASHAR BHARTI 55,356,750
70 ADVANCE TO CFTRI, MYSURU 500,000
71 CDAC 100,000
72 ADVANCE TO CSIR-CFTRI 103,500
73 ADVANCE TO CALF, NDDB, ANAND GUJRAT 92,700
74 ADVANCE TO CALF, NDDB, ANAND GUJRAT 500,000
75 ADVANCE TO PBTI, MOHALI 2,600,000
76 ADVANCE TO PBTI MOHALI 5,109,247
77 ADVANCE TO 9 STATES FOR WALKATHON AND EAT RIGHT MELA 1,800,000
78 BUREAU OF OUTREACH & COMM. 37474
79 LTC ADVANCE RAHUL MUKUNDRAO WARHADPANDE 19,073
80 ADVANCE TO COMMISSIONER OF FOOD SAFETY AND PRINCIPAL SECRETARY 12,600,000
81 MOU WITH UP TO ADDRESS GAPS IN FOOD SAFETY 91,230,000
82 MOU WITH UTTRAKHAND TO ADDRESS GAPS IN FOOD SAFETY 111,000
83 ADVANCE TO STATE OF BIHAR MOU 53,948,000
84 OTH STRENGHTENING OF FOOD SAFETY ECO-S, HEALTH AND MEDICAL 25,200,000

EDUCATION DEPTT, JAMMU
85 WEST BENGAL STATE HEALTH AND FAMILY WELFARE SAMITY 4,200,000
86 ADVANCE TO STATE OF HARYANA 9,368,000
87 ADVANCE TO STATE OF TRIPURA 138,000
88 ADVANCE TO STATE OF MEGHALAYA 147,000
89 BUREAU OF OUTREACH & COMM. 51,422
90 ADVANCE TO STATE OF ASSAM 25,968,000
91 M/S MAHENDRA AND COMPANY 6,947,546
92 GIA STATE OF HIMACHAL PRADESH 92,000
93 GIA UT OF JAMMU AND KASHMERE 1,008,000
94 MOU TO THE STATE OF TAMIL NADU 34,521,000
95 MOU TO THE UT OF DADRA AND NAGAR HAVELI AND DAMAN AND DIU 6,575,000
96 ADVANCE TO STATE OF MP 235,000
97 ADVANCE TO STATE OF HARYANA 222,000
98 MOU STATE OF WEST BENGAL 97,833,000
99 BUREAU OF COMMUNICATION 29,565
100 | ADVANCE MOU TO THE STATE OF MIZORAM 2,556,000
101 ADVANCE TO ZILA ADHIKARI/ZILA MAGISTRATE AND SETTLEMENT 200,000
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102 ADVANCE DESIGNATED OFFICER FSDA, BHADOHI UP 201,016
103 MOU STATE OF ODISHA 4,624,600
104 MOU STATE OF PUNJAB 13,665,720
105 ADVANCE 426,700
106 ADVANCE -STATE OF MAHARASHTRA 122,442,000
107 IRCTC INTERNET TICKETING DISBURSEMENT 22,811,760
108 UT OF PUDCHERRY 7,611,000
109 ADVANCE TO DIIHR 30,000,000
110 ADVANCE TO SIKKIM 629,000
111 ADVNACE TO KARNATAKA 3,030,000
112 BOC 19,711
113 BOC 13,142
114 MOU TO STATE OF PUNJAB 128,000
115 MOU TO STATE OF MANIPUR 111,000
116 MOU STATE OF ARUNACHAL PRADESH 1,647,500
117 ADVANCE TO STATE OF GUJRAT ECOSYSTEM 3,128,000
118 ICAR-INDIAN INSTITUTE OF HORTICULTURE 500,000
119 M/S NATIONAL COMMODITIES MANAGEMENT SERVICES LTD 10,169,432
120 STATE OF GOA ADVANCE 170,000
121 BUREAU OF INDIAN STANDARDS 41,418
122 STATE OF NAGALAND 532,000
123 STATE OF KARNATAKA 12,600,000
124 STATE OF JHARKHAND 237,000
125 ADVANCE MOU TO THE STATE OF RAJASTHAN 35,502,000
126 ADVANCE TO PRASAR BHARTI EAT RIGHT INDIA 9,390,066
127 STATE OF ANDAMAN AND NICOBAR 2,000,000
128 GRANT TO ASSAM FSW 1,500,000
129 GRANT TO GOA FSW 1,000,000
130 GRANT TO WEST BENGAL 11,000,000
131 GRANT TO JHARKHAND 2,000,000
132 STATE OF HARYANA 3,000,000
133 GRANT TO MP 4,000,000
134 GRANT TO RAJASTHAN 1,000,000
135 GRANT TO GUJRAT 13,000,000
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136 GRANT TO DELHI 3,000,000
137 | GRANT TO CHHATISGARH 4,000,000
138 MOU STATE OF CHHATTISGARH 10,970,000
139 MAHENDRA AND COMPANY 4,631,697
140 EDWARD FOOD RESEARCH & ANALYSIS CENTRE LIMITED 1,098,300
141 GRANT TO PUNJAB 2,000,000
142 GRANT TO MEGHALAYA 2,000,000
143 | GRANT TO MANIPUR 1,000,000
144 | GRANT TO CHANDIGARH 1,000,000
145 | GRANT TO TAMILNADU 2,000,000
146 GRANT TO SIKKIM 1,000,000
147 GRANT TO KARNATAKA 1,000,000
148 PRASAR BHARTI FM RAINBOW 929,420
149 IHM BANGALORE 18,375
150 GRANT TO MAHARASTRA 2,000,000
151 MOU STATE OF RAJASTHAN 392,000
152 ADVANCE TO BUREAU OF OUTREACH AND COMM 3,497,324
153 GRANT TO STATE OF TAMIL NADU 4,760,000
154 GRANT TO STATE OF TRIPURA 4,805,000
155 | GRANT TO STATE OF UTTAR PRADESH 1,200,000
156 | GRANT TO STATE OF UTTRAKHAND 1,120,000
157 | GRANT TO STATE OF PUDUCHERRY 980,000
158 GRANT TO STATE OF PUNJAB 600,000
159 GRANT TO STATE OF RAJASTHAN 1,270,000
160 GRANT TO ODISHA 660,000
161 AGILENT TECHNOLOGIES INDIA PVT LTD 12,131,254
162 GRANT TO STATE OF MADHYA PRADESH 700,000
163 GRANT TO STATE OF KERELA 1,220,000
164 GRANT TO STATE OF KARNATAKA 500,000
165 GRANT TO STATE OF JHARKHAND 700,000
166 GRANT TO STATE OF J&K 720,000
167 | GRANT TO STATE OF HIMACHAL PRADESH 620,000
168 | GRANT TO STATE OF HARYANA 820,000
169 | GRANT TO STATE OF GUJARAT 3,375,000
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170 GRANT TO STATE OF GOA 4,165,000
171 UT OF DELHI 260,000
172 STATE OF CHATTISGARH 2,015,000
173 STATE OF BIHAR 690,000
174 STATE OF ASSAM 700,000
175 STATE OF WEST BENGAL 2,685,000
176 STATE OF MANIPUR 850,000
177 STATE OF NAGALAND 845,000
178 STATE OF MAHARASHTRA 1,425,000
179 COMPTROLLER UAS RAICHUR 500,000
180 NATIONAL DAIRY DEVELOPMENT BOARD 900,000
181 NETSCOFAN 1,807,755
182 EAT RIGHT MELA JAMMU AND KASHMIR 200,000
183 GRANT TO BUREAU OF OUTREACH COMM 19,711
184 LTC ADVANCE TO SOUMALYA BANERJEE 11,000
185 ADVANCE TO UT OF LADAKH 105,000
186 ADVANCE TO STATE OF UK 6,543,000
187 ADVANCE TO STATE OF ARUNACHAL PRADESH 100,000
188 ADVANCE TO UT OF CHANDIGARGH 1,740,000

TOTAL 1,36,48,13,675
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ADVANCES GIVEN TO PARTIES FROM F.Y 2020-2021

S No NAME OF PARTIES AMOUNT
1 NICSI - 17,394,908
2 Lal Bahadur Shastri Central of Publication national Academy 368,493
3 Advance payment to the Director National food Lab for Microbiological analysis 81,317
4 Advance to IIFT External project towards procurement of High and Equipment 8,120,588
5 Advance to ICAR-NRCM Hyderabad on A/C of procurement of equipment 4,023,500
6 Procurement of GC with FID, NPD and ECD 132,000,000

Procurement of GC with FID, NPD and ECD 54,000,000
8 Advance to stuff & Stock in A/C of 158,591
9 Advance as Grants to controller Food and Drugs Administration Naya Raipur 6,000,000
10 Advance to FDA Gujrat 49,560
11 Advance as Grants to ICAR as National Referral laboratory for Fish 2,500,000
12 | Advance to BIS 23,541
13 135 cities 67,500,000
14 National Productivity Council towards post payment 1,439,600
15 NDDB 104,351
16 | Advance as Grants to District Dual Health Society Banswara 6,400,000
17 | Advance pay to centre for Development for 80 lacs mspushup service 997,808
18 135 cities 15,000,000
19 | AHMEDABAD 6,800,000
20 ITC MUMBAI 1,000,000
21 LTC Advance to Sh. A. C. Mishra and Sh. Chandan Kr Das (Rs 40,000 + 15,500) 55,500
22 Advance as Grant to three State HP/Kerala/Meghalaya 21,919,500
23 Advance as Grant to three State HP/Kerala/Meghalaya 34,305,000
24 | Advance as Grant to three State HP/Kerala/Meghalaya 19,465,000
25 | Advance as Grant to Arunachal Pradesh 4,259,500
26 Advance as Grant to Madhya Pradesh 92,682,000
27 Advance as Grant to State Andaman & Nicobar 17,239,000
28 | Advance as Grant to Odisha State 10,344,000
29 | Advance to GNVFC ltd. For digital signature 19,420
30 | Advance as grant for setting up of Microbiological lab.Solan 5,000,000

162 | Annual Report 2021-22




Food Safety and Standards Authority of India

THUHTHUSTS
Jssai

S No NAME OF PARTIES

AMOUNT

31 Advance as grant to Tripura on account of Food Ecosystem 3,790,350
32 Advance as grant to Tripura on account of Food Ecosystem 12,804,500
33 135 cities 10,500,000
34 | Advance to CFL/RFL Lab pure towards the procurement of GSMSMS ans LSMSMD 34,936,798
35 | Advance to Sh. Dinesh Kumar, AO (50000) 50,000
36 Advance as Grant to ICAR unit CFT for heavy Metal 400,000
37 LTC Advance to PrafulRanjan& Vinay Tarun (30000+30000+30000 60,000
38 | Advance as Grant to Nagaland 5,995,000
39 | LTC Advance special package block 47 2020-21, Arvind kumar, AO 60,000
40 Advance to CSIR-CFTRI to conduct the various activities as NRL (Mysore) 269,889
41 Advance to CSIR-CFTRI to conduct the various activities as NRL (Lucknow) 625,000
42 | Advance to PBTI Mohali to conduct various activities 625,000
43 | Advance as Grant to State Jammu & Kashmir 22,563,500
44 Advance as Grant to State Punjab 13,743,000
45 Advance as Grant to State Jharkhand 20,585,500
46 | Advance as Grant to State Uttar Pradesh 173,425,000
47 | Advance to State as Grant 32,669,000
48 Advance to State as Grant 39,829,000
49 LTC Advance Vinay Kumar Tarun (30000) 30,000
50 | Advance to Sh.Arvindkumar A. D. Civil LTC special cash package Block for 2020-21 60,000
51 LTC Advance to Smt. Remya K. Kumar as LTC Co-sh special 40,000
52 Advance as Grant to State Chhatisgarh 18,290,000
53 Advance as Grant to State Karnataka 21,118,000
54 | LTC Advance Sh. SharadAggarwal,and Cash special package 2020-21 40,000
55 | Advance as Grant to State GOA 6,599,000
56 | Advance to NIFTEM as being the 1st installment release for the project 1,848,570
57 Advance as grant to the NCT of Delhi 5,845,000
58 | Advance for MOV Assam 31,268,700
59 | LTC Advance to InderJeetHura 40,000
60 Advance to BSES Yamuna Power Ltd as AMC 354,000
61 Advance as grant Thirventapuram 816,740
62 | Advance as Grant to Chandigarh 3,324,500

Annual Report 2021-22 | 163




{UHTY qallg Food Safety and Standards Authority of India

ssali

>

S No NAME OF PARTIES AMOUNT
63 | Advance as Grant to Bihar 24,108,000
64 | HYDERABAD 5,000,000
65 Advance to Dy Director HSSPHL Pune 6,288,624
66 | NDDB 1,875,000
67 | Advance to Rajasthan 10,469,000
68 Advance to CFDA Raipur 2,000,000
69 Advance to DO Regional office Mumbai 1,000,000
70 | KAMINI 7,165,795
71 Controller of publication 1,032,756
72 Lal Bahadur Shastri National Acdemy 570,000
73 Advance as grant ICAR Cochin 8,821,295
74 | Advance as grant IICT/NIFTM/CSIR Mysur/ICAR Cochin/ICAR Meat 2,288,829
75 | Advance as grant to above state 6,800,000
76 Advance to NIFT 111,864
77 State as Grant 500,000

Total 1,069,888,387
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ADVANCES GIVEN TO PARTIES FROM F.Y 2019-2020

S.NO. NAME OF PARTIES AMOUNT
1 Sunil Bakshi 80,000
2 ICAR = CIBA 147,463
3 Ms. Suniti Toteja (Switzerlend) 26,900
4 BSES 119,000
5 Dr. Anil Chand Mishra + Ms. Saksee Pipliyal (Canada) 199,899
6 Ms. Rita Teaotia CP + Sh. Balam Giri (Sweden) 56,700
7 NICSI 37,425
8 Ms. Rita Teaotia CP + Sh. P. Karthikyen (Geneva) 171,000
9 NICSI 1,415,659
10 ICAR Grapes Pune 1,000,000
11 Export Agency Kolkata 400,000
12 Export Agency Chennai 400,000
13 National Dairy Devlopment Boards 46,509
14 CSIR-IITR 96,750
15 Vimta Labs 1,000,000
16 CSIR-CFTRI 377,886
17 Fare Labs 1,000,000
18 Neogen Food & Animals Security India Pvt Ltd 1,000,000
19 Trilogy Analytical Lab 1,000,000
20 NBCC 97,500,000
21 NIFTM Haryana 178,000
22 CFTRI-Mysore 160,500
23 National Collateral Management Service 34,524
24 CSIR Mysore 396,250
25 Kamini Construction 3,581,496
26 Balmer & lawrie Co Ltd 2,500,000
27 Kamini Constructions 32,504,348
28 New Moti Bagh Ladies Club 43,000
29 Edward Food Research Kolkata 1,000,000
30 NICSI 1,440,780
31 NICSI 3,333,264
32 NICSI 450,911
33 National Instt. of Food Technology 100,000
34 ITC FSAN 1,000,000
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35 NICSI 4,336,273
36 AFST (I) MYSURU 200,000
37 EIA Kochi 27,104
38 CIFT Kochi 217,326
39 Centre for Devlopment of advance Computing 1,243,164
40 WHO Codex Trust Fund 14,650
41 Director NFL Ghaziabad 389,500
42 ITC FSAN Mumbai 496,725
43 BSES 119,000
44 NBCC Ltd 128,054,212
45 Sh. Pramod Shahaji + Ms. Akansha Dua (USA) 260,000
46 Shriram Institute 284,450
47 University of Kolkata 140,600
48 Central Newa Agency 6,860
49 CFL Kolkata 6,212,447
50 ICAR CIFT Kerla 1,000,000

TOTAL 29,58,00,575
ADVANCES GIVEN TO PARTIES FROM F.Y 2018-2019
S. No. NAME OF PARTIES Balance
1 CENTRE FOR ANALYSIS AND LIVE STOCK 50,000
2 CENTRE FOR DEVELOPMENT OF ADVANCED COMPUTING 53,900
3 DATA CENTRE NDC 3,859,818
4 DDO 11,800
ICAR UNIT CIFT COCHIN 126845
6 INDIAN INSTITUTE OF HYDERABAD 125,143
7 INDIAN INSTITUTE OF TOXIXILOGY RESEARCH 200,000
8 ITPO 414,180
9 MERAKI SPORTS & ENTERTAINMENT PVT. LTD 50,000
10 NBCC LTD 15,000,000
11 NIFTEM KUNDLI HARYANA 170,000
12 OIL LABORATORY DEPTT, KOLKATTA 214,113
13 QUALITY EVALUATION LAB 186,098
TOTAL 20,461,897
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ADVANCES GIVEN TO PARTIES FROM F.Y 2008 to 2018

S. No. NAME OF PARTIES Balance
1 TA Advance to B S Acharya Dy Director 34,800
2 Ms. KK Jitha, Berlin 76,523
3 Sh. Rajesh Kumar (Norway) 120,000
4 Sh. Bimal Kumar Dubey, Washington 133,464
5 Sh. Kumar Anil Advisor (USA) 39,913
6 Ms. Chittra Bamola, Chaina 105,365
7 Mrs Suneeti Toteja & Heena Yadav, Australia -686
8 Sh Sunil Kumar Bakshi, Rome Italy -150,509
9 Anita Makhijani and Sunil Bakshi 143,366
10 Rubeena Saheen, Germany 10
11 5 officials trip to singapore 326,000
12 S S Ragav/Aruna Singh/Archna 156
13 FTA to Sunil Bakshi, 12-14 May 2017, Italy 2,325
14 FTA to Sh Sunil Bakshi visit to Geneva 96,161
15 9 Members Peris visit 11,288
16 FTA to 5 officials 150,000
17 Central Govt. Employees welfare association 35,000
18 Assistant Director Estates (Cash) 135,000
19 Assistant Director Estates (Cash) 15,000
20 Alpcord Network 10,114
21 National Productivity Council 7,080
22 Balmer & Lawrie 1,920,048
23 Balmer & Lawrie 3,000,000
24 Balmer & Lawrie 129,906
25 FCl, Mumbai 100,000
26 FCl, Mumbai 100,000
27 Directorate of Advertisement and Visual Publicity (Callender) 17,250
28 Directorate of Advertisement and Visual Publicity (Diary) 6,750
29 Rajasthan Electronics 49,328
30 CPWD 162,104
31 Pragati Indian Oil 22,576
32 Pragati Indian Oil 21,840
33 Central Institute of Fisheries Tech 150,000
34 NICSI 13,479
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35 National Informatics Centre Services 18,583
36 National Informatics Centre Services 144,786
37 Manupatra Information Solutions 48,300
38 Deputy General Indian Council 10,982
39 MOHFW 7,650
40 PCIM&H 2,000
41 Manupatra 46,000
42 Directorate of General India Council of Medical 638
43 Children Books Trust 2,292
44 National Books trust 2,156
45 Manupatra Information Solution Pvt. Ltd 47,081
46 Centre for Science and Environment 550
47 B.S Acharya 26,966
48 Uday Nath Khatua 13,122
49 VivekSaxena 92,315
50 ABP PVT LTD. 14,134
51 ALL INDIA FOOD PROCESSING ASSOCIATION 2,167
52 AUTHORISED OFFICER CHENNAI 10,000
53 AUTHORISED OFFICER JNPT NHAVA SHEVA. 10,000
54 AUTHORISED OFFICER SEA PORT CHENNAI. 10,000
55 BAG FULL 1,200
56 COMMISSIONER OF FOOD SAFETY, J&K 245,073
57 CONFEDERATION OF INDIAN INSTT 1,850,000
58 DAKSH EDUCATION & WELFARE SOCIETY 264,900
59 DEEN DYAL UPADHYAY 227,802
60 DIRECTORATE OF ADVERTISING AND VISUAL PUBLICITY (DAVP) 4,456,977
61 DY DIRECTOR SPIPA, AHEMDABAD 1,002
62 FICCI 79,750
63 GENERAL SECRETARY DELHI TELEGRAPH ACADEMY 50,000
64 H.S.C.C. INDIA LTD 16,414
65 INDIA TRADE PROMOTION ORGANISATION 200,000
66 INDIAN INSTITUTE OF MANAGEMENT BANGALORE. 437,698
67 NATIONAL INSTITUTE NUTRITION 4,743,444
68 S.S. BUILDCON PVT LTD GHAZIABAD 200,000
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69 STATE HEALTH SOCIETY (IDSL) JAIPUR 456,400
70 UAHFWS FOOD SAFETY& STANDARDS DEHRADUN 161,600
71 DEPUTY DIRECTOR CHENNAI 110,000
72 DEPUTY DIRECTOR (F&VP) NBCC 44,394
73 DEPUTY DIRECTOR GUWAHATI 10,000
74 DEPUTY DIRECTOR - KOLKATA 62,336
75 DEPUTY DIRECTOR MUMBAI 90,000
76 LTC ADVANCE 196,363
77 PITAMBER SINGH 5,625
78 R.B. KHOTKAR 4,237
79 S.K HALDAR 10,000
80 S.S. TOMAR 86,400
81 Controller of Publication 224,400
82 Directorate of Advertising and Visual Publicity 47,575
83 Directorate of Advertising and Visual Publicity 4,647
84 Directorate of Advertisement and Visual Publicity 200,326
85 Directorate of Advertisement and Visual Publicity 42,279
86 Directorate of Advertisement and Visual Publicity 5,205,514
87 Directorate of Advertising and Visual Publicity 1,014,261
88 Indian Food packer 5,000
89 Directorate of Advertising and Visual Publicity 85,860
90 Sports Authority of India 1,265,000
91 Skotch Consultancy Services Pvt. Ltd 138,000
92 Indian Trade Promotion Organization 50,000
93 Directorate of Advertising and Visual Publicity 58,374
94 APEDA 63,000
95 APEDA 94,500
96 ICAR 199,881
97 Sports Authority of India 1,722,500
98 Sports Authority of India 11,939
99 Skotch Consultancy 153,400
100 | Trade Promotion Council of India 796,500
101 Sports Authority of India 265,500
102 NNS Events & Exhibition 725,417
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103 National Productivity Council 1,000
104 | Institute of Secretariat Training and Management 2,000
105 Director of health Services (Lakshyadeep) 62,750
106 | Institute of Rural Management Annad 35,955
107 FDA Chattisgarh 67,250
108 | Deen Dayal Upadhyaya Inst. 57,000
109 P. Kartikeyan, PushpinderJeet, Sukhmani Singh 10,605
110 | Shri S.C. Khurana (In cash) 19,388
111 SHSB NRHM -B 64,400
112 | NIPHM 81,708
113 Controller Food and Drugs Adminsitration 112,000
114 | Sanchalak RCVP Noronha Prashasan Academy, Bhaopal 68,950
115 Confederation of Indian Industry 8,000
116 | lICA 25,000
117 D O Mumbai for NABL 65,510
118 | Institute of Economic Growth 235,000
119 | NIPHM 117,600
120 National Research Centre for Graps (24-18 April 2017) 207,000
121 National Research Centre for Graps (1-5 May 2017) 207,000
122 | BIS NITS 5,849
123 | Alpcord Network + National productivity in relation to Japan Tour of Madan Ji 17,768
124 | Advance payment to rajbhasa (Hindi Division) 1,000
125 | NABL New Delhi 94,400
126 | Institute of Economic Growth 235,000
127 Export Inspection Agency , Mumbai 117,500
128 Pritha Tripathi 5,000
129 Pritha Tripathi 6,500
130 | Soumalya Banerjee 13,000
131 Defence food Research Laboratory 176,500
132 | National Institute of Food Tech 160,000
133 Central Institute of fisheries Tech. 247,500

TOTAL 36,406,994
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Separate Audit Report of the Comptroller & Auditor General of India on the accounts of the
Food Safety & Standards Authority of India for the year ended 31 March 2022.

We have audited the attached Balance Sheet of the Food Safety & Standards Authority of India (Authority) as at
31 March 2022. Income & Expenditure Account and Receipts & Payment Account for the year ended on that date
under Section 19 (2) of the Comptroller & Auditor General's Duties & Conditions of service) Act. 1971. These financial
statements are the responsibility of the management of Food Safety & Standards Authority of India. Our responsibility
is to express an opinion on these financial statements based on our audit.

2. This Separate Audit Report contains the comments of the Comptroller & Auditor General of India (CAG) on
the accounting treatment only with regard to classification, conformity with the best accounting practices, accounting
standards and disclosure norms etc. Audit observations on financial transactions with regard to compliance with the
Law, Rules & Regulations (Propriety and Regularity) and efficiency-cum-performance aspects, etc,, if any, are reported
through inspection Reports/CAG’s Audit Report separately.

3. We have conducted our audit in accordance with auditing standards generally accepted in India. These
standards require that we plan and perform the audit to obtain reasonable assurance about whether the financial
statements are free from material misstatements. An audit includes examining on a test basis, evidences supporting
the accounting principles used and significant estimates made by management, as well as evaluating the overall
presentation of financial statements. We believe that our audit provides a reasonable basis for our opinion.

4, Based on our audit, we report that:

i We have obtained all the information and explanations, which to the best of our knowledge and belief were
necessary for the purpose of our audit;

ii. The Balance Sheet, Income & Expenditure Account and Receipts & Payment Account dealt with by this report
have been drawn up in the uniform format of accounts approved by the Ministry of Finance, Government of India;

iii. In our opinion, proper books of accounts and other relevant records have been maintained by the Authority
in so far as it appears from our examination of such books;

iv. We further report that;
A. Balance Sheet
A1 Corpus/Capital Fund and Liabilities

A.1.1 Current Liabilities & Provisions (Schedule-7) -345.48 crore

A.1.1.1. The Authority has not made provision of ¥2.66 crore under the various heads (salary of staff/contractual staff
etc. for the month of March payable in April 2022-%236.05 crore, bonus to staff for the financial year 2020-21 -%0.51
lakh, telephone expenses - X0.21 lakh, motor vehicle expenses - T0-28 lakh, office expenses - %15.39 lakh and security
expenses -313.61 lakh). This has resulted in understatement of Current Liabilities (Provisions) and understatement of
Expenditure by %2.66 crore.

A.2 Assets
A.2.1 Investment (Other) (Schedule - 10) - 3420.78 crore

A.2.1.1 In Annual Accounts, the Authority has shown investment of ¥416.28 crore, whereas, in actual (as per face
value) the amount was %395.00 crore. Though, the accrued interest is not the part of investment and should be
reflected under Schedule - 11 (Current Assets), the Authority included the accrued interest as investment resulted in
depiction of excess investment by 21.28 crore. This has resulted in overstatement of Investment and understatement
of Current Assets by 321.28 crore.
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A.2.2 Current Assets, Loans and Advances, etc. (Schedule - 11) -3542.72 crore
A.2.2.1 Current Assets (Schedule - 11A)-3219.66 crore

A.2.2.1.1 Above includes ¥8.99 crore under the heads ‘TDS Deducted on F.D’s - ¥8.95 crore’ and (TDS Deducted on
(other than FD) - ¥4 lakh) as Bank Balances. However, it does not form a part of Bank Balances and need to be shown
in "Claims Receivable’ under Advances and other amounts recoverable in cash or in kind of Loans. Advances and
Other Assets-Schedule 11(B). This has overstatement of Current Assets (Schedule - 11A) and understatement of Loans.
Further as both the amount pertain to TDS deducted on fixed deposits these should be shown as clubbed figure in
accounts. This needs rectification.

A.2.2.2 Loans, Advances and Other Assets (Schedule - 11B) -3¥323.05 crore

A.2.2.2.1In Schedule - 11 (Current Assets, Loans Advances, etc.), the Authority has shown ¥14.81 crore and ¥2.34 crore
under the heads ‘Advance Rent Chennai Port Trust’and ‘Advance Rent JNPT Mumbai, respectively. However, in actual,
the Authority has hired land area (1306 sq. mtr. and 11873 sq. ft, respectively) on lease basis for their office space for
30 years w.e.f. 29.01.2020 to 28-01-2050 by paying the lump sum amount of ¥17.09 crore and %2.53 crore for Chennai
and Mumbai, respectively. As the Authority has acquired land on lease basis, thus this amount should be reflected
in Schedule - 8 (Fixed Assets) and amount should be amortised over the period of lease. Thus, non-inclusion of lease
amount in Fixed Assets resulted in overstatement of Current Assets (Advances) and understatement of Fixed Assets
(Building) by %17.15 crore.

Further, the difference in amount actually paid and shown in the annual accounts needs to be reconciled.

A.2.2.2.2The Authority has given advances to NBCC amounting to ¥28.05 crore for construction of office building
at Ghaziabad, Uttar Pradesh, out of which NBCC has utilised ¥26.03 crore. As this utilised amount was required to
be shown as Capital work-in-Progress in Schedule - 8 (Fixed Assets) and advances should be adjusted accordingly.
However, the Authority has still shown this amount as advances which has resulted in overstatement of Current Assets
(Advances) and understatement of Capital work-in- Progress in Schedule - 8 (Fixed Assets) by 326.03 crore.

B. Income & Expenditure

B.1 The Authority spent %7.17 crore on account of expense for the furniture, fixture, AC system, lift work in
MMU Building and treated it as expenditure (Minor Work - General) under Schedule - 22 as ‘Repair & Maintenance of
Building’instead of capitalization of the same. This has resulted in understatement of Capital Assets and overstatement
of Expenditure by ¥7.17 crore.

C. General

C.1 No provision for retirement benefits has been made in the accounts in contravention of Accounting Standard
15 issued by ICAL.

C.2 The Authority was exempted from income tax, however, it did not take action to recover the TDS amounting
t038.99 crore deducted from its income from income tax authority. Effort should be made to get the amount refunded
from the income tax Authority.

Cc3 The Authority had made various payments on behalf of CDSCO on account of maintenance, electricity
expenses and water charges amounting to 36.01 crore since 2012-13 which were shown in schedule-11 (Loan,
Advances and Current Assets). As this accumulated amount is recoverable since 2012-13, the same amount may be
recovered from CDSCO.

Cc4 As on 31.03.2022, the Authority had outstanding advances amounting to ¥278.74 crore pertaining to the
period from 2008-09 to 2021-22. In this regard, except few adjustments for the period 2019-21, nil adjustments were
made. This needs special attention and efforts for adjustment of advances.
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C.5 State cheque pending cancellation

Food Safety and Standards Authority of India

When a cheque issued by the department is not encashed by the receiver with in the validity period of three months
the same shall be cancelled and amount should be taken back in the cash book. However, there were cheques worth
Rs.76.91 lakh which were issued during 2012-13 to 2020-21 but not yet encashed and thus have become state.
Therefore, Authority shall cancel these cheques and take the amount back in the cashbook.

D. Grants-in-aid:

The authority received grants-in-aid of I285.29 crore from Ministry of Health and Family Welfare during the year
2021-22. It had unspent balance of I5.87 crore at the beginning of the year. The Authority could utilise a sum of
%288.17 crore, leaving an unspent balance of ¥2.99 crore as unutilised grant, as on 31 March 2022.

E. Management Letter

Deficiencies which have not been included in the audit report have been brought to the notice of the Authority's
management through a management letter issued separately for remedial/corrective action.

F. Lack of Response

The management of the Authority had failed to give reply to the draft Separate Audit Report within the prescribed
period.

V. Subject to our observations in the preceding paragraphs, we report that the Balance Sheet, Income &
Expenditure Account and Receipts & Payments Account dealt by this report are in agreement with the books of
accounts.

vi. In our opinion and to the best of our information and according to the explanations given to us, the said
financial statements read together with the Accounting Policies and Notes on Accounts, and subject to the significant
matters stated above and other matters mentioned in Annexure to this Audit Report give a true and fair view in
conformity with accounting principles generally accepted in India;

a. In so far as it relates to the Balance Sheet, of the state of affairs of the Food Safety and Standards Authority
as at 31 March 2022 and

b. In so far as it relates to Income and Expenditure Account of the surplus for the year ended on that date.

For and on behalf of C&AG of India

il

(Sanjay Kumar Jha)

Director General of Audit

(Central Expenditure)
Place: New Delhi
Date: 04.11.2022
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Annexure

1. Adequacy to Internal Audit System

No internal audit wing is established in the Authority. The internal audit was conducted by Ministry of Health and
Family Welfare up to 2020-21. There are 44 internal Audit paras and 15 statutory Audit paras outstanding since
2014-15 10 2018-19.

2, Adequacy of Internal Control System
a) Cash book is maintained in electronic format. T
b) The assets register did not show the progressive total of the various Assets and not maintained in the

prescribed formats shown under Schedule 8 - Fixed Assets.

) In Schedule - 11 (Current Assets), the Authority has shown bank balances worth ¥53.03 crore as‘On Regional
Offices Savings Account’. However, bank balance certificates as on 31.03.2022 from respective banks were not available
with the Authority. This needs to be reconciled.

d) The Authority has shown Other Expenses worth ¥36,236/- and 324,43,030/- as receipt from Do Guwahati
(7292) and Do Mumbai Canara (8298), respectively on account of being amount received from DO FSSAI. The details of
such entries were not available with the Authority. This needs to be reconciled.

3. System of Physical verification of fixed assets
Physical verification of fixed assets in respect of Authority's headquarter was conducted up to the year 2021-22.
4, System of physical verification of inventory

Physical verification of inventory like stationery and other consumables was conducted for the year 2021-22. However,
last Physical Verification of Books was conducted for the year 2021-21 (in September 2021).

5. Regularity in payment of statutory dues

No statutory liability of the Authority is outstanding as on 31.03.2022.
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